[List of cases which were e-filed during the month of July 2024

S.No Court

H. SANJEEV|

UMAR
IAGGARWAL,
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

District

Court Room

301, Extension|
Block, Tis Hazaril
Courts, Delhi

Case Type

[Suit for Recovery

Case Number

ICS COMM-712/2024

Date
Registration

01-07-2024

Name

KUMAR Vs RAKESH|

ofPetitioner Name VS RespondentAdvocate

INikhil Garg

Advocate
Number

9718353555

MobileAdvocate email id

Date of e-filing

07.06.2024

nikhilgaarg 1

093 @gmail.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-549/2024 01-07-2024 ITATA CAPITAL LTD Vs HIMMATANISH BHOLA 9811452022 07.06.2024
Block, Tis Hazarij1996 ISINGH SOLANKI
Courts, Delhi

lanish_ bhola1y@yaho

o.com
301, Extension|Petition U/s 9 of Arbitration Act,OMP(1)COMM-550/2024 01-07-2024 TATA CAPITAL LTD Vs KAPIJANISH BHOLA [9811452022 07.06.2024
Block, Tis Hazarif1996 IKUMAR
ICourts, Delhi

lanish_bhola17@yaho

o.com
301, Extension|Execution Petition [EX.COMM-239/2024 01-07-2024 [Prachi India Pvt Ltd ID.R. JAIN 0871059347 07.06.2024
Block, Tis Hazari Vs
Courts, Delhi [Patna Books World Pvt

lLtd ldjain5857@gmail.co

Im
301, Extension|Suit for Recovery ICS COMM-721/2024 02-07-2024 IM/S VAAS AUTOMOTIVE VgHarish Dua 0811166559 01.07.2024
Block, Tis Hazari IADITYA AUTOMOBILES
Courts, Delhi ISPARES PVT LTD AND

ORS lharishduagqs57@yahoo

.co.in
301, Extension[Execution Petition [EX.COMM-247/2024 03-07-2024 IGOYAL AND GOEL STAINLESSINITIN MITTAL (9811191761 02.07.2024
Block, Tis Hazaril ISTEELS Vs ORCHIDS]
ICourts, Delhi INTERNATIONAL

Imittal782004@yahoo

.co.in
301, Extension|Suit for Recovery ICS COMM-729/2024 04-07-2024 IM/S RAM NIWAS GOEL Vs. |Avinash 0871441764 03.07.2024
Block, Tis Hazari IMUNICIPAL CORPORATION OFKumar
ICourts, Delhi IDELHI [Trivedi

laktrivedilawofFices@

lgmail.com
301, Extension|Suit for Recovery ICS COMM-740/2024 06-07-2024 IM/S VIKAS PUBLISHING HOUSENAVEEN 0810419936 05.07.2024
Block, Tis Hazari PVT LTD Vs M/S SUVIDYAKUMAR
ICourts, Delhi IPRINTERS AND PUBLISHERS [TRIPATHI

naveentripathiso12@

mail.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I1)COMM-577/2024 06-07-2024 [DFC FIRST BANK Vs SAMEERMAYANK 0873347330 05.07.2024

Block, Tis Hazaril
ICourts, Delhi

1096

IKUMAR MANDAL

IMAHAJAN

Imayank_mahajanos

(@yahoo.com
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301, Extension|Petition U/s 9 of Arbitration Act,,OMP(1)COMM-578/2024 06-07-2024 IDFC FIRST BANK Vs SALMA 0873347330 05.07.2024
Block, Tis Hazari1996 JAKBAR IMAHAJAN
Courts, Delhi
Imayank_mahajanos
(@yahoo.com
301, Extension|Suit for Recovery ICS COMM-745/2024 08-07-2024 IM/S SNT AGROINDUSTRIES Vs [A.K.JAIN 18920260088 06.07.2024
Block, Tis Hazaril RITY AGARWAL ALIAS KRITY]
ICourts, Delhi HEMKA
JAdvocateakjain.associl
ates@gmail.com
301, Extension[Petition U/s 9 of Arbitration Act,,OMP(I)COMM-596/2024 08-07-2024 IHDFC Bank Vs LATA CHAUHAN  |JANISH BHOLA (9811452022 06.07.2024
Block, Tis Hazarif1996
Courts, Delhi
lanish_bhola17@yaho
o.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(1)COMM-597/2024 08-07-2024 [HDFC BANK LTD. Vs SARFARAJANISH BHOLA [9811452022 06.07.2024
Block, Tis Hazari1996 ALI
Courts, Delhi
lanish_bhola17@yaho
o.com
301, Extension|Petition U/s 34 of Arbitration Act,,OMP COMM-51/2024 08-07-2024 RAVINDER KUMAR TYAGI VSSUNILDIXIT [9312832910 06.07.2024
Block, Tis Hazari1996 [POONAM MATHARU
ICourts, Delhi JAND ORS.
sunildixt2008 @gmail
.com
301, Extension[Petition U/s 9 of Arbitration Act,,OMP(I)COMM-610/2024 09-07-2024 JUGRO CAPITAL LTD Vs KAIZENADITYA 9990659331 08.07.2024
Block, Tis Hazarij1996 IPAHWA [PRASAD
Courts, Delhi [TECHNOCRAFTS PVT
ILTD
ladityapd @gmail.com
301, Extension|Petition U/s 34 of Arbitration Act,OMP COMM-52/2024 09-07-2024 RAJ KUMAR Vs M/S EQUITASDEEPAK 9999980081 08.07.2024
Block, Tis Hazari1996 ISMALL FINANCE BANK LTD IYADAV
ICourts, Delhi
IDeepakyadavadvocat
e@gmail.com
301, Extension|Petition U/s 34 of Arbitration Act,OMP COMM-53/2024 10-07-2024 Shellz India Pvt Ltd Vs Crescent DotsfNAMIT SURI (9582410211 00.07.2024
Block, Tis Hazari1996 IN Lines
Courts, Delhi
listing@lexindis.com
301, Extension|Suit for Recovery ICS COMM-754/2024 10-07-2024 ISTATE BANK OF INDIA Vs SURAJ [KRISHAN 0990577700 09.07.2024
Block, Tis Hazari KUMAR
Courts, Delhi
krishenkumar@gmail
.com
301, Extension|Suit for Recovery ICS COMM-755/2024 10-07-2024 ISTATE BANK OF INDIA Vg SHAN 9990577700 00.07.2024
Block, Tis Hazari IYGESHWAR UMAR
Courts, Delhi
krishenkumar@gmail
L.com
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301, Extension|Suit for Recovery ICS COMM-756/2024 10-07-2024 ICENTRAL BANK OF INDIA Vg 0871226784 00.07.2024
Block, Tis Hazari IPHOOLI IKUMAR
Courts, Delhi IMUDGIL
kkmudgil2gfa@gmail
.com
301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-623/2024 12-07-2024 [DFC FIRST BANK LIMITED VsMAYANK 0873347330 11.07.2024
Block, Tis Hazarif1996 IAKHTAR ENTERPRISES IMAHAJAN
Courts, Delhi
Imayank_mahajanos
(@yahoo.com
301, Extension|Suit for Recovery ICS COMM-763/2024 15-07-2024 IDHARAMEN M SHAH VSRANJAN [701 1312145, 12.07.2024
Block, Tis Hazari INNOVATIVE TEXTILE [DOSHI
Courts, Delhi ILTD
ranjan.doshi@gmail.¢
om
301, Extension[Execution Petition [EX.COMM-275/202 18-07-2024 J[UCO BANK VS MD MAZHAR ALAM BINAY KUMAR(868113796 16.07.2024
Block, Tis Hazari IMISHRA
Courts, Delhi
bkmdelhi@gail.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I1)COMM-651/2024 20-07-2024 [HDFC BANK LTD Vs GUNJAANISH BHOLA (9811452022 19.07.2024
Block, Tis Hazari1996 IGUPTA
Courts, Delhi
lanish_bhola17@yaho
o.com
301, Extension[Petition U/s 9 of Arbitration Act,,OMP(I)COMM-652/2024 20-07-2024 IHDFC BANK LTD Vs DEEPANSHUIANISH BHOLA 9811452022 19.07.2024
Block, Tis Hazarij1996 UAIN
Courts, Delhi
lanish_ bhola1y@yaho
o.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-674/2024 22-07-2024 [DFC FIRST BANK LTD VS PRINCEMAYANK 0873347330 20.07.2024
Block, Tis Hazari1996 IKUMAR SONY IMAHAJAN
ICourts, Delhi
Imayank_mahajanos
(@yahoo.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-675/2024 22-07-2024 IDFC FIRST BANK LTD VSMAYANK 0873347330 20.07.2024
Block, Tis Hazarif1996 JAYAVINDRI DEVI IMAHAJAN
Courts, Delhi
mayank_mahajanos
(@yahoo.com
301, Extension[Petition U/s 9 of Arbitration Act,,OMP(I)COMM-676/2024 22-07-2024 IDFC FIRST BANK LTD VSMAYANK 0873347330 20.07.2024
Block, Tis Hazarij1996 ISAURABH SUMER IMAHAJAN
Courts, Delhi
mayank_mahajanos
(@yahoo.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-677/2024 22-07-2024 [DFC FIRST BANK LTD VS ARVINDIMAYANK 0873347330 20.07.2024
Block, Tis Hazari1996 IBHATI IMAHAJAN

Courts, Delhi

Imayank_mahajanos

(@yahoo.com
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301, Extension[Petition U/s 9 of Arbitration Act,,OMP(I)COMM-693/2024 23-07-2024 JAXIS BANK LTD ISUNITA SINGH 9871040589 22.07.2024
Block, Tis Hazari1996 Vs
Courts, Delhi IMINESH SHARMA
INDOLEXLAW@GM
AIL.COM
301, Extension|Execution Petition [EX.COMM-291/2024 24-07-2024 IM/S B K INDUSTRIES VS M/SARJUN 0899810111 23.07.2024
Block, Tis Hazaril IRAHUL AUTOMOIVES ISAWHNEY
Courts, Delhi
mail@arjunsaWhney.
lin
301, Extension[Petition U/s 9 of Arbitration Act,,OMP(I)COMM-720/2024 24-07-2024 IDFC FIRST BANK IMAYANK 0873347330 23.07.2024
Block, Tis Hazarif1996 Vs IMAHAJAN
Courts, Delhi [KAILASH CHANDRA
Imayank_mahajanos
(@yahoo.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(1)COMM-721/2024 24-07-2024 IDFC FIRST BANK IMAYANK 0873347330 23.07.2024
Block, Tis Hazari1996 Vs IMAHAJAN
Courts, Delhi INEERAJ SHARMA
Imayank_mahajanos
(@yahoo.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-722/2024 24-07-2024 IDFC FIRST BANK IMAYANK 0873347330 23.07.2024
Block, Tis Hazari1996 Vs IMAHAJAN
Courts, Delhi IRAJESH MAHTA
mayank_mahajanos
(@yahoo.com
301, Extension|Execution Petition [EX.COMM-292/2024 25-07-2024 IKARIM HOTELS PVT.LTD. VSDR. FARRUKH[8076293778 24.07.2024
Block, Tis Hazari I[FAIM SEKHSIDDIQUE KHAN,
Courts, Delhi
sevice@dewanadvoca
ltes.com
301, Extension|Suit for Recovery ICS COMM-805/2024 26-07-2024 ICENTRAL BANK OF INDIA V. AMBINI (9871226784 25.07.2024
Block, Tis Hazari ISURESH UMAR
ICourts, Delhi IMUDGIL
kkmudgil2gfa@gmail
.com
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-741/2024 26-07-2024 IDFC FIRST BANK IMAYANK 0873347330 25.07.2024
Block, Tis Hazari1996 Vs IMAHAJAN
Courts, Delhi IMOHD SAZID
mayank_mahajanos
(@yahoo.com
301, Extension|Execution Petition [EX.COMM-303/2024 30-07-2024 SUDHIR KUMAR GUPTA VSSAHIL AERON [9910007125 20.07.2024
Block, Tis Hazari IAMARJEET SINGH
Courts, Delhi
INDIAAERONS@GM
AIL.COM
301, Extension[Execution Petition [EX.COMM-310/2024 31-07-2024 RAHUL JAIN VS M/S THE WICKER[SIDDHARTH 9810031823 130.07.2024
Block, Tis Hazari IAGE IAGGARWAL
Courts, Delhi
laggarwallaw@outloo
k.com




S.No Court

ISH. RAJESH KUMAR|
DISTRICT|

IGOEL,
JUDGE
(COMMERCIAL
ICOURT)-02

District

ICENTRAL

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

ICS (COMM) I719/2021 02.07.2024 IM/s JAGRITI PLASTICS LTD VSRAKESH lo711771000 131.05.2024
IM/s VASU MET PLAST PVT LTDKUMAR
JAND ORS
rakesh.advocate18@g
Imail.com
306 IOMP (COMM) l47/2024 02.07.2024 [Shradhha Adarkar Vs Sbi Cards AndIRITESH 8130136366 05.06.2024
IPayment Services Ltd KHARE
linfo@magnuslegal.in
306 ICS (COMM) [730/2024 04.07.2024 [RAL FOODS PRIVATE LIMITED VSSALONI 9958407969 03.07.2024
AAMBUJ HOTEL AND REAIJMAHAJAN
I[ESTATE PVT LTD
salonimahajan6168@
lgmail.com
306 ICS (COMM) 739/2024 06.07.2024 ABDUL MAJID Vs M/s SAVE LIFERAJ KUMAR [8700270851 03.07.2024
[FOUNDATION AND ANR
srkk509 @gmail.com
306 IOMP (I) (COMM) 575/2024 06.07.2024 TATA CAPITAL LTD Vs KAKULANISH BHOLA [9811452022 05.07.2024
IKUMARI
lanish_bhola17@yaho
o.com
306 IOMP (I) (COMM) 572/2024 06.07.2024 [IDFC FIRST BANK LTD VsMAYANK 0873347330 04.07.2024
IRUPENDRA KUMAR IMAHAJAN
mayank_mahajanos
(@yahoo.coM
306 [EX. (COMM) 254/2024 06.07.2024 ISUDERSHAN KUMAR VsABDUL KALAM9871989405 03.07.2024
IMUNICIPAL CORPORATION OFANSARI
IDELHI
ladvkalambhu@gmail.
lcom
306 IOMP (I) (COMM) 591/2024 08.07.2024 IHDFC BANK LTD Vs SANJAYANISH BHOLA 9811452022 06.07.2024

[KUMAR

lanish_bhola17@yaho

10.com




S.No Court

District

Court Room

Case Type

Case Number Date

Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

306 IOMP (I) (COMM) 500/2024 08.07.2024 IHDFC BANK LTD Vs NARESHIANISH BHOLA [9811452022 06.07.2024
IKUMAR
lanish_ bhola17@yaho
o.com
306 IOMP (I) (COMM) 589/2024 08.07.2024 IHDFC BANK LTD Vs GHANSHYAM [ANISH BHOLA 90811452022 06.07.2024
lanish_bhola17@yaho
o.com
306 ICS (COMM) [753/2024 10.07.2024 ISV. METALS AND EXTRUSIONSICHIRAG GARG [91-95601-21396 08.07.2024
IPRIVATE LIMITED Vs SHARMILA|
[ROY (PROP. OF S S POWER)
chiraggarg1007@gmal
lil.com
306 ICS (COMM) [752/2024 10.07.2024 CANARA BANK Vs ASHISHSUDESH 0015511224 08.07.2024
ISRIVASTAV RANJAN
ISINGH
sudeshadvocate12@g
Imail.com
306 IOMP (I) (COMM) 616/2024 10.07.2024 [DFC FIRST BANK Vs PAWANMAYANK 0873347330 08.07.2024
IKUMAR SINGH IMAHAJAN
mayank mahajanos
(@yahoo.coM
306 IOMP (I) (COMM) 624/2024 12.07.2024 [DFC FIRST BANK Vs VINODMAYANK 0873347330 11.07.2024
IKUMAR IMAHAJAN
mayank_mahajanos
(@yahoo.coM
306 IOMP (I) (COMM) 631/2024 15.07.2024 [[dfc First Bank Vs Rihan Mohd IMAYANK 0873347330 11.07.2024
IMAHAJAN
Imayank_mahajanos
(@yahoo.coM
306 ICS (COMM) 773/2024 18.07.2024 IM/S CONVERGIA DIGITALJANJU BAGAI 9811389028, 15.07.2024
[EDUCATION PVT LTD Vs M/S
ICRESENT PUBLIC SCHOOL
kumarrajeshadv@yah
oo.com




S.No Court

District

Court Room

306

Case Type

IMISC DJ

Case Number

M25/2024

Date
Registration

18.07.2024

ofPetitioner Name VS Respondent
Name

[UNION BANK OF
IBHARTI

INDIA Vg

Advocate

ARUN KUMAR}
ISHUKLA

Advocate
Number

031240029s

MobileAdvocate email id

lconnect@snslegal.in

Date of e-filing

16.07.2024

306 IOMP (I) (COMM) 633/2024 19.07.2024 [DFC FIRST BANK LTD Vs VISHAWMAYANK 0873347330 18.07.2024
INATH IMAHAJAN
Imayank_mahajanos
(@yahoo.coM
306 IOMP (I) (COMM) 653/2024 20.07.2024 [HDFC BANK LTD Vs SONIAANISH BHOLA (9811452022 19.07.2024
ISHARMA
lanish_bhola17@yaho
o.com
306 IOMP (I) (COMM) 654/2024 20.07.2024 [HDFC BANK LTD Vs PINKI JANISH BHOLA (9811452022 19.07.2024
lanish_bhola17@yaho
o.com
306 IOMP (I) (COMM) 655/2024 20.07.2024 IHDFC BANK LTD Vs AMIT KUMARJANISH BHOLA [9811452022 19.07.2024
[UPADHAYAY
lanish_bhola17@yaho
o.com
306 IOMP (I) (COMM) 656/2024 20.07.2024 [HDFC BANK LTD Vs ROHANANISH BHOLA 9811452022 19.07.2024
IKHATTAR
lanish_bhola17@yaho
o.com
306 IOMP (I) (COMM) 666/2024 22.07.2024 IDFC FIRST BANK LTD VsMAYANK 0873347330 190.07.2024
IRANVEER MATRU IMAHAJAN
Imayank_mahajanos
(@yahoo.coM
306 IOMP (I) (COMM) 668/2024 22.07.2024 [DFC FIRST BANK LTD Vs ANMOLMAYANK 9873347330 19.07.2024

IGUPTA

IMAHAJAN

Imayank_mahajanos
(@yahoo.coM




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate MobileAdvocate email id

Number

Date of e-filing

306 [EX. (COMM) 283/2024 22.07.2024 IM/s RAM KISHAN DASS ANDILOKESH 0811218876 190.07.2024
ISONS Vs M/s DV ENTERPRISES |[KUMAR
IAGGARWAL
lokesh@aceconsilium
.com
306 [EX. (COMM) 286/2024 23.07.2024 ANIL GOEL Vs MUNICIPAUSATYENDRA [0811161525 20.07.2024
ICORPORATION OF DELHI IKUMAR SINGH
sksinghll6 @gmail.co
Im
306 IOMP (I) (COMM) [707/2024 24.07.2024 [DFC FIRST BANK LTD Vs UNESMAYANK 0873347330 20.07.2024
ISABBIR IMAHAJAN
Imayank_mahajanos
(@yahoo.coM
306 IOMP (I) (COMM) [708/2024 24.07.2024 IDFC FIRST BANK LTD Vs HARIMAYANK 0873347330 22.07.2024
oM IMAHAJAN
Imayank_mahajanos
(@yahoo.coM
306 IOMP (I) (COMM) [709/2024 24.07.2024 [DFC FIRST BANK LTD Vs VISHAJMAYANK 0873347330 23.07.2024
IKUMAR IMAHAJAN
Imayank_mahajanos
(@yahoo.coM
306 IOMP (I) (COMM) 742/2024 26.07.2024 [IDFC FIRST BANK LTD VsMAYANK 0873347330 24.07.2024
IMUKESH KUMAR YADAV IMAHAJAN
mayank_mahajanos
(@yahoo.coM
306 IOMP (I) (COMM) 743/2024 26.07.2024 ITATA CAPITAL LTD Vs EXPERIVAJANISH BHOLA (9811452022 25.07.2024
I[ENGINEERING PVT LTD AND ORS
lanish_bhola17@yaho
o.com
306 ICS (COMM) 812/2024 27.07.2024 ICENTRAL BANK OF INDIA Vs OM[KADAMBINI 9871226784 25.07.2024
IPRAKASH AND ORS KUMAR
IMUDGIL
kkmudgil2g@gmail.c
om,




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

AHO..COM

306 IOMP (I) (COMM) 769/2024 29.07.2024 AXIS  BANK LTD Vs KAVAN|SUNITA SINGH [9871040589 26.07.2024
[THAKUR
INDOLEXLAW@GM
AIL.COM
306 ICS (COMM) 826/2024 30.07.2024 IM/s ASIAN METALS AND TOOLSV P TIWARI 0990182901 28.07.2024
ICORPATION Vs M/s NITCO
TRADING COMPANY
vptiwariadvocate@g
Imail.com
306 ICS (COMM) 827/2024 30.07.2024 IPANASONIC HOLDINGSMEENA 26843455 26.07.2024
ICORPORATION Vs ASHOK KUMARBANSAL
unitedmark@uniteda
Indunited.com
IMS. ILLA RAWAT,CENTRAL (303, Extension|Suit for Recovery ICS COMM 710/2024 01.07.2024 IRANJAN KUMAR BEHERA V/SMS. RENUKA/Q873628453 26.06.2024
DISTRICT JUDGE, Block, Tis Hazari [HPL ELCTRICS POWER LTD ISAHU
ICOMMERCIAL Courts, Delhi ISAHULEGALINFO@
ICOURT-03 IGMAIL.COM
303, Extension|Suit for Recovery ICS COMM 711/2024 01.07.2024 ISBI V/S WAQQAR KAKANGARAI &VIJAY 0810210832 10.06.2024
Block, Tis Hazaril JANR. [PRAKASH
Courts, Delhi
INA
303, Extension|Suit for Recovery ICS COMM 728/2024 04.07.2024 ISBI V/S MAHALAXMI DYE INDIAA K ROUT 9999132159 01.07.2024
Block, Tis Hazari IPVTLTD
Courts, Delhi JAKROUTADVOCATE
(@GMAIL.COM
303, Extension|Suit for Recovery ICS COMM 789/2024 22.07.2024 ABID ALI V/S M/S COOL HOMEMUKESH 0811365575 19.07.2024
Block, Tis Hazaril INDIA IAGGARWAL IMUKESH.AGGARW
ICourts, Delhi IALS259@YAHO..CO
M
303, Extension|Suit for Recovery ICS COMM 790/2024 22.07.2024 IM/S ENVOGUE FURNISHINGVIR CHAND[9811594839 18.07.2024
Block, Tis Hazari INDIA P LTD V/S GOYAL AGENCY [YADAV
Courts, Delhi IVC.YADAV.CO.@GM
AIL.COM
303, ExtensionfSuit for Recovery ICS COMM 707/2024 20.07.2024 RADO UHRAN AG & ORS V/SKG BANSAL 0650682928 31.07.2024
Block, Tis Hazari ASHOK KUMAR
Courts, Delhi [UNITEDMARK@UN
ITED.COM
303, Extension|U/S 34 IOMP COMM 44/2024 01.07.2024 INDIAN INSTITUTE OFMANISH 0664373432 10.06.2024
Block, Tis Hazari TECHNOLOGY V/S AIRPORTPALIWAL
Courts, Delhi [HANDLING SERVICE IMANISH@LEGALTI
ICK.COM
303, Extension[U/S 9 IOMP (i) COMM 548/2024  [01.07.2024 ITATA CAPITAL LTD V/S HARYANAIANISH BHOLA [0811452025 15.06.2024
Block, Tis Hazaril ISTONE CRUSHING COMP. & ORS.
Courts, Delhi IANISHBHOLA17@Y
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303, Extension[U/S 9 IOMP (i) COMM 587/2024  [08.07.2024 [HDFC BANK LTD V/S JAMEEUANISH BHOLA (9811452022 06.07.2024
Block, Tis Hazari IKHAN
Courts, Delhi IANISHBHOLA17@Y
AHO..COM
303, Extension|U/S 9 IOMP (i) COMM 619/2024  [10.07.2024 IDFC BANK LTD V/S LUCYSH. MAYANK873347330 08.07.2024
Block, Tis Hazaril [RAJENDRA IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
los@YOHOO.COM
303, Extension[U/S 9 IOMP (i) COMM 620/2024 [10.07.2024 IDFC BANK LTD V/S UDAY BHATI [MAYANK 0873347330 08.07.2024
Block, Tis Hazari IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
05@YOHOO.COM
303, Extension|U/S 12 RW 14 ARB IOMP (T) COMM 02/2024 15.07.2024 PAWAN KUMAR CHAUHAN V/SSANJAY 0972890071 12.07.2024
Block, Tis Hazaril IM/S FITJEE LTD ORS. ISHARMA
Courts, Delhi
INA
303, Extension[U/S 9 IOMP (i) COMM 626/2024  [15.07.2024 IDFC BANK LTD V/S MANJEETMAYANK 0873347330 11.07.2024
Block, Tis Hazaril BHRAM IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
05@YOHOO.COM
303, Extension|U/S 9 IOMP (i) COMM 650/2024  [20.07.2024 [HDFC BANK LTD V/S NEETUANISH BHOLA 9811452020 18.07.2024
Block, Tis Hazari ISURTE
Courts, Delhi ANISHBHOLA17@Y
AHO..COM
303, Extension[U/S 9 JOMP (i) COMM 671/2024 22.07.2024 [HDFC BANK LTD V/S VIPIN PAL [MAYANK 0873347330
Block, Tis Hazaril IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
05@YOHOO.COM
303, Extension|U/S 9 IOMP (i) COMM 672/2024  [25.07.2024 IDFC BANK LTD V/S ASIF YASHIN [MAYANK 13873347330
Block, Tis Hazari IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
5@YOHOO.COM
303, Extension[U/S 9 IOMP (i) COMM 673/2024  [22.07.2024 IDFC BANK LTD V/S LALITIMAYANK 0873347330
Block, Tis Hazari [RAWAT IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
los@YOHOO.COM
303, Extension[U/S 9 IOMP (i) COMM 695/2024  [22.07.2024 JAXIS BANK V/S JUBAIR ISUNITA SINGH [NA 22.07.2024
Block, Tis Hazari
Courts, Delhi
INA
303, Extension|U/S 9 IOMP (i) COMM 699/2024  [24.07.2024 IDFC BANK LTD V/S MD SAHID [MAYANK 0873347330 23.07.2024
Block, Tis Hazaril IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
los@YOHOO.COM
303, Extension|U/S 9 IOMP (i) COMM 700/2024  [24.07.2024 [TATA CAPITAL LTD V/SIANISH BHOLA (0811452022 22.07.2024
Block, Tis Hazari [FATHRUST CONSTRUCTION P
Courts, Delhi ILTD IANISHBHOLA17@Y
AHO..COM
303, Extension|U/S 9 IOMP (i) COMM 701/2024  [24.07.2024 IDFC BANK LTD V/S DEEPAKMAYANK 9873347330 22.07.2024
Block, Tis Hazari [KUSHWAHA IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN

5@YOHOO.COM
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303, Extension[U/S 9 IOMP (i) COMM 702/2024  [22.07.2024 TATA CAPITAL LTD V/SIANISH BHOLA 0811452022 22.07.2024
Block, Tis Hazari IVIRENDER KR
Courts, Delhi IANISHBHOLA17@Y
AHO..COM
303, Extension|U/S 9 IOMP (i) COMM 730/2024  [25.07.2024 AXIS BANK LTD V/S AASHINJAMRENDER [9871040589 23.07.2024
Block, Tis Hazaril [KANDHARI IKUMAR
Courts, Delhi INDOLEXLAW@GM
AIL.COM
303, Extension[U/S 9 IOMP (i) COMM 731/2024 25.07.2024 JAXIS BANK LTD V/S VIJAY IAMRENDERA [9871040589 23.07.2024
Block, Tis Hazari [KUMAR
Courts, Delhi INDOLEXLAW@GM
AIL.COM
303, Extension|U/S 34 IOMP COMM 61/24 26.07.2024 IPARVEEN KUMAR PONIA V/SSUNIL 0355399998 25.07.2024
Block, Tis Hazaril INDIABULLS HOUSING FINANCE[SHARMA
Courts, Delhi ILTD IADVSUNISHARMA2
006 @GMAIL.COM
303, Extension[U/S 9 IOMP (i) COMM 747/2024 26.07.2024 IDFC BANK LTD V/S NAEEMMAYANK 0873347330 25.07.2024
Block, Tis Hazaril IAHMAD IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
05@YOHOO.COM
303, Extension|U/S 9 IOMP (i) COMM 748/2024  [26.07.2024 [DFC BANK LTD V/SMAYANK 0873347330 25.07.2024
Block, Tis Hazaril IMADHVENDRA MEENA IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
5@YOHOO.COM
303, Extension[U/S 9 IOMP (i) COMM 749/2024  [26.07.2024 IDFC BANK LTD V/S SANJAYMAYANK 0873347330 25.07.2024
Block, Tis Hazaril IKUMAR YADAV IMAHAJAN
Courts, Delhi IMAYANKMAHAJAN
05@YOHOO.COM
303, Extension|U/S 34 IOMP 62/2024 27.07.2024 [UNION OF INDIA V/S ENKAYASHISH KR9313471929 25.07.2024
Block, Tis Hazari [ENTERPRISES ISAHU
Courts, Delhi IASHISHSHARMAS37
o@GMAIL.COM
303, Extension[U/S 9 IOMP (i) COMM 768/2024  [29.07.2024 AXIS BANK LTD V/S NITIN|SUNITA SINGH|NA 26.07.2024
Block, Tis Hazari THAKRAN
Courts, Delhi
INA
303, ExtensionEXECUTION 238/2024 01.07.2024 IDESIGN ASSOCIATES INC V/SARJUN 9810700027 26.07.2024
Block, Tis Hazari [EMPLOYEES STATE INSURANCEDEWAN
Courts, Delhi ICORP. IARJUNDEWANS5@
IGMAIL.COM
303, ExtensionEXECUTION 249/2024 03.07.2024 ISHIV DUTT SHARMA V/S MCD ICHANDER PAL9810231866 26.07.2024
Block, Tis Hazaril ITYAGI
Courts, Delhi ICPTYAGI54@GMAIL
.COM
303, ExtensionEXECUTION 256/2024 09.07.2024 INDIAN BANK V/S ANUSHKANIRMAL 0311131978 26.07.2024
Block, Tis Hazari ICREATION AND ANR. IMISHRA
Courts, Delhi
INA
303, ExtensionEXECUTION 263/2024 10.07.2024 [RAMESHWAR V/S MCD ICHANDER PAIL9810231866 26.07.2024
Block, Tis Hazari ITYAGI
Courts, Delhi CPTYAGI54@GMAIL|
.COM
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303, Extensio
Block, Tis Hazari
Courts, Delhi

Case Type

IEXECUTION

Case Number

268/2024

Date
Registration

11.07.2024

ofPetitioner Name VS Respondent
Name

SHREE RAM ENGINEERS V/S
IPRASHANT ELECTRICO

Advocate

INAVEEN
IBHARDWAJ

Advocate
Number

INA

MobileAdvocate email id

Date of e-filing

26.07.2024

(@NBASSOCIATES
303, ExtensionEXECUTION 277/2024 19.07.2024 IKIRAN ROADWAYS PVT LTD V/S[VARUN GUPTA [891047676 26.07.2024
Block, Tis Hazaril IALTECH INFRASTRUCTURE
Courts, Delhi IGUPTAVARUN1@G
IMAIL.COM
303, ExtensionfEXECUTION 280/2024 20.07.2024 INIKHIL TEX V/S PANKAJ JAJORIARRAKESH KRINA 26.07.2024
Block, Tis Hazari JAIN
ICourts, Delhi
INA
303, ExtensionEXECUTION 1306/2024 31.07/.2024 ASHA RAM & SONS V/S SHIVASACHIN 0873586359 26.07.2024
Block, Tis Hazaril IENTERPRISES KUMAR JAIN
Courts, Delhi ISKJAINADVOCATE
(@GMAIL.COM
303, ExtensionfEXECUTION 1307/2024 31.07.2024 JAWAHAR LAL VOHRA V/S RAJIVICHANCHAL 17303816650 26.07.2024
Block, Tis Hazaril [KUMAR IGUPTA ICORPORATE
Courts, Delhi JUDICIAL@GMAIL.
ICOM
IMS ANIL KUMARICENTRAL
ISISODIA, DISTRICT]
WUDGE, TATA CAPITAL LIMITED VS,
ggll\I’Illz’frERCIAL 304 ARBITRATION JIOMP I COMM 566/2024 02.07.2024 ISULTAN CHOUDHARY JANISH BHOLA [9811452022 JANISH-BHOLA17@YAH00.401.07.2024
-04
ITATA CAPITAL LIMITED VS,
304 JARBITRATION IOMP I COMM 567/2024 02.07.2024 IMOHAN LAL JANISH BHOLA [0811452022 JANISH-BHOLA17@YAHO00.J01.07.2024
INAWAL KISHORE SONI VS. MOHD|
304 IRECOVERY ICS (COMM)718/2024 02.07.2024 IYASEEN JANMOL KAPUR[9718844007 INA 01.07.2024
IM/S ABC GLOBAL VENTURES VS,SH. SAMEER|
304 [EXECUTION [EX (COMM)-243/2023 02.07.2024 IPARASH JAIN ISIDHAR 0444446565 Sameer.sidhar@metropolitan|10.06.2024
IMAYUR ENTERPRISES VS. ONSRAHUL DEV|
304 RECOVERY ICS (COMM)724/2024 03.07.2024 IPLASTICS ISHARMA 9953660455 RDSHARMA985@GMAIL.CJ01.07.2024
IPRINCE GUPTA  VS. P BJARVI ND|
304 RECOVERY ICS (COMM)725/2024 03.07.2024 IGARMENTS KUMAR 0810680082 KUMAR-ARVINDKAKU@YAH01.07.2024
IM/S SQUARE YARDS]
ICONSULTING PVT. LTD. VS. M/SISH. HEAMENT]
304 EXECUTION [EX (COMM)-246/2024 03.07.2024 IG.M. ENTERPRISES [KUMAR YADAV|9555967952 lheament.yadav@propsamq06.06.2024
[DFC FIRST BANK VS. TUSEENMAYANK Imayank_mahajanos
304 JARBITRATION IOMP I (COMM) 576/2024  [06.07.2024 IMOMIN IMAHAJAN 0873347330 (@yahoo.com 06.06.2024
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IHDFC BANK LIMITED VS. DEEN|
304 JARBITRATION IOMP I (COMM) 606/2024  [09.07.2024 IMOHAMMAD JANISH BHOLA [0811452022 JANISH-BHOLA17@YAHO0{06.06.2024
[HDFC BANK LIMITED VS. DEEN|
304 JARBITRATION IOMP I (COMM) 607/2024  |09.07.2024 IMOHAMMAD JANISH BHOLA [0811452022 JANISH-BHOLA17@YAHO{06.06.2024
IGUNSHIKA MARKETING CO. VS|
304 [EXECUTION [EX (COMM)255/2024 09.07.2024 IRUDRA OVERSEAS INITIN KAKKAR[9811890118 INA 05.07.2024
IMAYANK Imayank_mahajanos
304 JARBITRATION IOMP I COMM- 615/2024 10.07.2024 IDFC FIRST BANK VS., MD AKBAR MAHAJAN 0873347330 (@yahoo.com 08.07.2024
V. K JAIN AND SONS VS. PRITIARCHIT
304 RECOVERY ICS (COMM)758/2024 11.07.2024 IGOEL ISINGHAL 0509043045 LEGAL@SIGMALEGLA.COM08.07.2024
[DFC FIRST BANK VS. DHIRAJMAYANK
304 JARBITRATION IOMP I (COMM)630/2024 15.07.2024 IMISHRA IMAHAJAN 0873347330 IMAYANK_mahajan05@yahod08.07.2024
ISH. VIPIN]|
304 [EXECUTION Execution (Comm)/270/2024 12.07.2024 ILIC VS. LOVE MALHOTRA [PILLAI 0213528073 1080adv@gmail.com [07.06.2024
IDFC FIRST BANK LTD. VSMAYANK Imayank_mahajanos
304 JARBITRATION IOMP (I) (cOMM)-630/2024 [15.07.2024 IDHIRAJ MISHRA IMAHAJAN 0873347330 (@yahoo.com 11.07.2024
ORIENT LINKS PVT LTD VS. SHIVMAHESH
304 RECOVERY ICS (COMM)770/2024 16.07.2024 ISHANKER TIWARI ISHARMA 0810493325 JADVMCSHARMA2010@G|11.07.2024
IAXIS BANK LIMITED VSANIRUDH
304 JARBITRATION OMP I (COMM)632/2024  [19.07.2024 ISUBHASH BHARDWAJ 0034281318 JANIRUDH.BHARDWAZ@GM[11.07.2024
IMAYANK Imayank_mahajanos
304 JARBITRATION IOMP I (COMM)634/2024 19.07.2024 [DFC FIRST BANK VS. BINDU DEVIMAHAJAN 0873347330 (@yahoo.com 11.07.2024
IM/S AGRICO ORGANICS LTD. VS(SH.
IPIONEER PESTICIDESAMANDEEP
304 RECOVERY ICS (COMM)-782/2024 19.07.2024 INDUSTRIES ISINGH 0873967070 bhmandeep@adsandcompany.{10.07.2024
IHDFC BANK LIMITED VS. VISHAL
304 JARBITRATION IOMP I (COMM)663/2024 22.07.2024 IMANN AND ANR JANISH BHOLA [0811452022 JANISH-BHOLA17@YAHO(18.07.2024



mailto:ANISH-BHOLA17@YAHOO.COM
mailto:ANISH-BHOLA17@YAHOO.COM
mailto:LEGAL@SIGMALEGLA.COM
mailto:MAYANk_mahajan05@yahoo.com
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
mailto:ADVMCSHARMA2010@GMAIL.COM
mailto:ANIRUDH.BHARDWAZ@GMAIL
mailto:amandeep@adsandcompany.com
mailto:ANISH-BHOLA17@YAHOO.COM

Advocate MobileAdvocate email id

Number

Case Number Date
Registration

S.No Court District Court Room Case Type ofPetitioner Name VS RespondentAdvocate

Name

Date of e-filing

[HDFC BANK LIIMTED VS. SOURAJ|

304 JARBITRATION IOMP I (COMM)664/2024 22.07.2024 ISOURAJ JANISH BHOLA [0811452022 JANISH-BHOLA17@YAHO(18.07.2024
TATA CAPITAL LIMITED VS|

304 JARBITRATION IOMP (I) (COMM)-697/2024 [24.07.2024 IGURPREET SINGH JANISH BHOLA [0811452022 JANISH-BHOLA17@YAHO{22.07.2024
IDFC FIRST BANK VS. AJIJMAYANK Imayank_mahajanos

304 JARBITRATION IOMP (I) (COMM)- 719/2024 [24.07.2024 AHMAD IMAHAJAN 0873347330 (@yahoo.com 23.07.2024
I[IDFC FIRST BANK VS. LAXMIMAYANK Imayank_mahajanos

304 JARBITRATION IOMP (I) (COMM)- 718/2024 [24.07.2024 IDAIRY IMAHAJAN 0873347330 (@yahoo.com 20.07.2024

ISH.

SHUBHAM JAIN VS. MAMTABHUPENDRA

304 ISPECIFIC PERFORMANCE ICS (COMM)-802/2024 25.07.2024 ISHARMA AND Ors IKUMAR TYAGI 08106952226 INA 07.07.2024

ISH.

SHRI DIVYESH KOTHARI VSYOGENDER

304 RECOVERY ICS (COMM)-804/2024 25.07.2024 IBHUWAN GIROTRA IGAUTAM 8287177965 INA 23.07.2024
IPNB HOUSING FINANCE LTD VS|

304 JARBITRATION IOMP I COMM?763/2024 27.07.2024 ISUDIP DAS JANISH BHOLA [0811452022 JANISH-BHOLA17@YAHO{24.07.2024
IDFC FIRST BANK VS. GAUTAM]
IMUKESH

304 JARBITRATION IOMP I COMM?762/2024 27.07.2024 JANISH BHOLA [9811452022 JANISH-BHOLA17@YAHO{24.07.2024
IDFC FIRST BANK VS. RAHUL
ICHAUDHARY

304 JARBITRATION IOMP I COMM 761/2024 27.07.2024 JANISH BHOLA [0811452022 JANISH-BHOLA17@YAHO{24.07.2024
IDFC FIRST BANK VS. GURMAL
ISINGH

304 JARBITRATION IOMP I COMM 760/2024 27.07.2024 JANISH BHOLA [9811452022 JANISH-BHOLA17@YAHO{24.07.2024
ITATA CAPITAL LTD VS. EXPERIVA|

304 JARBITRATION IOMP I COMM 759/2024 27.07.2024 [ENGINEERING PVT LTD JANISH BHOLA [0811452022 JANISH-BHOLA17@YAHO{24.07.2024
VISHAL PIPES LIMITED VSJ[VIKRAM

304 RECOVERY ICS (COMM)811/2024 27.07.2024 IRAJKOT MACHINERY STORE KUMAR 0990979472 JADVOCATEVIKRAMA433@GN26.07.2024
IALAJI TRADING COMPANY]

IEXECUTION (COMM)-| ILIMITED Vs BEE K BEE PRINTSISH. MOHIT]
304 [EXECUTION 300/2024 27.07.2024 IPVT LTD ISHARMA 0654651689 Imohythnn311@gmail.com _ [22.07.2024
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ILEVI STRAUSS AND COMPANY VS{PRAMOD
304 RECOVERY ICS (COMM)829/2024 31.07.2024 ASHOK KUMAR KUMAR 0718209970 IAASTHA@THELEGIST.{27.07.2024
ladvrishikapoor@gmail.c
IM/S KABUL HING COMPNAY VS.(SH.RISHI
304 [EXECTUION [EX (COMM)-305/2024 31.07.2024 IP.T. RAJAVEL IKAPOOR 087125330 27.07.2024
[TREND SETTERS BOOKS VS. CITYMUNISH
304 [EXECTUION [EX (COMM)-309/2024 31.07.2024 BOOK CENTRE VOHRA 0811427955 MUNISHLAW.VOHRA@|04.07.2024
[IDFC FIRST BANK LTD. VS|MAYANK Imayank_mahajanos
304 JARBITRATION IOMP (I) (COMM)- 786/2024 [31.07.2024 ISALMAN MALIK IMAHAJAN 0873347330 (@yahoo.com 30.07.2024
ISH. UMED SINGH|CENTRAL
IGREWAL DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-05
305, EXTN|]
IBLOCK OP AND SONS TRADERS PVT LTD| manjujain3.g7@gmai
[THC/DELHI IEXECUTION [Execution (Comm)/237/2024 01-07-2024 Vs MANSHU ARORA IMANJU JAIN [98t832162 l.com 05.06.2024
305, EXTN| IPRABHAKAR LANDGE Vs SB]
IBLOCK ICARDS AND PAYMENTS SERVICE[Sh. Niteshjg643183591, niteshkadvocale@gm
[THC/DELHI JARBITRATION JOMP (COMM)/43/2024 01-07-2024 ILTD [Kumar 7217637709 lail.com 06.06.2024
305, EXTNJ/[RECOVERY CS (COMM)/709/2024 01-07-2024 SANJAY KUMAR GOYAL VYK.REHMAN 9899429900 07.06.2024
IBLOCK ISWASTIK SALES CORPORATION
THC/DELHI
ikgarg8oo@gmail.co
Im
305, EXTNJARBITRATION U/S 9 IOMP (1) (COMM)/547/2024 01-07-2024 TATA CAPITAL LTD Vs SULTANJANISH 9811452022 12.06.2024
IBLOCK ICHOUDHARY BHOLA(P),
THC/DELHI
Anish
bhola17@,vahoo.com
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305, EXTNJ[EXECUTION [Execution (Comm)/236/2024 01-07-2024 IGEODIS INDIA PVT LTD VsDhruv 9971897143/98110 15.06.2024
IBLOCK IPERTECH EXPORTS PVT LTD IChawla(P), k3710
THC/DELHI
lvchawla@krcco.co.in
305, EXTN/[RECOVERY CS (COMM)/708/2024 01-07-2024 VK JAIN Vs SHUBHAM SHARMA |ARCHIT 9599043045 20.06.2024
IBLOCK ISINGHAL(P),
THC/DELHI
legal @sigmalegal.in.
305, EXTN.ARBITRATION JARB A (COMM)/2/2024 01-07-2024 IMS GANDHI ELECTRICALS ANDSonam 0871102052,98110 26.06.2024
IBLOCK [ELECTRONICS Vs NEOGROWTHSharma(P), 79853
[THC/DELHI ICREDIT PRIVATE LIMITED
lanishlWkdatta.in;son
am@kdatta.in
305, EXTNJARBITRATION U/S 9 IOMP (1) (COMM)/569/2024 06-07-2024 IDFC FIRST BANK Vs HARANDARMAYANK 0873347330 04.07.2024
IBLOCK ISINGH MALIK IMAHAJAN(P),
THC/DELHI
mayank_mahajanos
(@yahoo.com
305, EXTNRECOVERY [Counter Claim/32/2024 08-07-2024 RAJENDER KUMAR MALHOTRAPBRIJESH 0810565455 08.07.2024
IBLOCK Vs AMIT AGGARWAL JOHAR
THC/DELHI
joharbrijesh65@gmai
l.com
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thevidhi@gmail.com

305, EXTNJARBITRATION U/S 9 JOMP (1) (COMM)/595/2024 08-07-2024 IHDFC BANK LTD Vs BHURAANISH 0811452022 06.07.2024
IBLOCK ISINGH BHOLA(P),
THC/DELHI
Anish
bhola17@,vahoo.com
305, EXTNJARBITRATION U/S 9 OMP (1) (COMM)/594/2024 08-07-2024 [HDFC BANK LTD VSANISH 9811452022 06.07.2024
IBLOCK IDHARMENDER YADAV IBHOLA(P),
THC/DELHI
Anish
bhola17@,vahoo.com
305, EXTNJ{ARBITRATION U/S 9 IOMP (1) (COMM)/593/2024 08-07-2024 HDFC BANK LTD Vs SHOWKATANISH 0811452022 06.07.2024
IBLOCK INAZIR BHOLA(P),
[THC/DELHI
Anish
bhola17@,vahoo.com
305, EXTN/[RECOVERY ICS (COMM)/748/2024 09-07-2024 JAGRICO ORGANICS LTD VSAMANDEEP [90873967070 06.07.2024
IBLOCK IKHERA AGRO AGENCY ISINGH
THC/DELHI
Imancleep@ads:i.ndcol
Impany.com
305, EXTN,RECOVERY ICS (COMM)/751/2024 10-07-2024 SANA  SKIN TRADERS  VsSanjay 9990607480 08.07.2024
IBLOCK ISARAVANAA LEATHER Agnihotri(P),
THC/DELHI
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305, EXTN[RECOVERY ICS (COMM)/760/2024 11-07-2024 JAman Narang Vs Shrey Jain [Raghav 8447750366 08.07.2024
IBLOCK ISharma(P),
THC/DELHI
raghavs adv ocate@
lgmail. c om
305, EXTNJ[EXECUTION [Execution (Comm)/267/2024 11-07-2024 [Ravinder ~Kumar Wadhwa Vssatyendra 9811161525 00.07.2024
IBLOCK [Municipal Corporation Of Delhi kumar singh(P),
THC/DELHI
sksinghll6 @gmail.co
Im
305, EXTN,RECOVERY ICS (COMM)/759/2024 11-07-2024 IM/s Gulzari Lal Grover Sons Pvt LtdiShravan INA 09.07.2024
IBLOCK Vs M/s Rudra Masale [Bansal(P),
[THC/DELHI
unitedmark@uniteda
Indunited.com
305, EXTN/[RECOVERY ICS (COMM)/764/2024 15-07-2024 IM Sons Gems N Jjewellery Pvt Ltd|SS JAIN(P), 0891043078 10.07.2024
IBLOCK Vs Naman Kulhtia
THC/DELHI
ssj4949 @gmail.com
305, EXTN,RECOVERY ICS (COMM)/780/2024 19-07-2024 IM/s Hukam Chand Shikhar Chand|Siddharth 8700277545 16.07.2024
IBLOCK Pain Vs M/s Jauhari Printers Pvt Ltd |[Gupta(P),
THC/DELHI
INA
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lalachs409@email.co

m

305, EXTN|RECOVERY ICS (COMM)/779/2024 19-07-2024 IM/s Nitin Plastic M/sRohit Gour(P), 8486057784 18.07.2024
IBLOCK JAnandeshwar Poly Pack
THC/DELHI
ladvrohitgour@gmail.
com
305, EXTNJARBITRATION U/S 9 OMP (1) (COMM)/649/2024 20-07-2024 [Hdfc Bank Ltd Vs Renu Choudhary |ANISH 9811452022 18.07.2024
IBLOCK IBHOLA(P),
THC/DELHI
Anish
bhola17@,vahoo.com
305, EXTNJ{ARBITRATION U/S 9 IOMP (1) (COMM)/648/2024 20-07-2024 [Hdfc Bank Ltd Vs Annu SukhabeenfANISH 0811452022 18.07.2024
IBLOCK Singh BHOLA(P),
[THC/DELHI
Anish
bhola17@,vahoo.com
305, EXTNJARBITRATION U/S 9 JOMP (1) (COMM)/665/2024 22-07-2024 [dfc First Bank Vs Mohammad FirojMAYANK 0873347330 19.07.2024
BLOCK 959 IMAHAJAN(P),
THC/DELHI
mayank_mahajanos
(@yahoo.com
305, EXTN/[RECOVERY ICS (COMM)/787/2024 22-07-2024 [Raghunath Builders Pvt Ltd VsChirag Alagh(P),jo911444t00 19.07.2024
IBLOCK [Economic Transport Organization|
THC/DELHI [Limited
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IEXECUTION JARBITRATION U/S 9 JOMP (1) (COMM)/706/2024 24-07-2024 [[dfc First Bank Vs Manohar Lal 0873347330 20.07.2024
IMAHAJAN(P),
mayank_mahajanos
(@yahoo.com
305, EXTNJARBITRATION U/S 9 OMP (1) (COMM)/705/2024 24-07-2024 [[dfc First Bank Vs Sonu Insafali IMAYANK 9873347330 20.07.2024
IBLOCK IMAHAJAN(P),
THC/DELHI
mayank_mahajanos
(@yahoo.com
305, EXTNJ{ARBITRATION U/S 9 IOMP (1) (COMM)/703/2024 24-07-2024 I[TATA CAPITAL LTD Vs Vijay KumarjANISH 0811452022 22.07.2024
BLOCK INagar BHOLA(P),
[THC/DELHI
Anish
bhola17@,vahoo.com
305, EXTNJARBITRATION U/S 9 IOMP (1) (COMM)/698/2024 24-07-2024 JAXIS BANK LTD Vs ISLAM KHAN [Sunita Singh(P), 0871040589 22.07.2024
IBLOCK 8920586266
THC/DELHI
INDOLEXLAW@GM
AIL.COM
305, EXTNJARBITRATION U/S 9 [OMP (1) (COMM)/704/2024 24-07-2024 l[dfc First Bank Vs Chhoti ChaudharyfMAYANK 0873347330 22.07.2024
IBLOCK I715 IMAHAJAN(P),
THC/DELHI

Imayank_mahajanos

(@yahoo.com
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305, EXTNJARBITRATION U/S 9 JOMP (1) (COMM)/767/2024 27-07-2024 Alpha Motor Finance Limited VsMohit Aggarwal j9811449071 25.07.2024
IBLOCK [Kavita
THC/DELHI
Im.aggarwal1994@gm
lail.com
305, EXTNJARBITRATION U/S 9 OMP (1) (COMM)/770/2024 29-07-2024 Axis Bank Ltd Vs Jahid [Sunita Singh(P), 0871040589 26.07.2024
IBLOCK 8020586266
THC/DELHI
INDOLEXLAW@GM
AIL.COM
305, EXTN[EXECUTION [Execution (Comm)/304/2024 30-07-2024 Bank Of Maharashtra Vs J K Traders ADVOCATE 0891783436 26.07.2024
IBLOCK IHARISH
[THC/DELHI [KUMAR(P),
harish.leagali23@gm
lail.com
305, EXTN[EXECUTION [Execution (Comm)/308/2024 31-07-2024 Shri ~ Satya  Narayan  SharmalVineet 0871269259 20.07.2024
IBLOCK [Proprietor Of M/s Adarsh Electricals§Kumar(P),
THC/DELHI Vs M/s Harsh Electricals Through Its
[Proprietor Shri Harish Saini
ladvocatePKS6689@g
Imail.com
305, EXTN.MISC. APPLICATION Misc DJ/453/2024 31-07-2024 ICentral Bank Of India Vs Raj Kumar Murari kumarfy718037056 30.07.2024
IBLOCK Imishra(P),
THC/DELHI
INA
6 ISH. NIKHILICENTRAL 410 ICS (COMM) 792/2024 23.07.2024 IMAYANK GOEL VS. MCD & ANR. [SH. 0811161525 23-07-2024
ICHOPRA, DJ COMM-| ISATYENDRA
06 TIS HAZR] KUMAR SINGH
ICOURT CENTRAL
IDELHI
sksingh116 @gmail.co
Im
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K10 IOMP (I) (COMM) 732/2024 25.07.2024 JAXIS BANK LTD. VS. APSHANA IMS. SUNITA871040589 25-07-2024
ISINGH
INDOLEXLAW@GM
AIL.COM
K410 IOMP (I) (COMM) 733/2024 25.07.2024 AXIS BANK LTD. VS. SAURAVMS. SUNITA871040589 25-07-2024
IGUPTA ISINGH
INDOLEXLAW@GM
AIL.COM
K10 ICS (COMM) 806/2024 26.07.2024 IM/S. ORIENT LINKS PVT. LTD. VS|SH. MAHESH|9810493325 24-07-2024
ISMT. ANITA TIWARI ISHARMA
IADVMCSHARMA201
lo@GMAIL.COM
410 IOMP(I) COMM 738/2024 26.07.2024 [DFC BANK LTD. VS. BHURESH. MAYANK[9873347330 20.07.2024
ISINGH IMAHAJAN
Imayank_mahajanos
(@yahoo.com
K10 IOMP(I) COMM 737/2024 26.07.2024 [IDFC BANK LTD. VS. PAWAN|SH. MAYANK[873347330 22.07.2024
IKUMAR IMAHAJAN
Imayank_mahajanos
(@yahoo.com
K10 IOMP (1) (COMM) [764/2024 27.07.2024 [DFC BANK LTD. VS. FOOL CHAND[SH. MAYANK9873347330 24.07.2024
IMAHAJAN
Imayank_mahajanos
(@yahoo.com
K10 IOMP (I) (COMM) 766/2024 27.07.2024 [DFC BANK VS. MOHD. NAJAR ISH. MAYANK[9873347330 23-07-2024

IMAHAJAN

Imayank_mahajanos

(@yahoo.com
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K410 IOMP (I) (COMM) 765/2024 27.07.2024 IDFC BANK LTD. VS. MONU ISH. MAYANK[9873347330 24-07-2024
IMAHAJAN
Imayank_mahajanos
(@yahoo.com
K410 ICS (COMM) 810/2024 27.07.2024 IM/S. TEKNODOME INDIA PVT,SH. 0891396019 19-07-2024
ILTD. VS. M/S VAEG INFORMATICS[KARAMVEER
[PVT. LTD.
karamveer @ Lexanaly
ltico.com
K10 ICS (COMM) 820/2024 29.07.2024 SUKESH KUMAR CHAUHAN VS SH. 0811161525 24.07.2024
IMCD & ANR. ISATYENDRA
KUMAR SINGH
sksingh116 @gmail.co
Im
ISH. MUKESH|CENTRAL (COURT ROOMICIVIL SUIT ICS(COMM) 714/2024 01.07.2024 JAGDISH SHARMA VS ANANDARAM SAGARPY871815662 06.06.2024
[KUMAR GUPTA 302 IRAM BORAH [ROY
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07 rsadvocate42@gmail.
lcom
ICOURT ROOMICIVIL SUIT IOMP(I)COMM 556/2024 01.07.2024 IHDFC BANK LTD. VS SANDEEPANISH BHOLA [9811452022 13.06.2024
302 IMADAN LAL
Anish_bhola17@yaho
o.com
COURT ROOM[CIVIL SUIT IOMP(I)COMM 557/2024 01.07.2024 IHDFC BANK LTD. VS PRAHLADANISH BHOLA [9811452022 13.06.2024
302 IKUMAR MISHRA
Anish_bhola17@yaho
o.com
COURT ROOM[CIVIL SUIT IOMP(I) COMM 558/2024 01.07.2024 [HDFC BANK LTD. VS VAIBHAVIANISH BHOLA 9811452022 13.06.2024
302 ICHANDRAKANT DEORUKHKAR
Anish_bhola17@yaho
o.com
ICOURT ROOMICIVIL SUIT IOMP(COMM) 48/2024 04.07.2024 IM/S KEJRIWAL MIINING PVT SONIA DUBE [9810700109 21.05.2024
302 ILTD. VS AYU INFRASTRUCTURE
IPVT. LTD.
[delhi@legaloptions.in|
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COURT ROOM[CIVIL SUIT ICS(COMM) 732/2024 05.07.2024 INEEL GAGAN PETRO CHEM VS[SATISH BAJAJ 19953538322 24.06.2024
302 IRUDRA ENTERPRISES
INA
COURT ROOM[CIVIL SUIT IOMP(I)COMM 568/2024 05.07.2024 TATA CAPITAL LTD. VS UMESHANISH BHOLA [9811452022 29.05.2024
302 IKUMAR GUPTA
Anish_bhola17@yaho
o.com
ICOURT ROOMICIVIL SUIT [REV. PETITION 09/2024 06.07.2024 IHARMIT SINGH VS RAVI BHAI KUNAL KALRA 9871028645 04.07.2024
302
INA
ICOURT ROOMICIVIL SUIT [REV. PETITION 10/2024 06.07.2024 IB.C. KUMAR AND CO. VS LAXMIRAJESH 8920654521 10.06.2024
302 ISALES CORP. IGAHLAWAT
rajeshgehlawatandco
Impany@gmail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 738/2024 06.07.2024 IM/S MAYUR ENTERPRISES VSRAHUL DEV|9953660455 07.05.2024
302 IM/S NISCHAY POLYMERS ISHARMA
[Rdsharmag85@gmail
.com
ICOURT ROOMICIVIL SUIT IOMP(I)COMM 585/2024 08.07.2024 [DFC FIRST BANK LTD. VS PREMMAYANK 0873347330 05.07.2024
302 IKUMAR JHA IMAHAJAN
mayank_mahajanos
(@yahoo.com
ICOURT ROOMICIVIL SUIT IOMP(I)COMM 586/2024 8.07.2024 [DFC FIRST BANK LTD. VSMAYANK 0873347330 05.07.2024
1302 IVISHNU KUMAR IMAHAJAN
Imayank_mahajanos
(@yahoo.com
COURT ROOM[CIVIL SUIT IOMP(I)COMM 588/2024 08.07.2024 TATA CAPITAL LTD. VS WASIMIANISH BHOLA [0811452022 08.07.2024
302 AKARAM
Anish_bhola17@yaho
o.com
ICOURT ROOMICIVIL SUIT IOMP(I)COMM 601/2024 08.07.2024 [HDFC BANK LTD. VS ALTAFANISH BHOLA 9811452022 06.07.2024
302 [HUSSAIN

Anish_bhola1y@yaho

I0.com
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COURT ROOM[CIVIL SUIT ICS(COMM) 747/2024 09.07.2024 IPRAKASH BOOKS INDIA PVT. LTD.M.K. JHA 9999005726 04.06.2024
302 VS TABLEZ AND TOYZ PRIVATE
ILTD.
jhamadhukant3@gm
lail.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 750/2024 09.07.2024 IM/S AGRICO ORGANICS LTD. VSAMANDEEP 0873907070 08.07.2024
302 IRAJASTHAN PESTICIDES PVT.SINGH
ILTD.
lamandeep @adsandco
Impany.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 762/2024 15.07.2024 ISUCHITRA SILK PVT. LTD. VSASHISH 0304940742 16.03.2024
302 IAFFAN TEXTILES JUPADHYAY
INA
ICOURT ROOMICIVIL SUIT ICS(COMM) 765/2024 15.07.2024 ANIL. KUMAR BANSAL VS VARUNDHEERAJ 09071446999 09.07.2024
302 IYADAV RASULI JAGWANI
[dheeraj.jagwani@gm
lail.com
COURT ROOM| ICS(COMM) 778/2024 19.07.2024 ISTATE BANK OF INDIA VS SONU [KRISHAN 9990577700 00.07.2024
302 IKUMAR
IKRISHENKUMAR @
IGMAIL.COM
COURT ROOM IOMP(I)COMM 644/2024 20.07.2024 [DFC FIRST BANK LTD. VSMAYANK 0873347330 18.07.2024
302 IPARAMJIT SINGH IMAHAJAN
mayank_mahajanos
(@yahoo.com
ICOURT ROOM| IOMP(I)COMM 645/2024 20.07.2024 [DFC FIRST BANK LTD. VSMAYANK 0873347330 18.07.2024
302 ARVIND LOHIA IMAHAJAN
Imayank_mahajanos
(@yahoo.com
ICOURT ROOMICIVIL SUIT IOMP(I)COMM 646/2024 20.07.2024 [DFC FIRST BANK LTD. VSMAYANK 0873347330 18.07.2024
302 ISHAILESH KUMAR IMAHAJAN
Imayank_mahajanos
(@yahoo.com
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 647/2024 20.07.2024 IDFC FIRST BANK LTD. VS SHIVIMAYANK 0873347330 18.07.2024
302 IKUMAR IMAHAJAN
Imayank_mahajanos
(@yahoo.com
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COURT ROOM[CIVIL SUIT IOMP(I) COMM 692/2024  [23.07.2024 IDFC FIRST BANK LTD. VS 0873347330 20.07.2024
302 IDEENMOHMMAD NIJAMUDEEN [MAHAJAN
Imayank_mahajanos
(@yahoo.com
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 710/2024 24.07.2024 IDFC FIRST BANK LTD. VSMAYANK 0873347330 23.07.2024
302 IRAJKUMAR IMAHAJAN
Imayank_mahajanos
(@yahoo.com
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 735/2024 25.07.2024 JAXIS BANK LTD. VS HARPREET [SUNITA SINGH 9871040589 24.07.2024
302
INDOLEXLAW@GM
AIL.COM
ICOURT ROOMICIVIL SUIT ICS(COMM) 807/2024 26.07.2024 IRAKESH KAUSHIK VS NIRDOSH[KSHITIJ 7838062490 24.07.2024
302 TYAGI IMATHUR
kaushik @whitehorse.
lawyer
COURT ROOM[CIVIL SUIT ICS(COMM) 813/2024 27.07.2024 JABC TRANSPORT COMPANY PVT|GAURAV PURI (9833947824 26.07.2024
302 ILTD. VS DRISH SHOES LIMITED
ladvgauravpuri@gmai
l.com
COURT ROOM[CIVIL SUIT IOMP(I) COMM 778/2024 31.07.2024 AXIS BANK LTD. VS RAKESH[SUNITA SINGH 0871040589 27.07.2024
302 IKUMAR
INDOLEXLAW@GM
AIL.COM
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 779/2024 31.07.2024 AXIS BANK LTD. VS YASHPALSUNITA SINGH [9871040589 27.07.2024
1302 IDALAL
INDOLEXLAW@GM
AIL.COM
COURT ROOM[CIVIL SUIT IOMP(I) COMM 783/2024 ITATA CAPITAL LTD. VSANISH BHOLA (9811452022
302 IDHARAMRAJ CONTRACTS INDIA|
IPVT. LTD.
Anish_bhola17@yaho
o.com
8 SH. AMIT KUMAR,Central 308EXTENSION |ARBITRATION & CONCILIATIONIOMP (I) (COMM) 552/24 01.07.2024 [TATA CAPITAL LTD VS ASS 0811452022
IDISTRICT JUDGE,| IBLOCK THC IACT IMOHAMMAD
ICOMMERCIAL
ICOURT-08
JANISH BHOLA JANISHBHOLA17@YAHOO.C|17.06.2024
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308EXTENSION [ARBITRATION & CONCILIATIONIOMP (I) (COMM) 551/24 01.07.2024 ITATA CAPITAL LTD VS ISHWAR 0811452022
IBLOCK THC IACT ISINGH
JANISH BHOLA JANISHBHOLA17@YAHOO.Cl15.06.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP(COMM) 45/24 01.07.2024 INARESH KUMAR AND ANR V§ 0873521626
IBLOCK THC JACT SECTION 34 IM/S INDOSTAR CAPITAL
IFINANCE LTD AND ANR
IVIJAY PALJ
ISINGH 1JAY2004ADV@GMAIL.CON20.06.2024
308EXTENSION [TRADE MARK ACT ICS (COMM) 713/24 01.07.2024 INARENDER KUMAR TRADING AS] 9205385276
IBLOCK THC IM/S KUNDAN TRADING
ICOMPANY VS KYOTO TOOLS]
ICOMPANY
JARVIND SINGH] INISCHAL@NASSANDGUILD|31.05.2024
308EXTENSION |[EXECUTION PETITION [EX (COMM)250/24 02.07.2024 IGIRISH KUMAR JAIN VS RAKESH] 0891880710
IBLOCK THC IMARWAH
ISUNIL
LALWANI ISUNIL_K14@YAHOO.COM |[02.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP (I) (COMM) 571/24 06.07.2024 IDFC FIRST BANK VS DEEPAK 0873347330
IBLOCK THC IACT ISINGH
IMAYANK
IMAHAJAN AYANK_MAHAJANO5@YAl04.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP(I) (COMM) 570/24 06.07.2024 ITATA CAPITALLTD VS ASHOK 0811452022
IBLOCK THC ACT IKUMAR
IANISHBHOLA JANISHBHOLA17@YAHOO.C|05.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP (COMM) 592/24 08.07.2024 IHDFC BANK LTD VS NYMPHAEA| 0811452022
IBLOCK THC IACT IFASHION DESIGN PVT LTD
IANISH BHOLA JANISHBHOLA17@YAHOO.C|06.07.2024
308EXTENSION |[EXECUTION PETITION [EX (COMM)262/24 10.07.2024 IBHARATI BHAWAN VS MADAN]| 0899836932
IBLOCK THC IMOHAN LAMBA PROPRITOR OH
ILAMBA BOOK DEPOT
INIKHIL
[TRIPATHI INIKHILYRIPATHI63@YAHO(06.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP (COMM) 611/24 10.07.2024 IDFC FIRST BANK VS AFTAB 0873347330
IBLOCK THC IACT ISAFIK

IMAYANK

IMAHAJAN

AYANK_MAHAJANOS5@YA

08.07.2024
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308EXTENSION [ARBITRATION & CONCILIATIONIOMP (I) (COMM) 613/24 10.07.2024 IDFC FIRST BANK VS RAHISH] 0873347330
IBLOCK THC IACT IKHAN

IMAYANK

IMAHAJAN IMAYANK_MAHAJANO5@YAl08.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP(I) (COMM) 612/24 10.07.2024 IDFC FIRST BANK VS VIKAS 0873347330
IBLOCK THC IACT ISHWAR

IMAYANK

IMAHAJAN AYANK_MAHAJANO5@YA}08.07.2024
308EXTENSION [RECOVERY ICS (COMM) 771/24 16.07.2024 ISTATE BANK OF INDIA VS JITIN| 7503444555
IBLOCK THC IGILL

IKUNAL MALIK JADVKUNALMALIK@GM13.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP(I) (COMM) 635/24 19.07.2024 [DFC FIRST BANK VS SAJID ALI 0873347330
IBLOCK THC IACT

IMAYANK

IMAHAJAN MAYANK MAHAJANO5(16.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP(I) (COMM) 636/24 19.07.2024 [DFC FIRST BANK VS DINESH SAH 0873347330
IBLOCK THC IACT

IMAYANK

IMAHAJAN IMAYANK_MAHAJANOS@YAI16.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONJOMP (COMM) 56/24 19.07.2024 INAVIN MEDITECH PRIVATE LTD| 8800259035
IBLOCK THC IACT 34 VS HAREEEM HEALTHCARE LLP

IASHISH GARG IGARG.ASHISH9501@GMAIL18.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP(I) (COMM) 661/24 19.07.2024 [HDFC BANK LTD VS PARA( 0811452022
IBLOCK THC ACT ICHAUHAN

IANISH BHOLA IANISHBHOLA17@YAHOO.C[18.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP (I) (COMM) 680/24 22.07.2024 IDFC FIRST BANK VS RAJPAL 0873347330
IBLOCK THC IACT ISINGH

IMAYANK

IMAHAJAN AYANK_MAHAJANO5@YAH19.07.2024
308EXTENSION [ARBITRATION & CONCILIATIONIOMP (I) (COMM) 681/24 22.07.2024 IDFC BANK LTD VS KULDEEP 0873347330
IBLOCK THC IACT ISINGH

IMAYANK
IMAHAJAN

AYANK_MAHAJANO5@YAH9.07.2024
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) ISH. DEEPAK GARG,Central 309 THIRDEXECTION (COMM.) [Execution (Comm)/241/2024|01-07-2024 U M Jain Llp Vs Ranbir Singh JANAND 9310511420 11.06.2024
IDISTRICT JUDGE,| IFLOOR IPRAKASH(P),
ICOMMERCIAL EXTENTION
ICOURT-09 IBLOCK
prakash.law@gmail.c
om
309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/562/2024 |01-07-2024 [Tata Capital Ltd Vs Anil Daga [Parul Bhola(P), 0811452022 19.06.2024
IFLOOR
[EXTENTION
IBLOCK
lanish_bhola17@yaho
o.com
309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/561/2024 |01-07-2024 [Tata Capital Ltd Vs Pawan Kumar  |ANISH 0811452022 21.06.2024
IFLOOR BHOLA(P),
[EXTENTION
IBLOCK
lanish_bhola17@yaho
o.com
309 THIRDIOMP (I) (COMM) IOMP (1) (COMM)/560/2024 |01-07-2024 IM/s Clix Capital Services Pvt Ltd VgRavi ~ Shankarj9811252038 24.06.2024
IFLOOR IMs Stm Lab Garg(P),
[EXTENTION
IBLOCK
ladvocatersgarg@gma
fil.com
309 THIRD|CS (COMM.) ICS (COMM)/731/2024 05-07-2024 [Puran Chand And Co Vs Smt BabitaRAJESH 0810194135 04.07.2024
IFLOOR IGupta IMAHINDRU(P),
[EXTENTION
IBLOCK
rajeshmahindruig@g
Imail.com
309 THIRD|CS (COMM.) ICS (COMM)/733/2024 05-07-2024 Allied Tubes Pvt Ltd Through ItsJAGRITI 8527506427, 04.07.2024
FLOOR IDirecto/ar Mr Rishabh Taneja VSJAIN(P), 7042312792
EXTENTION [Tulika Engineers Pvt Ltd Through Its
IBLOCK [Directors
[UNLEGALGROUP@
IGMAIL.COM
309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/574/2024 [06-07-2024 [Tata Capital Ltd Vs Pankaj [Parul Bhola(P), 9811452022 05.07.2024
FLOOR
[EXTENTION
IBLOCK
lanish_bhola17@yaho
o.com
309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/600/2024 [08-07-2024 [Hdfc Bank Ltd Vs Atul Sharma JANISH 0811452022 06.07.2024
IFLOOR BHOLA(P),
EXTENTION
IBLOCK
lanish_bhola17@yaho
o.com
309 THIRDEXECTION (COMM.) [Execution (Comm)/259/2024(/09-07-2024 IM/s Bharati Bhawan Vs Mukesh[NIKHIL 0899836932 08.07.2024
IFLOOR [Kumar Jaiswal Proprietor Of SatyaTRIPATHI(P),
[EXTENTION [Prakashan Mandir
IBLOCK
nikhiltripathi63@gm
jail.com
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309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/614/2024 [10-07-2024 [dfc First Bank Vs Suresh ChandMAYANK 0873347330 00.07.2024
IFLOOR ISharma 8539 IMAHAJAN(P),
EXTENTION
IBLOCK
mayank_mahajanos
(@yahoo.com
309 THIRD|CS (COMM.) ICS (COMM)/767/2024 15-07-2024 [Punjab National Bank Vs Mrs AlkalCHANCHAL 9971990344 12.07.2024
[FLOOR [Bansal KUMAR
[EXTENTION
IBLOCK
kumarchanchaly03@
mail.com
309 THIRDEXECTION (COMM.) [Execution (Comm)/273/2024[16-07-2024 [Punjab National Bank Vs M/sA.K. SHAKYA [9810362626 15.07.2024
IFLOOR IColoured Vibes Through Its Prorietor
[EXTENTION [Yash Sachdeva
IBLOCK
lakshakyao1@gmail.c
om
309 THIRDICS (COMM.) ICS (COMM)/772/2024 16-07-2024 [Bank Of Baroda Vs Atul Kumar ISHAILNDER  [8130237770,93503 15.07.2024
[FLOOR ISINGH 7942
[EXTENTION ISISODIYA &
IBLOCK IMEENU
ICHAUDHARY shailender.sisodiya@
lgmail.com
309 THIRDICONTEMPT PETITION IContempt Petition/13/2024 [18-07-2024 Vuhaib Rais Vs Ishleen Kaur Bedi ~ [Ram Njp8100057257 16.07.2024
FLOOR lYadav(P),
[EXTENTION
IBLOCK
lcalegals00@gmail.col
Im
309 THIRDEXECTION (COMM.) [Execution (Comm)/274/2024[18-07-2024 [Kiran Roadways Private Limited Vs[Varun Gupta(P),l9810467667 16.07.2024
[FLOOR [Safelift Crane Hiring Private Limited
EXTENTION
IBLOCK
lgupta.varuni@gmail.
com
309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/658/2024 [20-07-2024 [HDFC Bank Ltd Vs Mamta ArbindANISH 0811452022 19.07.2024
[FLOOR [Kumar BHOLA(P),
[EXTENTION
IBLOCK
lanish_bhola17@yaho
o.com
309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/657/2024 [20-07-2024 [HDFC Bank Ltd Vs Sudhir KumanANISH 0811452022 19.07.2024
IFLOOR Goyal BHOLA(P),
EXTENTION
IBLOCK
lanish_bhola17@yaho
o.com
309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/667/2024 [22-07-2024 l[dfc First Bank Vs Babli Sonu o010 [MAYANK 0873347330 20.07.2024
IFLOOR IMAHAJAN(P),
[EXTENTION
IBLOCK
mayank_mahajanos
(@yahoo.com
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309 THIRD|CS (COMM.) ICS (COMM)/788/2024 22-07-2024 Anubhav Wadhwa Vs Municipalsatyendra 0811161525 20.07.2024
IFLOOR ICorporation Of Delhi kumar singh(P),
EXTENTION
IBLOCK
sksingh116 @gmail.co
Im
309 THIRDIEXECTION (COMM.) [Execution (Comm)/285/2024[23-07-2024 Vuhaib Rais Vs M/s Otik Hotel AndlRam Njp810057257 22.07.2024
FLOOR [Resort Pvt Ltd lYadav(P),
[EXTENTION
IBLOCK
lcalegals00@gmail.col
Im
309 THIRDIOMP (I) (COMM) JIOMP (I) (COMM)/734/2024 [25-07-2024 Axis Bank Ltd Vs Sukhbir SinghlSunita Singh(P),[987104589 24.07.2024
IFLOOR lYadav
[EXTENTION
IBLOCK
INDOLEXLAW@GM
AIL.COM
309 THIRDIOMP (I) (COMM) IOMP (1) (COMM)/744/2024 [26-07-2024 [Tata Capital Ltd Vs Kapil Raghav IANISH 0811452022 25.07.2024
IFLOOR BHOLA(P),
[EXTENTION
IBLOCK
lanish_bhola1y@yaho
o.com
309 THIRD|CS (COMM.) ICS (COMM)/815/2024 27-07-2024 IManoj Kumar Prop Of M S Narayan|Lalit Anand(P), 9811196195 26.07.2024
FLOOR And Company Vs Manpreet Puri
[EXTENTION
IBLOCK
lalitanandadvocate @
mail.com
309 THIRDEXECTION (COMM.) [Execution (Comm)/302/2024[29-07-2024 Bank Of Maharashtra Vs RafeeKADVOCATE 0891783436 27.07.2024
IFLOOR Ahmed HARISH
EXTENTION KUMAR(P),
IBLOCK
harish.legali23@gma
fil.com
309 THIRD|CS (COMM.) ICS (COMM)/825/2024 30-07-2024 [Himanshu Prop Of M/s Himanshu[Praduman 0311253631 27.07.2024
IFLOOR [Engineers Vs Shanti TradingSharma(P),
[IEXTENTION ICompany
IBLOCK
lpradumansharmao31
(@gmail.com
309 THIRDIEXECTION (COMM.) [Execution 01-07-2024 IM/s S Chand And Co Ltd Vs Mr JoyRAJESH 0810195013 24.06.2024
IFLOOR (Comm.)/240/2024 [Francis IKUMAR
EXTENTION
IBLOCK
kumarrajeshadv@yah
oo.com
309 THIRDIEXECTION (COMM.) [Execution 01-07-2024 [Hare Krishna Fabrics Vs KapoonAJAY KUMAR}9811104015 07.06.2024
IFLOOR (Comm.)/242/2024 [Brothers ICHOPRA
[EXTENTION
IBLOCK
lakchopra.adv@yahoo
Lin
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309 THIRDIOMP (I) (COMM) IOMP (1) (COMM.)/573/2024 |06-07-2024 l[dfc First Bank Vs Mohd Istiyak 0873347330 05.07.2024
IFLOOR IMAHAJAN
EXTENTION
IBLOCK
mayank_mahajanos
(@yahoo.com
309 THIRDIOMP (I) (COMM) IOMP (I) (COMM.)/723/2024 [24-07-2024 l[dfc First Bank Vs Guddo Mahendra [MAYANK 0873347330 23.07.2024
IFLOOR IMAHAJAN
[EXTENTION
IBLOCK
mayank_mahajanos
(@yahoo.com
309 THIRDIOMP (I) (COMM) IOMP (I) (COMM.)/724/2024 [24-07-2024 [[dfc First Bank Vs Anmol Rajbir IMAYANK 0873347330 23.07.2024
IFLOOR IMAHAJAN
[EXTENTION
IBLOCK
mayank_mahajanos
(@yahoo.com
309 THIRDIOMP (I) (COMM) IOMP (1) (COMM.)/725/2024 [24-07-2024 [dfc First Bank Vs Mohd NAJAR IMAYANK 0873347330 23.07.2024
IFLOOR IMAHAJAN
[EXTENTION
IBLOCK
Imayank_mahajanos
(@yahoo.com
309 THIRDIOMP (I) (COMM) IOMP (I) (COMM.)/745/2024 [26-07-2024 l[dfc First Bank Vs Narvinder SharmaMAYANK 0873347330 25.07.2024
IFLOOR IMAHAJAN
[EXTENTION
IBLOCK
Imayank_mahajanos
(@yahoo.com
10 ISH. AJAY PANDEY /Central 307 ICivil [Execution 01-07-2024 [R K CONTAINER LINE PVT LTD VsShivam Sharma 9654545855 21-06-2024
IDISTRICT JUDGE,| (Comm.)/248/2024 ISHAKIR ALI
ICOMMERCIAL
ICOURT
legal @shivamsharma
Linfo
307 ICivil IOMP (I) (COMM.)/564/2024 [01-07-2024 TATA CAPITAL LTD Vs MOHD]Anish Bhola 0811452022 28-06-2024
ITARIQ
lanish_bhola1y@yaho
o.com
307 ICivil IOMP (1) (COMM.)/565/2024 |01-07-2024 ITATA CAPITAL LTD VslAnish Bhola 0811452022 19-06-2024
JASWINDER SINGH
lanish_bhola17@yaho
o.com
307 ICivil ICS (COMM)/717/2024 01-07-2024 IMoondust Paper Pvt Ltd Vs BalajiPurv Chugh 0899037517 07-06-2024
[Traders Through Its Proprietor My
[Shishish Kumar Singh
idocketing@premierip
Lin
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307 ICS (COMM)/722/2024 02-07-2024 ICargo Partner Logistics India Pvt Ltd| 081034334 12-06-2024
Vs M/s Amerex Pvt Ltd [Bagga
simmikbagga@gmail.
com
307 ICivil Misc DJ/421/2024 06-07-2024 ICANARA BANK Vs Ms MAMTA andAnuj Aggarwal 9999490798 02-07-2024
JAnr
ladvcateanujaggarwal
(@yahoo.com
307 ICivil ICS (COMM)/741/2024 06-07-2024 [Ramesh Kr Mehra Vs Suresh Kumar[Ramesh Yadav [8920652121 01-07-2024
[Khandelwal
rameshyadavadvocat
e@gmail.com
307 ICivil JOMP (1) (COMM.)/602/2024 |08-07-2024 [Hdfc Bank Ltd Vs Abhay Kumar Jain |Anish Bhola 0811452022 06-07-2024
lanish_bhola1y@yaho
o.com
307 ICivil IOMP (I) (COMM.)/603/2024 [08-07-2024 [Hdfc Bank Ltd Vs Shivam Khowal |Anish Bhola 0811452022 06-07-2024
lanish_bhola17@yaho
o.com
307 ICivil IOMP (I) (COMM.)/604/2024 [08-07-2024 [Hdfc Bank Ltd Vs Rahul KunwarpallAnish Bhola 0811452022 06-07-2024
Singh
lanish_bhola17@yaho
o.com
307 ICivil IOMP (I) (COMM.)/605/2024 [08-07-2024 [Hdfc Bank Ltd Vs Dhananjay Pratap/Anish Bhola 0811452022 06-07-2024
Singh
lanish_bhola1y@yaho
o.com
307 ICivil IOMP (1) (COMM.)/608/202409-07-2024 IM/s Axis Bank Limited Vs DhruvjAnirudh 0034281318 03-07-2024
[Sachdev [Bhardwaj
lanirudh.bhardwaz@g
mail.com
307 ICivil IOMP (I) (COMM.)/609/2024|09-07-2024 IM/s Axis Bank Limited VsAnirudh 0034281318 03-07-2024
[IDheerendra Kumar [Bhardwaj
lanirudh.bhardwaz@g
Imail.com
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307 ICivil ICS (COMM)/749/2024 09-07-2024 IM/s. AGRICO ORGANICS LTD. VsAmandeep 0873967070 08-07-2024
JAI JAWALA TRADING COMPANY [Singh
lamandeep@adsandco|
mpany.com
307 ICivil [Execution 10-07-2024 IDEEPA Vs VANDANA YADAV [Rama Shankar [9811214465 08-07-2024
(Comm.)/265/2024
ramashankaris@yah
loo.com
307 ICivil IOMP (I) (COMM.)/622/2024 [10-07-2024 [DFC FIRST BANK LTD VsMAYANK 0873347330 00-07-2024
IHAUSHILA CHUNNU 4568 IMAHAJAN
mayank_mahajanos
(@yahoo.com
307 ICivil IOMP (COMM.)/54/2024 11-07-2024 Biswajit Pramanik Vs Capri GloballAjay Singhlo810865440 10-07-2024
Capital Limited [Rathor
lajayww198 @gmail.co
m
307 ICivil IOMP (I) (COMM.)/625/2024 [12-07-2024 IDFC FIRST BANK LTD Vs ShivamMAYANK 0873347330 11-07-2024
[Kumar 1057 IMAHAJAN
Imayank_mahajanos
(@yahoo.com
307 ICivil [Execution (Comm.)/271/2024[15-07-2024 Aar Kay Fin Lease Pvt Ltd VsVikas Deep 7838963403 15-06-2024
[Pushkar And Ors
lawvikasgg@gmail.co
Im
307 ICivil [Execution 15-07-2024 IM/s Vallabh Saree Emporium VsVaishaly Singh [8882826400 04-04-2024
(Comm.)/272/2024 [Poonam
ladvocatevaishaleysin
h@gmail.com
307 ICivil IOMP (1) (COMM.)/629/2024 [15-07-2024 IDFC First Bank Ltd. Vs AsiffMAYANK 0873347330 12-07-2024
IMohammad 6647 IMAHAJAN
Imayank_mahajanos
(@yahoo.com
307 ICivil ICS (COMM)/768/2024 15-07-2024 JAnubhav Jain Vs Vinita Kulhtia ISS Jain 0891043078 15-07-2024

ssj4949 @gmail.com
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307 IOMP (I) (COMM.)/638/2024 [19-07-2024 IDFC FIRST BANK LTD. Vs ILYAS] 0873347330 16-07-2024
IMUKHTYAR 8324 IMAHAJAN
mayank_mahajanos
(@yahoo.com
307 ICivil IOMP (I) (COMM.)/639/2024 [19-07-2024 [DFC FIRST BANK LTD. Vs RAHULJMAYANK 0873347330 16-07-2024
IKUMAR 5048 IMAHAJAN
mayank_mahajanos
(@yahoo.com
307 ICivil IOMP (I) (COMM.)/660/2024 [20-07-2024 [HDFC BANK LTD Vs GYANJAnish Bhola 0811452022 18-07-2024
IPRAKASH
lanish_bhola17@yaho
o.com
307 ICivil IOMP (I) (COMM.)/669/2024 [22-07-2024 IDFC FIRST BANK LTD. Vs MD.,MAYANK 0873347330 19-07-2024
VAMEEL IMAHAJAN
Imayank_mahajanos
(@yahoo.com
307 ICivil IOMP (I) (COMM.)/670/2024 [22-07-2024 [DFC FIRST BANK LTD. Vs SANJAY[MAYANK 0873347330 19-07-2024
IDUBEY IMAHAJAN
Imayank_mahajanos
(@yahoo.com
307 ICivil [Execution 23-07-2024 IM/s Haryana Paper Convertinglkokesh K1o811218876 19-07-2024
(Comm.)/287/2024 [ndustries Vs M/s Aravali PrintersiAggarwal
JAnd Publishers Pvt Ltd
lokesh@aceconsilium
.com
307 ICivil IOMP (I) (COMM.)/694/2024 [23-07-2024 AXIS BANK LTD Vs KAVAN[Sunita Singh 0871040589 22-07-2024
THAKUR
lindolexlaw@gmail.co
m
307 ICivil IOMP (I) (COMM.)/696/2024 [23-07-2024 JAXIS BANK LTD. Vs ANKIT JAIN [Sunita Singh 9871040589 22-07-2024
indolexlaw@gmail.co
m
307 ICivil IOMP (I) (COMM.)/726/2024 [24-07-2024 [IDFC FIRST BANK LTD Vs BALESHMAYANK 0873347330 23-07-2024

IDEVI

IMAHAJAN

Imayank_mahajanos
(@yahoo.com
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ofPetitioner Name VS RespondentAdvocate
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IDFC FIRST BANK LTD Vs
IVISHAWAS TRILOKI

IMAHAJAN

Advocate

Number

0873347330

MobileAdvocate email id

mayank_mahajanos
(@yahoo.com

Date of e-filing

23-07-2024

Imail.com

307 ICivil IOMP (I) (COMM.)/728/2024 [24-07-2024 [DFC FIRST BANK LTD Vs SURESHMAYANK 0873347330 22-07-2024
IMAHAJAN
mayank_mahajanos
(@yahoo.com
307 ICivil IOMP (I) (COMM.)/729/2024 [24-07-2024 [DFC FIRST BANK LTD Vs UJJVAIJMAYANK 0873347330 20-07-2024
ISHARMA IMAHAJAN
mayank_mahajanos
(@yahoo.com
307 ICivil IOMP (1) (COMM.)/753/2024 [26-07-2024 [TATA CAPITAL LTD Vs AVISH|Anish Bhola 0811452022 25-07-2024
IPANWAR 5912
lanish_bhola1y@yaho
o.com
307 ICivil IOMP (I) (COMM.)/756/2024 [26-07-2024 [DFC FIRST BANK LTD Vs KARANMAYANK 0873347330 24-07-2024
536 IMAHAJAN
Imayank_mahajanos
(@yahoo.com
307 ICivil IOMP (I) (COMM.)/757/2024 [26-07-2024 IDFC FIRST BANK LTD. Vs BHIMMAYANK 0873347330 24-07-2024
ISINGH 909 IMAHAJAN
mayank_mahajanos
(@yahoo.com
307 ICivil IOMP (I) (COMM.)/758/2024 [26-07-2024 [DFC FIRST BANK LTD. Vs ANUJMAYANK 0873347330 24-07-2024
IKUMAR 656 IMAHAJAN
Imayank_mahajanos
(@yahoo.com
307 ICivil ICS (COMM)/809/2024 26-07-2024 Vijay Dargan Vs Lajpat Rai Madaan [Rohit Krishanjg212786555 22-07-2024
[Nagpal
rohitnagpal@gmail.c
om
307 ICivil IOMP (COMM.)/63/2024 27-07-2024 [UNION OF INDIA Vs M/s EnkayAshish K19313471929 25-07-2024
[Enterprises [Sharma
lashishsharma37o@g
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307 ICivil ICS (COMM)/814/2024 27-07-2024 [Madan Lal Vs Kabir Sardar INitin Gupta 8860057314 26-07-2024

lica.gupta@gmail.com
307 ICivil ICS (COMM)/816/2024 27-07-2024 Sukesh ~ Kumar  Chauhan  VgSatyendra Kip811161525 24-07-2024
[Municipal Corporation Of Delhi Singh

sksinghl16@gmail.co
Im
307 ICivil ICS (COMM)/824/2024 30-07-2024 INike Innovate C.V. Vs Ashok KumarjAastha Singh 9818209970 27-07-2024
Unknown)
laastha@thelegist.com|
307 ICivil IOMP (I) (COMM.)/787/2024 [31-07-2024 IDFC FIRST BANK LTD VsMAYANK 0873347330 130-07-2024
IDESHPAL SINGH 9159 MAHAJAN

Imayank_mahajanos
(@yahoo.com

307 ICivil IOMP (I) (COMM.)/789/2024 [31-07-2024 [Tata Capital Ltd Vs DharamrajAnish Bhola 0811452022 20-07-2024
IContracts India Pvt Ltd 7318

lanish_bhola17@yaho
o.com

307 ICivil IOMP (I) (COMM.)/790/2024 [31-07-2024 [Tata Capital Ltd Vs DharamrajAnish Bhola 0811452022 20-07-2024
IContracts India Pvt Ltd 7322

lanish_bhola17@yaho

o.com
11 ISH. SANJAY|Central ICOURT ROOM 310[CS(COMM) ICS (COMM)/716/2024 01-07-2024 IBATHLA TELETECH PVT LTD VsManish Gupta 9999756517 21-06-2024
ISHARMA, DISTRICT] ICARTIANO TELETECH PVT LTD
JUDGE,
ICOMMERCIAL
ICOURT linfo.mglawoffices@g
Imail.com
ICOURT ROOM 310[OMP(I) (COMM) OMP (I) (COMM)/563/2024 01-07-2024 ITATA CAPITAL LTD Vs GEETA Anish Bhola 0811452022 28-06-2024
Anish_bhola17@yaho
o.com
ICOURT ROOM 310[CS(COMM) ICS (COMM)/723/2024 02-07-2024 IBANK OF BARODA Vs SANJEEV|Geetanjali 8588821631 20-06-2024
IDIXIT [Sharma(P),

ladvocate.134@gmail.
com
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ICOURT ROOM 310[CS(COMM) ICS (COMM)/735/2024 05-07-2024 IM/s SAI CREATION Vs M/s A NJAbhinav Tyagi (9711996530 04-07-2024
[TEXTILE
legalabhinav@yahoo.
com
ICOURT ROOM 310[CS(COMM) ICS (COMM)/736/2024 05-07-2024 IM/s PRAKASH LEATHERYitender Singhlo891939468 03-07-2024
ICOMPANY Vs SHRI INDER ARORA [Lamba(P),
lamba.jitendraadvoca
te@gmail.com
ICOURT ROOM 310|CS(COMM) °S (COMM)/737/2024 05-07-2024 IM/s MYKOS Vs M/s MYKOS CRAFT[Harmeet Kaur [8860908989 25-06-2024
IKITCHEN AND BAR
lharmeet646 @gmail.c
om
ICOURT ROOM 3100MP(COMM) IOMP (COMM)/50/2024 06-07-2024 JAshoka Metal Works And Co VsPranchal 0818607852 05-07-2024
ICLIX CAPITAL SERVICES PVT LTD [Panwar(P),
[Rajaramc.iyer@gmail
.com
ICOURT ROOM 310[CS(COMM) ICS (COMM)/742/2024 06-07-2024 IRAM LAL RAM CHANDRA (INDIA)Anil Anand(P), 9811721209 02-07-2024
ILTD Vs SHEHBAAZ STREET WEAR
lanilanando68 @gmail
L.com
ICOURT ROOM 310[CS(COMM) ICS (COMM)/743/2024 06-07-2024 IHAMDARD NATIONALSHIVENDRA 19953394364 04-07-2024
IFOUNDATION (INDIA) VS|PRATAP
IHAMDARD AID INDIAISINGH(P),
IFOUNDATION
shivendra@acmeco.c
om
ICOURT ROOM 310[CS(COMM) ICS (COMM)/746/2024 08-07-2024 IM/s BHASIN TIMBER TRADERS VsSandeep - 02-07-2024
IM/s AJAY KUMAR IChaudhary
chaudhary.sandeep44|
@gmail.com
ICOURT ROOM 310[EX (COMM) [Execution (Comm)/260/2024/09-07-2024 [KUMAR CLEANER Vs MEDEOR[Prashant 9999981708 03-06-2024
[HOPITAL LTD IYadav(P),
vilawhouse@gmail.co
m
ICOURT ROOM 310[OMP(I) (COMM) IOMP (I) (COMM)/621/2024 [10-07-2024 [DFC FIRST BANK Vs YOGESHMAYANK 0873347330 08-07-2024

IKUMAR

IMAHAJAN(P),

Imayank_mahajanos

(@gmail.com
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ICOURT ROOM 3100MP(COMM) IOMP (COMM)/55/2024 15-07-2024 IM/s SUNRISE INDUSTRIES ANDDEEPAK 0211350090 08-07-2024
JANR Vs UGRO CAPITAL LIMITEDSHARMA(P),
AND ANR
IDeepaksharma2922
(@gmail.com
ICOURT ROOM 310[CS(COMM) ICS (COMM)/769/2024 15-07-2024 IM/S M SONS GEMS NISS JAIN(P), 9891043078 10-07-2024
VJEWELLERY PVT LTD Vs KAMAL
IKANT KULTHIA
ssj4949 @gmail.com
ICOURT ROOM 310|CS(COMM) ICS (COMM)/776/2024 18-07-2024 IDABUR INDIA LIMITED Vs VI{MD SAZID|8750905558 15-07-2024
JOHN HEALTHCARE INDIA LLP [RAYEEN(P),
sazid @ashwathhlegal
.com
ICOURT ROOM 310[CS(COMM) ICS (COMM)/777/2024 18-07-2024 [KARUNA KHANNA AND ANR VgShekhar Chandj9868790800 15-07-2024
IRAJESH PACKIARAJAN iGupta(P),
shekharguptaadvocat
e@gmail.com
ICOURT ROOM 310[CS(COMM) ICS (COMM)/781/2024 19-07-2024 ICHIRAG GUPTA Vs GANPATIRITA 0953413632 16-07-2024
[ENTERPRISES ISANGHAVI(P),
ladv.rita.singhavi@gm
lail.com
ICOURT ROOM 3100MP(COMM) IOMP (COMM)/57/2024 19-07-2024 ISIDHHI REALCON PRIVATE LTDWjit Singh(P), [0811619336 15-07-2024
Vs SM EARTHMOVERS
ladvocate.ajit49@gma
lil.com
ICOURT ROOM 310[0MP(COMM) IOMP (COMM)/58/2024 20-07-2024 ILOKESH YADAV Vs URGO[Tarun 9267919004 19-07-2024
ICAPITAL LIMITED Mehra(P),
itarunmehra@gmail.¢
om
ICOURT ROOM 310[0MP(I) (COMM) IOMP (I) (COMM)/683/2024 [22-07-2024 IDFC FIRST BANK LTD Vs RAJAIMAYANK 0873347330 19-07-2024
ISAROJ IMAHAJAN(P),
Imayank_mahajanos
(@gmail.com
ICOURT ROOM 310[CS(COMM) ICS (COMM)/791/2024 22-07-2024 IM/s NITIN PLASTIC Vs M/sRohit Gour(P), [8486057784 17-07-2024
ISHAKTI ENTERPRISES
aurg58@gmail.com
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ICOURT ROOM 310|CS(COMM) ICS (COMM)/801/2024 24-07-2024 IGAUTAM GULATI Vs 0868069682 23-07-2024
I[ECOGREEN ENVIROTECHMukund(P),
ISOLUTIONS LTD
sushantmukund @gm
lail.com
ICOURT ROOM 310[EX (COMM) [Execution (Comm)/295/2024[25-07-2024 IKAILASH CHAND GUPTA ANDSSUMIT 19999590009 24-07-2024
JANR Vs VIKRAM UJJAINWAL [RANA(P),
ladvranasumit@gmail
.com
ICOURT ROOM 310[0MP(I) (COMM) JIOMP (I) (COMM)/736/2024 [25-07-2024 AXIS BANK LTD Vs VIPIN[Sunita Singh(P),9871040589 22-07-2024
IBHARDWAJ
lindolexlaw@gmail.co
Im
ICOURT ROOM 310[0MP(I) (COMM) IOMP (I) (COMM)/751/2024 [26-07-2024 ITATA CAPITAL LTD VS ANISH 0811452022 25-07-2024
[EVERGREEN INFRA SOLUTIONBHOLA(P),
AND ANR
Anish_bhola17@yaho|
o.com
ICOURT ROOM 310[OMP(I) (COMM) IOMP (I) (COMM)/750/2024 [26-07-2024 TATA CAPITAL LTD Vs KAPIJANISH 0811452022 25-07-2024
RAGHAV IBHOLA(P),
Anish_bhola17@yaho
o.com
ICOURT ROOM 310[OMP(I) (COMM) IOMP (I) (COMM)/755/2024 [26-07-2024 TATA CAPITAL LTD Vs ANIIMAYANK 0873347330 24-07-2024
IPASWAN IMAHAJAN(P),
mayank_mahajanos
(@gmail.com
ICOURT ROOM 310[0MP(I) (COMM) IOMP (I) (COMM)/754/2024 [26-07-2024 [DFC FIRST BANK LTD VsMAYANK 0873347330 24-07-2024
ISHAKEEL QURESHI IMAHAJAN(P),
Imayank_mahajanos
(@gmail.com
ICOURT ROOM 310[OMP(I) (COMM) IOMP (I) (COMM)/752/2024 [26-07-2024 TATA CAPITAL LTD Vs AVISHANISH 0811452022 25-07-2024
IPANWAR AND ANR BHOLA(P),
Anish_bhola17@yaho
o.com
ICOURT ROOM 310|CS(COMM) ICS (COMM)/818/2024 27-07-2024 JATIN SHARMA Vs AMIT OBEROI [Muddassir 0818712378 26-07-2024

Daiyyan(P),

muddassir.daiyyan@

mail.com
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ICOURT ROOM 310|CS(COMM) ICS (COMM)/819/2024 27-07-2024 IM/s BEAUTY ART PRINT(INDIA)Bharat Gupta 9268300000 26-07-2024
IPVT LTD Vs AKASH JAIN PROP|
IM/s D R TEXTILES
bharat.guptarkca@g
Imail.com
ICOURT ROOM 3100MP(COMM) IOMP (COMM)/64/2024 29-07-2024 ISHRI SOHAN LAL AND ANR VgSanjay Ghaltoh [8588825406 25-07-2024
IKOTAK MAHINDRA PRIME AND|
JANR
vipin11b26@gmail.co
Im
ICOURT ROOM 310|CS(COMM) ICS (COMM)/828/2024 30-07-2024 IADIDAS AG Vs ASHOK KUMAR [Pramod Kr9718209970 27-07-2024
Singh
aastha@thelegist.com|
ICOURT ROOM 310[0MP(COMM) IOMP (COMM)/65/2024 30-07-2024 ISUNRISE ASSOCIATES AND ORS|Pranav 8383026305 24-07-2024
Vs M/s JK TYRE AND INDUSTRIESGupta(P),
ILTD
officeofsajanshankar
(@gmail.com
ICOURT ROOM 310[OMP(I) (COMM) IOMP (I) (COMM)/788/2024 [31-07-2024 [TATA CAPITAL LTD VS ANISH 0811452022 20-07-2024
IDHARAMRAJ CONTRACTS INDIABHOLA(P),
IPVT LTD AND ORS
Anish_bhola17@yaho
o.com
ICOURT ROOM 310[CS(COMM) ICS (COMM)/831/2024 31-07-2024 IRISHIPAL SINGH Vs STATE BANKRahul Singhjg650802472 20-07-2024
JOF INDIA AND ANR IChauhan
ICOURT ROOM 310[0MP(I) (COMM) IOMP (I) (COMM)/582/2024 [06-07-2024 [DFC FIRST BANK LTD VsMAYANK 0873347330 05-07-2024
INASHEEM TOSHIN IMAHAJAN(P),
Imayank_mahajanos
(@gmail.com
ICOURT ROOM 310[OMP(I) (COMM) IOMP (I) (COMM)/583/2024 [06-07-2024 [DFC FIRST BANK LTD Vs SHIVAMIMAYANK 0873347330 05-07-2024
[TTWARI IMAHAJAN(P),
Imayank_mahajanos
(@gmail.com
ICOURT ROOM 310[OMP(I) (COMM) IOMP (I) (COMM)/584/2024 [06-07-2024 IDFC FIRST BANK LTD Vs ARJUNMAYANK 0873347330 05-07-2024

SINGH

IMAHAJAN(P),

Imayank_mahajanos

(@gmail.com
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ICOURT ROOM 310[EX (COMM) [EX (COMM)264/2024 10-07-2024 ISMT. SEEMA Vs M/s ASHA BATHAnant Rao 0099421467 09-07-2024
ICO.
lanantyadavs55@gma
fil.com
ICOURT ROOM 310[EX (COMM) [EX (COMM)266/2024 10-07-2024 IM/s SUNCHEM IND. Vs M/sM M Hashmi [98106555733 08-07-2024
JANEES BOOK BINDING
lhashmimozakkir@gm|
lail.com
ICOURT ROOM 310[EX (COMM) [EX (COMM)296/2024 25-07-2024 IM/s Banwari Lal Arora & Sons Vs.|Rishabh Gupta [8586834657 24-07-2024
S.R. Foils & Hygiene Pvt. Ltd.
rishabhgupta.lawyer
(@gmail.com
ICOURT ROOM 310MISC (DJ) IMISC DJ/426/2024 18-07-2024 IM/s Bhalotia Trading Ltd. Vs. VIIMAYANK 0873347330 20-04-2024
Uohn Healthcare India LLP IMAHAJAN(P),
Imayank_mahajanos
(@gmail.com
12 ISH. RAVINDER(Central 401 ICS COMM I715/2024 01.07.2024 IPATHOS SOLUTIONS V/S M/S B.L[RAGHAV 8802596467 07.06.2024
IBEDI, DISTRICT] JAGRO OILS LTD ISHARMA
JUDGE,
ICOMMERCIAL
ICOURT IGUPTAAMAN50777
(@GMAIL.COM
401 IOMP (I)COMM 554/2024 01.07.2024 [TATA CAPITAL LTD V/S SATISHANISH BHOLA [9811452022 28.06.2024
[SHWAR & ANR
IANISHBHOLA17@Y
AHOO.COM
401 IOMP (I)COMM 555/2024 01.07.2024 ITATA CAPITAL LTD V/S SATISHIANISH BHOLA [0811452022 13.06.2024
ISHWAR & ANR
IANISHBHOLA17@Y
AHOO.COM
401 EX (COMM) 252/2024 04.07.2024 IPARAMPREET SINGH ANAND V/SILOVEKESH 0891947575 07.06.2024
[UNION BANK OF INDIA IAGGARWAL
ILOVEKESH27@GMA|
[L.COM
401 ICS COMM [727/2024 04.07.2024 IBABITA JAIN V/S RATTAN LAIYJAGRITIJAIN [8527506427 22.06.2024
IBHATIA
[UNLEGALGROUP@
IGMAIL.COM
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253/2024

Date
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05.07.2024

ofPetitioner Name VS Respondent
Name

AAKASH DEEP GOYAL & SONS
HUF) V/S M/S NIKON FINLEASE
IPVT LTD & ORS.

Advocate

ASHIM
ISHRIDHAR

Advocate
Number

9971547353

MobileAdvocate email id

Date of e-filing

03.07.2024

ICHAMBERASHIMS
[HRIDHAR@GMAIL.
ICOM
401 IOMP (I)COMM 508/2024 08.07.2024 [HDFC BANK LTD V/S JAI GOPALJANISH BHOLA (9811452022 06.07.2024
PJOSHI
ANISHBHOLA17@Y
AHOO.COM
401 [EX (COMM) 258/2024 00.07.2024 TRANSLINE TECHNOLOGIES LTDAMIT KUMAR[871291420 08.07.2024
V/S MCD ISINGH
JURISPRUDENCEO1
1@GMAIL.COM
401 ICS COMM [761/2024 10.07.2024 ISANDIP SINGH V/S ZAFAR[SANDIP SINGH 0810792389 15.07.2024
IBADYARI
ISS.BHATIA1966@G
IMAIL.COM
401 ICS COMM 766/2024 12.07.2024 ANUBHAV JAIN V/S NAMANSS.S. JAIN 9891043078 15.07.2024
IKULHTIA
ISSJ4949@GMAIL.C
OM
401 IOMP (I)COMM 627/2024 15.07.2024 IDFC FIRST BANK LTD V/SMAYANK 0873347330 15.07.2024
ISHIVAM KUMAR IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
401 IOMP (I)COMM 628/2024 15.07.2024 [IDFC FIRST BANK LTD V/S NAHIMMAYANK 0873347330 15.07.2024
IMANSURI IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
401 ICS (COMM) [774/2024 18.07.2024 ISTATE BANK OF INDIA V/S MRS, SHAN 9990577700 08.07.2024
ISHAKUNTALA (NOW DECEASED),KUMAR
THROUGH HER LEGAL HEIR
IKRISHENKUMAR @
IGMAIL.COM
401 ICS (COMM) I775/2024 18.07.2024 ISTATE BANK OF INDIA V/S MRJKRISHAN 9990577700 08.07.2024
IDEV. RAJ (NOW DECEASED)KUMAR
THROUGH ITS LR
IKRISHENKUMAR@

IGMAIL.COM
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401 IOMP (I)COMM 637/2024 19.07.2024 AXIS BANK LIMITED V/S MOHD.ANIRUDH 0034281318 03.07.2024
ISHADAB IBHARDWAJ
ANIRUDH.BHARDW|
AZ@GMAIL.COM
401 [EX (COMM) 278/2024 19.07.2024 IKIRAN ROADWAYS PVT LTDVARUN GUPTA [9810476767 18.07.2024
IV/SGOVIND CABLE INDUSTRIES P|
ILTD
IGUPTA.VARUN@G
IMAIL.COM
401 [EX (COMM) 270/2024 19.07.2024 IKIRAN ROADWAYS PVT LTD V/S[VARUN GUPTA |9810476767 18.07.2024
[UNILEC ENGINEERS LTD & ORS
IGUPTA.VARUN@G
IMAIL.COM
401 [EX (COMM) 659/2024 20.07.2024 [HDFC BANK LTD V/S JITENDERANISH BHOLA [0811452022 19.07.2024
ISINGH
IANISHBHOLA17@Y
AHOO.COM
401 [EX (COMM) 269/2024 12.07.2024 IM/S DELTA AIR FRIEIGHT PVTARVIND 8368259391 10.07.2024
ILTD V/S M/S LARKIMISHRA
ILABORATORIES
ARVINDMISHRA11
(@GMAIL.COM
401 IOMP (I)COMM 640/2024 20.07.2024 [IDFC FIRST BANK LTD V/S DEENMAYANK 08733347330 18.07.2024
IMOHAMMAD IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
401 IOMP (I)COMM 641/2024 20.07.2024 [IDFC FIRST BANK LTD V/S MOHD.MAYANK 08733347330 18.07.2024
INAVED IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
401 IOMP (I)COMM 642/2024 20.07.2024 [DFC FIRST BANK LTD V/S MOHD.[MAYANK 08733347330 18.07.2024
ISULTAN IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
401 IOMP (I)COMM 643/2024 20.07.2024 IDFC FIRST BANK LTD V/SMAYANK 08733347330 16.07.2024

AMEEN KHAN

IMAHAJAN

IMAYANK_MAHAJA

INo5@YAHOO.COM
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1401
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IOMP (I)COMM

Case Number

682/2024

Date
Registration

22.07.2024

ofPetitioner Name VS Respondent
Name

IM/S ASHIMARA HOUSIN
IPRIVATE LTD. V/S NEERA
INAGPAL & ORS.

Advocate

[HUMANT
PPAL

Advocate MobileAdvocate email id

Number

0910843638

Date of e-filing

20.07.2024

ADVOCATE.HEMAN
TUPPAL@GMAIL.C
OM
401 [EX (COMM) 288/2024 23.07.2024 IKALPANA GUPTA V/S REKHAAJAY KUMAR [0891191156 22.07.2024
ISINGH
401 [EX (COMM) 280/2024 24.07.2024 SM EXPRESS LOGISTICS PVTJ/PRAKHAR 8800814718 22.07.2024
ILTD. V/S SONU KUMAR IBHATNAGAR
AMICUR.LEGAL@G
IMAIL.COM
401 IOMP (I)COMM I711/2024 24.07.2024 [DFC BANK V/S ABRAR KHAN IMAYANK 0873347330 23.07.202
IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
401 [EX (COMM) 204/2024 25.07.2024 IAVANTIKA ENTERPRISES & ORSICHIRANRAN (8376904762 24.07.2024
IV/S ABAOLUTE ELECTROVISION|SHAHA
IPVT. LTD
ISANJINDUTTA1967
(@YAHOO.COM
401 IOMP (I)COMM 746/2024 26.07.2024 IDFC BANK V/S NIRANJANMAYANK 0873347330 25.07.2024
IKUMAR IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
401 ICS (COMM) 808/2024 26.07.2024 UVAYPEE BROTHERS MEDICAIJYOTI TANEJA 9999500069 245.07.2024
IPUBLISHERS PVT LTD V/S
[HASMUKH K. VOHRA
DYOTL.TANEJAO9@
IGMAIL.COM
401 EX (COMM) 209/2024 27.07.2024 IM/S MK MEHTA & COM. V/S|VIKASH 0810566116 16.07.2024
ISUNIL BANSAL & ORS ISHARMA
IVIKASHSHARMA1@
IGMAIL.COM
401 IMISC DJ a7/2024 26.07.2024 ICANARA BANK V/S RAM KUMAR [SANTOS 9990432878 26.07.2024
KUMAR ROUT
ADVSKROUT@YAH

00.COM
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bhola17@yahoo.com

101 IMISC DJ h48/2024 27.07.2024 IPUNJAB NATIONAL BANK V/S[KUSH SHARMA|9311399002 26.07.2024
IBANK OF BARODA & ORS
INFO.KSALAWOFFI
ICES@GMAIL.COM
401 [EX (COMM) 1301/2024 29.07.2024 IMITALI ARORA V/S MCD IVIKASH 0810566116 24.07.2024
ISHARMA
IADVOCATEVIKASS
[HARMA1@GMAIL.C
OM
401 ICS (COMM) 821/2024 29.07.2024 IPUNJAB NATIONAL BANK V/S|PARAS 9810600656 25.07.2024
IVINAY GUPTA IAGGARWAL
IPARASAGGARWALA|
IDV@GMAIL.COM
401 IOMP (I)COMM [771/2024 29.07.2024 IM/S ALPA MOTOR FINANCE LTDMOHIT 915289119 25.07.2024
IV/S KAVITA & ORS IAGGARWAL
IPATRONUSLAWOFF
[CES@GMAIL.COM
101 IOMP (I)COMM 777/2024 30.07.2024 JAXIS BANK LTD V/S AARTI GUPTA[SUNITA SINGH 9871040589 26.07.2024
INDOLEXLAW@GM
AIL.COM
401 IOMP (I)COMM [776/2024 30.07.2024 JAXIS BANK LTD V/S IRFAN ISUNITA SINGH [9871040589 26.07.2024
INDOLEXLAW@GM
AIL.COM
401 IOMP (I)COMM [782/2024 30.07.2024 [IDFC BANK LTD V/S IMITIYAZ]MAYANK 0873347330 30.07.2024
AHMED IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
13 SH. M.K NAGPAL,Central ko2 JARBITRATION IOMP (1) (COMM)/559/2024 |01-07-2024 [Hdfc Bank Ltd Vs Anuj Harpal Singh |ANISH 0811452022 12-06-2024
IDISTRICT JUDGE,| BHOLA(P),
ICOMMERCIAL
ICOURT
lansh
bholai17@yahoo.com
ko2 JARBITRATION IOMP (I) (COMM)/553/2024 |01-07-2024 [Tata Capital Ltd Vs Geeta [Parul Bhola(P), 9811452022 15-06-2024
lansh
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ISHAKYA

IMAHAJAN(P),

Imayank_mahajanos

(@yahoo.com

402 ICIVIL COMMERCIAL ICS (COMM)/720/2024 02-07-2024 VINEET TYAGI Vs MUNICIPAL/Avinash Kumarj9871441764 07-06-2024
ICORPORATION OF DELHI [Trivedi(P),
lcommissioner@med.
nic.in
ko2 [EXECUTION [Execution (Comm)/245/2024(03-07-2024 [Periwal Irrigations Pvt Ltd Vs StateDEEPAK 0899995598 01-07-2024
[Bank Of India ISAHNI(P),
IDEEPAKSAHNIADV
IOCATE@GMAIL.CO
IM
402 ICIVIL COMMERCIAL ICS (COMM)/726/2024 03-07-2024 INEENA MANGA Vs SOUMYASURINDER 0811174566 01-07-2024
ICHAKRABORTY INATH
ICHOUDHRI(P),
snchoudhri@yahoo.c
o.in
ko2 ICIVIL COMMERCIAL ICS (COMM)/734/2024 05-07-2024 IM/s 3 Square Events And Exhibition|Dharmendra(P),j0654981181 21-06-2024
Proprietorship Vs M/s Innovative
Group  Conference And Event
Solutions Pvt Ltd
ladvocatemanojka@m
lail.com
Ko2 JARBITRATION IOMP (COMM)/49/2024 05-07-2024 IM/S KAUTEN KRAFT Vs SHTARUN 0811484755 30-05-2024
IVINEET DAWER PROPRIETOR OFSHOKEEN(P),
IM/S DAWER FABRICS
tarunshokeenadv@g
Imail.com
ko2 JARBITRATION IOMP (I) (COMM)/599/2024 [08-07-2024 Hdfc Bank Ltd Vs CHETANANISH 0811452022 06-07-2024
IKHATER BHOLA(P),
lansh
bholai17@yahoo.com
402 [EXECUTION [Execution (Comm)/257/2024(09-07-2024 IDINESH KUMAR Vs M/S ACCENTMMANISH 9213905829 04-07-2024
ITHE GROOMS DESTINATION DEWAN(P),
manish@klfindia.co
m
ko2 IEXECUTION [Execution (Comm)/261/2024[10-07-2024 [Mohd ANWAR Vs M/S MANEKVINEET 8588957065 06-06-2024
IAPPARELS PVTLTD [KAUSHIK(P),
IVINEET1743GMAIL.
ICOM
ko2 JARBITRATION IOMP (I) (COMM)/618/2024 [10-07-2024 [DFC FIRST BANK LTD Vs RUPESHMAYANK 0873347330 08-07-2024
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402 JARBITRATION IOMP (I) (COMM)/617/2024 [10-07-2024 IDFC FIRST BANK LTD Vs SUMIT] 0873347330 08-07-2024
IDESHRAJ IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
ko2 ICIVIL COMMERCIAL ICS (COMM)/757/2024 11-07-2024 IM/S RAHUL ENTERPRISES Vs M/SRohit Yadav(P), 9266130562 05-06-2024
IAIRTECH AIRCONDITIONERS
inforytlaw@gmail.co
Im
402 ICIVIL COMMERCIAL ICS (COMM)/785/2024 22-07-2024 STATE BANK OF INDIA VSBANKE BIHARIQ811767517 06-07-2024
IPUSHPA ISHARMA(P),
ladvocatebkm@gmail.
lcom
402 ICIVIL COMMERCIAL ICS (COMM)/783/2024 22-07-2024 IM/S RAM RUBBER ENTERPRISESMeenakshi(P), 90810260053 12-07-2024
Vs NATH MACHINERY
seemarissar@gmail.c
om
Ko2 ICIVIL COMMERCIAL ICS (COMM)/784/2024 22-07-2024 STATE BANK OF INDIA VSBANKE BIHARI9718621607 06-07-2024
IRAJNARAYAN ISHARMA(P),
ladvocatebksassociate
s@rediffmail.com
ko2 ICIVIL COMMERCIAL ICS (COMM)/786/2024 22-07-2024 DUNEJA METALS AND STEELRishi Sehgal(P), 9891758831 I31-05-2024
ILIMITED Vs RAHUL SHARMA
Imail @kalpalaw.in
402 [EXECUTION [Execution (Comm)/282/2024[22-07-2024 IM/S TETRONIX INDIA Vs M/S AB[Tilak rajlo899827103 17-07-2024
ISALES CORPORATION singh(P),
ko2 JARBITRATION IOMP (1) (COMM)/662/2024 [22-07-2024 IM/s Axis Bank Limited VsVIMAL 0034281318 03-07-2024
IShahshanka Shekhar Behera [IKHURANA(P),
anirudh.bhardwaz@g
Imail.com
ko2 ICIVIL COMMERCIAL ICS (COMM)/794/2024 23-07-2024 ABDUL MANNAN Vs MOHDFeroz Khan(P), [9210804751 11-07-2024
[FAISAL
nadeemkhang250@g

Imail.com
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402 ICIVIL COMMERCIAL ICS (COMM)/793/2024 23-07-2024 INARENDER KUMAR satyendra 0811161525 19-07-2024
IMUNICIPAL CORPORATION OHkumar singh(P),
IDELHI
sksingh116 @gmail.co
Im
ko2 JARBITRATION IOMP (I) (COMM)/689/2024 [23-07-2024 [Hdfc Bank Ltd Vs JASPAL SINGH |ANISH 0811452022 18-07-2024
BHOLA(P),
lansh
bholai17@yahoo.com
402 JARBITRATION IOMP (I) (COMM)/684/2024 [23-07-2024 [DFC FIRST BANK LTD VsMAYANK 0873347330 19-07-2024
IMITHLESH KUMAR YADAV IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
ko2 JARBITRATION IOMP (1) (COMM)/685/2024 [23-07-2024 Hdfc Bank Ltd Vs RAHULANISH 0811452022 18-07-2024
IBENIWAL BHOLA(P),
lansh
bholai17@yahoo.com
ko2 JARBITRATION IOMP (I) (COMM)/686/2024 [23-07-2024 Hdfc Bank Ltd Vs SAHJADANISH 0811452022 18-07-2024
JAKHATAR BHOLA(P),
lansh
bholai17@yahoo.com
ko2 JARBITRATION IOMP (I) (COMM)/687/2024 [23-07-2024 Hdfc Bank Ltd Vs SEEMAANISH 0811452022 18-07-2024
IMALHOTRA BHOLA(P),
lansh
bholai17@yahoo.com
402 JARBITRATION IOMP (I) (COMM)/688/2024 [23-07-2024 [Hdfc Bank Ltd Vs BHARATANISH 0811452022 18-07-2024
IPRAJAPATI BHOLA(P),
lansh
bholai17@yahoo.com
o2 [EXECUTION [Execution (Comm)/284/202423-07-2024 ISMFG INDIA CREDIT CO LTD VSAMULYA - 04-09-2023
[HARISH NAGPAL [UPADHYAY(P),
ko2 JARBITRATION IOMP (I) (COMM)/691/2024 [23-07-2024 [IDFC FIRST BANK LTD Vs RAJESHMAYANK 0873347330 11-07-2024
ISHIVAJI ZANJE IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
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ko2 JARBITRATION IOMP (1) (COMM)/690/2024 [23-07-2024 [Hdfc Bank Ltd Vs AMAN KUMARANISH 0811452022 18-07-2024
IYADAV IBHOLA(P),
lansh
bholai17@yahoo.com
ko2 ICIVIL COMMERCIAL ICS (COMM)/800/2024 24-07-2024 ISHILPA GOEL Vs M/s HYGIENICGSAUMYA 0654925353 28-02-2024
IRESEARCH INSTITUTE PVT LTD |[SHARMA(P),
lupsadvocate2o@gma
lil.com
402 ICIVIL COMMERCIAL ICS (COMM)/799/2024 24-07-2024 IM/S RS TRADERS Vs RAJANAshish 9718844007 11-03-2024
IARORA [Kapur(P),
ashihskapuro7@gmai
l.com
402 IMISC. APPLICATION Misc DJ/438/2024 24-07-2024 IM/S DEILIP TEXTILES Vs M/SINITIN KUMAR}9873600240 16-07-2024
IRISHABH SAREE KENDRA ANDYAIN(P),
Anr
Inkj_1979@yahoo.co
m
Ko2 ICIVIL COMMERCIAL ICS (COMM)/798/2024 24-07-2024 [LAKSHYA SIGNAGES Vs M/Samarendra 9260958246 30-05-2024
IKINGS AND QUEENSkumar
ADVERTSEMENT [dubey(P),
globalvisionlawoffice
(@gmail.com
ko2 JARBITRATION IOMP (COMM)/59/2024 24-07-2024 ISHRADDHA ADARKAR Vs M/S SBIAkhilesh 8130136366 I31-05-2024
ICARDS AND PAYMENT SERVICES|Akhilesh(P),
ILTD
Adv.ritesh@gmail.co
Im
402 ICIVIL COMMERCIAL ICS (COMM)/797/2024 24-07-2024 STATE BANK OF INDIA VSKRISHAN 9990577700 08-07-2024
DAGESHWAR LAL KUMAR(P),
krishenkumar@gmail
.com
ko2 ICIVIL COMMERCIAL ICS (COMM)/796/2024 24-07-2024 ISTANDARD CHARTERED BANK VsADDTYA 0044888880 17-07-2024
JASTAN AGENCIES AND Ors [KAPOOR(P),
laddtya.kapoor@erudi
ltelegal.asia
ko2 ICIVIL COMMERCIAL ICS (COMM)/795/2024 24-07-2024 IMs CHAND KAUR Vs RAVEEN[Shekhar 0810952810 16-07-2024
ISAREEN [Bhambri(P),
Imurriapradeep@gma
fil.com
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402 JARBITRATION IOMP (I) (COMM)/712/2024 [24-07-2024 IDFC FIRST BANK LTD Vs ARBA 0873347330 23-07-2024
IKHAN IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
ko2 JARBITRATION IOMP (I) (COMM)/713/2024 [24-07-2024 IDFC FIRST BANK LTD Vs BRIJMAYANK 0873347330 23-07-2024
ILAL IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
402 JARBITRATION IOMP (I) (COMM)/714/2024 [24-07-2024 [DFC FIRST BANK LTD Vs NITESHMAYANK 0873347330 22-07-2024
IYADAV IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
402 JARBITRATION IOMP (I) (COMM)/715/2024 [24-07-2024 ITATA CAPITAL LTD VSANISH 0811452022 28-06-2024
IPARWINDER SINGH BHOLA(P),
lansh
bholai17@yahoo.com
Ko2 JARBITRATION IOMP (COMM)/60/2024 25-07-2024 [Sunrise Associates Vs CavendishPranav 8383026305 24-07-2024
[Industries Ltd Gupta(P),
officeofsajanshankar
(@gmail.com
Ko2 JARBITRATION IOMP (I) (COMM)/740/2024 [26-07-2024 IDFC FIRST BANK LTD VsMAYANK 0873347330 24-07-2024
IMORPAL IMAHAJAN(P),
mayank_mahajanos
(@yahoo.com
402 ICIVIL COMMERCIAL ICS (COMM)/817/2024 27-07-2024 ANIL KUMAR Vs MUNICIPAL}satyendra 0811161525 24-07-2024
ICORPORATION OF DELHI kumar singh(P),
sksingh116 @gmail.co
m
402 ICIVIL COMMERCIAL ICS (COMM)/830/2024 31-07-2024 IRAJENDER WALIA Vs Municipalsatyendra 0811161525 29-07-2024
ICorporation Of Delhi kumar singh(P),
sksingh116 @gmail.co
m
ko2 JARBITRATION IOMP (I) (COMM)/785/2024 [31-07-2024 IDFC FIRST BANK LTD VsMAYANK 0873347330 30-07-2024
IRANJEET YADAV IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
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402 JARBITRATION IOMP (I) (COMM)/784/2024 [31-07-2024 [Tata Capital Ltd Vs DHARAMRAJIANISH 0811452022 29-07-2024
ICONTRACTS INDIA PVTLTD BHOLA(P),
lansh
bholai17@yahoo.com
ko2 JARBITRATION IOMP (I) (COMM)/581/2024 |06-07-2024 IDFC FIRST BANK LTD VsMAYANK 0873347330 04-07-2024
ISHAMSHAD KHAN IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
402 JARBITRATION IOMP (I) (COMM)/579/2024 |[06-07-2024 [DFC FIRST BANK LTD Vs DIPTIMAYANK 0873347330 04-07-2024
IDEVI IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
402 JARBITRATION IOMP (I) (COMM)/580/2024 [06-07-2024 [DFC FIRST BANK LTD Vs MANISHMAYANK 0873347330 04-07-2024
IKUMAR PANDEY IMAHAJAN(P),
mayank_mahajanos
(@yahoo.com
14 ISH. ASHUTOSH|West 201 [Execution [Execution (Comm)/174/2024 [08-07-2024 IGmgoel Steel Impex Pt Ld Vs MiRANJAN l06-09-2024 05-07-2024
[KUMAR, DISTRICT] [Extn Block IYogesh Sharma [KUMAR(P),
JUDGE
(COMMERCIAL [Misc cases/purpose
ICOURT) Misc Misc DJ/408/2024 08-07-2024 Sarabjit Singh Bedi Vs Jasmine Kaurimanu 08-08-2024 05-07-2024
[Bhatia Iminocha(P),
[Misc cases/purpose
Misc Misc DJ/419/2024 10-07-2024 Sarabjit Singh Bedi Vs JASMINEmanu l08-08-2024 09-07-2024
IKAUR Iminocha(P),
IConsideration
[Execution [Execution (Comm)/179/2024 [10-07-2024 IMs Neeru Arneja Since DeceasedSHIVANI l06-09-2024 09-07-2024
[Through Her Lrs Vs M/s ThakuqfTOMAR(P),
[Engineering Works And Ors
Misc cases/purpose
Misc Misc DJ/440/2024 23-07-2024 IDEEPANSHU SHARDA Vgﬂzinesh Lallo3-08-2024 22-07-2024
AMARJIT SINGH KHURANA AND[Kasaudhan(P),
ANR
IMisc cases/purpose
[Execution [Execution (Comm)/192/2024[23-07-2024 Dinesh  Sethi Vs  MunicipalSHALU l09-08-2024 22-07-2024
ICorporation Of Delhi And Another [KUMARI(P),
Misc cases/purpose
[Execution [Execution (Comm)/193/2024[23-07-2024 IPm Chopra And Co Vs M/s ShreeMeridian 09-08-2024 20-07-2024
[Sainath  Timber Through ItsAttorneys(P),
Proprietor ~Mr Rajesh Damyjibhai
[Parsiya [Misc cases/purpose
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[Execution [Execution (Comm)/194/2024 [24-07-2024 [UNION BANK OF INDIA Vs M/SALOK l09-08-2024 23-07-2024
IKSG SPICES UMAR(P),
IMisc cases/purpose
[Execution [Execution (Comm)/196/2024 [25-07-2024 [Punjab National Bank Through It§AVADHESH 23-08-2024 24-07-2024
Attorney Amit Kumar Vs Jaya IKUMAR
ISHAKYA(P),
Misc cases/purpose
Misc IM-Ex/282/2024 27-07-2024 INeeru Singhal Vs M/s AssociatedRISHABH 30-08-2024 26-07-2024
[Tubes IGUPTA(P),
IMisc cases/purpose
[Execution [Execution (Comm)/201/2024[29-07-2024 JADIDAS AG Vs MR PARAS BANSAL jaastha 23-08-2024 27-07-2024
sharma(P),
Misc cases/purpose
15 IIII/I/LSAL HEMANIWest 209 ICS(COMM) 512/2024 01.07.2024 IRAKESH GROVER VS. GURDEEPJALAL MALIK 9818639394 01.07.2004
HOTRA, [Extn Block ISINGH
IDISTRICT JUDGE ladv.jalalmalik@gmail
(COMMERCIAL .com
ICOURT)-02 ICS(COMM) 513/2024 01.07.2024 IM/S ALUTECH INDUSTRIES VS|ADITYA 9873539952 01.07.2024
IRIYASAT ILAROYIA
ladv.adityalariya@gm
lail.com
ICS(COMM) 514/2024 01.07.2024 ISURESH KUMAR VS. OMPRAKASH|KAPIL YADAV (9811370721 01.07.2024
ISIGH
legaumpetrium@gmal
fil.com
ICS(COMM) 515/2024 01.07.2024 IM/S SHIVANI LEATHER CLOTHMADHUR 9958559549 01.07.2024
INDUSTRIES  VS. JITENDERMAHAJAN
IMISHRA parthmahajanadvocat]
e@gmail.com
ICS(COMM) 516/2024 01.07.2024 ISHIVANI LEATHER CLOTHMADHUR 0958559549 01.07.2024
INDUSTRIES VS. SUSHLENDERMAHAJAN
IPANDEY lparthmahajanadvocat|
e@gmail.com
ICS(COMM) 517/2024 01.07.2024 IPLATINEX DB BATHWARE VS/STUTI WASON (811227766 01.07.2024
INIRMALA BHURARAM
asonandwasongmaill
c.om
ICS(COMM) 518/2024 01.07.2024 IRCK LEASING VS. DINESH SODHI [ATUL RAWAT [95555542111 01.07.2024
rajkumarji.1960@gm
lail.com
ICS(COMM) 519/2024 01.07.2024 [RCK LEASING VS. SACHIN SURI |ATUL RAWAT [9555542111 01.07.2024
rajkumarji.19g60@gm
lail.com
ICS(COMM) 520/2024 01.07.2024 STATE BANK OF INDIA VS{SWWETY SOODj9811786067 01.07.2024
IMEENU KUMARI
Imssoodadvocate@gm
jail.com
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ICS(COMM) 560/2024 06.07.2024 UNAL CONCHEM PVT LTD VS|/SUMATI 0873256616 06.07.2024
IM/S MATHIYAN CONSTRUCTIONISHARMA
IPVT LTD lanubhavshangle@gm
lail.com
ICS(COMM) 564/2024 08.07.2024 [HADEED ENTERPRISES VS. M/SJASPAL SINGH |9999987283 08.07.2024
IMAHALAXMI INDUSTRIES
ladvocatefaizkhan@g
Imail.com
ICS(COMM) 565/2024 08.07.2024 INAVEEN JAIN VS. M/S VERMASSTUTI WASON [9811227766 08.07.2024
I[ENTERPRISES
asonandwasongmaill
c.om
OMP(I)/COMM 130/2024 09.07.2024 SHRI RAM FIANANCE LTD VS SUNNY ARORA [9910574027 09.07.2024
ISNAPIO EXPRESS
albuslawfirms@gmail
.com
ICS(COMM) 572/2024 00.07.2024 RAJKMAL PLYWOOD VS. A BATUL 081133939 09.07.2024
ISALES IKHARBANDA
Ir.a.g.chambers@gmai
l.com
ICS(COMM) 573/2024 09.07.2024 [PUNJAB NATIONAL BANK VS|SAURAV 9899331166 09.07.2024
[KAMAL SHARMA IBHASIN
sauravbhasinio@gma|
fil.com
ICS(COMM) 574/2024 00.07.2024 IPARVEEN KUMAR GARG VS/SAMEER 9999918302 09.07.2024
IKISHAN KUMAR ISIDHAR
lsameer.sidhar@metr
opolitanlegal.in
ICS(COMM) 582/2024 10.07.2024 IM/S DELHI LIQUORS VS. M/SMANISH 9211732975 10.07.2024
[RAISEN MARKETING PVT LTD KUMAR
ladv.jatinkumar@gma
fil.com
ICS(COMM) 583/2024 10.07.2024 IPUNJAB NATIONAL BANK VS/ANUJKUMAR [8700141454 10.07.2024
JAMAN GUPTA
lanujk4882@gmail.co
Im
ICS(COMM) 584/2024 10.07.2024 JAMIT YADAV VS. KARAM CHANDJB.S. YADAV 0212036130 10.07.2024
ISHARMA
ladvvicky2014@gmail.
lcom
ICS(COMM) 592/2024 15.07.2024 ICENTRAL BANK OF INDIA VS. [AMAR SINGH [9810047059 15.07.2024
IM/S ONKAR PAINT SHARP
opexlaw261@gmail.c
om
ICS(COMM) 593/2024 15.07.2024 ICENTRAL BANK OF INDIA VS/AMAR SINGH 9810047059
IMAHIPAL ALR.
lopexlaw261@gmail.c
om
ICS(COMM) 5904/2024 15.07.2024 IRAI INNOTECH POLYM,ERS VSJ/VISHAL GARG [9810171302 15.07.2024
IADITYA AUTO IND.
visjalgarg777@gmaol.
com
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ICS(COMM) 602/2024 18.07.2024 IVANDANA VS. RENU 0015990409 18.07.2024
vijay.mirwal@gmail.c
om
ICS(COMM) 619/2024 23.07.2024 IRAJESH SETHI VS. NITIN SHUKI [NARENDRA  [0811403864 23.07.2024
IKALRA
kalra.narendra@gmai
l.com
ICS(COMM) 646/2024 29.07.2024 [KROWN REALTORS ANDMANDEEP 0212002049 29.07.2024
IDEVELOPERS VS. DHARAMINDERISINGH
ISINGH AHLUWALIA [KAPOOR
kapoorin@yahoo.com|
ICS(COMM) 647/2024 29.07.2024 IMONICA JANJIKHEL VS. GEETASACHIN 0810326222 29.07.2024
JARORA WADHWA
sachinwadhwaadvoca
te@gmail.com
ICS(COMM) 648/2024 29.07.2024 ADHIRAJ FOOD PRODUCTS VSJAMITABH 0868068675 29.07.2024
IR.M. ENTERPRISES IKRISHAN
lakris.n.associates@g
Imail.com
ICS(COMM) 649/2024 29.07.2024 ICHARANPADUKA INDUSTRIESRGB 8130707356 29.07.2024
IVS. KARTAR TIRATHDASAASSOICATES
ISHAMNANI
rinky601@gmail.com
16 ISH. DIG VIJAYWest 203 [Execution (Comm)/168/2024/|01-07-2024 IM/s Real Coating Vs RavindralNITIN 07-06-2024
ISINGH, DISTRICT] [Extn Block [Sharan IGARG(P),
JUDGE
(COMMERCIAL
ICOURT)-03 ICS (COMM)/541/2024 01-07-2024 ICanara Bank Vs Praveen Grover [Ashok 9860396555 07-06-2024
Kakkar(P),
INot Mentioned
[Execution (Comm)/167/2024 |01-07-2024 [Union Bank Of India Vs Sunit:IDeepa Gupta(P), 07-06-2024
Bhardwaj Proprietor Of M/s Sunit:
[Enterprises
[Execution (Comm)/166/2024|01-07-2024 JAar Kay Fin Lease Pvt Ltd Vs RaniNIKHIL 07-06-2024
Pha DAHIYA(P),
ICS (COMM)/540/2024 01-07-2024 IM/s Brijlaxmi Paper ProductsAshish 8095957280 25-06-2024
IPrivate L Vs M/s Kct Trading PrivateChoudhury(P),
[Limited shishchoudhuryadv@
lgmail.com
ICS (COMM)/539/2024 01-07-2024 Adrem India Private Limited VsSameer 0871334499 026-06-2024
[Rajiv Lohia [Tripathi(P),
INot Mentioned
ICS (COMM)/538/2024 01-07-2024 IM/s Purple United Sales Pvt Ltd VSPRIYANK 7200935137 20-06-2024
IM/s Boots Bazaar IMOHAN(P),
lkajal.palmail.gmail.cof
m
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[Infratech Pvt Ltd

IChand(P),

Imaheshvermas051@

ICS (COMM)/537/2024 01-07-2024 Striker Industries Private Limited VSARVIND 0992456283 02-07-2024
Vajaram UMAR(P),
INot Mentioned
[Execution (Comm)/170/2024|03-07-2024 [San Wud Shoppe Pvt Ltd Vs AshokPANKAJ 03-07-2024
[Khurana IGUPTA(P),
[Execution (Comm)/172/2024 |04-07-2024 [The Star Prints Private Limited VSSANDEEP 06-07-2024
Krf Limited [PURI(P),
ICS (COMM)/569/2024 08-07-2024 [Punjab National Bank Vs SarveshPRANSHU INot Mentioned 08-07-2024
[Kakar IVASHIST(P),
INot Mentioned
ICS (COMM)/579/2024 09-07-2024 [Punjab National Bank Vs Raj Hans [Saurav +91~9899331166/ 08-07-2024
[Bhasin(P), +91-9868735570
INot Mentioned
ICS (COMM)/578/2024 09-07-2024 [Punjab National Bank Vs Rohit Garg [Saurav +91~9899331166/ 08-07-2024
[Bhasin(P), +91-9868735570
INot Mentioned
ICS (COMM)/577/2024 09-07-2024 lAnand Motor Products Pvt Ltd Ar [CHANDAN INot Mentioned 08-07-2024
Rinku Rohilla Vs Ankit SachdevaMALIK(P),
[Prop Sachdeva Weldors chandamnazik([1!
[~mail.co
ICS (COMM)/576/2024 09-07-2024 Bank Of Baroda Vs Mr JitenderjRupesh 12-07-2024
IMadaan (prop Of Khushi Electricals) [Dutta(P),
[Execution (Comm)/181/2024 [15-07-2024 A° R B Bearings Limited Vs RahullRajeev 12-07-2024
[Bearing Co [Kumar(P),
ICS (COMM)/596/2024 15-07-2024 State Bank Of India Vs Bharti ISHALINI 9899408618 18-07-2024
[UPADHYAY(P),
[Shalinitipadhyay.Adv
ocate@gmail.com
ICS (COMM)/607/2024 19-07-2024 IManash Lifestyle Private Limited VSNAGESHWAR 0818823289 10-07-2024
Sgm Trading Company KUMHAR(P),
info@deyandkumhar.
ICOIM
ICS (COMM)/614/2024 20-07-2024 Atlas Logistics Private Limited VsParshant 9555052211 20-07-2024
Star Ceiling Through Its ProprietornjArora(P),
Ms Ramawati Pandey laro raCI rashént I 99
[ la)snrail.com
ICS (COMM)/618/2024 23-07-2024 Azvik Glasses Pvt Ltd Vs FrontageMahesh 0868936782 20-07-2024

lgmail.com
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[Execution (Comm)/187/2024 [22-07-2024 [Union Bank Of India Vs Legal Herirs ALJIT 20-07-2024
lAzad Ahmed Ansari And Ors ISINGH
[RANOT(P),
IOMP (I) (COMM)/135/2024 [24-07-2024 [Shriram Finance Ltd Vs Shyamvir ~ [Manoj 23-07-2024
[Kumar(P),
IOMP (1) (COMM)/136/2024 [24-07-2024 [Shriram Finance Ltd Vs NarenderManoj 24-07-2024
ISharma [Kumar(P),
[Execution (Comm)/195/2024 [25-07-2024 [Bank Of Baroda Vs Sunil Madan Geetanjali 24-07-2024
ISharma(P),
ICS (COMM)/632/2024 25-07-2024 [Monika Harjai Vs Care Healthl/Amit Kumarj9213848628/2594 24-07-2024
[[nsurance Limited IMaihan(P), 7352
INot Mentioned
ICS (COMM)/641/2024 26-07-2024 Rishal Singh Shekhawat PartneqMD NAUSHAD|9213848628 27-07-2024
lParrytech Hydraulic Vs Yes BankKALAM(P),
[Through Manager
INot Mentioned
ICS (COMM)/653/2024 29-07-2024 [Swastik Pipe Ltd Vs Arihant WheelsSANJAY 8860635799 27-07-2024
And Cycles Pvt Ltd JAIN(P),
lex.corpn@gmail.com|
IOMP (COMM)/9/2024 20-07-2024 IM/s Manomay  Traders  VSVISHAL 27-07-2024
[Luminious Power Technology PvilYADAV(P),
ILtd
ICS (COMM)/652/2024 20-07-2024 IDinesh Kumar Agarwal Vs M/s TehANJALI 0810638066 27-07-2024
[Hardware Shop INEHRA(P),
INot Mentioned
Misc DJ/474/2024 31-07-2024 [Real Coating Vs Ravindra Sharan ISIDDHARTH
TEWARI(P),
ICS (COMM)/506/2023 07-07-2023 [CICI BANK Vs INDERJEET SINGH [DECIDED INot Mentioned 06-07-2024
INot Mentioned
[Execution (Comm.)/191/2024[23-07-2024 [Priyanka Mittal Proprietor Of M/SDECIDED INot Mentioned 20-07-2024
[Era Polymers Vs Aadideva Infratech
Pvt Ltd
INot Mentioned
ICS (COMM)/491/2023 03-07-2023 IFRESH PET PRIVATE LIMITED Vs[DECIDED INot Mentioned 02-07-2024
IBAHRI AGRO
INot Mentioned
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ICS (COMM)

Case Number

ICS (COMM)/521/2024

Date
Registration

01-07-2024

Name

CHAVAN GUPTA Vs
RUDRA CONFECTIONERY P
ILTD

ofPetitioner Name VS RespondentAdvocate

SACHIN|
UMAR JIN

Advocate
Number

0873586359

MobileAdvocate email id

skjain.advocate@gma
fil.com

Date of e-filing

130.06.2024

ICS (COMM) ICS (COMM)/523/2024 01-07-2024 ISHALINI RAJPAL Vs MEENAKSHIADV  ARCHITj958294059 01.07.2024
ARYA ISINGHAL
leuali/siiimalegal.in
ICS (COMM) ICS (COMM)/527/2024 01-07-2024 INAINI FINCAP LIMITED VsSH LK DAHIYA (9717172204 01.07.2024
ISANNJU
imails‘advlkdahiya.d8
i @gmai|.co:n
ICS (COMM) ICS (COMM)/528/2024 01-07-2024 IM/S ALUTECH INDJUSTRIES VsADITYA 0873539952 01.07.2024
INISAR JALALUDDIN SHAIKH ILAROYIA,
ladityalaroyia@gmail.
iIcom
ICS (COMM) Misc DJ/401/2024 05-07-2024 IM/S SARA HELATHCARE PVT LTD|
Vs M/S HICARE POLYMERS PVT]
ILTD.
ICS (COMM) Misc DJ/402/2024 05-07-2024 IM/S N N CONSTRUCTIONS Vs M/S
ISTANDFORD DEVELOPERS AND|
IORS
ICS (COMM) Misc DJ/403/2024 06-07-2024 ICANARA BANK Vs CHANDERADV SANJEEV(g868089772
SHEKHAR IKR PANDEY
pandey2010@gmail.c
om
ICS (COMM) ICS (COMM)/562/2024 08-07-2024 [UNION BANK OF INDIA Vs SONYADV DEEPAK}9312292558 08.07.2024
VHA IGUPTA
ladvocate.deepa.gupta
(@gmail.com
ICS (COMM) ICS (COMM)/563/2024 08-07-2024 ICANARA BANK Vs DHURVADV SANJAYjo811179777 04.07.2024
ISHARMA IAGGARWAL
legalyuktl63@gmail.c
om
ICS (COMM) ICS (COMM)/575/2024 09-07-2024 IPUNJAB NATIONAL BANK VSADV SAURAV|9899331166 06.07.2024
[ESHAN SHARMA BHASIN
lsauravbhasin1
IO @gmail.com
ICS (COMM) IOMP (I) (COMM.)/131/2024 [10-07-2024 AUTO INFRASTRUCTUREADV ABIDg213142242 210.07.2024
SERVICE LTD Vs RELIANCEAHMAD
IRETAIL SERVICE LIMTIED AND abidghmadgdyocgte
(@gmail.om
ICS (COMM) ICS (COMM)/585/2024 10-07-2024 ICANARA BANK Vs SUMIT ADV  SANJEEVp868089772 00.07.2024
IKUMAR
IPANDEY sanjiv.pandey2010@
mail.com
ICS (COMM) ICS (COMM)/586/2024 10-07-2024 IVINOD KAPOOR Vs JIRENDERADV TR GUPTA[|9811365932 09.07.2024

ISONI

trguptaz2@gmail.co

m
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ICS (COMM) ICS (COMM)/587/2024 10-07-2024 ANKIT HARISH DOSHI VSADV PUSHPA{p871503307 10.7.2024
JAMBITIOUS PEN PVT LTD ISAINT
sainipushpa@gmail.c
om
ICS (COMM) ICS (COMM)/590/2024 11-07-2024 IM/S AR SPARES PVT LTD Vs MRIADV HARISH|9811166569 10.07.2024
IABHISHEK AGARWAL IDUA
lharishduagqs57@yahoo
.com.in
ICS (COMM) ICS (COMM)/591/2024 12-07-2024 IM/S AMBEY ENTERPRISES Vs EEADV  GAURAV|9716662233 11.07.2024
RUDRA  CONFECTIONERY PVIMITTAL
ILTD adv.ankit87@
ahoo.co
ICS (COMM) ICS (COMM)/597/2024 15-07-2024 STATE BANK OF INDIA VSADV SHALIONI0899408618 12.07.2024
IYOGESHWARI BGHEL JUPADHYAY ISHALINIUPADHYAY]|
| ADVOCAT/E©GMA
[L.COM
ICS (COMM) ICS (COMM)/598/2024 15-07-2024 ICENTRAL BANK OF INDIA Vs M/SIADV RAVIj9810047059 15.7.2024
IDIVYA JYOTI EVENTS ANDKUMAR L
[ENTERTAINMENT lapexlaw261@gmail.c
om
ICS (COMM) ICS (COMM)/599/2024 18-07-2024 THE FOOD CO. Vs WORLD FOODADV S ROHIT (98111113374 15.07.2024
INETWORKS LLP KUMAR
srohitlegalassociates
(@gn:ml.com
ICS (COMM) [Execution 19-07-2024 RAJEEV CHAHAL Vs M/S KIAASA|
(Comm.)/183/2024 RETAIL PVT LTD
ICS (COMM) ICS (COMM)/605/2024 19-07-2024 INITIN TEKRIWAL HUF Vs WORLDIADV S ROHIT|9811113374 16.07.2024
[FOOD NETWORKS LLP KUMAR
srohidegalassociates
(@gmail.com
ICS (COMM) ICS (COMM)/606/2024 19-07-2024 IPANJWANI ELECTRICALSH GURSAT|9810001774 18.7.24
[ENGINEERS AND CONSULTANTSSINGH
Vs LARSEN AND TOUBRO
ILIMITED ursat@gsvlegal.com
ICS (COMM) ICS (COMM)/615/2024 20-07-2024 IM/S NEXGEN FOOTWEARS PVTADV 0810001774 18.7.24
ILTD Vs SUNITA SAINI KARANBAMBH
IRT IADVKARANBHAMB
RI@GMAIL.COM
ICS (COMM) [Execution 22-07-2024 Altech Equipments Private Limited|
(Comm.)/189/2024 Vs Omega Infraengineers Private|
[Limited
ICS (COMM) [Execution 22-07-2024 [Eastern Bearings Pvt Ltd Vs Hi Life|
(Comm.)/190/2024 lron Metals Pvt Ltd
ICS (COMM) ICS (COMM)/622/2024 23-07-2024 IALCATEC RESEARCHADV SHIT1Jj9810143569 20.7.2024
ILABORATORIES INDIA PVT LTD[SAINI
Vs RFB LATEX LTD shitiji@sainiandsaini.

icom
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ICS (COMM) ICS (COMM)/623/2024 23-07-2024 RAJNI BATRA PROPRIETOR OHKADV 0999966646 20.7.2024
IBATRA ASSOCIATES Vs YUVISHINISHANTSHO nishan
ISALES (NORTH INDIA) OKEEN tshokeen@resoluteleg|
lal.in
ICS (COMM) ICS (COMM)/625/2024 24-07-2024 IM/S SITA RAM AND COMPANYADV SEWA SI9599300760 23.07.2024
IPVT LTD Vs MR ISHU CHAWLA INGH
legal.src@sitaramco.c|
om
ICS (COMM) ICS (COMM)/626/2024 24-07-2024 IM/S JUHIE INDIA PVT LTD VSADV SAMMAN}17730165 23.07.2024
IPRITAM SINGH AND ANR IVARDHAN
IGAUTAM officeofsammangauta
Im@gmail.com
ICS (COMM) ICS (COMM)/628/2024 25-07-2024 ISHYAM SPECTRA PRIVATEADV 0910860320 22.07.2024
ILIMITED Vs HDFC BANK LIMITED [SURENDER
[KUMAR surendra.law@gmail.
iIcom
ICS (COMM) ICS (COMM)/629/2024 25-07-2024 Himanshu Bhatia Vs SUGANADV  TARUN/9999960284 23.07.2024
ICHAND GARG IAGGARWAL
ladvtarun1983@gmail
.com
ICS (COMM) [Execution 26-07-2024 [PUNJAB NATIONAL BANK Vs M/S
(Comm.)/198/2024 ISHREE VAIBHAV LAXMI CO
ICS (COMM) ICS (COMM)/650/2024 29-07-2024 IMS YASHIKA FOOD PRODUCTS VSADV AMITABH[g868068675 27.07.2024
IMS RM ENTERPRISES IKISHAN
lakrish.n.associate@g
Imail.com
ICS (COMM) [Execution 31-07-2024 ISTATE BANK OF INDIA Vs KAMAL
(Comm.)/202/2024 IBEDI
ICS (COMM) ICS (COMM)/655/2024 31-07-2024 IDELIGHTFUL GOURMET PVT LTDIADV ABHINAY|9818999686 130.07.2024
Vs SUPER MARCHE 37 TRADERSIGUPTA
LLP labhinay@legalknight
ls.in
ICS (COMM) ICS (COMM)/656/2024 31-07-2024 [RAJ CHEMICALS Vs SHREE JEEADV SHAKEEL 9311252535 20.07.2024
IPOLYMERS
ladvo cate  shakee]
lahmad @yahoo. com
ICS (COMM) ICS (COMM)/657/2024 31-07-2024 IM/S ALLIANCE TECH SOLUTIONSIADV RAMESH|9899454835 130.07.2024
IPVT LTD Vs ABC INFO SYSTEMKUMAR
IPVT PVT LTD ISHUKLA
rks108 @gmail.com
18 ISH. AJAY GUPTA,|West 210 ICS (COMM)/522/2024 522/2024 01-07-2024 [Sanjay Jain Vs Nand Lal Vipin Dilawari 9312203957, 29-06-2024
IDISTRICT JUDGE [Extn Block 9301875020
(COMMERCIAL vipindilawari83@gm
ICOURT) lail.com
ICS (COMM)/524/2024 524/2024 01-07-2024 IM/s Jindal Paper Mart Vs KrishanARCHIT 9811156111,959904 27-06-2024
ILal ISINGHAL 13045
legal @sigmalegal.in
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ICS (COMM)/525/2024 525/2024 01-07-2024 [Sanjay Kumar Aggarwal Vs Mr Ajay [Jatin Sethi 8860070760 21-06-2024
jatinSsethi@gmail.co
Im
ICS (COMM)/526/2024 526/2024 01-07-2024 IR K Garments Vs J N Garments V. K. Puri 0911569395 18-06-2024
uries_l@yahoo.co.in|
ICS (COMM)/529/2024 529/2024 01-07-2024 Bharat Bhushan Wadhwa VSYNITIN ARO9818189667 15-06-2024
Shankar Chowdhary RA
Initin.arora465@gmil.
com
ICS (COMM)/530/2024 530/2024 01-07-2024 ISh Raman Gandhi Vs Ms DeeneelGIRISH GAUR [9811109763 13.06.2024
[Packaging Pvt Ltd
lgirishgauradv@yahoo
.com
ICS (COMM)/531/2024 531/2024 01-07-2024 [Naini Fincap Limited Vs Neetu ILALIT KUMARQ717172204 12-06-2024
IDAHIYA
ladvkdhaiya.d81@gmal
lil.com
ICS (COMM)/532/2024 532/2024 01-07-2024 Kitply Industries Ltd Vs M/s PIyRAJEEV 0873921590 11-06-2024
[Samrat KUMAR JHA
rajeevjha2004@yaho
o.in
ICS (COMM)/533/2024 533/2024 01-07-2024 [Kit Marketing Pvt Ltd Vs Dhandhil EEV 0873921590 11-06-2024
Builders Ltd UMAR JHA
rajeeviha2004@yaho
o.in
ICS (COMM)/534/2024 534/2024 01-07-2024 IM/s Rajesh Rajat And AssociatePOONAM 9643501636 07-06-2024
[Through Its Ar Arun Kumar ChahalRIMAL
Vs Ka Enterprises Thl‘Ollgh It contact@pr]ega]helps
[Proprietor Sh K Khan .com
ICS (COMM)/535/2024 535/2024 01-07-2024 IManoj Kumar Aggarwal Vs RoshanVarun dhingra (9899547705, 07-06-2024
[Lal
varun_dhingra@yma
lil.com
ICS (COMM)/536/2024 536/2024 01-07-2024 IMohit Aggarwal Prop Of Salasar JiVarun  kumarj9891836353 07-06-2024
[Denim Vs Hasnen Khan Prop Of Ddljain
Jeans
Inot provided
ICS (COMM)/543/2024 543/2024 02-07-2024 State Bank Of India Vs Deepak Ms S. SOOD & 9811786067 01-07-2024
ASSOC
TATES Imsssoodadvocate@g
Imail.com
IOMP(I)(COMM)127/2024 1277/2024 03-07-2024 Shriram finance Iltd Vs snapioSunny Arora 9910574027 03.07.2024
express
lalbuslawfirms@gmail
.com
ICS (COMM)/550/2024 550/2024 04-07-2024 IMr Anudeep Gupta Vs PraveenPurvesh Buttan (9818208200 03.07.2024
[Kumar
lpurveshbuttan@gmai

l.com
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ICS (COMM)/552/2024 552/2024 05-07-2024 Varish Aggarwal Vs M/s DollagShantu 0999347367 04-07-2024
[ndustries Ltd Aggarwal
negquityo1@gmail.co
Im
ICS (COMM)/553/2024 553/2024 05-07-2024 [Kaizen Shipping Pvt Ltd Through ItsAnand Singhj9g810883372 04-07-2024
JA R Satish Vs Malhotra Electronics P[Rawat 8851407967
ILtd lanand.rawat@gmail.c|
om
ICS (COMM)/554/2024 554/2024 05-07-2024 IMs New Modern BazaanGurinder Palo811176622 04-07-2024
[Departmental Stores Pvt Ltd VsSingh
[Rajeev Narula
Inot provided
ICS (COMM)/561/2024 561/2024 08-07-2024 Surinder Pal Singh Vs Jaspal Singh |Anmol Singh 9999914499 06-07-2024
singh.anmoloo47@g
Imail.com
ICS (COMM)/570/2024 570/2024 09-07-2024 [Union Bank Of India Vs BalajiBudhiraja 0871158578 08-07-2024
[Restaurants Through Prop
budhirajagrp@gmail.
com
ICS (COMM)/571/2024 571/2024 09-07-2024 [Punjab National Bank Vs MithleshiSaurav Bhasin (9899331166 08-07-2024
Mukhiya 0868735570
sauravbhasinio@gma|
fil.com
[Execution (Comm.)/177/2024 177/2024 10-07-2024 [The Global Zone Hr Service ThroughiS.K. Associates 9868172100 09-07-2024
l[ts Prop Kabeer Vs Vibrant Graphid 0899445060
IPvt Ltd Through Its Directors surendersingh.adv@g
Imail.com
ICS (COMM)/581/2024 581/2024 10-07-2024 iGaurang Singhania VsAmit Mishra 8527900653 09-07-2024
ICharanpaaduka Industries Private]
ILtd lamitmishralawchamb
ers@gmail.com
ICS (COMM)/589/2024 589/2024 11-07-2024 Altech Equipments Pvt Ltd VsJaspreet Singh 9899641617 10-07-2024
|Akasva Infrastructure Pvt Ltd
Inot provided
IOMP (T) (COMM.)/2/2024 2/2024 15-07-2024 l[kki Fabric Studio Vs Hdfc Bank Ltd |Pallav Saxena 9811159376 12-07-2024
ladvpallavsaxena@gm
lail.com
ICS (COMM)/595/2024 595/2024 15-07-2024 ICentral Bank Of India Vs Kunal RajAmar Singh 0810047059 12-07-2024
And Anr
lapexlaw261@gmail.c
om
ICS (COMM)/600/2024 l600/2024 18-07-2024 Hariom Steel Traders Vs YadaviSumit Saran 9716048836 16-07-2024
IConstructions 0650041688
sumitsaran@gmail.co
m
ICS (COMM)/601/2024 l601/2024 18-07-2024 [Rajkamal Plywood Vs Ats Homes JAtul Kharbanda (9811333939 15-07-2024
Inot provided
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ICS (COMM)/611/2024 611/2024 19-07-2024 Woodver Coatings Pvt Ltd Vs NikhillBharat Malhotra[8447151507 16-07-2024
Jain
bharatmal2 @gmail.c
om
ICS (COMM)/612/2024 612/2024 19-07-2024 IMr Mohit Arora Vs ShashankS.Rohit Kumar 9811113374 16-07-2024
Aggarwal
srohitlegalassociates
(@gmail.com
ICS (COMM)/613/2024 613/2024 20-07-2024 Inderjeet Singh Vs Kaushalya Devi |Praveen Suri 9810928188 17-07-2024
praveensuri73@gmail
.com
ICS (COMM)/624/2024 624/2024 24-07-2024 IM/s J K Enterprises Vs M/s EmpirelTK Dadhich 0350227991 23-07-2024
[Home Appliances Pvt Ltd
tkdadhich@gmail.co
m
ICS (COMM)/627/2024 627/2024 25-07-2024 [Union Bank Of India Vs GurmeetiAlok Kumar 0811000126 23-07-2024
Singh Gujral
lalok.adv2001@gmail.
com
ICS (COMM)/639/2024 639/2024 26-07-2024 IChaudhary Timber Industries PrivatefJaspreet Singh 9899641617 24-07-2024
[Limited Vs Aabad Ahmad Sidiqi
Prorprietor Kishan Timber And
IPlywood Store Inot provided
ICS (COMM)/640/2024 640/2024 26-07-2024 Puhie India Pvt Ltd Vs Pritam SinghlSamman 7717730165 24-07-2024
And Anr Vardhan
IGautam officeofsammangauta
Im@gmail.com
[Execution (Comm.)/200/2024  [200/2024 20-07-2024 IPgs Teleworld And Ors Vs HysonlPiyush Mital 892083175 26-07-2024
System Ltd
piyushmittaladvocate
(@gmail.com
ICS (COMM)/651/2024 651/2024 20-07-2024 Swastik Pipe Ltd Vs VhaibhavSanjay Jain 8860635799 27-07-2024
Industries
lex.corpn@gmail.com|
19 ISH. NARESHWest 403 [Execution (Comm.)/169/2024 [Execution 01-07-2024 [Mars Distribution Vs Pankaj Sharmal
[IKUMAR [Extn Block (Comm.)/169/2024 Vs Pankaj Sharma
HOTRA,
IDISTRICT JUDGE
(COMMERCIAL ICS (COMM)/542/2024 ICS (COMM)/542/2024 01-07-2024 IM/s Sivani Leather Cloth IndustriesMADHUR
ICOURT) Vs Inderpreet Singh IMAHAHAN
ICS (COMM)/544/2024 ICS (COMM)/544/2024 02-07-2024 [Bharat Bhushan Wadhwa Vs AlivelNITINA
[Knits And Paints Through Its PartneARORA
[Execution (Comm.)/171/2024 [Execution (Comm.)/171/2024/03-07-2024 IM/s R P Textile Through Its Prop
[Rahul Pruthi Vs M/s Su Di Fashion|
IProp Of Shashi Tiwari
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ICS (COMM)/545/2024 ICS (COMM)/545/2024 03-07-2024 [Prabhu Dayal Gupta Vs MadbowASHOK SAINI
Venture Ltd.
ICS (COMM)/546/2024 ICS (COMM)/546/2024 03-07-2024 [Union Bank of India Vs K K[RASHMI
[Footwear ISRIVASTAVA
ICS (COMM)/549/2024 ICS (COMM)/549/2024 04-07-2024 IM/s Zeta Buildtech Pvt Ltd Vs M/s EEV
Origin Appliances Pvt Ltd UMAR
TTWARI
ICS (COMM)/551/2024 ICS (COMM)/551/2024 04-07-2024 IFALLOW DEZIENCE TREE LLP VSNIMISH CHIB
Vijay Dogra
ICS (COMM)/556/2024 ICS (COMM)/556/2024 05-07-2024 it Marketing Pvt. Ltd. Vs M/SRAJEEV JHA
arnika Commercial And Estates
vt.Ltd.
ICS (COMM)/557/2024 ICS (COMM)/557/2024 05-07-2024 lgeva Polymers Pvt Ltd Vs ArunASHOK JHA
umar Aggarwal
[Execution (Comm.)/173/2024 [Execution (Comm.)/173/2024/06-07-2024 IM/s Aqualite Industries Pvt Ltd Vs
Manoj ~ Kumar  Proprietor Of
IMahalaxmi Traders
ICS (COMM)/558/2024 ICS (COMM)/558/2024 06-07-2024 IMayank Kumar Vs Malhotra Motors [DINESH
ICHANDRA
ICS (COMM)/559/2024 ICS (COMM)/559/2024 06-07-2024 Ajay Jain Vs Jagdish Sharma (NowARCHIT
IDeceased) Through His Legal HiersSINGHAL
IDeepak Sharma And Ors.
ICS (COMM)/566/2024 ICS (COMM)/566/2024 08-07-2024 Paspal Singh And Anr Vs GurdeeplPANKAJ
Singh IMALIK
ICS (COMM)/567/2024 ICS (COMM)/567/2024 08-07-2024 Surinder Pal Singh and Anr VsPANKAJ
IGurdeep Singh IMALIK
ICS (COMM)/568/2024 ICS (COMM)/568/2024 08-07-2024 [Punjab National Bank Vs ShIMANISH
[Siddharth Ahuja Proprietor M/s PargSHERSIA
nc
Misc DJ/411/2024 Misc DJ/411/2024 09-07-2024 [Mahashian Di Hatti Pvt Ltd Vs ShreeSANJAY

Balajee Entp And Others

KUMAR SINGH
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Singh Mehta

ICS (COMM)/580/2024 ICS (COMM)/580/2024 10-07-2024 [Punjab National Bank Vs Kailash|
[Sharma Prop Ms Prerna Enterprises [TTWARI

ICS (COMM)/588/2024 ICS (COMM)/588/2024 10-07-2024 IM/s Color Plates Vs M/s CreativelK BASUDEV|
Solutions And Ors. IRAO

ICS (COMM)/603/2024 ICS (COMM)/603/2024 18-07-2024 Shakuntlam Associates Vs AzafranANKUR
Innovacion Limited IBHASIN

ICS (COMM)/604/2024 ICS (COMM)/604/2024 18-07-2024 [Pushaan Nayyar Vs Myfojo FoomillANMOL SETHI
IPvt Ltd

IOMP (I) (COMM.)/132/2024 IOMP (1) (COMM.)/132/2024 [19-07-2024 IS C Wadhwa And Sons Huf Vs M/sJUJJWAL
Aircel Ltd. and Ors. IMALHOTRA

ICS (COMM)/608/2024 ICS (COMM)/608/2024 19-07-2024 ICuratenie Techno Solutions IndiaROHIT
IPvt. Ltd. Vs Htl Aircon Pvt. Ltd,
ICompany

ICS (COMM)/609/2024 ICS (COMM)/609/2024 19-07-2024 ICentral Bank of India Vs M/S LinkRAVI KUMAR
Consultant And Engineers Through
[ts Prop Ram Kumar

ICS (COMM)/610/2024 ICS (COMM)/610/2024 19-07-2024 IChetan Sharma Vs United IndiaAMIT KUMAR)
Insurance Co. Ltd. IMATHAN

ICS (COMM)/616/2024 ICS (COMM)/616/2024 22-07-2024 INaveen Jain Vs Gaurav Trading Co. |[STUTI WASON

ICS (COMM)/617/2024 ICS (COMM)/617/2024 22-07-2024 ICanara Bank Vs Sudhir Arora ISANJAY

IAGGARWAL

ICS (COMM)/620/2024 ICS (COMM)/620/2024 23-07-2024 [Union Bank Of India Vs BalenderiDEEPA GUPTA
[Tiwari

ICS (COMM)/621/2024 ICS (COMM)/621/2024 23-07-2024 IDr Mrs Bimla Arora Vs ShemrockABHIRAJ
[Bhilwara JAYANT

IOMP (I) (COMM.)/133/2024 IOMP (1) (COMM.)/133/2024 [24-07-2024 Shriram Finance Ltd Vs GagandeepMANOJ

KUMAR
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INDIA

ICS (COMM)/633/2024 ICS (COMM)/633/2024 25-07-2024 IM/s UK Abrasive Industries Vs M/
[Kaytherm Boilers Pvt. Ltd. IGARG
[Execution (Comm.)/197/2024 [Execution (Comm.)/197/2024[26-07-2024 [Kshitij Sachdeva Vs Moksha Singh|
And Anr.
ICS (COMM)/634/2024 ICS (COMM)/634/2024 26-07-2024 IM/s Kunal Conchem Pvt Ltd Vs M/sSUMATI
Aps Hydro Pvt. Ltd. And Ors. ISHARMA
[Execution (Comm.)/199/2024 [Execution 27-07-2024 [Rajendra Prasad Agarwal Vs Javed|
(Comm.)/199/2024 [Khan
ICS (COMM)/642/2024 ICS (COMM)/642/2024 27-07-2024 IPankaj Jain Proprietor Mahavir PlJRAHUL VERMA|
And Wood Vs Shikha Aggarwall
Proprietor Bansal Timber And
[Plywood
ICS (COMM)/643/2024 ICS (COMM)/643/2024 27-07-2024 Om Logistics Ltd. Vs AmericanARUN
IPharma remedies LLP
ICS (COMM)/644/2024 ICS (COMM)/644/2024 27-07-2024 IM/S Mahalaxmi Lumbers Pvt. LtdJABHISHEK
Vs M/s Badayas Kitchen
ICS (COMM)/645/2024 ICS (COMM)/645/2024 27-07-2024 ID R Polymers Pvt Ltd Vs ChinaifTREMBA KESH]
[Forge Limited DADHICH
ICS (COMM)/654/2024 ICS (COMM)/654/2024 30-07-2024 IDodeja  Electrical Engineers VSGURSAT
[Larsen And Toubro Limited ISINGH
IVACHHER
ICS (COMM)/658/2024 ICS (COMM)/658/2024 31-07-2024 [Punjab National Bank Vs Shri VarunANJALI
IGambhir INEHRA
20 ISH. ANURAG SAIN,/NEW DELHIh IOMP(COMM) 130/2024 01.07.2024 IKAMARAJ MATRICULATIONMAYIL SAMI.K 9818709797 03.06.2024
DISTRICT IDISTRICT IHIGHER SECONDARY SCHOOL
(COMMERCIAL IVS. M/S EDUSMART supremeniayil @gmai
ICOURT)-01 l.com
1 [EX (COMM) 107/2024 02.07.2024 [HOTEL MARINA VS. THE PARTAPROHAN 7044065747, IROHAN.PODDAR@1}07.06.2024
STEELS ROLLING MILLS (1935)[PODDAR &17204236360 JAWCHAMBER.INS,
ILTD. IVIGNESH RAJ IVIGNESH.RAJ@LA
WCHAMBERS.IN
1 IOMP(COMM) 140/2024 02.07.2024 IM/S MS BUILDERS VS. UNION OFSIMA SINGH [8505902233 04.06.2024

INOT AVAILABLE
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IOMP(COMM) 141/2024 02.07.2024 IM/S MS BUILDERS VS. UNION OFSIMA SINGH [8505902233 05.06.2024
INDIA
INOT AVAILABLE
1 ICS(COMM) 517/2024 03.07.2024 ICANARA BANK VS. SUNDARSHAN [RISHI 0871457890 03.06.2024
ICHAWLA ICHAWLAASSOCIAT
[ES1977@GMAIL.CO
IM
1 ICS(COMM) 520/2024 04.07.2024 [PUNJAB NATIONAL BANK VSJANKIT RAJ 17838379879, 07.06.2024
IFASHION HOUSE 9968368407
ADV.ANKIT.MAIL@
IGMAIL.COM
1 ICS(COMM) 521/2024 04.07.2024 IPUNJAB NATIONAL BANK VSJANKIT RAJ 7838379879, 07.06.2024
IRAJA NAND JHA AND ANR. 9968368407
ADV.ANKIT.MAIL@
IGMAIL.COM
1 ICS(COMM) 522/2024 04.07.2024 [PUNJAB NATIONAL BANK VSJANKIT RAJ 17838379879, 07.06.2024
IPAPPU KUMAR 9968368407
ADV.ANKIT.MAIL@
IGMAIL.COM
1 ICS(COMM) 523/2024 04.07.2024 [PUNJAB NATIONAL BANK VSJANKIT RAJ 7838379879, 07.06.2024
ITANISHAJ STORE 0968368407
ADV.ANKIT.MAIL@
IGMAIL.COM
1 ICS(COMM) 524/2024 04.07.2024 IDEUTSCHE BANK AG VS. MRJSURI ANDP97 1357 07 4 05.06.2024
AJAY TANWAR ICOMPANY
ILAW FIRM
litigation@surico.in
1 ICS(COMM) 525/2024 04.07.2024 BANK OF INDIA VS. AEROPAMNANI AND|9910903521 05.06.2024
IDIGITECH AND ANR. JASSOCIATES
lpamnanineha@yahoo
.com
1 [EX (COMM) 110/2024 04.07.2024 IM/S STANDARD CARTONS PVT.,BHARAT SAINI 8860402532 290.05.2024
ILTD. VS. PRVEDA HERBAL AND|
IORS.
INOT AVAILABLE
1 [EX (COMM) 111/2024 04.07.2024 SURJIT SINGH VS. M/S CLIXROHIT BOHRA [9911000651 07.06.2024
IFINANCE INDIA PRIVATE
ILIMITED IADVROHITBOHRA
(@GMAIL.COM
1 IM-EX 6/2024 06.07.2024 IM/S DISTRIBUTION LOGISTICSIOM PRAKASH [0818199103 01.07.2024
IPVT. LTD. VS. UNION OF INDIA
loplawassociates@gm
lail.com
1 ICS(COMM) 529/2024 06.07.2024 IM/S KUDAN ELECTRO POWER (P)SHRAVAN 9990605966 04.07.2024
ILTD. VS. KAILASH KUMAR JAIN [KUMAR [UNITEDMARK@UN
BANSAL ITEDANDUNITED.C
oM
1 IOMP(I)COMOM 239/2024 08.07.2024 ISIEMENS FINANCIAL SERVICESASAV RAJAN (9971651464, IAAV.RAJAN@INDIA [06.07.2024
IPVT. TLD. VS. JAUHARI PRINTERS] 8850301554 ILAW.IN,
IPVT. LTD. ICHARU.TRIVEDI@1

INDIALAW.IN
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IOMP(I)COMOM 241/2024 08.07.2024 [UTTAM INDANE VS. INDIAN OIDAMAN YADAV|935470745 20.06.2024
ICORPORATION LIMITED
[Damanyadav506@.g
Imail.com
1 ICS(COMM) 531/2024 08.07.2024 IBANK OF INDIA VS. AJAY IDR. SUMIT|8826307745 02.07.2024
IKUMAR
ISUMITKUMAR.CNL
[U271@GMAIL.COM
1 ICS(COMM) 532/2024 08.07.2024 IBANK OF INDIA VS. RENU SAHNI [DR. SUMIT[8826307745 02.07.2024
IKUMAR
ISUMITKUMAR.CNL
U271@GMAIL.COM
1 [EX (COMM) 117/2024 09.07.2024 IM/S HT MEDIA LTD. VS/SH. AMITj9213187809, 03.07.2024
ICLAIRVOYANCE  ADVERTISINGBAJAJ 9811700978
PVT. TLD. BAJAJ.BAJAJ227@G
IMAIL.COM
1 [EX (COMM) 118/2024 090.07.2024 IM/S HINDUSTAN MEDIA|SH. AMITj9213187809, 03.07.2024
IVENTURES LTD. VS. RANABAJAJ 0811700978
IADVERTISER IBAJAJ.BAJAJ227@G
IMAIL.COM
1 [EX (COMM) 119/2024 09.07.2024 IM/S HINDUSTAN MEDIASH. AMIT9213187809, 03.07.2024
VENTURES VS. CLAIRVOYANCEBAJAJ 9811700978
ADVERTISING PVT. LTD. IBAJAJ.BAJAJ227@G
IMAIL.COM
1 ICS(COMM) 543/2024 10.072024 IMAHENDRA STEELS VSIJPRATEEK 0911886609 03.07.2024
ISANJEEV KUMAR IMEHTA
IPRATEEKMEHTAS
(@GMAIL.COM
1 [EX (COMM) 120/2024 10.07.2024 IM/S CLEANFLO INDIA PVT. LTDJA. K. TRIVEDI (9871441764 04.07.2024
VS.  M/S  WEST CENTRAL
IRAILWAY AND ANR. AKTRIVEDILAWOFH
[CES@GMAIL.COM
1 ICS(COMM) 550/2024 11.07.2024 IM/S KHEMCHANDAAYUSHMAAN (9717008833 00.07.2024
IHANDICRAFTSTHROUGH ITSIGAUBA,
ISOLE PROPRIETOR MRGUNJAN IAAYUSHMAAN@AD
IKHEMCHAND KHATRI VS. ARIATHHABRA WLEGAL.CO.IN
1 ICS(COMM) 551/2024 11.07.2024 IPARNIKA COMMERCIAL &CHITVAN 9920814714 13.06.2024
[ESTATES VS. GRANUIAR INFRASINGHAL
IPROJECT ISCHITVAN@YAHOO
.CO.IN
1 IOMP(COMM) 145/2024 11.307.2024 A REFORM SYSTEMS VS. FORTISRAHUL GOEL 9899027144 03.06.2024
IHOSPITAL LIMITED
IRAHUL.GOELQANA
INTLAW.COM
1 IOMP(I)COMM 243/2024 12.07.2024 [HERO FINCORP LIMITED VS. DSCHARSH SINHA 90811015339 20.06.2024
ITEC PVT. LTD, ISACHIN
KATYAL,
IMOHIT INOT AVAILABLE
1 [EX (COMM) 121/2024 12.07.2024 IM/S DELKON TEXTILE PRIVATEK. 540582882150, 18.06.2024
ILTD. VS. THE GENERALMHADEVEN &
IMANAGER, NORTHERNISWATI BANSAL)
IRAILWAY, & ORS. INOT AVAILABLE
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1 ICS(COMM) 554/2024 15.07.2024 IM/S P AND R INFRAPROJECTSSAMEER 0818265615 08.07.2024
ILIMITED VS. M/S HINDUSTANICHANDWANI
ICONSTRUCTION ICHANDWANILAWO
IFFICE@GMAIL.COM]
1 ICS(COMM) 558/2024 16.07.2024 STATE BANK OF INDIA VS [UCHITA 8806932838, 08.07.2024
ISHIMLA IDIXIT 0310967985
lagnihotrisuchifa.fV@
lgmail.com
1 IOMP(COMM) 147/2024 16.07.2024 [UNION OF INDIA VS. SPSINISHANT 9958880975 08.07.2024
INFRABUILD PVT. LTD. IKUMAR TYAGI
INOT AVAILABLE
1 ICS(COMM) 561/2024 19.07.2024 IBEE LOGISTICS SCM PVT LTD. VS/ADV. SHIVAM|0654545855 10.07.2024
IHEROSTONE PVT. LTD. ISHARMA
ILEGAL@SHIVAMSH
ARMA.INFO
1 ICS(COMM) 564/2024 19.07.2024 INIKE INNOVATE C.V. VS. STEP INJUNITED ANDp650682928, 011 12.06.2024
FASHION WORLD & ORS. [UNITED 26843455
RISHI@ UNITEDAN
IDUNITED.COM
1 ICS(COMM) 565/2024 19.07.2024 IPATANJALI FOODS LIMITED VSJ[UNITED ANDj9650682928, 011- 10.06.2024
IM/S ASHA AND ASHA TRADERS  [UNITED 26843455
RISHI@UNITEDAN
IDUNITED.COM
1 ICS(COMM) 566/2024 19.07.2024 [HAHNEMANN SCIENTIFICJUNITED AND650682928, 011 12.06.2024
LABORATORY INDIA PVT. LTD[UNITED 26843455
IVS. MEERA RASTOGI TRADING AS] IRISHI@UNITEDAN
IHAHNEMANN MEMORIAL IDUNITED.COM
1 ICS(COMM) 570/2024 20.07.2024 ISTATE BANK OF INDIA VS. SEPOY|[SUNI 9212190624, 21.03.2023
ISURYA NARAYAN ISEHRAWAT 0999330725
IDELHILAWYER76 @
IYAHOO.CO.IN
1 ICS(COMM) 571/2024 20.07.2024 STATE BANK OF INDIA VS,/SUNI 0212190624, 12.12.2023
IRAMESH ISEHRAWAT 09099330725
IDELHILAWYER?76 @
IYAHOO.CO.IN
1 ICS(COMM) 252/2024 20.07.2024 [HERO FINCORP VS. VIQAR SYED [MAYANK 0873347330 00.07.2024
IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
1 IOMP(COMM) 152/2024 20.07.2024 ISTATE OF CHHATTISGARH IVINAYAK 0670077007 18.07.2024
ISHARMA IOFFICE.VINAYAKSH]
ARMA@GMAIL.CO
IM
1 IMISC. DJ 13058/2024 22.07.2024 [UNION OF INDIA VS. M/S SHRIOM PRAKASH (9818199103 11.07.2024
IGANESH MANAGEMENT]
ISERVICES loplawassociates@gm
lail.com
1 ICS(COMM) 578/2024 22.07.2024 INISHA CARGO VS. B 4 EXPRESSVIPUL 9899616930 15.07.2024
ISERVICE IAGGARWAL IADV.VIPULAGGAR

WA1994@GMAIL.CO|
M




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

ICS(COMM) 579/2024 22.07.2024 SHASHANK ABHYANBKAR VS| 0999722788 12.07.2024
ISPICEJET LTD.
INOT AVAILABLE
1 ICS(COMM) 580/2024 22.07.2024 [ROHIT J MATHEWS VS/ANKAN SURI 9999722788 12.07.2024
INTERGLOBE AVIATION LTD.
INOT AVAILABLE
1 IOMP(COMM) 153/2024 23.07.2024 INIDHI JAIN VS. G AND BSIDHARTH 0818509714 12.07.2024
[FASHIONS P. LTD. JOSHI
INOT AVAILABLE
1 ICS(COMM) 588/2024 24.07.2024 IMUKUL GUPTA MARKETISNAGMONICA GOELj9971853567 15.07.2024
IPVT. LTD. VS. M/S SINWOO PACK& ASSOCIATE
INDIA PVT. LTD. ladvoactemonicagoel
(@email.com
1 ICS(COMM) 587/2024 24.07.2024 RAJEEV AGNIHOTRI AND ORSJANIL K BATRA,9810127096 16.07.2024
IVS. M/S MULTITEX FILTRATIONK N VANDANA
[ENGINEERING LTD. IAANILKBATRA@RE
IDIFFMAIL.COM
1 ICS(COMM) 593/2024 25.07.2024 IM/S PRAGYAN METALS PRIVATESANJAY KR 9818336108 08.07.2024
ILIMITED VS. M/S ROUINDAKMISHRA
INDIA PVT. LTD. ISANJAYK.ADVOCAT
[E@GMAIL.COM
1 [EX (COMM) 124/2024 25.07.2024 RAGHAV ENGINEERS VS. GNCTDISIDDHARTH (9953903010 19.07.2024
ITHROIUGH DELHI STATEMALLICK
ICANCER INSTITUTE ISIDDHARTHMULLI
CK19@GMAIL.COM
1 ICS(COMM) 592/2024 25.07.2024 STATE BANK OF INDIA VS[VAIBHAV 9971336611 15.07.2024
ISANDEEP KUMAR SINHA & ORS. |[YADAV
IVAIBHAV.YADAV@
[HOTMAIL.COM
1 IMISC. DJ 13076/2024 26.07.2024 [UNION OF INDIA VS. VINEETADITYA 0811413039 18.07.2024
[TANEJA AND ORS. ICHOUDHARY
IADKC_6J@YAHOO.
ICOM
1 ICS(COMM) 595/2024 26.07.2024 ICENTRAL BANK OF INDIA VS|R & KLEGAL [871226784,78388 30.03.2024
IMITHLESH GOEL 21105
IKMUDGIL@KKLEG
AL.CO.IN
1 IOMP(COMM) 157/2024 26.07.2024 INORTHERN RAILWAYS VS/DILIP KUMAR 9871208840 10.07.2024
ISANTOSH SARDANA
IADVOCATEKUARDI
ILIP@GMAIL.COM
1 [EX (COMM) 125/2024 26.07.2024 IM/S SWARN KLA JEWELS PVT|RAKESH 9310707170 18.07.2024
ILTD. VS. M/S LARSEN ANDKUMAR
[TOUBRO LTD. INFO@DSNLEGAL.C
oM
1 ICS(COMM) 603/2024 27.07.2024 IKOTAK MAHINDRA PRIMEAJAY UPPAL  [9811740125, 10.07.2024
LIMITED, VS. AKRAM QURESHI 8505845190
IVIRTUOUS.PEOPLE
(@GMAIL.COM
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[Private Limited

KAUSHIK(P),

vineet1743@gmail.co

m

1 ICS(COMM) 602/2024 27.07.2024 [RAJAN JAIN VS. FNM PROPER JIT 0810659593 12.07.2024
ISERVICES PVT. LTD. IKHATRI
IKHATRIRANJIT@G
IMAIL.COM
1 ICS(COMM) 601/2024 27.07.2024 IMR. SYED ALI ANWER MEHFOOZK. G. BANSAIL}26843455, 24.07.2024
ANR. VERSUS DR. FARAH NASI D S.K|26936783 [UNITEDMARK@UN
ORS. ANSAL ITEDANDUNITED.C
oM
1 ICS(COMM) 607/2024 29.07.2024 [PAWAN GOEL ALKA GOEL VS. M/SIKAUTALYA 9711136583 25.07.2024
ISTAR HEALTH AND ALLIE USHIK
INSURANCE CAO. LT.D IADVKAUTILYAKAU
SHIK@GMAIL.COM
1 ICS(COMM) 608/2024 29.07.2024 IPUNJAB NATIONAL BANK VS. ASHINDIRA 0311824970 18.07.2024
IMOHAMMAD INARAIN
INOT AVAILABLE
1 JARB.A. (COMM) o/2024 30.07.2024 IANTRIKSH DEVELOPERS ANDRITUL 8623037103 27.07.2024
IPROMOTERS PVT. LTD. VS. NITINTANDON
ISETHI & ORS. RITULTANDONoO2@
IGMAIL.COM
1 JARB.A. (COMM) 8/2024 30.07.2024 ANTRIKSH DEVELOPERS ANDRITUL 8623037103 27.07.2024
IPROMOTERS PVT. LTD. VS. NITIN[TANDON
ISETHI & ORS. RITULTANDONoO2@
IGMAIL.COM
1 ICS(COMM) 613/2024 30.07.2024 IM/S RSPL LTD. VERSUS NAEM[UNITED AND}26843455, 26.07.2024
QUTESHI [UNITED 26936783
RISHI@ UNITEDAN
IDUNITED.COM
1 ICS(COMM) 616/2024 31.07.2024 IPUNJAB & SIND BANK VERSUSSUKHVINDER 9654419096, 20.07.2024
ISMT. SONU AND ORS. ISINGH GULATI 9899732673
ISUKHVINDERG7@G
IMAIL.COM
1 ICS(COMM) 615/2024 31.07.2024 ISTANDARD CHARTERED BANK[ERUDITE 0044888880 10.07.2024
IVERSUS NIKHIL GUPTA ILEGAL IADDTYA.KAPOOR@
IERUDITELEGAL.ASI
A
1 ICS(COMM) 614/2024 31.07.2024 [UNION OF INDIA VERSUS M/SGAUTAM 9999332412 24.07.2024
IANJANA ENGINEERING WORKS |GUPTA
IGSUASSOCIATES @
IGMAIL.COM
21 ISH. VIDYAINEW DELHI]25 ICS (COMM) 507/2024 01-07-2024 Geodis India Pvt Ltd Vs BFGDhruv 0971897143 03.06.2024
IPRAKASH, IDISTRICT [International Pvt Ltd IChawla(P),
IDISTRICT JUDGE
(COMMERCIAL vchawla@krcco.co.in
ICOURT) o5 ICS (COMM) 512/2024 02-07-2024 Indian Bank Vs Ashwani Kumar ISUSHIL 9717568635 06.06.2024
IKUMAR RAI(P),
raishushili0915@gm
lail.com
25 ICS (COMM) 513/2024 02-07-2024 IVrinder Kaur Banga Vs Diode InfraVINEET 8588957065 21.05.2024
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25 ICS (COMM) 518/2024 04-07-2024 IPEARL APPARTMENTS LIMITED|ISUSHIL 0582483990 04.06.2024
JAND ORS Vs IShukla(P),
OSJ INVESTMENT PRIVATE] ssa]ega].og@gmai],co
ILIMITED AND ORS Im
25 ICS (COMM) 526/2024 05-07-2024 K T C INDIA LTD Vs YOGIGhanshyam 0716662014 10.06.2024
I[EDUTRANSIT PRIVATE LIMITED (Sharma(P),
lgssharmalawchamber|
s@gmail.com
25 ICS (COMM) 527/2024 06-07-2024 State Bank Of India Vs Veer Singh  [SHALINI 90899408618 18.06.2024
[UPADHYAY(P),
ISHALINTIADVOCATE
(@GMAIL.COM
25 ICS (COMM) 530/2024 08-07-2024 [Punjab National Bank Vs Lalitlindra Narain(P),9311824970 13.06.2024
[Kumar Tavar
INOT PROVIDED
25 ICS (COMM) 535/2024 09-07-2024 IM/s Crystal Crop Protection LimitedBhawesh 8448859177 27.05.2024
Vs Sheel Kumar Yadav [Phular(P),
ladvocatebphular@gm
lail.com
25 ICS (COMM) 536/2024 09-07-2024 IM/s Crystal Crop Protection LimitedBhawesh 8448859177 27.05.2024
Vs U B Chandra Shekhar [Phular(P),
ladvocatebphular@gm|
lail.com
25 ICS (COMM) 537/2024 09-07-2024 IM/s Crystal Crop Protection LimitedBhawesh 8448859177 24.05.2024
Vs [Phular(P),
Sh Nathu Slngh Dhakad advocatebphu]ar@gm
lail.com
25 ICS (COMM) 542/2024 10-07-2024 [Punjab National Bank Vs Raja BalaAnkit Raj(P), [9968368407 12.06.2024
[Sharma
ladv.ankit.mail@gmaill
.com
25 ICS (COMM) 544/2024 11-07-2024 [Punjab National Bank Vs AnujANSHUMAN (9990042642 05.07.2024
Srivastava ISRIVASTAVA(P
> ISRI.ANSHU83@GM
AIL.COM
25 ICS (COMM) 545/2024 11-07-2024 IM/s Crystal Crop Protection LimitedBhawesh 8448859177 11.07.2024
Vs S Muthu Samy [Phular(P),
ladvocatebphular@gm
lail.com
25 ICS (COMM) 546/2024 11-07-2024 IM/s Crystal Crop Protection Limited[Bhawesh 8448859177 27.05.2024
Vs [Phular(P),
Sh Shyam Kumar Kisan Chand| ladvocatebphular@gm|
Vibhute lail.com
25 Misc DJ 13003/2024 12-07-2024 Autopass India Vs SP Safe ControllAnubha Goel(P),l9873075650 05.07.2024
System Private Limited
lanubhagdelhi@gmail|
lcom
25 ICS (COMM) 553/2024 15-07-2024 Bajrang Lal Proprietor Of M/s P SPREM 98 10654743 05.07.2024
Moulding Vs ICHANDRA
IM/s Tdi Infracorp India Ltd Uha(P), Ipcjhaadvocates@gma
fil.com




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

25 IOMP (COMM) 146/2024 16-07-2024 IDeepak Ochaney Vs Ms Indiabull§DESH RAJ(P), (9810189371 08.07.2024
Ventures Limited
[deshrajkawshol@gma|
fil.com
25 ICS (COMM) 560/2024 18-07-2024 Sunil Kumar Gupta Vs MsgKislaya 065496844 13.06.2024
Silverglades Infrastructure Pvt Ltd [Mishra(P),
kk.mishra@midasleg
al.org
25 ICS (COMM) 550/2024 18-07-2024 [Raj Kumar Gulati And Others VsPramod Kumar9811594109 08.07.2024
IM/s Merit Exports Pvt Ltd [Sinha(P),
IP.K.SINHA72@GMA]|
IL.COM
25 IOMP (COMM) 148/2024 18-07-2024 IM/s B B Construction Vs Union OffSayed Wasiflg311307710 01.07.2024
[India [Haider(P),
haider.adv@gmail.co
m
25 [Execution (Comm) 122/2024 18-07-2024 lifl Home Finance Ltd Vs Shri EEV 9311022104 06.03.2024
[Krishna Tankers Pvt UMAR
RANJAN(P), ranian.and.companv
(@gmail.com
25 IOMP (COMM) 149/2024 19-07-2024 IM/s M S Builders Vs Union Of India [DAYANAND  [8505902233 15.07.2024
ISHARMA(P),
INOT PROVIDED
25 IOMP (COMM) 150/2024 19-07-2024 IM/s M S Builders Vs Union Of India [DAYANAND 8505902233 05.07.2024
ISHARMA(P),
INOT PROVIDED
25 ICS (COMM) 562/2024 19-07-2024 [Bank Of Baroda Vs Jaspal Singh [Sumeet 9953154353 08.07.2024
IAnand(P),
sumeetanand.adv@g
Imail.com
25 ICS (COMM) 569/2024 20-07-2024 State Bank Of India Vs SepoySunil 0212190624 21.03.2024
[Santosh Kumar Limbu lsehrawat(P),
IDELHILAWYERS?76
(@GMAIL.COM
25 ICS (COMM) 567/2024 20-07-2024 [State Bank Of India Vs Nitu Singh  |Sunil 0999330725 18.05.2024
sehrawat(P),
IDELHILAWYERS76
(@GMAIL.COM
25 IOMP (COMM) 151/2024 20-07-2024 Vijay Kumar Vs Tata Capital HousingHemant 0899954567 00.07.2024
[Finance Ltd Singh(P),
lhemantadvocate20@
lgmail.com
25 ICS (COMM) 568/2024 20-07-2024 State Bank Of India Vs SepoySunil 0212190624 21.03.2024
[ndrajit Kumar lsehrawat(P),
IDELHILAWYERS76
(@GMAIL.COM
25 ICS (COMM) 577/2024 22-07-2024 [The Supreme Industries Limited V§SHRITHAR 9548888420 08.07.2024

Atul Devidas
Agade Trading As United Agro Pipes
[Industries

[TRIPATHI(P),

licgali@boustip.in
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25 ICS (COMM) 581/2024 23-07-2024 Burberry Limited And Ors VsgShravan 1141085620 18.07.2024
[Soukessence [Bansal(P),
: unitedmark|
lunitedandunited.com
25 ICS (COMM) 586/2024 24-07-2024 IM/S PROFESSIONAL IMPEX PVIREEMA 0811129475 12.07.2024
ILTD Vs IMISHRA(P),
M/S ANJANI TECHNOPLAST LTD klmishraadvo@gmail.,
com
25 ICS (COMM)/ 585/2024 24-07-2024 IM/S IPL BIOLOGICALS LTD Vs [Umakant 9910111711 27.04.2024
M/S SRI BASAVA AND COMPANY[Kataria(P),
AND ANR lexsolution35@gmail.
com
25 [Execution (Comm) 123/2024 25-07-2024 [Ecom Express Limited Vs TejaslLalit Besoya(P), 9654325428 18.07.2024
IManubhai
Patel Proprietor Of Josh India linfo@innovlegum.co
m
25 ICS (COMM)/ 591/2024 25-07-2024 State Bank Of India Vs SureshlVAIBHAV 0971336611 15.07.2024
[Kumar IYADAV(P),
IVAIBHAV.YADAV@
[HOTMAIL.COM
25 IOMP (COMM) 155/2024 25-07-2024 atul magan Vs Tata capital housingfrashi suri(P), [8882440743 18.07.2024
finance
linfo@upscalelegal.co
m
25 ICS (COMM) 594/2024 26-07-2024 [Hamdard National FoundationfSHIVENDRA 9953394364 23.07.2024
india) Vs Ajwa Food Products IPRATAP
ISINGH(P), shivendra@theacmec
o.com
25 ICS (COMM) 600/2024 27-07-2024 IDr Basudev Chandra Mallik VsRoshan Lalg312210067 20.07.2024
Sradya Lifecare P Ltd ISaini(P),
lawyersaini@yahoo.c
om
25 ICS (COMM) 599/2024 27-07-2024 [Herms Nature Private Limited VsTarun 0999960284 11.07.2024
INew Modern |Agarwal(P),
Bazar Departmental Stores Private] ladvtarun1983@gmail
[Limited L com
25 ICS (COMM) 508/2024 27-07-2024 IP C Bangur Minerals Limited VsShubham 9999877470 22.07.2024
[Ramesh Chan And Othere Agarwal(P),
shubhamaggarwal130
8 @gmail.com
25 IOMP (COMM) 159/2024 27-07-2024 [Union Of India Vs M/s Girdhari LalRAM 0810634209 20.07.2024
IChauhan And Sons [KAWAR(P),
ram.kawar@yahoo.co
m
25 ICS (COMM) 606/2024 20-07-2024 ICci Worldwide Logistics Pvt LtdBhanu 0315410848 19.07.2024
[Formerly Known As Avvashya ?upta(P),
Cci Logistics Pvt Ltd Vs Avaad dherazsharma@gmai
[Sunrise Energy Pvt Ltd And Ors I
25 [Execution (Comm) 127/2024 30-07-2024 Sps Infrabuild Pvt Ltd Vs PrasarnMithil 9560690036 23.07.2024
[Bharti IMalhotra(P),
IGARGSAHILADV@G
IMAIL.COM
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25 IOMP (COMM) 161/2024 31-07-2024 IM/s Shellz India Private Limited Vsaditya 91-7507517216 23.07.2024
IM/S CHAWLA PRINTERS parolia(P),
linfo@psplegal.org
25 IM-Ex 5/2024 06-07-2024 IC J DARCL LOGISTICS LTD Vs JMD|Karan Jain(P), 9810367549 06.06.2024
IGLOBAL
[IFORWARDERS INC PVT LTD ladvOcalel<_j@,gmai
[.cOm
25 IOMP (I) (COMM) 244/2024 12-07-2024 Hero Fincorp Limited Vs MaiwinKUNAL 0811015339 20.06.2024
[Engineering IMAKHIJA(P),
[Private Limited And Ors katyalsachin2003@g
Imail.com
25 IOMP (I) (COMM) l245/2024 12-07-2024 [Hero Fincorp Limited Vs CitizenplusKUNAL 0811015339 20.06.2024
[Pharmaceuticals IMAKHIJA(P),
IPrivate Limited And Ors katyalsachin2003@g
Imail.com
25 IOMP (I) (COMM) 246/2024 12-07-2024 [Hero Fincorp Limited Vs RajeshKUNAL 0811015339 20.06.2024
Steel Engineering And Suppliers KHIJA(P),
Through Its Prop Birju Sharma An katyalsachinzoo3@g
Ors Imail.com
25 IOMP (I) (COMM) 248/2024 12-07-2024 Hero Fincorp Limited Vs Sai GaneshKUNAL 0811015339 20.06.2024
[Engineers Through IMAKHIJA(P),
Its Partner Pradeep Govindrao| katyalsachin2003@g
Padhav And Ors Imail.com
25 IOMP (I) (COMM) 247/2024 12-07-2024 [Hero Fincorp Limited Vs RatolikafKUNAL 0811015339 20.06.2024
[Ravindra IMAKHIJA(P),
katyalsachinzoo3@g
Imail.com
25 IOMP (1) (COMM) 251/2024 20-07-2024 Hero Fincorp Ltd Vs SafebharatiMAYANK 0873347330 09.07.2024
[Enterprises Private Ltd IMAHAJAN(P),
Imayank_mahajanos
(@yahoo
25 [Execution (Comm.) 103/2024 02.07.2024 [The British Institute Of Engg Tech ISHYEL 7044065747 06.06.2024
Pvt Ltd/The TREHAN
Partap Steels Rolling Mills 1935 Ltd rohan.poddar@lawch
lambers.in
25 [Execution (Comm.) 105/2024 02-07-2024 Brite Leasing And Finance Ltd/The [SHYEL 7044065747 06.06.2024
[Partap Steels TREHAN
Rolling Mills 1935 Ltd rohan.poddar@lawch
lambers.in
25 [Execution (Comm.) 104/2024 02-07-2024 IDigvijay Chemicals Ltd/The PartapSHYEL 17044065747 06.06.2024
Steels Rolling Mills 1935 Ltd TREHAN
rohan.poddar@lawch
lambers.in
25 IOMP (COMM) I7/2024 05.07.2024 IMCD VS. SWEET CITY SERVICES ARMAN 0891826827 16.05.2024
IMONGA
lashutosh_402@hotm|
lail.com
25 ICS (COMM) 508/2024 27-07-2024 [P C Bangur Minerals Limited VsShubham 9999877470 20.07.2024

[Ramesh Chan And Othere

lAgarwal(P),

shubhamagarwall

Bo8@gmail.com
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IMS. VINEETAINEW DELHI]24 ISUIT FOR RECOVERY ICS (COMM)/508/2024 01-07-2024 [Deutsche Bank Ag Vs Vision SmtiGurvinder 0871692197 28-05-2024
IGOYAL, DISTRICTDISTRICT Solutions Pvt Ltd And Ors ISuri(P),
JUDGE
(COMMERCIAL
ICOURT)-03
litigation @surico.in
24 ISUIT FOR RECOVERY ICS (COMM)/510/2024 01-07-2024 ISTATE BANK OF INDIA Vs HarishiSuchita Dixit(P),[8896932838 01-06-2024
IChander Sharma
lagnihotrisuchita@gm
lail.com
24 ISUIT FOR RECOVERY ICS (COMM)/509/2024 01-07-2024 ISTATE BANK OF INDIA Vs Vijender[Suchita Dixit(P),[8896932838 01-06-2024
lagnihotrisuchita@gm
lail.com
24 ISUIT FOR RECOVERY ICS (COMM)/511/2024 01-07-2024 ISTATE BANK OF INDIA Vs PramodShiv Tyagi(P), [Not available 02-06-2024
IGupta Proprietor M/s Pg Enterprises
INot available
24 [EXECUTIION PETITION [Execution (Comm)/92/2024 [02-07-2024 B I PUBLICATION PVT. LTD. Vs. VIGNESH RAJ [Not available 12-05-2024
THE PRATAP STEELS ROLLING
IMILLS 1935 LTD.
INot available
24 [EXECUTIION PETITION [Execution (Comm)/106/2024/02-07-2024 JOHN TINSON & CO PVT. LTD. Vs VIGNESH RAJ [Not available 06-06-2024
THE PRATAP STEELS ROLLING
IMILLS 1935 LTD.
INot available
24 ISUIT FOR RECOVERY ICS (COMM)/514/2024 02-07-2024 Trans Bharat Aviation PrivatefAshok 0810385225 04-06-2024
[Limited Through Ar Vs RavinderpalKumar(P),
[Singh Sodhi
INot available
24 ISUIT FOR RECOVERY ICS (COMM)/515/2024 03-07-2024 Hil Limited Vs Oxirich RealtorsAngad Singhlg810427567 03-06-2024
[Private Limited [Dugal(P),
langad @dugalgrewal.(
om
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24 [EXECUTIION PETITION [Execution (Comm)/108/2024(03-07-2024 IDelkon Textiles Pvt Ltd Vs Union OffNAWAZ INot available 04-06-2024
[[ndia Through Ministry Of Railways [SHERIF(P),
INot available
24 ISUIT FOR RECOVERY ICS (COMM)/516/2024 03-07-2024 [Sani Sisters Inc Vs Zeus Fashions  [PAVITRA 0953755892 04-06-2024
[KAUR(P),
INot available
24 [EXECUTIION PETITION [Execution (Comm)/109/2024(03-07-2024 SUPREME AUDIOTEK PVT. LTD/Aryan Arora 8800994493 05-06-2024
IVs. UMRITHA INFRASTRUCTURE
aryan@legalally.in
24 ISUIT FOR RECOVERY ICS (COMM)/519/2024 04-07-2024 BANK OF INDIA Vs AEROpeha INot available 04-06-2024
IDIGITECH AND ANR lpamnani(P),
INot available
24 I[EXECUTIION PETITION [Execution (Comm)/4/2024 |04-07-2024 IBRITISH MOTORS CAR COMPANY[Rakesh Kumar 9810192052 23-12-2023
IPVT. LTD. Vs. TRIVENI MOTORS]
ISTORE
rkguptaadv@yahoo.c
o.in
24 ISUIT FOR RECOVERY ICS (COMM)/528/2024 06-07-2024 IMs Chelsea Blocks And Pipes Pvt LtdPANKAJ 9910081008 02-06-2024
Vs K D Khera And Co PrivateGABA(P),
[Limited AND ORS
ladvocatepankajgabag
(@gmail.com
24 [EXECUTIION PETITION [Execution (Comm)/113/2024 [06-07-2024 Aey Kay And Associates Vs Union OffMithil INot available 03-06-2024
[[ndia IMalhotra(P),
INot available
24 [EXECUTIION PETITION [Execution (Comm)/112/2024 |06-07-2024 [Rani Charnalia Vs Cifco Limited [RFAN(P), 0211420007 05-06-2024
INot available
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24 IOBJECTION PETITION U/S 34 |OMP (COMM)/142/2024 06-07-2024 Sterling And Wilson Pvt Ltd Vs 9990132353 06-06-2024
BHARAT ELECTRONICS LTD [Bhatia(P),
lpraveenbhatiaoffice@
lemail.com
24 JOBJECTION PETITION U/S 34 |OMP (COMM)/143/2024 08-07-2024 Benjamin Benjamin And Vats VSRAHUL 0899218215 05-06-2024
[Municipal Corporation Of Delhi IMALHOTRA(P),
RAHULSSMALHOTR|
A@GMAIL.COM
24 JOBJECTION PETITION U/S 34 |OMP (COMM)/144/2024 08-07-2024 [Union Of India Vs MangalamOm Prakash(P), 9818199103 01-07-2024
ICorporation
loumlawassociates@g
Imail.com
24 ISUIT FOR RECOVERY ICS (COMM)/534/2024 08-07-2024 [Uflex Ltd Vs Uthara United [Rajeev 0810028877 27-06-2024
lAgarwal(P),
INot available
24 ISUIT FOR RECOVERY ICS (COMM)/533/2024 08-07-2024 [Uflex Ltd Vs Assure Industries andRajeev 0810028877 27-06-2024
Ors Agarwal(P),
INot available
24 [EXECUTIION PETITION [Execution (Comm)/114/2024 [08-07-2024 Hind Terminals Private Limited VSSAVYASACHI K[Not available 20-06-2024
[Railway Administration GovernmentSAHAI(P),
Of India And Anr
INot available
24 IPETITION u/s 9 OFOMP (I) (COMM)/240/2024 |08-07-2024 IGtl Infrastructure Ltd Vs GauraviAnkit Kumar(P),/8287684058 02-07-2024
IARBITRATION & Garg
ICONCIALATION ACT
IANKITDHAMA2812
(@GMAIL.COM
24 IPETITION U/S 9 OFOMP (I) (COMM)/242/2024 [09-07-2024 Vinkal Chadha Vs Jasper ColinRajesh INot available 07-06-2024
JARBITRATION & [Research IManchanda(P),
ICONCIALATION ACT
INot available
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24 ISUIT FOR RECOVERY ICS (COMM)/541/2024 09-07-2024 ICrystal Crop Protection Limited Vs 8448859177 15-05-2024
[Korada Krishna [Phular(P),
ladvocatebphular@gm|
lail.com
24 ISUIT FOR RECOVERY ICS (COMM)/540/2024 09-07-2024 Indian Bank Vs Jiteendra Kumar andjvishal tiwari(P), 0953180830 07-06-2024
@anr
[Tiwarivishal.adv@gm
lail.com
24 ISUIT FOR RECOVERY ICS (COMM)/538/2024 09-07-2024 ICanara Bank Vs RISHAL IKUNAL 0720244068 06-06-2024
ISHARMA(P),
ADV.KUNAL91@YA
[HOO.IN
24 ISUIT FOR RECOVERY ICS (COMM)/539/2024 09-07-2024 IM/s Crystal Crop Protection LimitedBhawesh 8448859177 10-06-2024
Vs Jagemeet Singh [Phular(P),
ladvocatebphular@gm
lail.com
24 [EXECUTIION PETITION [Execution (Comm)/115/2024 [09-07-2024 HT MEDIA VENTURE LTD. Vs/puneet bajaj 9711166242 08-06-2024
ICBIGS ADVERTISING PVT. LTD.
INot available
24 [EXECUTIION PETITION [Execution (Comm)/116/2024 [09-07-2024 HT MEDIA VENTURE LTD. Vs/puneet bajaj 9711166242 08-06-2024
ICBIGS ADVERTISING PVT. LTD.
INot available
24 ISUIT FOR RECOVERY ICS (COMM)/549/2024 11-07-2024 IM/s Crystal Crop Protection LimitedBhawesh 8448859177 15-05-2024
Vs Gurpreet Singh [Phular(P),
ladvocatebphular@gm
lail.com
24 ISUIT FOR RECOVERY ICS (COMM)/548/2024 11-07-2024 IM/s Crystal Crop Protection LimitedBhawesh 8448859177 21-05-2024
Vs Sh Basana Gowda Police Patil [Phular(P),
ladvocatebphular@gm
jail.com
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24 ISUIT FOR TRADEMARKS ICS (COMM)/547/2024 11-07-2024 IGuangdong Skmei WatchlRanjeet INot available 03-07-2024
IManufacture Co Ltd And Anr VsSidhu(P),
INivan Fashion And Anr
INot available
24 ISUIT FOR RECOVERY ICS (COMM)/552/2024 12-07-2024 [Rajesh Goyal Vs Aaryavrat ProductPOONAM INot available 06-06-2024
India Pvt Ltd Through Its DirectorRIMAL(P),
IMr Rohit Aggarwal
INot available
24 IPETITION U/S 9 OHFOMP (I) (COMM)/249/2024 [12-07-2024 [Hero Fincorp Limited Vs DigitaKUNAL 9899793790 07-06-2024
JARBITRATION & Micron Roto Print Pvt Ltd And Ors [MAKHIJA(P),
ICONCIALATION ACT
kunalmakhijai@gmai
l.com
24 IPETITION u/s OFOMP (I) (COMM)/250/2024 [12-07-2024 [Hero Fincorp Limited Vs VarshaKUNAL 9899793790 07-06-2024
JARBITRATION & [Fashions Throgh Its PropMAKHIJA(P),
ICONCIALATION ACT IDharmendra Kumar Ravi And Ors
kunalmakhijai@gmai
l.com
24 ISUIT FOR RECOVERY ICS (COMM)/556/2024 16-07-2024 ISTATE BANK OF INDIA Vs Mohan [Suchita Dixit(P),|8896932838 05-07-2024
lagnihotrisuchita@gm
lail.com
24 ISUIT FOR RECOVERY ICS (COMM)/557/2024 16-07-2024 State Bank Of India Vs Anju [Suchita Dixit(P),[8896932838 05-07-2024
lagnihotrisuchita@gm
lail.com
24 ISUIT FOR TRADEMARKS ICS (COMM)/555/2024 16-07-2024 IM/s Serveshwar Food Product PviShailen 0818558690 10-07-2024
ILtd Vs M/s Novice Foods [Bhatia(P),
ladvocate.shailenbhati
a89@gmail.com
24 [EXECUTIION PETITION [Execution (Comm)/8/2024 [19-07-2024 IM/s Rachna Metal Industries Pvt LtdNisha 0811926984 05-01-2024

Vs M/s Unilec Engineers Ltd

ISharma(P),

gaur.nisha13@gmail.

Icom
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24 IAPPEAL u/s 37 IARB A (COMM)/7/2024 19-07-2024 [shwarya Lakshmi Chinnam Vs|LA 0319708208 10-07-2024
JARBITRATION [Shanta Kathuria UMAR(P),
ICONCIALATION ACT
ledezin.fabric@gmail.
lcom
24 ISUIT FOR RECOVERY ICS (COMM)/563/2024 19-07-2024 IPraxis Consulting And Information|Karanjot 0717413994 09-07-2024
Services Pvt Ltd Vs Anant Raj Ltd  [Singh(P),
karanjot.singh@gmai
l.com
24 ISUIT FOR RECOVERY ICS (COMM)/572/2024 20-07-2024 State Bank Of India Vs Sepoy AmitiSunil 0212190624 22-01-2024
[Kumar Goswami lsehrawat(P),
[delhilawyers76 @gmail
l.com
24 ISUIT FOR RECOVERY ICS (COMM)/574/2024 20-07-2024 State Bank Of India Vs Usha [Sunil 9212190624 10-03-2024
lsehrawat(P),
delhilawyers76 @gmai|
l.com
24 ISUIT FOR RECOVERY ICS (COMM)/575/2024 20-07-2024 [State Bank Of India Vs Ashok Kumar|Sunil 0212190624 26-03-2024
lsehrawat(P),
[delhilawyers76 @gmail
l.com
24 ISUIT FOR RECOVERY ICS (COMM)/573/2024 20-07-2024 [Bank Of Baroda Vs Diksha [Sumeet 9953154353 11-06-2024
IAnand(P),
sumeetanand.adv@g
Imail.com
24 IPETITION u/s IOMP (1) (COMM)/253/2024 [20-07-2024 [Kotak Mahindra Prime Limited Vsajay uppal(P), [9811740125 04-07-2024
IARBITRATION & Amit Kumar Jha
ICONCIALATION ACT
lajayuppaladvocate@g
Imail.com
24 IPETITION u/s IOMP (1) (COMM)/255/2024 [20-07-2024 Hero Fincorp Ltd Vs VaishnaviMAYANK 9873347330 09-07-2024
JARBITRATION & [Engineering IMAHAJAN(P),
ICONCIALATION ACT
Imayank_mahajanos
(@yahoo.com
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24 IPETITION u/s 9 OFOMP (I) (COMM)/254/2024 [20-07-2024 [Hero Fincorp Ltd Vs Global Impex & 0873347330 02-07-2024
JARBITRATION & Ors. IMAHAJAN(P),
ICONCIALATION ACT
Imayank_mahajanos
(@yahoo.com
24 ISUIT FOR RECOVERY ICS (COMM)/576/2024 22-07-2024 Intex Technologies India Limited V§JKARMVEER  [Not available 07-06-2024
iGaurav Distributors Ors Through ItsIKARMVEER(P),
[Partnersauthorized Signatories
INot available
24 ISUIT FOR TRADEMARKS ICS (COMM)/584/2024 23-07-2024 [Hugo Boss Ag Vs Hugo Mens Hub  [Shravan 0810017859 15-06-2024
[Bansal(P),
skbansalipr@gmail.c
om
24 IOBJECTION PETITION U/S 34 |OMP (COMM)/154/2024 23-07-2024 [Union Of India Vs M/s Girdhari LallRAM INot available 10-07-2024
IChauhan And Sons KAWAR(P),
INot available
24 [IPETITION u/s 9 OHFOMP (I) (COMM)/256/2024 [23-07-2024 [Expression Portfolio Pvt Ltd VSSANJEEV 0310266522 11-07-2024
JARBITRATION & [Bhagvan Das UMAR(P),
ICONCIALATION ACT
4sanjeev.advocate@
lgmail.com
24 ISUIT FOR TRADEMARKS ICS (COMM)/583/2024 23-07-2024 INavin Kumar Shroff Vs VaishnaviShravan 9810017859 06-07-2024
[Multygrains Private Limited [Bansal(P),
skbansalipr@gmail.c
om
24 ISUIT FOR TRADEMARKS ICS (COMM)/582/2024 23-07-2024 [Hugo Boss Ag Vs Sushil KumarShravan 0810017859 20-07-2024
Agarwal [Bansal(P),
skbansalipr@gmail.c
om
24 ISUIT FOR RECOVERY ICS (COMM)/589/2024 24-07-2024 Berger Paints India Limited VsRaj Kumari8010074443 05-07-2024

IPerfect Readymix Solutions

Ruhil(P),

INot available
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24 ISUIT FOR RECOVERY ICS (COMM)/590/2024 24-07-2024 [Rajeev Agnihotri And Ors VsShashi Bala(P), [9999063880 16-07-2024
IMULTITEX FILTERATION|
[ENGINEERS LTD
INot available
24 JOBJECTION PETITION U/S 34 |OMP (COMM)/156/2024 25-07-2024 IManju Magan And Ors Vs Ms TatalAditya 0654440307 17-07-2024
ICapital Housing Finance Ltd IChopra(P),
ladityajustjurist@gma
lil.com
24 ISUIT FOR TRADEMARKS ICS (COMM)/596/2024 26-07-2024 [Hamdard National = FoundationSHIVENDRA (0953394364 17-07-2024
india) Vs Welcome Foods IPRATAP
ISINGH(P),
ISHIVENDRA@THEA|
ICMECO.COM
24 ISUIT FOR TRADEMARKS ICS (COMM)/597/2024 26-07-2024 [Rachna Kangra Vs NkgiSUNIL 0811767023 17-07-2024
[nfrastructure Limited Company KUMAR(P),
ladvsunil22 @gmail.co
Im
24 [IPETITION u/s 9 OHFOMP (I) (COMM)/257/2024 [26-07-2024 Vinkal Chadha Vs Jasper ColinRajesh INot available 18-07-2024
JARBITRATION & [Research IManchanda(P),
ICONCIALATION ACT
INot available
24 ISUIT FOR RECOVERY ICS (COMM)/605/2024 27-07-2024 Dr J S Malik Vs Fnm PropertyRANJIT INot available 08-07-2024
Service Pvt Ltd IKHATRI(P),
INot available
24 ISUIT FOR RECOVERY ICS (COMM)/604/2024 27-07-2024 ICanara Bank Vs Ravinder Paswan  [Dechen INot available 13-07-2024
iAngmo(P),
INot available
24 ISUIT FOR RECOVERY ICS (COMM)/611/2024 20-07-2024 IM/s Alpha Radios Vs Guruprasad H [Mohit Gupta(P),[9711496823 16-07-2024

IMOHIT.07JULYS9@

IGMAIL.COM
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24 ISUIT FOR RECOVERY ICS (COMM)/612/2024 29-07-2024 ICanara Bank Vs Sushil Jain [Ekant 8376841313 16-07-2024
[Luthra(P),
ekant23@gmail.com
24 JOBJECTION PETITION U/S 34 |OMP (COMM)/160/2024 29-07-2024 Sri Hans Enterprises Vs Airport[Natwar Rai(P), 0818906064 18-07-2024
Authority Of India
Inatwarrai@gmail.co
Im
24 ISUIT FOR TRADEMARKS ICS (COMM)/610/2024 29-07-2024 [Hamdard National = FoundationSHIVENDRA (0953394364 25-07-2024
india) Vs Stemways Healthcare PviPRATAP
ILtd ISINGH(P),
ISHIVENDRA@THEA|
ICMECO.COM
24 ISUIT FOR TRADEMARKS ICS (COMM)/609/2024 20-07-2024 IGant Ab Vs Ashok Kumar [Shravan 0810017859 25-07-2024
Bansal(P),
skbansalipr@gmail.c
om
24 IAPPEAL u/s 37 OFARB A (COMM)/10/2024 30-07-2024 INidhi Bagheria Vs AmbiencelDevmani INot available 22-07-2024
JARBITRATION & Developers And  InfrastructureBansal(P),
ICONCIALATION ACT [Private Limited
INot available
24 JOBJECTION PETITION U/S 34 |OMP (COMM)/162/2024 31-07-2024 IDelhi Development Authority Vs CxllPromila 0811106945 22-07-2024
[Titon Electronics Private Limited lkapoor(P),
INot available
23 IMS. SAVITA RAO,SOUTH 12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1015/202402-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 01.07.2024
IDISTRICT Block-I IConciliation Act [Limited Vs Kusum Lata UJAIN(P),
WUDGE(COMMERCI ladvocateashok.1@gm
AL COURT) lil.ccom
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1014/202402-07-2024 [Toyota Financa Service India Ltd VSRAJESH 9958726491 01.07.2024
Block-I IConciliation Act [Dabhi Kaushalelndra Navalsinh JANGRA(P),
[delhi.jangraadvocate
(@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1022/2024/03-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 02.07.2024
Block-I IConciliation Act Vs Sasane Rahul Chandrakant JANGRA(P),
delhi.jangraadvocate
(@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1024/2024/03-07-2024 [Toyota Financial Services IndiaRAJESH 0958726491 02.07.2024
Block-I IConciliation Act [Limited Vs Ravi ShankarraoJANGRA(P),
[Khorgade delhi.jangraadvocate
(@gmail.com
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12, New CourflU/s 9 of the Arbitration IOMP (I) (COMM)/1023/2024/03-07-2024 [Toyota Financial Services India LtdRAJESH 0958726491 02.07.2024
Block-I IConciliation Act Vs Gawari Dattatrya Shriram JANGRA(P),
delhi.jangraadvocate
(@gmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1020/2024/03-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 02.07.2024
Block-I IConciliation Act [Limited Vs Durgesh Singh JAIN(P),
ladvocateashok.1@gm
lail.ccom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1019/202403-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 02.07.2024
Block-I IConciliation Act [Limited Vs Nandani Sagar UAIN(P),
ladvocateashok.1@gm
lail.ccom
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1025/2024/03-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 02.07.2024
Block-I IConciliation Act [Limited Vs Shrikant Dwivedi UAIN(P),
ladvocateashok.1@gm
lail.ccom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1021/202403-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 02.07.2024
Block-I IConciliation Act [Limited Vs Satish Chandra Sahu UAIN(P),
ladvocateashok.1@gm
lail.ccom
12, New CourtlCivil Case ICS (COMM)/303/2024 04-07-2024 ICanara Bank Vs Sunil Alfred INILENDU 9999050853 03.07.2024
Block-1 IVATSYAYAN(P)
3 nilenduvatsyayab@g
Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1044/2024/04-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 03.07.2024
Block-I IConciliation Act And Finance Company Ltd Vs MsGarg(P),
INn Logistics ladvocatesgarg@gmail
.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1046/2024/04-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 03.07.2024
Block-I IConciliation Act And Finance  Company Ltd VsGarg(P),
Baljeet Singh ladvocatesgarg@gmail
.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1043/2024/04-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 03.07.2024
Block-I IConciliation Act And Finance  Company Ltd VsGarg(P),
[Kuldeep O ladvocatesgarg@gmail
.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1045/2024/04-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 03.07.2024
Block-I IConciliation Act And Finance Company Ltd VsGarg(P),
Bhupender M ladvocatesgarg@gmail
.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1042/2024/04-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarjg811252038 03.07.2024
Block-I IConciliation Act And Finance Company Ltd Vs AjayGarg(P),
Chhikara ladvocatesgarg@gmail
.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1041/2024|04-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 03.07.2024
Block-I IConciliation Act And Finance Company Ltd VsGarg(P),
Rajesh C ladvocatesgarg@gmail
.com
12, New Court/Civil Case ICS (COMM)/307/2024 05-07-2024 [State Bank Of India Vs Rajeshwari |[KAMLESH 0810343732 04.07.2024
Block-1 KUMAR
ISINGH(P), ksingh1123@rediffmal
fil.com
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12, New CourtlExecution Petition [Execution (Comm)/58/2024 [06-07-2024 ICanara Bank Vs Singh EnterprisessANSHUMAN 99990042642 05.07.2024
Block-I [Through Its Prop ISRIVASTAVA(P
, sri.anshu83@gmail.c
om
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1058/2024/06-07-2024 l[ffco Kisan Finance Ltd Vs Gita Devi RAJEEV 0999640929 05.07.2024
Block-I IConciliation Act [KUMAR
RANJAN(P), international.lawfirm,|
llp13@gmail.com
12, New CourtlCivil Case ICS (COMM)/315/2024 08-07-2024 ICanara Bank Vs Gaurav Kuma SHAN 8285002845 05.07.2024
Block-I IAwana UMAR(P),
Imanjul.sood@srcsleg
lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1067/2024/08-07-2024 IDFC First Bank Ltd Vs Satish [SANJEEV 8285002845 06.07.2024
Block-I IConciliation Act [Kumar IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1068/2024/08-07-2024 IDFC First Bank Ltd Vs Shriram [SANJEEV 8285002845 06.07.2024
Block-I IConciliation Act Jagan IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1069/202408-07-2024 IDFC First Bank Ltd Vs Harpal [SANJEEV 8285002845 06.07.2024
Block-1 IConciliation Act Singh IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1085/2024/09-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 08.07.2024
Block-I IConciliation Act And Finance  Company Ltd VsGarg(P),
[Parvez Aalam S O Sh Fakrruddin advocatesgarg@ gma]l
.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1111/2024 [10-07-2024 IDFC First Bank Ltd Vs Kaushar [SANJEEV 8285002845 00.07.2024
Block-I IConciliation Act [Khan IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1108/2024[10-07-2024 IDFC First Bank Ltd Vs Keshaw [SANJEEV 8285002845 09.07.2024
Block-I IConciliation Act [Krishan IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1109/2024[10-07-2024 IDFC First Bank Ltd Vs ManojSANJEEV 8285002845 09.07.2024
Block-I IConciliation Act [Siyaram IPATHAK(P),
Imanjul.sood@srcsleg
al.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/1110/2024 [10-07-2024 IDFC First Bank Ltd Vs Manjeet [SANJEEV 8285002845 00.07.2024
Block-I IConciliation Act [Rawat IPATHAK(P),
Imanjul.sood @srcsleg
lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1106/2024[10-07-2024 IDFC First Bank Ltd Vs Satendra [SANJEEV 8285002845 00.07.2024
Block-I IConciliation Act Singh IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1107/2024 [10-07-2024 IDFC First Bank Ltd Vs Subhash [SANJEEV 8285002845 09.07.2024
Block-I IConciliation Act Brajpal IPATHAK(P),
Imanjul.sood@srcsleg
al.com
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12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1105/2024 [10-07-2024 [IDFC First Bank Ltd Vs Pushpendra [SANJEEV 8285002845 09.07.2024
Block-I IConciliation Act [Subedar IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1104/2024[10-07-2024 [dfc First Bank Ltd Vs Pawan Kamal [SANJEEV 8285002845 09.07.2024
Block-I IConciliation Act IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1100/2024[10-07-2024 [dfc First Bank Ltd Vs Mohd Furkan [SANJEEV 8285002845 00.07.2024
Block-I IConciliation Act IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1101/2024 [10-07-2024 [dfc First Bank Ltd Vs Dot TruckersSANJEEV 8285002845 00.07.2024
Block-I IConciliation Act [Limited IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1102/2024[10-07-2024 [dfc First Bank Ltd Vs Madan KumarfSANJEEV 8285002845 09.07.2024
Block-I IConciliation Act [Paswan IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1103/202410-07-2024 [dfc First Bank Ltd Vs Anil Kumar [SANJEEV 8285002845 09.07.2024
Block-1 IConciliation Act IPATHAK(P),
Imanjul.sood@srcsleg
lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1119/2024 [11-07-2024 IDFC First Bank Vs Gagan Gulati 610[MAYANK 0873347330 10.07.2024
Block-I IConciliation Act IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1118/2024 [11-07-2024 IDFC First Bank Vs Rana LogisticfMAYANK 0873347330 10.07.2024
Block-1 IConciliation Act Services 298 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1120/2024[11-07-2024 IDFC First Bank Vs Niklhil Singh 325MAYANK 0873347330 10.07.2024
Block-I IConciliation Act IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1117/2024 [11-07-2024 Bmw India Financial Services PvijDINESH 8376049807 10.07.2024
Block-I IConciliation Act [Ltd Vs Snehit Bansal JAIN(P),
ladvocateashok.1@gm
lail.ccom
12, New CourtlCivil Case ICS (COMM)/334/2024 12-07-2024 [Pawan Goyal Mpl Contractor VSNITESH 0958832395 11.07.2024
Block-I [Executive Engineer And Ors KUMAR(P),
vikasgsbakshi@gmail
.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1153/2024 [15-07-2024 l[dfc First Bank Ltd Vs Braham SinghMAYANK 0873347330 12.07.2024
Block-I IConciliation Act 0594 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1151/2024 15-07-2024 [dfc First Bank Ltd Vs GauravyyMAYANK 9873347330 12.07.2024
Block-I IConciliation Act IPremsingh 9851 IMAHAJAN(P),
mayank mahajanos
(@yahoo.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1152/2024 [15-07-2024 [dfc First Bank Ltd Vs ChandanMAYANK 0873347330 12.07.2024
Block-I IConciliation Act [Kumar 8309 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
12, New CourtlExecution Petition [Execution (Comm)/60/2024 [15-07-2024 ICanara Bank Vs M/s Shree BalajlANSHUMAN (99990042642 12.07.2024
Block-I [Enterprises ISRIVASTAVA(P
, sri.anshu83@gmail.c
om
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1169/2024 16-07-2024 larc Vs Amit Bhati IASHIM 0599624216 15.07.2024
Block-I IConciliation Act BHATT(P),
lashim.bhatt17@gmail
.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1196/2024 18-07-2024 [dfc First Bank Ltd Vs PraveenMAYANK 0873347330 16.07.2024
Block-I IConciliation Act [Kumar 7107 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1197/2024 (18-07-2024 [dfc First Bank Ltd Vs Man SinghMAYANK 0873347330 16.07.2024
Block-I IConciliation Act o880 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1192/2024 18-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 16.07.2024
Block-I IConciliation Act And Finance Company Ltd Vs AjayGarg(P),
Parwar ladvocatesgarg@gmail
.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1190/2024(18-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 16.07.2024
Block-I IConciliation Act And Finance Company Ltd Vs FirojGarg(P),
Alam ladvocatesgarg@gmail
.com
12, New CourtlCivil Case ICS (COMM)/342/2024 18-07-2024 [Bank Of India Vs M S Av Enterprises|Vishwanath 0990182901 16.07.2024
Block-I And Anr prasad
[Tiwari(P), vptiwariadvocate@g
Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1235/2024(19-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 18.07.2024
Block-I IConciliation Act And Finance Company Ltd Vs Ms RsGarg(P),
Builders Prop Amit Tyagi ladvocatesgarg@gmail
.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1234/2024[19-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 18.07.2024
Block-I IConciliation Act And Finance Company Ltd Vs MsGarg(P),
Sakir Enterprises Through Its Prop advocatesgarg@gmail
ISabir .com
12, New CourtlCivil Case ICS (COMM)/346/2024 19-07-2024 [Fenn And Jacob Associates Vs Kakad[M 0950463492 18.07.2024
Block-I INidhish Deepak JABHIJNAN(P),
delhi@lexpraxis.org
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1242/2024[20-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 19.07.2024
Block-I IConciliation Act And Finance Company Ltd VsGarg(P),
Kuldeep G ladvocatesgarg@gmail
.com
12, New Court/Civil Case ICS (COMM)/348/2024 20-07-2024 [Raheja Developers Ltd Vs Foodies EfSuditi Batra(P), 9899266760 10.07.2024
Block-1 Al India Pvt Ltd
Imanmeet.kaur@kara
Injawala.in
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12, New CourflU/s 9 of the Arbitration IOMP (I) (COMM)/1254/2024[22-07-2024 [Toyota Financial Services 8376049807 20.07.2024
Block-I IConciliation Act [Limited Vs Sudesh Rani UJAIN(P),

ladvocateashok.1@gm

lail.ccom
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1255/2024[22-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20.07.2024
Block-I IConciliation Act [Limited Vs Harigovind Singh Raghav|JAIN(P),

ladvocateashok.1@gm

lail.ccom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1253/2024[22-07-2024 IDhara Motor Finance Ltd Vs Rakesh J K YADAV(P), 9999855157 20.07.2024
Block-I IConciliation Act

ladvjitenderyadav2017]

(@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1281/2024[23-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 22.07.2024
Block-I IConciliation Act [Limited Vs Raman Chargotra 8291 [JAIN(P),

ladvocateashok.1@gm

lail.ccom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1279/2024[23-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 22.07.2024
Block-I IConciliation Act [Limited Vs Akash Mishra UAIN(P),

ladvocateashok.1@gm

lail.ccom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1280/2024|23-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 22.07.2024
Block-1 IConciliation Act [Limited Vs Devilal Damor JAIN(P),

ladvocateashok.1@gm

lail.ccom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1278/2024[23-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 22.07.2024
Block-I IConciliation Act [Limited Vs Anil Yadav JAIN(P),

ladvocateashok.1@gm

lail.ccom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1325/2024[25-07-2024 [dfc First Bank Vs Pradeep KumargMAYANK 0873347330 23.07.2024
Block-1 IConciliation Act 094 IMAHAJAN(P),

Imayank_mahajanos

(@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1323/2024[25-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 23.07.2024
Block-I IConciliation Act And Finance Company Ltd Vs MsGarg(P),

Om Earth Movers ladvocatesgarg@gmail

.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1324/2024[25-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 23.07.2024
Block-I IConciliation Act And Finance Company Ltd Vs Subay |Garg(P),

ladvocatesgarg@gmail

.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1322/2024[25-07-2024 [Kotak Mahindra Prime Limited VSRAJESH 0958726491 23.07.2024
Block-I IConciliation Act IChetan Raj Singh JANGRA(P),

delhi.jangraadvocate

(@gmail.com
12, New CourtlExecution Petition [Execution (Comm)/63/2024 [25-07-2024 [Punjab National Bank Vs PrathanaSheepali 9717387978 23.07.2024
Block-I Gupta [Patial(P),

ladvsheepali@gmail.c

om
12, New CourtiExecution Petition [Execution (Comm)/64/2024 [26-07-2024 [Tarun Gupta Vs First Global StockiShaini 9717387978 25.07.2024
Block-I Broking Pvt Ltd [Bhardwaj(P),

ladvsheepali@gmail.c

om
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1352/2024[26-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 25.07.2024
Block-I IConciliation Act And Finance Company Ltd Vs Ms JkiGarg(P),
[Tech India Through Its Prop Jaswant| advocatesgarg@gmail
Sil‘lgh .com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1350/2024[26-07-2024 [dfc First Bank Ltd Vs Rohit KumargMAYANK 0873347330 25.07.2024
Block-I IConciliation Act 714 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1351/2024 [26-07-2024 [dfc First Bank Ltd Vs Ram KumarMAYANK 0873347330 25.07.2024
Block-I IConciliation Act 9140 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
12, New CourtlCivil Case ICS (COMM)/357/2024 26-07-2024 IMukesh Anand Vs Elan Limited [Rahul 0971891788 25.07.2024
Block-I IChauhan(P),
info@aualegal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1377/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 27.07.2027
Block-I IConciliation Act Vs Khushmeet Singh JANGRA(P),
[delhi.jangraadvocate
(@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1379/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 27.07.2027
Block-I IConciliation Act Vs Gurpreet Singh JANGRA(P),
delhi.jangraadvocate
(@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1378/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 27.07.2027
Block-I IConciliation Act Vs Gurpreet Singh JANGRA(P),
delhi.jangraadvocate
(@gmail.com
12, New CourtlCivil Case ICS (COMM)/362/2024 29-07-2024 [Leafs And Roots India PrivatdAISHWARYE |o71121810 27.07.2027
Block-1 [Limited Vs Nysaa Retail VentureVERMA(P),
[Private Limited aishwaryverma@gma
fil.com
12, New CourtlExecution Petition [Execution (Comm)/66/2024 [30-07-2024 [Kapoor Sons And Co  Vssurinder 0810100554 20.07.2024
Block-I [Supermarche 37 Traders Llp And Orzzoel(P),
s.goel @yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1400/2024{30-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 20.07.2024
Block-I IConciliation Act Vs Prabhu Lal UANGRA(P),
[delhi.jangraadvocate
(@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1398/2024[30-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 20.07.2024
Block-I IConciliation Act Vs Dalip Singh JANGRA(P),
delhi.jangraadvocate
(@gmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1399/2024(30-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 20.07.2024
Block-I IConciliation Act Vs Jitender UANGRA(P),
[delhi.jangraadvocate
(@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1397/2024[30-07-2024 larc Vs Jamil Bhure ASHIM 0599624216 20.07.2024
Block-1 IConciliation Act IBHATT(P),
lashim.bhatt17@gmail

. COm
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1396/2024(30-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 29.07.2024
Block-I IConciliation Act Vs Shrawan JANGRA(P),
delhi.jangraadvocate
(@gmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1394/202430-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 20.07.2024
Block-I IConciliation Act Vs Varinder Singh JANGRA(P),
delhi.jangraadvocate
(@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1395/2024(30-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 20.07.2024
Block-I IConciliation Act Vs Lakhwinder Singh JANGRA(P),
delhi.jangraadvocate
(@gmail.com
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6, New  CourtiCommercial ICS (COMM) 323/2024 02.07.2024 CA INFRASTRUCTURE VSl & 0811554435 03.06.2024
Block-I ISWARN JAYANTI CONSTRUCTION|ASSOCIATES
IVKUMAR@KANDKA
ISSOCIATES.IN
6, New  CourtiCommercial [EX(COMM) 55/2024 02.07.2024 IMULTIWAL PULP & BOARD MILLSIAPAR GUPTA 9990000256 05.06.2024
Block-I VS NATIONAL COUNCIL OF
[EDUCATION IOFFICE@APARLAW.
N
6, New  CourtiCommercial IOMP(I)(COMM) 1016/2024 [02.07.2024 [TOYOTA FINANCIAL SERVICES VSRAJESH 0958726491 06.06.2024
Block-I ISANTOSHI AMOL AWARD JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1017/2024 [02.07.2024 ITOYOTA FINANCIAL SERVICES VSRAJESH 0958726491 06.06.2024
Block-I IPANKAJ DAJI JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial [EX(COMM) 56/2024 02.07.2024 BALAJI PERIPHERIALS VS CLEARISHRIRAM 0953585113 01.07.2024
Block-I ISECURED SERVICES IVERMA
INOT PROVIDED
6, New  CourtiCommercial IOMP(I)(COMM) 1033/2024 [03.07.2024 [IDHARA MOTOR FINANCE VS{J.K.YADAV 9999855157 03.06.2024
Block-I JARCHANA TRADERS IADVJITENDERYAD
IAV2017@GMAIL.CO
IM
6, New  CourtiCommercial IOMP(I)(COMM) 1026/2024 [03.07.2024 [HDFC BANK LTD VS MUMTAZSANJEEV 1141825104 31.05.2024
Block-I IKHALID IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1031/2024 [03.07.2024 [HDFC BANK LTD VS JEKESH[SANJEEV 1141825104 31.05.2024
Block-I [KUMAR [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1030/2024 [03.07.2024 [HDFC BANK LTD VS JASVINDER[SANJEEV 1141825104 31.05.2024
Block-I ISINGH IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial ICS (COMM) 300/2024 03.07.2024 IMTG LEARNING MEDIA VSHARSHIT 0899992726 01.07.2024
Block-I IRAHUL EKNATH THAKUR
ISERVICE@BAMBHA
JANDNANDAN.IN
6, New  CourtiCommercial IOMP(I)(COMM) 1028/2024 [03.07.2024 I[HDFC BANK LTD VS MOHD IRFAN[SANJEEV 1141825104 31.05.2024
Block-1 IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1027/2024 [03.07.2024 [HDFC BANK LTD VS BHAGAT|SANJEEV 1141825104 31.05.2024
Block-I ISINGH IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1032/2024 [03.07.2024 [HDFC BANK LTD VS KHALIDSANJEEV 1141825104 31.05.2024
Block-1 IMUSTAK IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
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6, New  CourtiCommercial IOMP(I)(COMM) 1029/2024 [03.07.2024 [HDFC BANK LTD VS MOHDSSANJEEV 1141825104 131.05.2024
Block-I IRSHAD IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1054/2024 |04.07.2024 IKOTAK MAHINDRA BANK VS[PARV 0643646534 31.05.2024
Block-I IBHANOO PRATAP PRAJAPATI IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtCommercial IOMP(I)(COMM) 1053/2024 [04.07.2024 [KOTAK MAHINDRA BANK VS[PARV 0643646534 31.05.2024
Block-I IMOHAMMAD KAMIL IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1056/2024 [05.07.2024 ITOYOTA FINANCIAL SERVICES VSRAJESH 0958726491 02.07.2024
Block-I IRAVI RATHOD JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1057/2024 [05.07.2024 TOYOTA FINANCIAL SERVICES VSRAJESH 0958726491 02.07.2024
Block-I ISARTIKA ANNASAHEB JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial [EX(COMM) 57/2024 05.07.2024 [SHITA CONSTRUCTION  VSRAKESH 9891194404 08.12.2023
Block-1 IRAHEJA DEVELOPERS KUMAR
RKSHARMA54@GM
AIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1059/2024 [06.07.2024 ITOYOTA FINANCIAL SERVICES VSRAJESH 0958726491 01.07.2024
Block-I TERESH STEPHEN JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1060/2024 [06.07.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 01.06.2024
Block-I ISUKHVINDRA SINGH JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1061/2024 [06.07.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 01.06.2024
Block-I ISUKHVIR SINGH JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1062/2024 [06.07.2024 TOYOTA FINANCIAL SERVICES VSRAJESH 9958726491 02.07.2024
Block-I JANIL KRISHNA JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial ICS (COMM) 316/2024 08.07.2024 [UNION BANK OF INDIA VS BAILYJITENDER 0810197621 20.06.2024
Block-1 IGOPAL IGARG
UJITENDRAGARGAD
V@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1070/2024 [08.07.2024 ICHOLAMANDLAM INVESTMENTRAVI 0811252038 03.07.2024
Block-I VS ARUN N ISHANKAR
IADVOCATERSGARG
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1071/2024 [08.07.2024 CHOLAMANDLAM INVESTMENTRAVI 0811252038 03.07.2024
Block-I VS ROSHNI R ISHANKAR
IADVOCATERSGARG
(@GMAIL.COM
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6, New  CourtiCommercial IOMP(I)(COMM) 1072/2024 [08.07.2024 ICHOLAMANDLAM INVESTMENTRAVI 0811252038 03.07.2024
Block-I VS LALIT KUMAR ISHANKAR
IADVOCATERSGARG
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1073/2024 [08.07.2024 ICHOLAMANDLAM INVESTMENTRAVI 0811252038 06.06.2024
Block-I VS OM EARTH MOVERS ISHANKAR
IADVOCATERSGARG
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1094/2024 [09.07.2024 IDFC FIRST BANK VS DEVENDRASANJEEV 1141825104 24.05.2024
Block-I IKUMAR IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial ICS(COMM) 325/2024 10.07.2024 ISTATE BANK OF INDIA VS DHARAJK.K.SINGH 0810343732 06.06.2024
Block-1 ISINGH
IKSINGH1123@REDI
IFFMAIL.COM
6, New  CourtiCommercial ICS (COMM) 328/2024 11.07.2024 ILOREAL VS KATSON|S.K.BANSAL 26843455 08.07.2024
Block-I INTERNATIONAL [UNITEDMARK@UN
ITEDANDUNITED
.COM
6, New  CourtiCommercial ICS (COMM) 330/2024 11.07.2024 ILOREAL VS KATSON[S.K.BANSAL  [26843455 08.07.2024
Block-1 INTERNATIONAL [UNITEDMARK@UN
ITEDANDUNITED
.COM
6, New  CourtiCommercial ICS (COMM) 335/2024 12.07.2024 AKG SHUTTERING PVT LTD VSGURSAT 0811105891 10.04.2024
Block-I [IKDP BUILDWELL ISINGH
IGURSAT@GSVLEGA
IL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1144/2024 [12.07.2024 [KOTAK MAHINDRA BANK VS[PARV 0643646534 01.06.2024
Block-I INEERAJ KUMAR IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1145/2024 [12.07.2024 [KOTAK MAHINDRA BANK VS[PARV 0643646534 01.06.2024
Block-I UJITENDRA KUMAR IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1146/2024 [12.07.2024 [KOTAK MAHINDRA BANK VSPARV 0643646534 01.06.2024
Block-I JAYPAL IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1147/2024 [12.07.2024 IKOTAK MAHINDRA BANK VS[PARV 0643646534 01.06.2024
Block-1 JEETU IMAHAJAN
IPARV.MAHAJANOO7
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1148/2024 [12.07.2024 IKOTAK MAHINDRA BANK VSPARV 0643646534 01.06.2024
Block-I ISUSHAMA DEVI IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1149/2024 [12.07.2024 IKOTAK MAHINDRA BANK VS[PARV 0643646534 01.06.2024
Block-1 IBHARAT PRATAP SINGH IMAHAJAN
IPARV.MAHAJANOO07
(@GMAIL.COM




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

6, New  CourtiCommercial IOMP(I)(COMM) 1150/2024 [12.07.2024 OTAK MAHINDRA BANK VS 0643646534 01.06.2024
Block-I IMOHD MAHROZ IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1180/2024 [16.07.2024 [IDFC FIRST BANK VS MANSINGH[SANJEEV 1141825104 08.07.2024
Block-I IHARISING IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1183/2024 [16.07.2024 IDFC FIRST BANK VS GAURAVISANJEEV 1141825104 08.07.2024
Block-I IKUMAR IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1185/2024 [16.07.2024 IDFC FIRST BANK VS SANDEEPSANJEEV 1141825104 08.07.2024
Block-1 IRADHEY SHYAM IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1187/2024 [16.07.2024 IDFC FIRST BANK VS SURENDERISANJEEV 1141825104 08.07.2024
Block-I RAMESH IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1210/2024 [18.07.2024 IDFC FIRST BANK VS SEEMAMAYANK 0873347330 10.07.2024
Block-I IMANOJ IMAHAJAN
IMAYANK_MAHAJA
INO5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1211/2024 [18.07.2024 [DFC FIRST BANK VS ROHITIMAYANK 0873347330 10.07.2024
Block-I IPATHAK IMAHAJAN
IMAYANK_MAHAJA
No5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1212/2024 [18.07.2024 [DFC FIRST BANK VS MOHD AJARMAYANK 0873347330 12.07.2024
Block-I IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1213/2024 [18.07.2024 IDFC FIRST BANK VS SURESHMAYANK 0873347330 12.07.2024
Block-I IBABU YADAV IMAHAJAN
IMAYANK_MAHAJA
INO5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1228/2024 [18.07.2024 CHOLAMANDLAM INVESTMENTRAVI 0811252038 16.07.2024
Block-I VS SATPAL SINGH ISHANKAR
IADVOCATERSGARG
(@GMAIL.COM
6, New  CourtiCommercial [EX(COMM) 62/2024 19.07.2024 ICANARA BANK VS DEEPAKIANSHUMAN 999032779 12.07.2024
Block-1 ISHARMA ISHRIVASTAVA
ISRI.LANSHU83@GM
AIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1236/2024 [19.07.2024 TOYOTA FINANCIAL SERVICES VSRAHUL 0013493108 02.07.2024
Block-I ICHAND MIAN IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1237/2024 [19.07.2024 TOYOTA FINANCIAL SERVICES VSRAHUL 9013493108 02.07.2024
Block-1 IKAPIL KUMAR JANGID IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
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6, New ICommercial IOMP(I)(COMM) 1238/2024 [19.07.2024 ITOYOTA FINANCIAL SERVICES V§| 0013493108 22.06.2024
Block-I ISUNIL KUMAR BHATI IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1239/2024 [19.07.2024 TOYOTA FINANCIAL SERVICES VSRAHUL 0013493108 02.07.2024
Block-I IMALKESH MEENA IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1240/2024 [19.07.2024 TOYOTA FINANCIAL SERVICES VSRAHUL 0013493108 02.07.2024
Block-I ISATBIR SINGH IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1234/2024 [20.07.2024 IDFC FIRST BANK VS SONU OM |[MAYANK 0873347330 16.07.2024
Block-1 IMAHAJAN
IMAYANK_MAHAJA
INO5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1244/2024 [20.07.2024 IDFC FIRST BANK VS BADAIJMAYANK 0873347330 16.07.2024
Block-I IPASWAN IMAHAJAN
IMAYANK_MAHAJA
No5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1245/2024 [20.07.2024 IDFC FIRST BANK VS PAVANMAYANK 0873347330 16.07.2024
Block-1 IVEERPAL IMAHAJAN
IMAYANK_MAHAJA
INO5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1246/2024 [20.07.2024 [KOTAK MAHINDRA BANK VSPARV 0643646534 16.07.2024
Block-I ANSHU KUMAR IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1248/2024 [20.07.2024 [KOTAK MAHINDRA BANK VS[PARV 0643646534 16.07.2024
Block-I ISUDAMA IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial ICS (COMM) 349/2024 20.07.2024 IN B MARKETING VS FOURDEEPAK 9654290606 18.07.2024
Block-1 ELEVEN PHARMACY SINGH IADVDEEPAKSINGH
[THAKUR OFFICIAL@GMAIL.
ICOM
6, New  CourtiCommercial IOMP(I)(COMM) 1264/2024 [22.07.2024 [KOTAK MAHINDRA BANK VSPARV 0643646534 11.07.2024
Block-I ISUDHEER KUMAR IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1265/2024 [22.07.2024 IKOTAK MAHINDRA BANK VS[PARV 0643646534 11.07.2024
Block-1 INARENDRA KUMAR IMAHAJAN
IPARV.MAHAJANOO7
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1266/2024 [22.07.2024 IKOTAK MAHINDRA BANK VSPARV 0643646534 11.07.2024
Block-I ISHAKEEL AHMAD IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1267/2024 [22.07.2024 IKOTAK MAHINDRA BANK VS[PARV 0643646534 11.07.2024
Block-1 IBODHVIR SINGH IMAHAJAN
IPARV.MAHAJANO007
(@GMAIL.COM
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6, New ICommercial IOMP(I)(COMM) 1268/2024 [22.07.2024 OTAK MAHINDRA BANK VS 0643646534 11.07.2024
Block-I [PUSHPA IMAHAJAN
IPARV.MAHAJANOO7]
(@GMAIL.COM
6, New  CourtiCommercial ICS (COMM) 356/2024 23.07.2024 IPROMITA CHHABRA VS GAYATRIJAYA GOYAL [9811131012 23.07.2024
Block-I IBAALYAN
JAYAGOYAL@NEOJ
[URIS.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1293/2024 [23.07.2024 [TOYOTA FINANCIAL SERVICES VSRAJESH 0958726491 20.07.2024
Block-I IRANA RAFIK BHAI JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1294/2024 [23.07.2024 ITOYOTA FINANCIAL SERVICES VSRAJESH 0958726491 20.07.2024
Block-1 ISTANI NIMESH RASIKBHAI JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1307/2024 [23.07.2024 TOYOTA FINANCIAL SERVICES VSRAJESH 0958726491 20.07.2024
Block-I ISONALI P RELIKAR JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1308/2024 [24.07.2024 IDFC FIRST BANK VS RANJITISANJEEV 1141825104 06.07.2024
Block-1 IKUMAR IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1310/2024 [24.07.2024 [DFC FIRST BANK VSISANJEEV 1141825104 06.07.2024
Block-I ISHAHNAWAJ MOHD IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1311/2024 [24.07.2024 IDFC FIRST BANK VS DILSHADSANJEEV 1141825104 06.07.2024
Block-I INAWAB [PATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1313/2024 [24.07.2024 IDFC FIRST BANK VS RAHULSANJEEV 1141825104 06.07.2024
Block-I IPANDEY IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New CourtiCommercial IOMP(I)(COMM) 1314/2024 [24.07.2024 IDFC FIRST BANK VS SHYAMSANJEEV 1141825104 06.07.2024
Block-I IPASWAN IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1315/2024 [24.07.2024 IDFC FIRST BANK VS ASHOK[SANJEEV 1141825104 06.07.2024
Block-1 IGUPTA IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1316/2024 [24.07.2024 IDFC FIRST BANK VS DIPANSANJEEV 1141825104 08.07.2024
Block-I IYADAV IPATHAK
ILITIGATION@SRCS
ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1326/2024 [25.07.2024 IDFC FIRST BANK VS VIJAYMAYANK 9873347330 25.07.2024
Block-I ISURAJ IMAHAJAN

IMAYANK_MAHAJA

INo5@YAHOO.COM
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6, New ICommercial IOMP(I)(COMM) 1327/2024 [25.07.2024 [TOYOTA FINANCIAL SERVICES VSRAJESH 0958726491 23.07.2024
Block-I IKAMLESH HIMATLAL JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1328/2024 [25.07.2024 ICHOLAMANDLAM INVESTMENTRAVI 0811252038 18.07.2024
Block-I VS AYYUB ALI ISHANKAR
IADVOCATERSGARG
(@GMAIL.COM
6, New  CourtiCommercial ICS (COMM) 359/2024 26.07.2024 IMERZ PHARMA GMBH VSSHARDUL 7428295231 25.07.2024
Block-I IREBRACE PHARMACEUTICALS IAMARCHAND
V. ABHAY@AMSSHA
RDUL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1361/2024 [27.07.2024 IDFC FIRST BANK VS NEETUMAYANK 0873347330 24.07.2024
Block-1 ARYAN IMAHAJAN
IMAYANK_MAHAJA
INO5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1362/2024 [27.07.2024 [DFC FIRST BANK VS MOHD AZADMMAYANK 0873347330 24.07.2024
Block-I IMAHAJAN
IMAYANK_MAHAJA
No5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1363/2024 [27.07.2024 IDFC FIRST BANK VS SUNILMAYANK 0873347330 25.07.2024
Block-1 IPREMPAL IMAHAJAN
IMAYANK_MAHAJA
INO5@YAHOO.COM
6, New  CourtCommercial IOMP(I)(COMM) 1364/2024 [27.07.2024 IDFC FIRST BANK VS VISHALJMAYANK 0873347330 25.07.2024
Block-I IRATHORE IMAHAJAN
IMAYANK_MAHAJA
No5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1365/2024 [27.07.2024 IDFC FIRST BANK VS AJAYMAYANK 0873347330 24.07.2024
Block-I AGGARWAL IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1366/2024 [27.07.2024 IDFC FIRST BANK VS SHEHNAJMAYANK 9873347330 24.07.2024
Block-I IHAIDAR IMAHAJAN
IMAYANK_MAHAJA
INO5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1367/2024 [27.07.2024 [DFC FIRST BANK VS SAVITA ANILIMAYANK 0873347330 24.07.2024
Block-I IMAHAJAN
IMAYANK_MAHAJA
INo5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1386/2024 [29.07.2024 ICHOLAMANDLAM INVESTMENTRAVI 0811252038 24.07.2024
Block-1 IRSHAD ALI ISHANKAR
IADVOCATERSGARG
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1387/2024 [29.07.2024 IKOTAK MAHINDRA BANK VS OM[RAJESH 0958726491 24.07.2024
Block-I [IPRAKASH JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1388/2024 [29.07.2024 IKOTAK MAHINDRA BANK VSRAJESH 9958726491 24.07.2024
Block-I INEHA KAUSHIK JANGRA
DANGRAADVOCATE
(@GMAIL.COM
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6, New ICommercial IOMP(I)(COMM) 1389/2024 [29.07.2024 OTAK MAHINDRA BANK VSRAJESH 0958726491 24.07.2024
Block-I ABDUL RAHIM JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1404/2024 [30.07.2024 TOYOTA FINANCIAL SERVICES VSRAHUL 0013493108 22.07.2024
Block-I IRAEES UDDIN IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1405/2024 [30.07.2024 TOYOTA FINANCIAL SERVICES VSRAHUL 0013493108 22.07.2024
Block-I ASLAM KHAN IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1406/2024 [30.07.2024 ITOYOTA FINANCIAL SERVICES VSRAHUL 0013493108 20.07.2024
Block-1 ISURAJ KHODA IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1407/2024 [30.07.2024 TOYOTA FINANCIAL SERVICES VSRAHUL 0013493108 20.07.2024
Block-I IMAYA RAI IBHARDWAJ
ADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1408/2024 [30.07.2024 TOYOTA FINANCIAL SERVICES VSRAHUL 9013493108 22.07.2024
Block-1 JANJU TRIPATHI IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1409/2024 [30.07.2024 TOYOTA FINANCIAL SERVICES VSRAHUL 0013493108 20.07.2024
Block-I IHUMA RANI IBHARDWAJ
IADVOCATEASHOK.1
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1410/2024 [31.07.2024 [KOTAK MAHINDRA BANK VS DNYRRAJEEV 9311022104 15.07.2024
Block-I ISUPPLY CHAIN RANJAN
IRANJAN.AND.COMP|
ANY@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1411/2024 [31.07.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 27.07.2024
Block-I IGURMUKH SINGH DANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1412/2024 [31.07.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 27.07.2024
Block-I UAVED ALI JANGRA
JANGRAADVOCATE
(@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 1413/2024 [31.07.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 27.07.2024
Block-1 IGANDHAM BALAPEERU JANGRA
JANGRAADVOCATE
(@GMAIL.COM
25 ISH. SANDEEPSouth 17, New CourtiCommercial ICS (COMM)/301/2024 03-07-2024 [T P Buildtech Pvt Ltd Vs M/s JayaRACHNA 9711005868 01-07-2024
IYADAV Block-I [[nfratech IMAHESHWARI
(P), IRACHNAMAHESHW]
IARI74@GMAIL.COM
17, New CourtiCommercial ICS (COMM)/319/2024 08-07-2024 l[cici Bank Limited Vs Ritika Chugh [MANISH 9213905829 08-07-2024
Block-I IDEWAN(P),
imanish@dlfindia.co
m
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17, New ICommercial ICS (COMM)/320/2024 08-07-2024 [Ecklectic International Pvt Ltd VSINILENDU 0654643317 08-07-2024
Block-I [Kapil Trehan (prop Of WatchdogVATSYAYAN(P)
ecurity) , cb.tiwarilaw@gmail.c

om
17, New CourtiCommercial ICS (COMM)/332/2024 11-07-2024 Hgarnatka Bank Limited Vs Mithlesh{Ankit Mehta(P), 0810767331 11-07-2024
Block-I umar Sharma

lharendrajhori@gmail

.com
17, New CourtiCommercial ICS (COMM)/333/2024 11-07-2024 INaresh Kumar Through Vs RadhaDEEPAK 0810565959 08-07-2024
Block-I [Devi IJACHARYA(P),

lacharyadeepak22@g

Imail.coin
17, New CourtiCommercial ICS (COMM)/353/2024 23-07-2024 IN B Marketing Vs Raj Kumar GardDeepak  Singhjg654290606 10-07-2024
Block-1 IProprietor Of Amh Wellness [Thakur(P),

ladvdeepaksingofficial

(@gmail.com
17, New CourtiCommercial ICS (COMM)/354/2024 24-07-2024 [Krishiacharya Technologies Pvt LtdAkshay Goel(P), 9811783019 28-06-2024
Block-I Vs Zoofresh Foods Private Limited lakshay.goell

lO@agandassociates.i

In
17, New CourtiCommercial ICS (COMM)/360/2024 27-07-2024 Anil Kumar Vs Crescent Care IM.M. Sana 7838652432 25-07-2024
Block-1

INot Provided
17, New CourtiCommercial ICS (COMM)/363/2024 31-07-2024 [Bharat Arora Photography Vs StuddsRahul =~ Mohanjg717388358 24-07-2024
Block-I Accessories Ltd iGautam(P),

IMohangautam141@g

Imail.com
17, New CourtiCommercial [Execution (Comm)/67/2024 [30-07-2024 [Fire Hut Commercial Equipment PvtiShobhit 0711048605 22-04-2024
Block-I ILtd Vs Secured Engineers PrivatefGarg(P),

[Limited

INot Provided
17, New CourtiCommercial JOMP (1) (COMM)/1078/2024/08-07-2024 [Toyota Financial Services India LtdRAJESH 0958726491 27-06-2024
Block-I Vs Patel Manthan Jayangbhai JANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (1) (COMM)/1079/2024/08-07-2024 [Toyota Finance Service India Ltd VSRAJESH 0958726491 25-06-2024
Block-I [Rahul Ashokbhai Patel UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/1081/2024/08-07-2024 [Toyota Financial Services IndiaRAJESH 0958726491 20-06-2024
Block-I [Limited Vs Atish Sanjay KaningdhvajiJANGRA(P),

jangraadvocate @gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/1082/2024/08-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 27-06-2024
Block-I Vs Dinesh Nikhade UANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/1083/2024/08-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 27-06-2024
Block-1 Vs Aniket Dipak Jadhav UANGRA(P),

jangraadvocate@gma

fil.com
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17, New ICommercial IOMP (1) (COMM)/1096/2024/09-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 02-07-2024
Block-I And Finance Company Ltd VsGarg(P),
Satnam Singh ladvocatersgarg@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/1097/2024/09-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo811252038 02-07-2024
Block-I And Finance Company Ltd Vs BobyGarg(P),
S ladvocatersgarg@gma
lil.com
17, New CourtiCommercial IOMP (I) (COMM)/1098/2024/09-07-2024 [Toyota Financial Services IndiaRAJESH 9958726491 20-06-2024
Block-I [Limited Vs Govind MaheshJANGRA(P),
Kolvalkar jangraadvocate@gma
lil.com
17, New CourtiCommercial IOMP (1) (COMM)/1099/2024/09-07-2024 [Toyota Financial Services IndiaRAJESH 0958726491 20-06-2024
Block-I [Limited Vs Nawabkhan NawikhanJANGRA(P),
Pathan jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/1112/2024 [10-07-2024 [Toyota Financial Services IndiaDINESH 0212191494 20-06-2024
Block-I [Limited Vs Hitesh Mewara UAIN(P),
IDJRBCLEGAL18@Y
AHOO.COM
17, New CourtiCommercial IOMP (I) (COMM)/1113/2024 [10-07-2024 [Toyota Financial Services IndiaDINESH 9212191494 20-06-2024
Block-1 [Limited Vs Karnail Singh JAIN(P),
IDJRBCLEGAL18@Y
AHOO.COM
17, New CourtiCommercial IOMP (I) (COMM)/1114/2024 [10-07-2024 [Toyota Financial Services IndiaDINESH 0212191494 20-06-2024
Block-I [Limited Vs Geeta Maria UAIN(P),
IDJRBCLEGAL18@Y
AHOO.COM
17, New CourtiCommercial IOMP (I) (COMM)/1115/2024 [10-07-2024 [Toyota Financial Services IndiaDINESH 0212191494 20-06-2024
Block-1 [Limited Vs Abhishek Singh JAIN(P),
IDJRBCLEGAL18@Y
AHOO.COM
17, New CourtiCommercial IOMP (I) (COMM)/1116/2024 [10-07-2024 [Toyota Financial Services IndiaDINESH 0212191494 20-06-2024
Block-I [Limited Vs Dinesh Kumar JAIN(P),
IDJRBCLEGAL18@Y
AHOO.COM
17, New CourtiCommercial IOMP (1) (COMM)/1135/2024 [11-07-2024 [Kotak Mahindra Bank Vs Shivamiparv 0643646534 06-07-2024
Block-I Gupta imahajan(P),
IPARV.MAHAJANOO7]
(@GMAIL.COM
17, New CourtiCommercial IOMP (I) (COMM)/1136/2024 [11-07-2024 [Kotak Mahindra Bank Vs Rameshjparv 0643646534 06-07-2024
Block-1 [Kumar mahajan(P),
IPARV.MAHAJANOO7]
(@GMAIL.COM
17, New CourtiCommercial IOMP (I) (COMM)/1172/2024 [16-07-2024 [dfc First Bank Ltd Vs Moti DeviMAYANK 0873347330 11-07-2024
Block-I 2087 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
17, New CourtiCommercial IOMP (1) (COMM)/1173/2024 [16-07-2024 [dfc First Bank Ltd Vs Sumita SinhaMAYANK 9873347330 11-07-2024
Block-I IPhawa 5160 IMAHAJAN(P),
mayank mahajanos
(@yahoo.com
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Imayank_mahajanos

(@yahoo.com

17, New ICommercial IOMP (1) (COMM)/1174/2024 [16-07-2024 [dfc First Bank Ltd Vs MadanMAYANK 0873347330 11-07-2024
Block-I [Sharma 8596 IMAHAJAN(P),

Imayank_mahajanos

(@yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/1175/2024 [16-07-2024 [dfc First Bank Ltd Vs SunnyMAYANK 0873347330 11-07-2024
Block-I Makhija 2847 IMAHAJAN(P),

Imayank_mahajanos

(@yahoo.com
17, New CourtiCommercial IOMP (1) (COMM)/1177/2024 [16-07-2024 [dfc First Bank Ltd Vs Shivam RamMAYANK 0873347330 11-07-2024
Block-I 8037 IMAHAJAN(P),

Imayank_mahajanos

(@yahoo.com
17, New CourtiCommercial IOMP (1) (COMM)/1178/2024 [16-07-2024 [dfc First Bank Ltd Vs Mohan [SANJEEV 8285002845 08-07-2024
Block-1 Jaiswal IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (1) (COMM)/1182/2024[16-07-2024 [dfc First Bank Ltd Vs Manminder [SANJEEV 8285002845 08-07-2024
Block-I Singh IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (1) (COMM)/1184/2024[16-07-2024 l[dfc First Bank Ltd Vs Sanjay KumarjSANJEEV 8285002845 08-07-2024
Block-1 IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (I) (COMM)/1186/2024 [16-07-2024 [[dfc First Bank Ltd Vs Bhola Lala [SANJEEV 8285002845 08-07-2024
Block-I IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (1) (COMM)/1199/2024 [18-07-2024 [dfc First Bank Ltd Vs Mau Nafis [SANJEEV 8285002845 08-07-2024
Block-I IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (I) (COMM)/1200/202418-07-2024 [dfc First Bank Ltd Vs Mohit Kumar [SANJEEV 8285002845 08-07-2024
Block-I IPATHAK(P),

litigation@sreslegal.c

om
17, New CourtiCommercial IOMP (1) (COMM)/1202/2024(18-07-2024 [dfc First Bank Ltd Vs Ravinder [SANJEEV 8285002845 08-07-2024
Block-I [Bhati IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (1) (COMM)/1203/2024[18-07-2024 [dfc First Bank Ltd Vs Subhash [SANJEEV 8285002845 08-07-2024
Block-1 [Kumar IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (I) (COMM)/1204/2024{18-07-2024 [dfc First Bank Ltd Vs Mandeep [SANJEEV 8285002845 08-07-2024
Block-I [Kumar IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (I) (COMM)/1214/2024 [18-07-2024 [dfc First Bank Ltd Vs Aman BansalMAYANK 9873347330 13-07-2024
Block-I 7853 MAHAJAN(P),
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17, New ICommercial IOMP (1) (COMM)/1215/2024 [18-07-2024 [dfc First Bank Ltd Vs JainamMAYANK 0873347330 13-07-2024
Block-I IChhotu 7166 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/1216/2024 [18-07-2024 [dfc First Bank Ltd Vs DeepakMAYANK 0873347330 13-07-2024
Block-I [Kumar 8789 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/1249/2024[20-07-2024 [Kotak Mahindra Bank Vs Gagan parv 0643646534 14-07-2024
Block-I Imahajan(P),
IPARV.MAHAJANOO7]
(@GMAIL.COM
17, New CourtiCommercial IOMP (I) (COMM)/1250/2024[20-07-2024 [Kotak Mahindra Bank Vs Isteyakiparv 0643646534 14-07-2024
Block-1 [Khan mahajan(P),
IPARV.MAHAJANOO7]
(@GMAIL.COM
17, New CourtiCommercial IOMP (I) (COMM)/1251/2024 [20-07-2024 [Kotak Mahindra Bank Vs Chhote Lal parv 0643646534 11-07-2024
Block-I Imahajan(P),
IPARV.MAHAJANOO7]
(@GMAIL.COM
17, New CourtiCommercial IOMP (1) (COMM)/1252/2024[20-07-2024 l[dfc First Bank Ltd Vs Sonu Sanjay [SANJEEV 8285002845 05-07-2024
Block-1 IPATHAK(P),
litigation@srcslegal.c
om
17, New CourtiCommercial IOMP (1) (COMM)/1269/2024[22-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 19-07-2024
Block-I Vs S Tourist Services JANGRA(P),
jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (1) (COMM)/1270/2024[22-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 10-07-2024
Block-I Vs Mangesh Maruti Tanpure UANGRA(P),
jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (1) (COMM)/1271/2024 [22-07-2024 Hiotak Mahindra Bank Vs Narendrajparv 0643646534 11-07-2024
Block-I umar 580 mahajan(P),
IPARV.MAHAJANOO7]
(@GMAIL.COM
17, New CourtiCommercial IOMP (1) (COMM)/1272/2024[22-07-2024 [dfc First Bank Ltd Vs Haleem [SANJEEV 8285002845 08-07-2024
Block-I [Hussain IPATHAK(P),
litigation@srcslegal.c
om
17, New CourtiCommercial IOMP (1) (COMM)/1273/2024[22-07-2024 [dfc First Bank Ltd Vs Mukesh [SANJEEV 8285002845 05-07-2024
Block-1 [Kumar IPATHAK(P),
litigation@srcslegal.c
om
17, New CourtiCommercial IOMP (I) (COMM)/1274/2024[22-07-2024 [dfc First Bank Ltd Vs Aakash Singh [SANJEEV 8285002845 05-07-2024
Block-I IPATHAK(P),
litigation@srcslegal.c
om
17, New CourtiCommercial IOMP (1) (COMM)/1275/2024[22-07-2024 [dfc First Bank Ltd Vs Simaran [SANJEEV 8285002845 05-07-2024
Block-1 [INadeem IPATHAK(P),

litigation@srcslegal.c

jom
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17, New ICommercial IOMP (1) (COMM)/1309/2024/|24-07-2024 l[dfc First Bank Ltd Vs Prakash Puran[SANJEEV 8285002845 08-07-2024
Block-I IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (I) (COMM)/1312/2024 [24-07-2024 [dfc First Bank Ltd Vs Ram ShresthSANJEEV 8285002845 05-07-2024
Block-I ISah IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (1) (COMM)/1317/2024 [24-07-2024 IM/s Kotak Mahindra Bank Ltd VsRavi  Shankarj9811252038 22-07-2024
Block-I [Rakesh Garg(P),

ladvocatersgarg@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/1341/2024 [25-07-2024 [dfc First Bank Vs Vikash Yadav 040 [MAYANK 0873347330 23-07-2024
Block-I IMAHAJAN(P),

Imayank_mahajanos

(@yahoo.com
17, New CourtiCommercial JIOMP (1) (COMM)/1342/2024[25-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 22-07-2024
Block-I Vs Gaurav Ramdas Disale JANGRA(P),

jangraadvocate@gma

lil.com
17, New CourtiCommercial IOMP (I) (COMM)/1343/2024[25-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 22-07-2024
Block-1 Vs Ayesha Tours And Travels UANGRA(P),

jangraadvocate@gma

fil.com
17, New CourtiCommercial JIOMP (1) (COMM)/1344/2024[25-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 22-07-2024
Block-I Vs Malan Suresh Shegane JANGRA(P),

jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (1) (COMM)/1345/2024[25-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 22-07-2024
Block-I Vs Khachar Pradipbhai Gabhrubhai JANGRA(P),

jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/1346/2024[25-07-2024 [dfc First Bank Ltd Vs Karan Malik [SANJEEV 8285002845 05-07-2024
Block-I IPATHAK(P),

litigation@sreslegal.c

om
17, New CourtiCommercial IOMP (1) (COMM)/1347/2024[25-07-2024 l[dfc First Bank Ltd Vs Pulkit Mahato[SANJEEV 8285002845 05-07-2024
Block-I IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (I) (COMM)/1348/2024[25-07-2024 [dfc First Bank Ltd Vs Jatin [SANJEEV 8285002845 05-07-2024
Block-1 IChaudhary IPATHAK(P),

litigation@srcslegal.c

om
17, New CourtiCommercial IOMP (I) (COMM)/1359/2024[26-07-2024 [Toyota Financial Services IndiaDINESH 0212191494 19-07-2024
Block-I [Limited Vs Shashank Deshmukh JAIN(P),

IDJRBCLEGAL18@Y

AHOO.COM
17, New CourtiCommercial IOMP (1) (COMM)/1360/2024|26-07-2024 [Toyota Financial Services IndiaDINESH 9212191494 17-07-2024
Block-1 [Limited Vs Shivkumar S JAIN(P),

IDJRBCLEGAL18@Y

AHOO.COM
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17, New ICommercial IOMP (1) (COMM)/1374/2024[27-07-2024 [dfc First Bank Ltd Vs Jai PrakashlMAYANK 0873347330 25-07-2024
Block-I IYadav 8594 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/1375/2024 [27-07-2024 [dfc First Bank Ltd Vs KuldeepMAYANK 0873347330 25-07-2024
Block-I [Ramdeen 1081 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
17, New CourtiCommercial IOMP (1) (COMM)/1376/2024[27-07-2024 [dfc First Bank Ltd Vs Sunil KumarfMAYANK 0873347330 25-07-2024
Block-I 8581 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
17, New CourtiCommercial IOMP (1) (COMM)/1402/2024|30-07-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311022104 06-06-2024
Block-I Supply Chain Solutions Pvt Ltd KUMAR
IRANJAN(P), international.lawfirin
[lpl3 @gniail.com
17, New CourtiCommercial IOMP (1) (COMM)/1403/2024|30-07-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0643646534 06-06-2024
Block-I Supply Chain Solutions Pvt Ltd [KUMAR
RANJAN(P), parvimahajandO7@g
Imail.com
17, New CourtiCommercial IOMP (1) (COMM)/1414/2024|31-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 27-07-2024
Block-I lAnd Finance Company Ltd Vs AnkitiGarg(P),
[Kalshan ladvocatersgarg@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/1415/2024 [31-07-2024 Axis Bank Ltd Vs Jayd Khan IMAYANK 0873347330 29-07-2024
Block-1 IMAHAJAN(P),
Imayank_mahajanos
(@yahoo.com
26 ISH. SANJEEV|South 29, New CourtiCommercial ICS (COMM)/292/2024 01-07-2024 [Patanjali Ayurved Limited VSSUDARSHAN (9810132015 27.06.2024
KUMAR SINGH,| Block-11 Migdine Foodies Private Limited BANSAL(P),
ICOMMERCIAL lunited @unitedipr.co
ICOURT. Im
29, New CourtiCommercial ICS (COMM)/293/2024 01-07-2024 State Bank Of India Vs Jagvir Singh |RajeevSagar 0810021846 14.06.2024
Block-11
lsagarandsagartSlive.c
om
29, New CourtiCommercial ICS (COMM)/294/2024 01-07-2024 IM/s Aasthaa Industries Vs RahulMRITYUNJAY [Not available 07.06.2024
Block-11 [Kant Jha KUMAR(P),
legal@armyglobal.org]
29, New CourtiCommercial ICS (COMM)/295/2024 01-07-2024 [Union Bank Of India Vs Anju VITENDRA INot available 18.06.2024
Block-11 IGARG
jitendragargadv@gm
lail.com
29, New CourtiCommercial ICS (COMM)/296/2024 01-07-2024 State Bank Of India Vs Vimla Devi [KAMLESH 0810343732 07.06.2024
Block-1T IKUMAR
ISINGH(P), ksingh1123@rediffma
lil.com
29, New CourtiCommercial ICS (COMM)/298/2024 02-07-2024 [EMU Lines Private Limited VslUday Kumar(P),j9810868162 27.06.2024
Block-11 INeeraj Kumar Proprietor Kumar And|
Sons Import Export ladvudaykumar@gmai
l.com
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29, New ICommercial ICS (COMM)/302/2024 03-07-2024 ICandela Lighting Systems PrivateTARUN 9555570769 06.06.2024
Block-1T [Limited Vs ATS Housing PrivateBALHARA(P),
[Limited
INot Available
29, New CourtiCommercial ICS (COMM)/305/2024 04-07-2024 ICanara Bank Vs Asif Mukhtar INILENDU 0999050853 03.07.2024
Block-11 IVATSYAYAN(P)
INot Available
29, New CourtiCommercial ICS (COMM)/308/2024 05-07-2024 Wholesome Nutrition LLP VsA. S. Anand &9811667456 02.07.2024
Block-IT [Tamasha Coffee Shop IDhurjati Verma (9810058671
INot Available
29, New CourtiCommercial ICS (COMM)/313/2024 06-07-2024 JAman Travels Ltd Vs Milestone[Vikrant 0990969164 29.06.2024
Block-11 [Tours And Travels [Hudda(P),
INot Available
29, New CourtiCommercial ICS (COMM)/314/2024 06-07-2024 IDecipher Talents Private Limited VgShubhi 9205138055 04.07.2024
Block-11 JAnmol Kalra [Singh(P),
INot Available
29, New CourtiCommercial ICS (COMM)/317/2024 08-07-2024 [Bank Of India Vs M/s Al Ahmed AndVishwanath 9990182901, 05.07.2024
Block-11 Son Export And Ors prasad 807951974
[Tiwari(P), vptiwariadvcate@gm
lail.com
29, New CourtiCommercial ICS (COMM)/318/2024 08-07-2024 IM/s Ceekay International DelhilAtul Kumarjg953630384 06.07.2024
Block-IT [Through Its Partner Sh PrashantiVerma
lAsrani Vs Iffco Tokio Gic Limited ladvatul16@gmail.co
Im
29, New CourtiCommercial ICS (COMM)/321/2024 09-07-2024 IM/S EVERIN INDIA PVT LTD VSLALIT INot available 01.07.2024
Block-11 IM/S G2G ENTERPRISES BHATI(P),
INot Available
29, New CourtiCommercial ICS (COMM)/327/2024 11-07-2024 IMax Healthcre Intitute Limited VsRaunaq Kamath 9818570649 09.07.2024
Block-IT [Max Poly Clinic And Trauma Centre
office@ira.law
29, New CourtiCommercial ICS (COMM)/329/2024 11-07-2024 Shri Rajender Prshad Vs MukeshMukesh 9810868595 09.07.2024
Block-11 Arora Vashisht(P),
vashishtmukeshog@
mail.com
29, New CourtiCommercial ICS (COMM)/331/2024 11-07-2024 Om Infra Ltd Through Its DirectofMANOJ I8800002499,9868 05.07.2024
Block-11 Principle Officer Vs Ms Total InfraMITTAL(P), 240214
[Equipment Services Through Its| lhsharma1976 @gmail.
[Proprietor lcom
29, New CourtiCommercial ICS (COMM)/338/2024 15-07-2024 [Loreal Sa Vs Katson International [K. G. Bansal}26843455, 12.07.2024
Block-1T IShravan 132959881
Bansal(P), unitedmarkrciunitedal
Indunited.com
29, New CourtCommercial ICS (COMM)/339/2024 15-07-2024 IPro Care Kidz Pvt Ltd Vs BigfootiSWATI 7838393940 12.07.2024
Block-11 Retail Solutions Pvt Ltd ICHANANA(P),

INot Available
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29, New ICommercial ICS (COMM)/351/2024 22-07-2024 [Union Bank Of India Vs Rishabh| QUAISAR ALI 9999802592 20.07.2024
Block-1T IMinhas
laliguaisar I 1
O @gmail.com
29, New CourtiCommercial ICS (COMM)/358/2024 26-07-2024 Diwan Chand Sharma Vs NeerajRoop Chand [9868118015 25.07.2024
Block-11 IMalik [Tiwari(P),
rctiwariadv@gmail.co|
Im
29, New CourtiCommercial [Execution (Comm)/54/2024 |02-07-2024 International Combustion Indiavarun 0810444108, 06.06.2024
Block-IT [Limited Vs Advance Diamond Toolkapoor(P), 9871111556 IADVOCATEVARUNK|
And Anr IAPOOR@GMAIL.CO
IM
29, New CourtiCommercial [Execution (Comm)/61/2024 [15-07-2024 [Punjab National Bank Vs BirpalSheepali 9717387978 10.07.2024
Block-11 [Khatoria [Patial(P),
INot Available
29, New CourtiCommercial [Execution (Comm)/65/2024 [29-07-2024 IM/s Ramp Vs M/s DanjVipul 11-26101906, 26.07.2024
Block-IT [Entertainment Inc IMaheshwari(P), 41354615
linfo@maheshwariand|
co.com
29, New CourtiCommercial Misc DJ/2590/2024 25-07-2024 ICanara Bank Vs M/s Belly Heels Amit gupta(P), [Not available 23.07.2024
Block-11
INot Available
29, New CourtiCommercial IOMP (COMM)/22/2024 26-07-2024 IGovt Of Nct Of Delhi Vs M/s Sham|Yogesh Saini 9990139169 24.07.2024
Block-IT [Lal Gutpa And Sons
sainisadvocates@gmal
fil.com
29, New CourtiCommercial IOMP (COMM)/23/2024 27-07-2024 Pagat Singh And Sons AgenciesAmardeep INot available 26.07.2024
Block-11 [Retail Vs Saksham Lmpex PrivateSharma
Limited ladvocateamar13@gm
lail.com
29, New CourtiCommercial JARB A(COMM)/2/2024 04-07-2024 Bela Mathur Vs Tantra Designs PvtiShaini INot available 01.07.2024
Block-11 ILtd [Bhardwaj(P),
INot Available
29, New CourtiCommercial IARBTN/1079/2024 27-07-2024 [Kotak Mahindra Bank Vs Dalveerparv 0643646534 26.07.2024
Block-11 Singh imahajan(P),
parv.mahajanoo7@g
Imail.com
29, New CourtiCommercial OMP (Djo4-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo868552038 02.07.2024
Block-11 (COMM.)/1049/2024 IAnd Finance Company Ltd Vs SatpaliGarg(P),
Singh ladvocatersgarg@gma
lil.com
29, New CourtiCommercial OMP (Djo4-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9868552038 02.07.2024
Block-1T (COMM.)/1052/2024 And Finance Company Ltd Vs MsGarg(P),
Pai Bajrang Bali Transport Company] ladvocatersgarg@gma
[Prop Dhananjay Pratap Singh fil.com
29, New CourtiCommercial IOMP (I) (COMM.)/1357/2024{26-07-2024 [dfc First Bank Ltd Vs Girish ChandSANJEEV 8285002852 25.07.2024
Block-11 5125 IPATHAK(P),

litigation@srcslegal.c

jom
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29, New ICommercial IOMP (I) (COMM)/1005/2024/01-07-2024 [Toyota Financial Services 8376049807 20.06.2024
Block-IT [Limited Vs Rajani Singh Rajput JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (I) (COMM)/1006/2024/01-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20.06.2024
Block-11 [Limited Vs Inderjeet Ram Kumar JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (1) (COMM)/1018/2024/02-07-2024 [Toyota Finance Service India Ltd VSRAJESH 9958726491 25.06.2024
Block-11 [Tushar Jaiwant Fatak JANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1034/2024/03-07-2024 [Toyota Financial Services IndiaRAJESH 0958726491 29.06.2024
Block-11 [Limited Vs Thube Sopan Baburao  [JANGRA(P),

jangraadvocate@gam

fil.com
29, New CourtiCommercial IOMP (I) (COMM)/1035/2024(03-07-2024 [Toyota Financial Services IndiaRAJESH 0958726491 29.06.2024
Block-11 [Limited Vs Hemant R Kalbhor UANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (1) (COMM)/1036/2024/03-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20.06.2024
Block-11 [Limited Vs Raman Chhoda JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (I) (COMM)/1037/2024/03-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 29.06.2024
Block-11 [Limited Vs Manish Nagpal JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (1) (COMM)/1038/2024/03-07-2024 [Toyota Financial Services India LtdRAJESH 0958726491 29.06.2024
Block-I1 Vs Vishal Maruti Pawar UANGRA(P),

jangraadvocate@gam

fil.com
29, New CourtiCommercial IOMP (I) (COMM)/1039/2024/03-07-2024 [Toyota Financial Services IndiaRAJESH 0958726491 29.06.2024
Block-11 [Limited Vs Shivaji Ashok Hulawale [JANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1040/2024/03-07-2024 [Toyota Financial Services IndiaRAJESH 0958726491 20.06.2024
Block-11 [Limited Vs Priyanka Kalyan Thorat JANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1050/2024/04-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo868552038 02.07.2024
Block-1I1 And Finance Company Ltd Vs MsGarg(P),

[Shree Shyam Transport Service ladvocatersgarg@gma

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1051/2024 |04-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9868552038 02.07.2024
Block-IT And Finance Company Ltd VsGarg(P),

Mahabir Singh ladvocatersgarg@gma

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1074/2024/08-07-2024 [dfc First Bank Ltd Vs Hansharaj [SANJEEV 8285002852 05-07-2024
Block-11 [Bhagavandash IPATHAK(P),

litigation@srcslegal.c

jom
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29, New ICommercial JOMP (1) (COMM)/1075/2024/08-07-2024 [dfc First Bank Ltd Vs Abhishek [SANJEEV 8285002852 05-07-2024
Block-1T [Kumar IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/1076/2024(08-07-2024 [dfc First Bank Ltd Vs Rakesh [SANJEEV 8285002852 05-07-2024
Block-11 [Shanker IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/1077/2024(08-07-2024 [[dfc First Bank Ltd Vs Mauvin Malik[SANJEEV 8285002852 05-07-2024
Block-11 IPATHAK(P),

litigation@sreslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/1089/2024/09-07-2024 [Kotak Mahindra Bank Vs Talib parv 0643646534 06-07-2024
Block-11 mahajan(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1090/2024/09-07-2024 [Kotak Mahindra Bank Vs Jai Prakashlparv 0643646534 06-07-2024
Block-11 Imahajan(P),

lparv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1091/202409-07-2024 ﬂéotak Mahindra Bank Vs Arunjparv 0643646534 06-07-2024
Block-11 umar Shukla mahajan(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1092/2024/09-07-2024 [Kotak Mahindra Bank Vs Mohd Asif parv 0643646534 06-07-2024
Block-11 imahajan(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1093/2024/09-07-2024 [Kotak Mahindra Bank Vs Rameshiparv 0643646534 06-07-2024
Block-I1 IGupta imahajan(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1124/2024 [11-07-2024 [dfc First Bank Vs Sonu Kumar 555 [MAYANK 0643646534 09-07-2024
Block-11 IMAHAJAN(P),

lparv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1125/2024 [11-07-2024 l[dfc First Bank Vs Shyam Kant JhaMAYANK 0643646534 09-07-2024
Block-11 626 IMAHAJAN(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1126/2024 [11-07-2024 [dfc First Bank Vs Sunil Kumar 306 [MAYANK 0643646534 09-07-2024
Block-11 IMAHAJAN(P),

lparv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1127/2024 [11-07-2024 l[dfc First Bank Vs Amit Kumar 209 [MAYANK 0643646534 00-07-2024
Block-1T IMAHAJAN(P),

lparv.mahajanoo7@g

Imail.com
29, New CourtCommercial IOMP (I) (COMM)/1128/2024 [11-07-2024 [dfc First Bank Ltd Vs ChoudharySANJEEV 8285002852 09-07-2024
Block-I1 [Piyush Singh Nain IPATHAK(P),

litigation@srcslegal.c

om
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29, New ICommercial IOMP (I) (COMM)/1129/2024 [11-07-2024 [dfc First Bank Ltd Vs Khalda GaffarfSANJEEV 8285002852 09-07-2024
Block-1T IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/1130/2024 [11-07-2024 [dfc First Bank Ltd Vs Amar Singh [SANJEEV 8285002852 09-07-2024
Block-11 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial JOMP (1) (COMM)/1131/2024 [11-07-2024 [dfc First Bank Ltd Vs Ankit SinghSANJEEV 8285002852 09-07-2024
Block-11 IChauhan IPATHAK(P),

litigation@sreslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/1132/2024 [11-07-2024 [dfc First Bank Ltd Vs Suresh [SANJEEV 8285002852 09-07-2024
Block-11 Phaman IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial JOMP (1) (COMM)/1133/2024 [11-07-2024 [dfc First Bank Ltd Vs Bhagwan [SANJEEV 8285002852 09-07-2024
Block-11 Singh IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/1134/2024 11-07-2024 [dfc First Bank Ltd Vs Manoj Om  [SANJEEV 8285002852 09-07-2024
Block-11 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/1162/2024 [15-07-2024 [dfc First Bank Ltd Vs Amit Bachan]MAYANK 0643646534 11-07-2024
Block-11 [Rai 1582 IMAHAJAN(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1163/2024 15-07-2024 [dfc First Bank Ltd Vs Surya KantfMAYANK 0643646534 11-07-2024
Block-11 8857 IMAHAJAN(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1164/2024 [15-07-2024 l[dfc First Bank Ltd Vs S S TransportfMAYANK 0643646534 11-07-2024
Block-11 Service IMAHAJAN(P),

lparv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1165/2024 [15-07-2024 [dfc First Bank Ltd Vs SandeepMAYANK 0643646534 11-07-2024
Block-11 [Bhimsingh 8287 IMAHAJAN(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1166/2024 15-07-2024 [dfc First Bank Ltd Vs Sunil Piwal [SANJEEV 8285002852 11-07-2024
Block-11 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (I) (COMM)/1167/2024 [15-07-2024 [Kotak Mahindra Bank Vs Vijay Pal |parv 0643646534 11-07-2024
Block-1T mahajan(P),

lparv.mahajanoo7@g

Imail.com
29, New CourtCommercial IOMP (I) (COMM)/1168/2024 15-07-2024 [Kotak Mahindra Bank Vs Mohjparv 0643646534 11-07-2024
Block-11 INaseem mahajan(P),

Iparv.mahajanoo7@g

Imail.com
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29, New ICommercial IOMP (1) (COMM)/1217/2024 [18-07-2024 [dfc First Bank Ltd Vs Dinesh KumarflMAYANK 0643646534 13-07-2024
Block-1T 7711 IMAHAJAN(P),
parv.mahajanoo7@g
Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1218/2024 [18-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo868552038 13-07-2024
Block-IT And Finance Company Ltd Vs Mohd|Garg(P),
Rashid ladvocatersgarg@gma
lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1219/2024 [18-07-2024 [Kotak Mahindra Bank Vs Nakeem [parv 0643646534 13-07-2024
Block-11 Imahajan(P),
parv.mahajanoo7@g
Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1220/2024[18-07-2024 [dfc First Bank Ltd Vs MohammedMAYANK 0643646534 13-07-2024
Block-11 IAbid6070 IMAHAJAN(P),
parv.mahajanoo7@g
Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1221/2024 [18-07-2024 [Kotak Mahindra Bank Vs Vimleshiparv 0643646534 13-07-2024
Block-11 Gupta Imahajan(P),
lparv.mahajanoo7@g
Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1222/2024[18-07-2024 [Kotak Mahindra Bank Vs Ramlparv 0643646534 13-07-2024
Block-11 [Narayan mahajan(P),
parv.mahajanoo7@g
Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1223/2024[18-07-2024 [dfc First Bank Ltd Vs Yk TradersMAYANK 0643646534 13-07-2024
Block-11 2561 IMAHAJAN(P),
parv.mahajanoo7@g
Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1224/2024[18-07-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104 13-07-2024
Block-11 [Supply Chain Solutions Pvt Ltd KUMAR
RANJAN(P), ranjan.and.company
(@gmail.com
29, New CourtiCommercial IOMP (1) (COMM)/1247/2024[20-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo868552038 17-07-2024
Block-IT And Finance Company Ltd Vs AmitiGarg(P),
[Kumar ladvocatersgarg@gma
lil.com
29, New CourtiCommercial IOMP (1) (COMM)/1276/2024[22-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 10-07-2024
Block-11 Vs Thakor Gopalji UANGRA(P),
jangraadvocate@gam
lil.com
29, New CourtiCommercial IOMP (1) (COMM)/1277/2024 [22-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 10-07-2024
Block-11 [Limited Vs Arun Kumar Singh JAIN(P),
ladvocateashok.1@gm
lail.com
29, New CourtiCommercial IOMP (I) (COMM)/1295/2024[24-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 22-07-2024
Block-1T Vs Supriya Suhas Gaonkar UANGRA(P),
jangraadvocate@gam
lil.com
29, New CourtCommercial IOMP (1) (COMM)/1296/2024[24-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 22-07-2024
Block-11 Vs Rameshwar Triyambak Yadav UANGRA(P),
jangraadvocate@gam
fil.com
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29, New ICommercial IOMP (I) (COMM)/1297/2024[24-07-2024 [Toyota Financial Services India LtdRAJESH 0958726491 22-07-2024
Block-1T Vs Anil Tukaram Mohite UANGRA(P),

jangraadvocate@gam

fil.com
29, New CourtiCommercial IOMP (I) (COMM)/1298/2024[24-07-2024 [Toyota Financial Services India LtdRAJESH 0958726491 22-07-2024
Block-IT Vs MohammednaumaanJANGRA(P),

IMohamedrizwan Vyarawala jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (1) (COMM)/1299/2024[24-07-2024 [Toyota Financial Services India LtdRAJESH 9958726491 22-07-2024
Block-11 Vs Gajera Tushar Balubhai JANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1300/2024[24-07-2024 [Toyota Financial Services India LtdRAJESH 0958726491 22-07-2024
Block-1I1 Vs Anwar Ahemadhussain Rangrej |JANGRA(P),

jangraadvocate@gam

fil.com
29, New CourtiCommercial IOMP (I) (COMM)/1301/2024 [24-07-2024 [Toyota Financial Services India Lt ESH 0958726491 22-07-2024
Block-11 Vs Shankar Maharaj Tours AndJANGRA(P),

[Travels jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (1) (COMM)/1302/2024[24-07-2024 Toyota Financial Services IndiaDINESH 8376049807 20-07-2024
Block-11 [Limited Vs Vineet Saini JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (I) (COMM)/1303/2024[24-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20-07-2024
Block-11 [Limited Vs Sadik R 9802 JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (1) (COMM)/1304/2024/24-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20-07-2024
Block-11 [Limited Vs Deepak Kumar 9426 JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (I) (COMM)/1305/2024[24-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20-07-2024
Block-11 [Limited Vs Mahesh Kumar Litoriya [JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (1) (COMM)/1306/2024|24-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20-07-2024
Block-11 [Limited Vs Satish Yadav JAIN(P),

ladvocateashok.1@gm

lail.com
29, New CourtiCommercial IOMP (I) (COMM)/1332/2024[25-07-2024 [Kotak Mahindra Prime Limited VSRAJESH 0958726491 23-07-2024
Block-11 [Ranisha B JANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1333/2024[25-07-2024 [Kotak Mahindra Prime Limited VSRAJESH 9958726491 23-07-2024
Block-1T [Rashid A UANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtCommercial IOMP (I) (COMM)/1334/2024[25-07-2024 l[dfc First Bank Vs Vir Singh 913 IMAYANK 0643646534 23-07-2024
Block-11 IMAHAJAN(P),

Iparv.mahajanoo7@g

Imail.com
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29, New ICommercial IOMP (I) (COMM)/1335/2024[25-07-2024 [dfc First Bank Vs Lalit Kumar 963 |[MAYANK 0643646534 23-07-2024
Block-1T IMAHAJAN(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial JIOMP (I) (COMM)/1336/2024[25-07-2024 [dfc First Bank Vs Diwakr Jha 508 |[MAYANK 0643646534 23-07-2024
Block-11 IMAHAJAN(P),

Iparv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1337/2024 [25-07-2024 [[dfc First Bank Vs Mohd Rashid 474 [MAYANK 0643646534 23-07-2024
Block-11 IMAHAJAN(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1356/2024[26-07-2024 IYes Bank Ltd Vs Sahil Sahil ISANJEEV 8285002852 24-07-2024
Block-11 IPATHAK(P),

litigation@srcslegal.c

om
29, New CourtiCommercial IOMP (1) (COMM)/1358/2024[26-07-2024 [dfc First Bank Ltd Vs AbhishekMAYANK 0643646534 24-07-2024
Block-IT [Kushwaha 3930 IMAHAJAN(P),

lparv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1368/2024[27-07-2024 [Kotak Mahindra Bank Vs Virpalparv 0643646534 26-07-2024
Block-I1 Singh Imahajan(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1369/2024[27-07-2024 [Kotak Mahindra Bank Vs Virpalparv 0643646534 26-07-2024
Block-11 Singh imahajan(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1370/2024[27-07-2024 [Kotak Mahindra Bank Vs Vajidparv 0643646534 26-07-2024
Block-I1 JAhmad imahajan(P),

parv.mahajanoo7@g

Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1380/2024/29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 26-07-2024
Block-11 Vs Vishal Singh UANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (1) (COMM)/1381/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 26-07-2024
Block-11 Vs Jaswinder Singh UANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1382/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 26-07-2024
Block-11 Vs Ladhu Ram JANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtiCommercial IOMP (I) (COMM)/1383/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 26-07-2024
Block-1T Vs Parminder Singh UANGRA(P),

jangraadvocate@gam

lil.com
29, New CourtCommercial IOMP (1) (COMM)/1384/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 26-07-2024
Block-11 Vs Guru Stone Crusher UANGRA(P),

jangraadvocate@gam

fil.com
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29, New ICommercial IOMP (I) (COMM)/1385/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 26-07-2024
Block-1T Vs Kurakula Pavithra JANGRA(P),
jangraadvocate@gam
fil.com
27 ISH. LOKESH|South ko, New CourtiCommercial ICS (COMM)/297/2024 01-07-2024 [Punjab National Bank Vs M/SMukesh 8285926521 01-07-2024
[KUMAR SHARMA, Block-11 IADVENTURE PHUNK [Pushpam(P),
IDISTRICT
WUDGE(COMMERCI
AL COURT) lpushpammukesh@g
Imail.com
kHo, New CourtiCommercial ICS (COMM)/299/2024 03-07-2024 T P Buildtech Pvt Ltd Vs DilipRACHNA 9711005868 03-07-2024
Block-11 [Yeshwant Bhoir IMAHESHWARI
(P),
rachnamaheshwari@
lgmail.com
ko, New CourtiCommercial ICS (COMM)/304/2024 04-07-2024 [EMU LINES PRIVATE LTD Vs SEA[Uday Kumar(P),/0810868162 01-07-2024
Block-11 ISHINE LOGISTICS P LTD
ladvudaykumar@gmia
l.com
ko, New CourtiCommercial ICS (COMM)/306/2024 04-07-2024 State Bank Of India Vs Tinku Kumar [KAMLESH 0810343732 7/7/2024
Block-1T IKUMAR
ISINGH(P),
ksingh1123 @rediffma
lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1047/2024|04-07-2024 [Toyota Financial Services India LtdRAJESH 0958726491 02-07-2024
Block-11 Vs Alamsha Ibrahim Shekh UANGRA(P),
jangraadvocate@gma
lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1048/2024/04-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 02-07-2024
Block-1T Vs Issan Kumar Rout JANGRA(P),
jangraadvocate@gma
fil.com
ko, New CourtiCommercial ICS (COMM)/309/2024 06-07-2024 State Bank Of India Vs Samue! LESH 0810343732 05-07-2024
Block-1T IMasih UMAR
ISINGH(P),
ksingh1123@rediffmal
fil.com
ko, New CourtiCommercial ICS (COMM)/310/2024 06-07-2024 State Bank Of India Vs SureshKAMLESH 0810343732 05-07-2024
Block-1T [Kumar IKUMAR
ISINGH(P),
ksingh1123 @rediffma
lil.com
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Ko, ICommercial ICS (COMM)/311/2024 06-07-2024 State Bank Of India Vs MahendralKA 0810343732 05-07-2024
Block-1T [Kumar UMAR
ISINGH(P),

ksingh1123 @rediffma

lil.com
ko, New CourtiCommercial ICS (COMM)/312/2024 06-07-2024 State Bank Of India Vs NishikaNAZIA 0278693021 22-06-2024
Block-11 [Sarwan IPARVEEN(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1080/2024{08-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 01-07-2024
Block-IT Vs Kiranba Mulrajsingh Jadeja JANGRA(P),

ksingh1123@rediffmal

lil.com
k4o, New CourtiCommercial IOMP (I) (COMM)/1084/2024/08-07-2024 [Kotak Mahindra Prime Ltd Vs SunilRAJESH 0810343732 02-07-2024
Block-11 [Rawat JANGRA(P),

ksingh1123 @rediffma

fil.com
ko, New CourtiCommercial ICS (COMM)/322/2024 09-07-2024 [Rajinder Kumar Agarwal Vs CareAmarjit 0811680828 08-07-2024
Block-11 [Electricals Pvt Ltd Singh(P),

lamarjitshah@gmail.c

om
ko, New CourtiCommercial ICS (COMM)/324/2024 10-07-2024 IYorker Holidays Services Pvt Ltd VJANSHUMAN(P)|9911373783 08-07-2024
Block-1T IGaurav Kumar ,

info@markshield.in
ko, New CourtiCommercial IOMP (I) (COMM)/1121/2024 [11-07-2024 l[dfc First Bank Vs Kuldeep Singh 772[MAYANK 0873347330 10-07-2024
Block-11 IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial JOMP (1) (COMM)/1122/2024 [11-07-2024 [dfc First Bank Vs Abdhesh KumanMAYANK 0873347330 10-07-2024
Block-1T [Thakur 785 IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1123/2024 [11-07-2024 l[dfc First Bank Vs Ankit Dharam 313 [MAYANK 0873347330 10-07-2024
Block-1T IMAHAJAN(P),

INOT GIVEN
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4o, ICommercial JOMP (1) (COMM)/1137/2024 [11-07-2024 otak Mahindra Bank Vs Navalparv 0643646534 08-07-2024
Block-1T [Kishor Imahajan(P),

parv.mahajanoo7@g

Imail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1138/2024 [11-07-2024 [Kotak Mahindra Bank Vs Sunita Devilparv 0643646534 08-07-2024
Block-11 mahajan(P),

parv.mahajanoo7@g

Imail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1139/2024 [11-07-2024 [Kotak Mahindra Bank Vs Pradeep  [parv 0643646534 08-07-2024
Block-11 mahajan(P),

lparv.mahajanoo7@g

Imail.com
ko, New CourtiCommercial JOMP (1) (COMM)/1140/2024 [11-07-2024 [Kotak Mahindra Bank Vs Mohdparv 0643646534 08-07-2024
Block-11 IMahmood Imahajan(P),

lparv.mahajanoo7@g

Imail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1141/2024 [11-07-2024 [Kotak Mahindra Bank Vs Mithileshiparv 0643646534 08-07-2024
Block-11 [Pakhandi Imahajan(P),

parv.mahajanoo7@g

Imail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1142/2024 [11-07-2024 [Kotak Mahindra Bank Vs Sharafatiparv 0643646534 08-07-2024
Block-1T Ali mahajan(P),

parv.mahajanoo7@g

Imail.com
ko, New CourtiCommercial ICS (COMM)/336/2024 12-07-2024 Akg Shuttering Vs Punn Sons India |GURSAT 0811105891 10-04-2024
Block-11 ISINGH

IVACHHER(P),

gursat@gsulegal @gm

lail.com
k4o, New CourtiCommercial ICS (COMM)/337/2024 12-07-2024 Akg Shuttering Vs Millennium(GURSAT 0811105891 10-04-2024
Block-11 [Infratech Private Limited ISINGH

IVACHHER(P),

gursat@gsulegal @gm

lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1154/2024 [15-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 21-06-2024
Block-11 [Limited Vs Tej Veer Singh JAIN(P),

ladvocateashok.1@gm

jail.com
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ko, ICommercial IOMP (I) (COMM)/1155/2024 [15-07-2024 [Toyota Financial Services i 8376049807 21-06-2024
Block-1T [Limited Vs Bhimasen Bhujabal UJAIN(P),

ladvocateashok.1@gm

lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1156/2024 [15-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 21-06-2024
Block-11 [Limited Vs Sukhwinder Singh JAIN(P),

ladvocateashok.1@gm

lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1157/2024 [15-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 21-06-2024
Block-11 [Limited Vs Mohit Sahni UAIN(P),

ladvocateashok.1@gm

lail.com
k4o, New CourtiCommercial IOMP (1) (COMM)/1158/2024 [15-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 21-06-2024
Block-11 [Limited Vs Kapil Kumar UAIN(P),

ladvocateashok.1@gm

lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1159/2024 [15-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 21-06-2024
Block-11 [Limited Vs Meve Khan UJAIN(P),

ladvocateashok.1@gm

lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1160/2024[15-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 21-06-2024
Block-1T [Limited Vs Anil Singh JAIN(P),

ladvocateashok.1@gm

lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1161/2024 [15-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 21-06-2024
Block-11 [Limited Vs Shakti Pratap Yadav JAIN(P),

ladvocateashok.1@gm

lail.com
k4o, New CourtiCommercial ICS (COMM)/340/2024 16-07-2024 Wmg Tech Private Limited Vs AWﬁin\émdit 8826305993 20-04-2024
Block-1T [Space Solutions aushik(P),

verumlegaladvocates
ko, New CourtiCommercial ICS (COMM)/341/2024 16-07-2024 [Max Healthcare Institute Limited VsVijay kio372274280 00-07-2024
Block-11 IAftabuddin sharma(P),

vijaykshamaadv@yah

oo.co.in
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4o, ICommercial IOMP (1) (COMM)/1170/2024 [16-07-2024 [dfc First Bank Ltd Vs Dharmendra [SANJEEV 9717028845 09-07-2024
Block-1T [Kanwar IPATHAK(P),

litigation@srcslegal.c

om
ko, New CourtiCommercial IOMP (I) (COMM)/1171/2024 [16-07-2024 [dfc First Bank Ltd Vs Arvind [SANJEEV 0717028845 00-07-2024
Block-11 IMishra IPATHAK(P),

litigation@srcslegal.c

om
ko, New CourtiCommercial IOMP (I) (COMM)/1176/2024 [16-07-2024 [[dfc First Bank Ltd Vs Keshav [SANJEEV 0717028845 00-07-2024
Block-11 Vijendra IPATHAK(P),

litigation@srcslegal.c

om
k4o, New CourtiCommercial IOMP (1) (COMM)/1179/2024 [16-07-2024 [dfc First Bank Ltd Vs MohmmadfSANJEEV 9717028845 09-07-2024
Block-11 Amjad IPATHAK(P),

litigation@srcslegal.c

om
ko, New CourtiCommercial IOMP (I) (COMM)/1181/2024 [16-07-2024 [dfc First Bank Ltd Vs Farjana [SANJEEV 0717028845 09-07-2024
Block-11 [Begam IPATHAK(P),

litigation@srcslegal.c

om
ko, New CourtiCommercial IOMP (I) (COMM)/1188/2024[16-07-2024 l[dfc First Bank Ltd Vs Ajay JugindraMAYANK 0873347330 12-07-2024
Block-1T 4852 IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1189/2024 [16-07-2024 [[dfc First Bank Ltd Vs Pawan GaudMAYANK 0873347330 12-07-2024
Block-11 6726 IMAHAJAN(P),

INOT GIVEN
k4o, New CourtiCommercial IOMP MISC (COMM)/1/2024 [16-07-2024 IMrs Shanta Kathuria And Dr Pranaysudarshan singhig717780555 15-07-2024
Block-1T [Kathuria Vs Ishwarya Lakshmishekhawat(P),

IChinnam

INOT GIVEN
ko, New CourtiCommercial ICS (COMM)/343/2024 18-07-2024 [dbi Bank Limited Vs Anuj Kumar [MANISH 0213905829 05-07-2024
Block-1T IDEWAN(P),

Imanish@klfindia@g

Imail.com
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District

Court Room

40,
Block-1T

Case Type

ICommercial

Case Number

ICS (COMM)/344/2024

Date
Registration

18-07-2024

ofPetitioner Name VS Respondent
Name

[Loreal Sa Vs Katson International

Advocate

[Shravan
[Bansal(P),

Advocate
Number

1132959881

MobileAdvocate email id

lunitedmark@gmail.c
om

Date of e-filing

09-07-2024

ko, New CourtiCommercial IOMP (I) (COMM)/1205/2024[18-07-2024 [dfc First Bank Ltd Vs BansalSANJEEV 0717028845 00-07-2024
Block-11 [Transport IPATHAK(P),
litigation@srcslegal.c
om
ko, New CourtiCommercial IOMP (I) (COMM)/1206/2024{18-07-2024 [[dfc First Bank Ltd Vs Sarvan [SANJEEV 0717028845 00-07-2024
Block-11 [Kumar IPATHAK(P),
litigation@srcslegal.c
om
k4o, New CourtiCommercial IOMP (1) (COMM)/1207/2024[18-07-2024 l[dfc First Bank Ltd Vs Vishu Pramod{SANJEEV 9717028845 09-07-2024
Block-11 IPATHAK(P),
litigation@srcslegal.c
om
ko, New CourtiCommercial IOMP (I) (COMM)/1208/2024{18-07-2024 [dfc First Bank Ltd Vs Ravinder [SANJEEV 0717028845 09-07-2024
Block-11 [Ramesh IPATHAK(P),
litigation@srcslegal.c
om
ko, New CourtiCommercial IOMP (I) (COMM)/1209/202418-07-2024 [dfc First Bank Ltd Vs Raju Yadav [SANJEEV 0717028845 00-07-2024
Block-1T IPATHAK(P),
litigation@srcslegal.c
om
ko, New CourtiCommercial IOMP (I) (COMM)/1225/202418-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo811252038 16-07-2024
Block-11 And Finance Company Ltd Vs LalitiGarg(P),
[Kumar
ladvocatersgarg@gma
lil.com
k4o, New CourtiCommercial JIOMP (1) (COMM)/1226/2024[18-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 16-07-2024
Block-IT And Finance Company Ltd Vs MsGarg(P),
Pai Bajrang Bali Transport Company]
[Prop Dhananjay Pratap Singh
ladvocatersgarg@gma
fil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1227/202418-07-2024 IM/s Cholamandalam Investment [Ravi  Shankarj9811252038 16-07-2024
Block-IT And Finance Company Ltd Vs PinkulGarg(P),
IK
ladvocatersgarg@gma

fil.com
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4o, ICommercial ICS (COMM)/345/2024 19-07-2024 IGem Granimarmo Private Limited Vs[Vikrant 0811254266 06-072024
Block-1T IShri Pawan Mishra |Arora(P),

varora1971@gmail.co

Im
ko, New CourtiCommercial IOMP (I) (COMM)/1229/2024[19-07-2024 l[dfc First Bank Ltd Vs Yusuf RajjaMAYANK 0873347330 16-07-2024
Block-11 o751 IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1230/2024[19-07-2024 [[dfc First Bank Ltd Vs Rashid Menu[MAYANK 0873347330 16-07-2024
Block-IT 13923 IMAHAJAN(P),

INOT GIVEN
k4o, New CourtiCommercial IOMP (1) (COMM)/1231/2024 [19-07-2024 l[dfc First Bank Ltd Vs Nawab AhmedMAYANK 0873347330 16-07-2024
Block-IT 9334 IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1232/2024[19-07-2024 l[dfc First Bank Ltd Vs Ashok Paimu [MAYANK 0873347330 16-07-2024
Block-1T IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1233/2024[19-07-2024 [dfc First Bank Ltd Vs VinodMAYANK 0873347330 16-07-2024
Block-1T [Deviram 4187 IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial ICS (COMM)/350/2024 20-07-2024 Standard Chartered Bank Vs TruxADDTYA 0044888880 19-07-2024
Block-11 IApp Private Limited KAPOOR(P),

kapoor@eraditelegal.

lasia
ko, New CourtiCommercial ICS (COMM)/352/2024 22-07-2024 [Siemens Industry Software Inc Vs CJAarshia Behl(P),j0818061242 19-07-2024
Block-IT Sengotuvel Managing Director of]

Visita Molds andTools

laarshia@saikrishnaas

sociates
ko, New CourtiCommercial IOMP (COMM)/21/2024 22-07-2024 [Sekhar Dalibonia Vs Urgo CapitalMOHD 0648594449 11-07-2024
Block-11 [Limited IYASIN(P),

Imohdyasin@gmail.co

Im
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Ko, ICommercial IOMP (I) (COMM)/1257/2024 [22-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 20-07-2024
Block-1T Vs Sharma Sachin Jaynarayanbhai [JANGRA(P),

ksingh1123 @rediffma

lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1258/2024[22-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 20-07-2024
Block-1T Vs Rohan Prabhakar Patil JANGRA(P),

ksingh1123 @rediffma

lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1259/2024[22-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 20-07-2024
Block-11 Vs Nilesh Madhukar Chaudhary UANGRA(P),

ksingh1123@rediffmal

lil.com
k4o, New CourtiCommercial IOMP (1) (COMM)/1260/2024/|22-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 20-07-2024
Block-11 Vs Madhukar Baburaq Shinde JANGRA(P),

ksingh1123 @rediffma

fil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1261/2024 [22-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20-07-2024
Block-11 [Limited Vs Bharat Prajapat UJAIN(P),

ladvocateashok.1@gm

lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1262/2024[22-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 20-07-2024
Block-1T Vs Ashish Manikchand Malu UANGRA(P),

ksingh1123 @rediffma

lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1263/2024[22-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 20-07-2024
Block-I1 Vs Amol Suryabhan Balpande UANGRA(P),

ksingh1123@rediffmal

lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1282/2024[23-07-2024 [Kotak Mahindra Bank Vs Harish parv 0643646534 16-07-2024
Block-1T Imahajan(P),

Iparv.mahajanoo7@g

Imail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1283/2024[23-07-2024 [Kotak Mahindra Bank Vsparv 0643646534 16-07-2024
Block-1T [Sambhunath Rajbhar mahajan(P),

lparv.mahajanoo7@g

Imail.com
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ko, ICommercial IOMP (1) (COMM)/1284/2024[23-07-2024 otak Mahindra Bank Vs Tasveerparv 0643646534 16-07-2024
Block-1T Ahmad Imahajan(P),

parv.mahajanoo7@g

Imail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1285/2024[23-07-2024 [Kotak Mahindra Bank Vs Sarveshjparv 0643646534 16-07-2024
Block-11 [Kumar mahajan(P),

parv.mahajanoo7@g

Imail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1286/2024[23-07-2024 [Kotak Mahindra Bank Vs Mahenderjparv 0643646534 16-07-2024
Block-11 [Kumar Kumar mahajan(P),

lparv.mahajanoo7@g

Imail.com
k4o, New CourtiCommercial ICS (COMM)/355/2024 24-07-2024 IM/s Wadco Solutions Vs M/s CloudyDeepak 0873617851 23-07-2024
Block-11 [[ndia Home Furnishing [Kumar(P),

ladvdeepaksaah@gma

fil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1318/2024 [24-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 23-07-2024
Block-11 Vs Siddhant Satish Keer UANGRA(P),

ksingh1123 @rediffma

lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1319/2024 [24-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 23-07-2024
Block-1T Vs Dinesh Kumar UANGRA(P),

ksingh1123 @rediffma

lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1320/2024[24-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 23-07-2024
Block-I1 Vs Chiv Tours And Travels UANGRA(P),

ksingh1123@rediffmal

lil.com
k4o, New CourtiCommercial IOMP (1) (COMM)/1321/2024 [24-07-2024 [Toyota Financial Services India LtdRAJESH 0810343732 23-07-2024
Block-1T Vs Asif Kamil Yashi Shaikh UANGRA(P),

ksingh1123 @rediffma

fil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1329/2024[25-07-2024 l[dfc First Bank Vs Kiran Preet KaugMAYANK 0873347330 24-07-2024
Block-1T 868 IMAHAJAN(P),

INOT GIVEN
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4o, ICommercial JOMP (1) (COMM)/1330/2024[25-07-2024 l[dfc First Bank Vs Abdul Kareem 966 0873347330 24-07-2024
Block-1T IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1331/2024 [25-07-2024 l[dfc First Bank Vs Rinku Singh 759 [MAYANK 0873347330 24-07-2024
Block-1T IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial JIOMP (I) (COMM)/1338/2024[25-07-2024 [Kotak Mahindra Prime Limited VSRAJESH 0810343732 24-07-2024
Block-11 JAmit Kumar UANGRA(P),

ksingh1123@rediffmal

lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1349/2024[25-07-2024 IM/s Fingrow Capital Private LimitedJITENDRA 0911354578 23-07-2024
Block-IT [Through Its Ar Rajat Chaudhary VSKUMAR

INishar Khan Saifi ISINGH(P),

jkschauhan@rediffm

lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1353/2024[26-07-2024 [dfc First Bank Ltd Vs Md SaddamMAYANK 0873347330 25-07-2024
Block-1T [Khan 1777 IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1354/2024[26-07-2024 [dfc First Bank Ltd Vs IndrjeefMAYANK 0873347330 25-07-2024
Block-1T [Kumar 5823 IMAHAJAN(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1355/2024 [26-07-2024 l[dfc First Bank Ltd Vs Pankaj KumarfMAYANK 0873347330 25-07-2024
Block-11 lo408 IMAHAJAN(P),

INOT GIVEN
k4o, New CourtiCommercial ICS (COMM)/361/2024 27-07-2024 IMindwave Healthcare Pvt Ltd VsVaibhav 0810134793 25-07-2024
Block-1T IGentech Healthcare Pvt Ltd Vhamtani(P),

INOT GIVEN
ko, New CourtiCommercial IOMP (I) (COMM)/1371/2024 [27-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20-07-2024
Block-11 [Limited Vs Satya Prakash 9761 JAIN(P),

ladvocateashok.1@gm

jail.com
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ko, ICommercial IOMP (I) (COMM)/1372/2024 [27-07-2024 [Toyota Financial Services i 8376049807 20-07-2024
Block-1T [Limited Vs Ram Nath Verma UJAIN(P),
ladvocateashok.1@gm
lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1373/2024 [27-07-2024 [Toyota Financial Services IndiaDINESH 8376049807 20-07-2024
Block-11 [Limited Vs Harpreet Basant Singh ~ [JAIN(P),
ladvocateashok.1@gm
lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1390/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0810343732 27-07-2024
Block-11 Vs Asfak UANGRA(P),
ksingh1123@rediffmal
lil.com
k4o, New CourtiCommercial IOMP (1) (COMM)/1391/2024 [29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0810343732 27-07-2024
Block-11 Vs Ram Singh JANGRA(P),
ksingh1123 @rediffma
fil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1392/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0810343732 27-07-2024
Block-11 Vs Sidhi Vinayak Minerals UANGRA(P),
ksingh1123 @rediffma
lil.com
ko, New CourtiCommercial IOMP (I) (COMM)/1393/2024[29-07-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0810343732 27-07-2024
Block-1T Vs Jasmer Singh UANGRA(P),
ksingh1123 @rediffma
lil.com
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18[EX(COMM) 154/2024 01-07-2024 IM/s PASUPATI SPINNING ANDPPRAVEEN 0810254139 12-06-2024
IDISTRICT JUDGE [EAST BLOCK 1 WEAVING MILLS LTD. Vs M/sKAPOOR
[TILAK EXPORTS AND ANR. lpkapoor194@gmail.c
om
ICS(COMM) 2505/2024 02-07-2024 IRAHUL KUMAR Vs FDD MARKYAKSH GARG [9971574490 10-06-2024
IPRIVATE LIMITED AND ORS.
ICS(COMM) 2506/2024 02-07-2024 [INDOSPIRITS BEVERAGES|GIRISH 90899617989 06-06-2024
IPRIVATE LTD. Vs M/s ASHIBHARDWAJ
[EXPORTS PRIVATE LTD. AND ORS anand,jha@asj]ega].i
n
EX(COMM) 157/2024 03-07-2024 IPAVILION AND INTERIORS INDIAATUL 9212528030 22-06-2024
IPVT. LTD. Vs ROLTA INDIASRIVASTAVA
ILIMITED helplegal.delhi@gmai
l.com
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JANR. Vs M/S SM FINLEASE LTD.

ICS(COMM) 2852/2024 06-07-2024 IBANK OF BARODA Vs AKASHARUN KUMARI8586863313 21-06-2024
IKUMAR PROPRIETOR OF M/S KSBSHUKLA
INTERNATIONAL
lconnect@snslegal.in
ICS(COMM) 2853/2024 06-07-2024 IBANK OF BARODA Vs VIKASHIARUN KUMARIB586863313 21-06-2024
SHARMA PROPRIETOR OF M/SSHUKLA
ISATYAM ENTERPRISES
connect@snslegal.in
ICS(COMM) 2856/2024 06-07-2024 JAMBA DUTT MISRA Vs POSITIVEINAMRITA 0810865249 04-07-2024
[FOOD VENTURES PVT. LTD,MALIK
THROUGH) SIDDHARTH JAIN namratamalikn@yah
loo.com
ICS(COMM) 2857/2024 08-07-2024 STATE BANK OF INDIA VSSUCHITA 8896932838 04-07-2024
IRAKESH IDIXIT
lagnihotrisuchita@gm
lail.com
[EX(COMM) 161/2024 08-07-2024 UFLEX LIMITED Vs RCMTRAJEEV 0810028877 20-06-2024
ICLOTHINGS PVT. LTD. IAGARWAL
lawyersinc@rediffmail
l.com
ICS(COMM) 2855/2024 09-07-2024 IDBI BANK LTD Vs M/s SAQLAINISUNITA 0911730600 03-07-2024
APPEARLS AND OTH. ISHARMA
ICS(COMM) 2864/2024 10-07-2024 INTEC INFONET PVT. LTD. VSRAHUL 0899218215 05-06-2024
IMAHARISHI DAYANANDMALHOTRA
[IUNIVERSITY rahulssmalhotra@ma
fil.com
ICS(COMM) 2875/2024 15-07-2024 AR KAY MEDICOS PRIVATEAMIT DAYAL (9810164421 10-07-2024
ILIMITED Vs THREPSI SOLUTIONS
IPRIVATE LIMITED imail @amitdayal.attor]
ney
ICS(COMM) 2882/2024 18-07-2024 IM/s ANTARA INFRATECH Vs M/STARUN GARG [8285832757 01-06-2024
ILOOP MATRIX INDIA PVT. LTD.
IAND OTHERS tarungargo3@icloud.
com
JARB. A.(COMM) 2/2024 18-07-2024 ISHAILENDRA DATT RATURI ANDS.K. SINGH 0811101773 15-07-2024
JANR. Vs M/S SM FINLEASE LTD.
IMIS DJ 531/2024 19-07-2024 IBIMLESH THAKUR, PROPRIETOR,[SHIVA JEE0311118861 16-07-2024
IM/S OMISHA ENTERPRISES VSSHUKLA
IM/s PAN REALTORS PVT. LTD shivajishuklaadvocate
(@gmail.com
ICS(COMM) 2888/2024 20-07-2024 IM/s IDEST ASSOCIATES LLP VsShahzeb Ahmed j9911150016 18-07-2024
IM/s COCO COMPUTERS SERVICES
office@acechambers.i
n
JARB. A.(COMM) 03/2024 20-07-2024 ISHAILENDRA DATT RATURI ANDS.K. SINGH 9811101773 18-07-2024
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ICS(COMM) 2005/2024 24-07-2024 IBENTLEY SYSTEMSANKUR 0811809439 21-07-2024
INCORPORATED Vs SAIKATYAL
INFOTECH SYSTEMS LIMITED lankurkatyal @asklegall
.co.in
[EX(COMM) 185/2024 25-07-2024 IM/s ARYSTA LIFESCIENCE INDRAJESH 0811385576 16-07-2024
ILTD Vs M/s SPLENDORKUMAR
ILANDBASE LTD liticorpjurists@gmail.
com
[EX(COMM) 186/2024 25-07-2024 AKK BUILDCON PVT LTD VSNITESH 90953614060 24-07-2024
IFRANCHISE MANAGEME UMAR
ICOMPANY PVT LTD zmhassociate@gmaul
.com
IOMP(COMM) 61/2024 26-07-2024 IN. K. SHARMA Vs VISION INDIA[SONAKSHI 0711834225 24-07-2024
IAYURVED PRIVATE LIMITED ISINGH
officesonakshi@gmaill
.com
ICS(COMM) 2020/2024 27-07-2024 [UMA DEVI Vs SARDAR SWARNDEVENDER 0818317222 17-07-2024
ISINGH NATIONAL INSTITUTE OFSINGH
[BIO ENERGY AND ANR.
[EX(COMM) 188/2024 20-07-2024 IM/S JAINSONS EMPORIO PVT}-- - 20-07-2024
ILTD Vs M/S LUMOS LIGHTING
ISOLUTIONS PVT LTD
ICS(COMM) 2925/2024 30-07-2024 BENTLEY SYSTEMSAARSHIA 0818061242 28-07-2024
INCORPORATED AND ANR VSBEHL
ISHARAD GUPTA AND ORS laarshia@saikrishnaas
sociates.com
29 IMS. NEELAMSOUTH- 14 [Recovery ICS/COMM/2838/2024 7/2/24 IM/S INDOSPIRIT DISTRIBUTIONJKARAN GUPTA 9729202222 7/1/24
ISINGH, DISSTRICTEAST ILTD. VS. ROHIT VERMA
JUDGE [KARAN@KGVSLEGA|
IL.COM
ICS/COMM/2839/2024 7/2/24 SANGAT SINGH VS MANGATANIS MOHD. [90971417326 7/1/24
ISINGH
IMOHD.ANISH962@
IGMAIL.COM
ICS/COMM/2840/2024 7/3/24 IPARDEP KUMAR MALHOTRA VS|GAURAV PURI (9833947824 7/2/24
IKNITCRAFT APPARELS INT.
IADVGAURAVPURI@
IGMAIL.COM
ICS/COMM2859/2024 7/6/24 INOVACARE APPLIANCES PVT.|VIKAS 0999010507 7/5/24
ILTD. Vs GRYPHON APPLIANCESNAGWAN
LTD. DURISLAW@OUTLO
OL.COM
ICS/COMM/2877/2024 7/11/24 ISTATE BANK OF INDIA VS. PAPPUKRISHAN 9990577700 7/10/24
IKUMAR IKUMAR
IKRISHENKUMAR @
IGMAIL.COM
ICS/COMM/2893/24 7/20/24 ISTATE BANK OF INDIA VS. AZAZ[VARUN 0818365119 7/19/24
[KHAN ICHANDIOV
IN/A
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ICS/COMM/2894/24 7/20/24 IM/S PREMIER INFRA SERVICESSHIVANATH (9868334630 7/19/24
IPVT. LTD. VS. M/S OCEANMAHANTA
ICONSTRUCTIONS
IN/A
ICS/COMM/2912/24 7/23/24 ISTATE BANK OF INDIA VS. KANTIDHARMENDRA|8800784740 7/22/24
RAM ISINGH
ISHUBHI673@GMAI
IL.COM
ICS/COMM/2919/24 7/19/24 ISHRI OM CREATIONS VS. NEW|SHAURYA 0968068994 7/18/24
ISHOP C STORE NETWORKS PVT.,SHARMA
ILTD.
IN/A
ICS/COMM/2921/24 7/24/24 IM/S NIPPON PAINTS VS. M/SRAKESH KJ0899454835 7/24/24
ISPACIUX CONCEPTS ISHUKLA
IMINALDUBE@SPAC
[TUX.IN
ICS/COMM/2929/24 7/30/24 ISTATE BANK OF INDIA VS. PINTU|SUCHITA 8896932838 7/20/24
IKUMAR IDIXIT
IAGNIHOTRISUCHIT
A@GMAIL.COM
ICS/COMM/2923/24 7/27/24 INSTAVERITAS INDIA VS. VAMAVIREN 9433433333 7/26/24
IBUSINESS SOLUTIONS BANGAL
IVIRENBANSAL1@G
IMAIL.COM
ICS/COMM2933/24 7/30/24 ACE ENERGY SOLUTION VS|CHANDAN 9999569914 7/30/24
IPRABHA INFRASTRUCTURE IMAITY
ICHANDAN1MAITY@
IGMAIL.COM
Tramde Mark ICS/COMM/2858/24 7/5/24 IGURUJI KA ASHRAM VS. SONIAIAPURVA GAUR 9717720707 7/4/24
IKATHURIA
ICONTACT@LEXTON]|
I[EGROUP.COM
ICS/COMM2890/24 7/17/24 IBENTLY SYSTEMS VS. ATOMGCO [ANKUR 880085892 7/17/24
IKATYAL
IANKUKRKATYAL@
ASKLEGAL.CON.IN
ICS/COMM/2924/24 ku/28/24 IVICTORIA’S SECRET & CO. VS/S.K. BANSAL (9650682928 7/27/24
IKISHOR NARIS
RISHI@ UNITEDAN
IDUNITED.COM
ICS/COMM/2932/24 7/30/24 IBENTLEY SYSTEMS VS. WATMOVIANKUR 880085892 7/29/24
[ENGINEERING KATYAL
IANKUKRKATYAL@
ASKLEGAL.CON.IN
ICS/COMM/2883/24 7/17/24 IORIENT ELECTRIC VS. JITENDRA [GOVIND 0810129320 7/17/24
IDUGGAL
IGOVIND@DUGALG

REWAL.COM




S.No Court

JAIN

30 SH. AJAY KUMAR|

District

[EAST

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

ICommercial Suit ICS (COMM)/2850/2024 05-07-2024 OM STEEL PVT LTD Vs ROBOTAditya Goel(P), 9999904433 03.07.2024
OMPONENTS PVT LTD
linternationalleiralnet
ork(a)gmail.com
ICommercial Suit ICS (COMM)/2871/2024 12-07-2024 IFFERENT COUNTS Vs M/SRitwik 0999320409 31.05.2024
ITCRAFT APPARELS[Parikh(P),
INTERNATIONAL PVT LTD ritwikoff@outlook.co
Im
ICommercial Suit ICS (COMM)/2876/2024 15-07-2024 TPS INFRASTRUCTURE LTD VsJoby Pl9899855689 11.07.2024
IM/S INCH ENVIRO Varghese(P),
[TECHNOLOGIES PVT LTD ILAWJPV@GMAIL.C
OM
ICommercial Suit ICS (COMM)/2896/2024 22-07-2024 IM/S SUPER AGENCIES Vs MOOLRonak 0821104506 07.07.2024
ICHAND AND CO CONTRACTSGupta(P),
IPRIVATE LIMITED ronakgupta]31998@’
lgmail.com
ICommercial Suit ICS (COMM)/2900/2024 23-07-2024 IDBI BANK LIMITED Vs M/S ARV|Saksham 9911730600 19.07.2024
IGARMENTS Mittal(P),
ICommercial Suit ICS (COMM)/2903/2024 24-07-2024 AR KAY MEDICOS PRIVATEAMIT 0810164421 21.07.2024
ILIMITED Vs SAAMAGDAYAL(P),
IHEALTHCARE PROFESSIONAL Imail@amitday'al.atto
IMANAGEMENT PRIVATE LIMITED| Imey
ICommercial Suit ICS (COMM)/2902/2024 24-07-2024 ICANARA BANK Vs HASMI BEGUM [Pratap Chandra j9990366723 22.07.2024
[Rana(P),
[prana25000@gmail.c
om
ICommercial Suit ICS (COMM)/2913/2024 25-07-2024 IM/S AVOOK GLOBAL PVT LTD VsUJJWAL 9818651449 22.07.2024
IDEEPAK ARORA JAIN(P),
vI5goels12@gmail.co
m
ICommercial Suit ICS (COMM)/2916/2024 26-07-2024 IBENTLEY SYSTEMS INC AND ANRRahul 9910044787 24.07.2024
Vs DIPTT RANJAN NAYAK [Beruar(P),
rahul.beruar@beruar.|
com
ICommercial Suit ICS (COMM)/2917/2024 26-07-2024 ISTATE BANK OF INDIA Vs BALJITVARUN 9818365119 24.07.2024
ISINGH ICHANDIOK(P),
chambersofvaruncha
ndiok@gmail.com
ICommercial Suit ICS (COMM)/2927/2024 30-07-2024 IM/S SAINATH SEVABHAVISONU 0810496860 16.07.2024
ISANSTHA MAJALGAON Vs M/SVIVAK(P),
INNOVATIVE FINANCIAL kumarisabita2013@g
JADVISORS PVT LTD Imail.com
ICommercial Suit ICS (COMM)/2926/2024 30-07-2024 IBENTLEY SYSTEMS AND ANR VSANKUR 081180943 27.07.2024
IRADIANT ENGINEERINGKATYAL(P),
ICOMPANY
lankurkatval @asklega

1.CO.in
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ICommercial Suit ICS (COMM)/2499/2024 |01-07-2024 Akom Technologies Pvt Ltd VSNITESH 0560037688 6/7/24
IDialxtel India Private Limited AndKUMAR(P),
Ors IMRINALSHARMA14
o @GMAIL.COM
ICommercial Suit ICS (COMM)/2498/2024 |01-07-2024 IM/s Purple Monkey through its propMRITYUNJAY [8130990609 6/7/24
Vs Lifestyle And Media BroadcastingKUMAR(P),
[Limited through its AR ILEGAL@AMYGLOB
AL.ORG
ICommercial Suit ICS (COMM)/2509/2024 [02-07-2024 IMs Indospirit Distribution LimitedKaran Gupta(P),j9729202222 6/10/24
Vs Tajinder Singh Wa Dhawan
IKARAN@KGVSLEGA|
IL.COM
ICommercial Suit ICS (COMM)/2510/2024 [02-07-2024 IMs Indospirit Distribution LimitedKaran Gupta(P),l9729202222 6/10/24
Vs Mr Chitranjan Suri
IKARAN@KGVSLEGA
IL.COM
ICommercial Suit ICS (COMM)/2507/2024 [02-07-2024 Indospirit Marketing Pvt Ltd Vs M/s(Girish 0899617989 6/10/24
Indo Bevtrade Pvt Ltd [Bhardwaj(P),
IANAND.JHA@ASJL
[EGAL.IN
ICommercial Suit ICS (COMM)/2511/2024 [|02-07-2024 Pammu And Kashmir Bank VSANURAG 9953459952 6/12/24
IGranular Consultancy Service Pvt SHARMA(P),
Ltd And Ors RAUZLEGAL@GMALI
IL.COM
ICommercial Suit ICS (COMM)/2508/2024 [02-07-2024 INaturegen Technologies Pvt Ltd VSARCHIT 9599043048 7/1/24
IM/s Global Cane Sugar Services PviiISINGHAL(P),
ILtd ILEGAL@SIGMALEG
AL.IN
ICommercial Suit ICS (COMM)/2844/2024 [04-07-2024 ICanara Bank Vs Shri Rajesh KumarPratap Chandra j9990366723 7/2/24
IProp RJ Enterprises Rana(P),
IPRANA25000@GMA
[L.COM
ICommercial Suit ICS (COMM)/2843/2024 |04-07-2024 IM/s Convergia Digital Education PviiRAJESH 0810195013 7/2/24
ILtd Vs Edugeetha Learning SolutionKUMAR(P),
IPvt Ltd And Ors IKUMARRAJESHADV|
(@YAHOO.COM
ICommercial Suit ICS (COMM)/2842/2024 [04-07-2024 IM/s Maxposure Limited Vs M/SVARUN 0811360477 7/2/24
[Thumbprint Advertising Pvt Ltd ICHOPRA(P),
INARESHADVOCATE
(@YAHOO.COM
ICommercial Suit ICS (COMM)/2851/2024 [05-07-2024 [DBI Bank Ltd Vs M/s Sai Kripaﬁ;lksham 0911730600 7/3/24
Plastic and Ors Through ItsMittal(P),
Propreiter SGSJURIST@GMAIL
.COM
ICommercial Suit Misc DJ/513/2024 06-07-2024 IMohit Kumar Gupta Vs M/s IntraSANJIV 0871323957 7/4/24
[Tech Computers Pvt Ltd ISHARMA(P), IADVOCATESANJIVS
IHARMA@GMAIL.CO
M
ICommercial Suit ICS (COMM)/2860/2024 [09-07-2024 State Bank Of India Vs Sunil Sharma [KRISHAN 9990577700 7/6/24
KUMAR(P),
IKRISHENKUMAR @
IGMAIL.COM
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ICommercial Suit ICS (COMM)/2891/2024 [20-07-2024 IM/s Shivani Textiles Ltd Vs M/s AVAPRAVEEN 0810254139 7/18/24
Apparels APOOR(P),
ISWAYAMPAHI@GM
ATL.COM
ICommercial Suit oMP (Df22-07-2024 [dfc First Bank Ltd Vs Nakchhed [SANJEEV 0717028845 7/19/24
(COMM)/35/2024 [Ram [PATHAK(P),
ILITIGATION@SRCS
ILEGAL.COM
ICommercial Suit oMP (Df22-07-2024 [dfc First Bank Ltd Vs Nakchhed [SANJEEV 9717028845 7/19/24
(COMM)/34/2024 [Ram IPATHAK(P),
[ILITIGATION@SRCS
ILEGAL.COM
ICommercial Suit OoMP (Dj22-07-2024 l[dfc First Bank Ltd Vs Kishori Devi [SANJEEV 0717028845 7/19/24
(COMM)/32/2024 IPATHAK(P),
ILITIGATION@SRCS
ILEGAL.COM
ICommercial Suit OoMP (@D)f22-07-2024 [dfc First Bank Ltd Vs Mehruddin [SANJEEV 9717028845 7/19/24
(COMM)/33/2024 Aminuddin IPATHAK(P),
ILITIGATION@SRCS
ILEGAL.COM
ICommercial Suit ICS (COMM)/2910/2024 [24-07-2024 IM/s Profile IT Solutions Pvt Ltd VsTaksh Suri(P), (9810239071 7/22/24
IQaisar Raza Khan
BHARATMAL2@GM
AIL.COM
ICommercial Suit ICS (COMM)/2911/2024 [24-07-2024 State Bank Of India Vs Shamshuddin[KRISHAN 9990577700 7/23/24
[KUMAR(P),
IKRISHENKUMAR @
IGMAIL.COM
ICommercial Suit ICS (COMM)/2909/2024 [24-07-2024 IM/s Intergrated Batteries India PvilVikas Bhatia(P), 9811379676 7/23/24
ILtd Vs M/s Ingram Micro India Pvt|
Ltd VKSBHT6@GMAIL.Q
oM
ICommercial Suit ICS (COMM)/2907/2024 [24-07-2024 Bentley Systems Incorporated VsAnkur 0811809439 7/23/24
[Focus Geospatial Private Limited [Katyal(P),
ANKURKATYAL@AS
IKLEGAL.CO.IN
ICommercial Suit ICS (COMM)/2908/2024 [24-07-2024 INavneet Kaur Vs Highfive GlobalNivesh 9899979242 7/23/24
INetworks Private Limited ISharma(P),
IPRUDENSGLOBUS
(@GMAIL.COM
ICommercial Suit ICS (COMM)/2922/2024 [26-07-2024 Bentley Systems Inc Vs Ram GopalRahul 0910044787 7/25/24
[Raju and Anr [Beruar(P),
IRAHUL.BERUAR@B
I[ERUAR.COM
ICommercial Suit ICS (COMM)/2918/2024 [26-07-2024 IDhani Loans And Services Ltd Vs M|SUNIL 9654981794 25/07//24
IG Software Private Limited WALI(P),
WALIADVOCATE@G|
IMAIL.COM
ICommercial Suit IOMP (COMM)/65/2024 [29-07-2024 IContainer Corporation Of India VsRishi K{0891920235 7/27/24
IM/s Highway Roadlines Pvt Ltd lAwasthi(P),
IRISHIKAWASTHI@
IYAHOO.CO.IN
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Vs APSARA HERBALS

varnikabajajadvocate

[Execution Petition 31-07-2024 IBSES RAJDHANI POWER LTD. Vs[Naresh 0818334269 27-07-2024
IMAJID [Bhardwaj
[Rishabh@rrjassociate
.com
ICommercial Suit ICS (COMM)/2901/2024 [24-07-2024 IM/S A.K.G STEEL INDUSTRIES VsUJJWAL JAIN [0810597417 19-07-2024
IM/S KAMLA ADITYA
ICONSTRUCTIONS PVT. LTD. ngoe]512@;gmaii.c0
Im
ICommercial Suit IOMP (COMM.)/60/2024 [22-07-2024 AMBUSH CEMENT PVT. LTD. VSGOVIND 0810002830 19-07-2024
ISLIPCO CONSTRUCTIONS PVT.SINGH
ILTD. gargrajiv26@yahoo.c
o.in
ICommercial Suit ICS (COMM)/2892/2024 [22-07-2024 IM/S CUTE CARE LIFE SCIENCESRohit Gour 8486057784 20-07-2024
IPVT. LTD. Vs M/s GUPTA JEE
IPHARMA ladvrohitgour@gmail.
com
ICommercial Suit OMP (D20-07-2024 IDFC FIRST BANK LTD. VSSANJEEV 971702884 13-07-2024
(COMM.)/24/2024 INAVINDAR KHUSI IPATHAK
litigation@sreslegal.c
o
ICommercial Suit OoMP (D20-07-2024 IDFC FIRST BANK LTD. Vs ASGAR[SANJEEV 971702884 13-07-2024
(COMM.)/25/2024 ISHARIF IPATHAK
litigation@srcslegal.c
o
[Execution Petition [EXECUTION 19-07-2024 Supreme Audiotek Pvt Ltd VsAryan Arora -~ 12-07-2024
(COMM.)/175/2024 [Umritha Infrastructure Development
ILLP
[Execution Petition [EXECUTION 18-07-2024 [UCO BANK Vs SH. CHARANJEETBINAY KUMAR(9868113796 11-07-2024
(COMM.)/172/2024 ISINGH IMISHRA
bkmdelhi @gmail.com|
[Execution Petition [EXECUTION 18-07-2024 J[UCO BANK Vs MS. DEEPA IBINAY KUMARQ868113796 11-07-2024
(COMM.)/173/2024 IMISHRA
bkmdelhi @gmail.com|
[Execution Petition [EXECUTION 16-07-2024 [UCO BANK Vs VIRENDERBINAY KUMAR/g868113796 15-07-2024
(COMM.)/171/2024 BHARDWAJ PROPRIETOR OFMISHRA
IM/S. KUMAR TRADER
bkmdelhi@gmail.com|
ICommercial Suit ICS (COMM)/2874/2024 [15-07-2024 IM/S FLAKTGROUP INDIADIXIT MEHTA (8556059335 05-07-2024
IPRIVATE LIMITED Vs M/S FEBQ
I[ENGINEERING PRIVATE LIMITED| IADV.MEHTADIXIT
IAND ORS. (@GMAIL.COM
ICommercial Suit ICS (COMM)/2873/2024 [12-07-2024 ICANARA BANK Vs Vijay LaxmiKUMAR 9718909886 08-07-2024
[Electronics Pvt Ltd IVISHWJEET
ladv.
vishwjeet@gmail.com|
ICommercial Suit ICS (COMM)/2865/2024 [11-07-2024 IM/s ZENTIC PHARMACEUTICALVVarnika Bajaj (9838660707 10-07-2024

(@gmail.com
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ICommercial Suit ICS (COMM)/2863/2024 [10-07-2024 ASHVAL VADERAA Vs IPSAASunil 0810159436 03-07-2024
[HOLDINGS PVT. LTD. IChoudhary
ramesh_kumar com
any@yahoo.co.in
ICommercial Suit ICS (COMM)/2862/2024 [06-07-2024 ISTATE BANK OF INDIA Vs MR/Dharmendra [8800784740 02-07-2024
IAVINAST CHINNATHAMBI Singh
shubhi1673@gmail.cof
Im
ICommercial Suit ICS (COMM)/2847/2024 |05-07-2024 [HARISH KUMAR Vs M/S. DIOSArun Sharma [991133 1276 06-06-2024
ILIFESCIENCES PRIVATE LIMITED|
[THROUGH ITS DIRECTOR
contactus@akj law. in
ICommercial Suit ICS (COMM)/2848/2024 [05-07-2024 IM/s Samara India Private Limited VsBrijesh Singh (9999678571 10-06-2024
IM/S. M S MOTOR CO
lamareshsinghadvocat
e@gmail.com
ICommercial Suit ICS (COMM)/2849/2024 [05-07-2024 IM/s Convergia Digital Education PviiRAJESH 0810195013 27-06-2024
ILtd  through its  authorisedKUMAR
representative = Mr. Guru Duty kumarrajeshadv@yah|
[Sharma Vs Mr Girija Nandan Pandey] lbo.com
ICommercial Suit ICS (COMM)/2837/2024 [04-07-2024 IDBI BANK LTD. Vs M/S JAY RAM|Saksham Mittal 9643993275 28-06-2024
IDEV TIMBER AND PLYWOOD AND|
0TS
sgsjurist@gmail.com
33 IMS NIRJA BHATIA [SOUTH- INIL ICS (COMM) 2503/2024 02.07.2024 Vinod Kumar Agarwal Vs M/S G.T.lJMs. Neenag811383669 ladvneenamalhotra@go5.06.2024
[EAST [[nfrastructure Ltd. IMalhotra
ICS (COMM) 2504/2024 02.07.2024 [Excel Dyechem Pvt Ltd VgSh. Vishaljg354808102 ladvvishalsaxena@gm{o5.06.2024
S.K.Dyeing & Finishing Mills Pvt Ltd [Saxema
ICS (COMM) 2832/2024 03.07.2024 [State Bank of India Vs Rahul SharmafSh. K.K.Singh 0810343732 k.singh1123@rediffmg21.06.2024
ICS (COMM) 2833/2024 03.07.2024 IM/S Asia Research Parteners LLP VsSh. Vineeto838661141 vineettaneja@gmail.c{24.06.2024
IM/S Optimal Strategix Group Inc.  [Taneja
ICS (COMM) 2834/2024 03.07.2024 [Hettich India Pvt Ltd Vs M/SMs. Rupaml9910721966 rupamjumari@gmail.{24.06.2024
[Suvinder & Co. [Kumari
ICS (COMM) 2835/2024 03.07.2024 Bank of Baroda Vs Ms. PalvinderfSh. Arun Kumarj8586863313 connect@snslegal.in [21.06.2024
[Kaur [Shukla
ICS (COMM) 2845/2024 04.07.2024 [To the New Pvt Ltd Vs SarvalokaAnandita Singh [8505853818 eletronic fees locked [29.07.2024
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ICS (COMM) 2867/2024 04.07.2024 State Bank Of India Vs Shila Devi  [Dharmendra  [8800784740 IDharmendra@gmail. [24.07.2024
Singh com
ICS (COMM) 2868/2024 06.07.2024 Applied Electro Magnetics Pvt Ltd.Sh. Manishjg818218885 Imanishkaushik.law@g25.07.2024
Vs M/S Zelotic Technologies Pvt Ltd [Kaushik
ICS (COMM) 2866/2024 06.07.2024 Tarun  Gupta Vs  ChallengernMs. Saranshjo891116809 jainsaransh19@gmailj27.07.2024
IComputers Ltd Pain
ICS (COMM) 2869/2024 11.07.2024 [Naresh Kumar Vs Kewal Singh Sh. Sudhirjg811951070 sudhir@naagar.com [01.07.2024
[Naagar
ICS (COMM) 2878/2024 15.07.2024 [Punjab National Bank Vs RahullSh.  Avadheshj9o810362626 lakshakyao1@gmail.cdo7.06.2024
[Murail [Kumar Shakya
ICS (COMM) 2884/2024 18.07.2024 [Bank of Baroda Vs Bhola Nath Soni [Sh. Anshuman/9g990042642 ianshumanadv@gmaif23.05.2024
Srivastava
ICS (COMM) 2889/2024 20.07.2024 IM/S Veira Electroniocs Pvt Ltd VgSh  Sudhir Kj9810897157 sanejask@rediffmail.d15.07.2024
IM/S Vishal Mega Mart Pvt Ltd. Saneja
ICS (COMM) 2006/2024 24.07.2024 State Bank of India Vs Rajo [Krishan Kumar (9990577700 krishankumar@gmaillo5.07.2024
ICS (COMM) 2887/2024 22.07.2024 [Shrikant Gupta v/s Credforce AsiaRahul Sharma 9953459952 rauzzlegal@gmail.co [10.06.2024
ltd Im
ICS (COMM) 2915/2024 25.07.2024 IM/S S&JBevrages v/s Navneeta Agro|Ashish Raizada 9811740840 raizadaasheesh@gmaj23.07.2024
ICS (COMM) 2914/2024 25.07.2024 Paju pharmaceticals v/s MR productsfHardik Gogia 9811081980 Imail@wrbindia.com [22.07.2024
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31-07-2024 IBALAJI ENTERPRISES Vs ZESTHA[Preeti kumari  [8010322614 20-07-2024
[PROJECTS PVT. LTD. AND ORS.
lamreshllm@gmail.co
Im
31-07-2024 IM/S DETERGEO CHEM PVT. LTD.Manish Raghav 9873645048 23-07-2024
Vs TULSI CHEMICALS
raghavlawefile @gmai
l.com
IOMP (COMM.)/62/2024 [29-07-2024 IM/s INDO ARYA LOGISTICS Vs(GOVIND 9711925013 19-07-2024
[HARYANA STATE COOPERATIVESINGH
ISUPPLY AND MARKETING| bbguptavaldl@gmail.
IFEDERATION LIMITED (HAFED) lcom
IOMP (COMM.)/63/2024 [29-07-2024 IM/s INDO ARYA LOGISTICS VSGOVIND 9711925013 19-07-2024
[HARYANA STATE COOPERATIVESINGH
ISUPPLY AND MARKETING bb: guptavald]@ gmall
IFEDERATION LIMITED (HAFED) lcom
IOMP (COMM.)/64/2024 [29-07-2024 IM/s INDO ARYA LOGISTICS Vs(GOVIND 9711925013 19-07-2024
IHARYANA STATE COOPERATIVESINGH
ISUPPLY AND MARKETING| bbguptavaldl@gmail.
IFEDERATION LIMITED (HAFED) lcom
ICS (COMM)/2904/2024 [24-07-2024 IM/S VARUN BEVERAGES LTD. Vspuneet bajaj 08 11700918 19-07-2024
IM/S AXIS E CORP SOLUTIONS
IPVT. LTD. AND ORS. ladvocate.puneet31@g
Imail. com
ICS (COMM)/2899/2024 [23-07-2024 IASHIANA HOMES PRIVATEKeshav ~ Singhlg717591162 21-07-2024
ILIMITED Vs ASHIANA HOMES|Saini
JAND BUILDERS
ktiwari@knrn.in
oMP (D20-07-2024 IDFC FIRST BANK LTD. Vs KAJAISANJEEV 9717028845 13-07-2024
(COMM.)/26/2024 IRUPESH [PATHAK
litigation@srcsiegal.c
om
OMP (D}20-07-2024 [IDFC FIRST BANK LTD. Vs MANJUISANJEEV 0717028845 13-07-2024
(COMM.)/27/2024 IDEVI IPATHAK
litigation@srcsiegal.c
om
ICS (COMM)/2886/2024 [19-07-2024 IM/S LORD FINCAP LTD. Vs M/SSHEKHAR 9953737772 17-07-2024
IRVANTAGE MERCHANDISE PVT|CHAUHAN
ILTD. AND ORS. IOFFICE@ASHARMA
L IN
oMP (Dn8-07-2024 IMRS. SAROJ KUMAR Vs M/SNITIN GOEL |9717110848 15-07-2024
(COMM.)/23/2024 ILAVIE CARE PVT. LTD.
IOMP (COMM.)/58/2024 [12-07-2024 IM/S SPML INFRA LIMITED Vs M/SKAUSHIK 0650174584 08-07-2024
IBHAVANI ENTERPRISES ICHATTERJEE
samrat@sjalanco.com|
ICS (COMM)/2861/2024 [10-07-2024 IMahesh Edible Oil Corporation PvtiVarnika Bajaj (9838660707 05-06-2024
ILtd Vs M/S Shiv Traders
vamikabajajadvocate
(@gmail.com
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IOMP (COMM.)/56/2024 [06-07-2024 ISYSCOM PACKAGING COMPANY|Vibhor Garg 0811352998 02-07-2024
Vs HARYANA STATE]
ICOOPERATIVE SUPPLY AND|
IMARKETING FEDERATION LTD. vibhor@bavlegal.in)
IOMP (COMM.)/57/2024 [06-07-2024 Syscom Consumer Products Pvt. Ltd.Vibhor Garg 0811352998 02-07-2024
Vs Haryana State Cooperative Supply]
IAnd Marketing Federation Limited
vibhor@bavlegal.in)
ICS (COMM)/2846/2024 |05-07-2024 BENTLEY SYSTEMS AND ANR. VsgAnkur Katyal [8800858923 02-07-2024
IMMS ADVISORY PRIVATE LTD.
lankurkatyal @asklegall
.co.in
[EXECUTION 04-07-2024 IMs Jv Express Logistics Pvt Ltd Vs M[Mayank Singhal [8977126126 27-06-2024
(COMM.)/159/2024 SJ S Furnishings Pvt Ltd IADVMA Y|
ANKSINGHAL@GM
AIL.COM
ICS (COMM)/2514/2024 [03-07-2024 SANDEEP SAXENA Vs M/S A.BJRohtash Kanwar{g811207995 24-06-2024
ICAD CONSULTANCY PVT. LTD.
rohkan147@gmail.co
Im
ICS (COMM)/2500/2024 [02-07-2024 Gopal Das Gupta And Anr VSANURAG 995$4:599'52 10-06-2024
ICredforce Asia Limited ISHARMA
rauzlegal@gmail.com
ICS (COMM)/2502/2024 [02-07-2024 IM/s Vee Excel Drugs Anngshu Chaudharyfg71127 5697 28-06-2024
[Pharmaceuticals Pvt Ltd Vs Nity:
Vaishnavi Singh leshuadvocate@gmail.
com
35 SH. RAJ KUMARSOUTH- 39 BlockIi ICS (COMM) l2512/2024 03.07.2024 ISBI V/S ASHU KUMAR [K.K SINGH 0810343732 21.06.2024
TRIPATHI, [EAST
IDISTRICT
JUDGE(COMMERCI
AL COURT) KSINGH1123@REDI
IFFMAIL.COM
IOMP (COMM) 2513/2024 03.07.2024 IM/S AN BUYING V/S HANSUPPAL &17895664246 05.06.2024
[FASHION IASSOCIATES
laccouns@anbts.com
ICS-COMM 2830/2024 03.07.2024 IMITA INDIA V/S ABB ILAKSHAY 0811870224 04.06.2024
ISAHNEY
ISSLAW316 @GMAIL.
ICOM
ICS-.COMM 2831/2024 03.07.2024 IMITA INDIA V/S INVENTUM F-DO-- F-DO-- ---DO--
-DO--
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ICS-.COMM 836/2024 04.07.2024 QUATTRO WELL PVT VSP N B 7042181838 02.07.2024
A UR
Imail @rishabkapur.co
m
[EX.COMM 158/2024 04.07.2024 INTEC CAPITAL V/S PIYUSH[PRANAV 0654854905 24.05.2024
ICOLONISERS IGOYAL
[LEGAL.PRANAVGOY|
AL@GMAIL.COM
Miss DJ 500/24 05.07.2024 IP N B VS PUNEET RASTOGI IQUAISAR ALO (9999802592 02.07.2024
laliquaisar1io@gmail |
lcom
ICS( COMM) [2731/24 06.07.2024 TRONTEK ELECTRONICS V/SKARM LEGAL [9560482725 26.04.2024
ICHINA OCEAN
IOFFICE@KARMLEG
AL.COM
ICS (COM) 2732/24 06.07.2024 TRONTEK ELECTRONICS V/SKARM LEGAL [9560482725 26.04.2024
ICHINA OCEAN
IOFFICE@KARMLEG
AL.COM
IOMP ( COM) 21/24 06.07.2024 MS INTECT CAPITAL VSHARI KISHAN[818038911 02.07.2024
[FRONTLINE RETAIL INDIA PVT [& POOJA|
ICHAUDHARY
hka. Delhi@ g
Imail.com
IMISS DJ 520/24 09.07.2024 TEAM WORK EDECATION [ABHISHEK 0310008854 09.07.2024
[FOUNDATION VS JAPJEET SINGH [HARJIKA
Aharjika 12@ gmail,
ICom
ICS (COMM) 2870/24 11.07.2024 ISBI V/S KOMATLA IRAJEEV SAGAR(0810021846 27.04.2024
sagarandsagar@live.c
om
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IOMP(I) (COM) 2/2024 12.07.2024 [HPCL MITTAL V/S CARE INDIA  [VISHNU 0810221106 09.07.2024
IMEHRA
kmehra118 @gmail.co
m
ICS (COMM) 2872/24 12.07.2024 IPRAHLAD SINGH VS MS PERFECT[PANKAJ 9990008967 09.07.2024
[FINANCIAL TECHONOLI IKUMAR
ladvpankajtiwariis@g
Imail.com
ICS (COMM) 2879/24 18.07.2024 IBANK OF BARODA V/S CHUNUANSHUMAN 9990042642 21.05.2024
SINGH ISRIVASTAVA
sri.anshu83@gmail.c
om
ICS (COMM) 2885/24 19.07.2024 IPREKSHA INTRIORS PVT VS [NIKHIL 9560353449 15.07.2024
[ECOTON SYSTEMS PVT ICHAWLA
nikhil@ncalegal. in
ICS (COMM) 2895/24 22.07.2024 MS TARANNUM PARVEEN VS MS|A.K SINGH 0811689661 16.07.2024
[CICI LOMBARD GENERAL
IAdvsinghak.5 @
lgmail.com
ICS (COMM) 2897 23-07-2023 ISBI V/S NEEMA DEVI IDHARMENDER[8800784740 12-07-2024
ISING
shubhi1673@gmail.cof
Im
ICS (COMM) 2898 23-07-2023 [UNIQUE TIMBER & PLAYWOODANIL SINHG [8802834958 20-07-2024
VS FLOSSI INTERIO PVT
Counselanil@ gmail,
ICom
[EX.COMM 183/24 24.07.2024 REYNOLD INDIA V/S ICICISUHAIL KHAN |9711190303 23.07.2024
ILOMBARD
suhailkhandacv@gm:
fil.com
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[EX (COMM) 187/2024 27.07.2024 VJ INFONET V/S LYSEISANISHA 9971096840 26.07.2024
TECHNOLOGIES IMATHUR
shepherdlaw@gmail.
com
136 ISH. ARVIND{East 209 ICS COMM 74 1466/2024 JAYAAN FINSERVE INDIA PVTJABHISHEK
[KUMAR, DISTRICT] 6 ILTD. VS MANAS RAHEJA IKUMAR
JUDGE, 22.06.24 ladvicaelaw2@gmail.c
ICOMMERCIAL 811074290 om 22.06.24
ICOURT-02 209 lOMP COMM78 1477/2024 INDIAN RAILWAY CATERING AN I
6 TORURISM CORP. VS EXPRESSCHAUHAN
22.06.24  |FOOD SERVICES
9810112000 mp@legafin.in 22.06.24
209 ICS COMM 74 1479/2024 INDIAN RAILWAY CATERING AND[LAXMI
22.06.24 [ITORURISM CORP. VS EXPRESSCHAUHAN
e I[FOOD SERVICES
0810112000 Imp@legafin.in 22.06.24
209 ICS COMM 74 1484/2024 JAINA PROPERTIES PVT. LTD. VSRAMBIR
6 IRAJESH PUNJ ISINGH
25:00.24 rambirrangeelag@gm|
9711164094 lail.com 25.06.24
209 ICS COMM 74 1490/2024 [UNION BANK OF INDIA VSARUN KUMAR|
ISANJEEV KUMAR AMBEDKAR ISHUKLA
27.06.24
0312400295 lconnect@snslegal.in |27.06.24
209 ICS COMM 74 1508/2024 BRN GLOBAL LOGISTICS PVT|VRINDA
ILTD. VS HDD SOLUTIONS PVT|GOYAL
02.07:24 ILTD. vrindag183@gmail.co
9340537119 Im 02.07.24
209 ICS COMM 74 1519/2024 IPUNJAB NATIONAL BANK VS SAIINIDDHI
02.0 IPLASTICS
0724 niddhiakhouri@gmail
8882620960 .com 02.07.24
209 ICS COMM 74 1520/2024 [PUNJAB NATIONAL BANK VSNIDDHI
IKOHLI PLASTICS
02.07.24 hiddhiakhouri@gmail
8882620960 .com 02.07.24
209 ICS COMM 74 1529/2024 IMAHAMAYA ENTERPRISES VSSSWADESH
02.07.2 IPRABHAT ENTERPRISES IMAHABIR
3.07.24 IBANSAL swadeshbansal73804
0899848679 (@gmail.com 03.07.24
209 ICS COMM 74 1556/2024 IPAWAN SINGHAL VS GIR MOVERS|PANKAJ
6 ISINGHAL
06.07.24 [Pankajsinghal.advoca
0891475320 te@gmail.com 06.07.24
209 ICS COMM 74 1500/2024 RAJESH MEDIRATTA VS RANABALRAM
JAND SONI ENTERPRISES PVTSINGH
09.07.24 [ TD.
0873188641 bro84o0@gmail.com [09.07.24
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209 ICS COMM 74 1503/2024 ISTARKEY LABORATORIES INDIAIANISHA
10.07.2. [IPVT. LTD. VS RAKESH RANJANMATHUR
0724 IKUMAR PANDEY contact.sherpherdlaw
0971096840 (@gmail.com 10.07.24
209 ICS COMM 74 1610/2024 ILABOURNET SERVICES INDIASAUMITRA
IPVT. LTD. VS SGTB ELECTRO PVT[INGHAL
11.07.24 ILTD. saumitra.singhal @gm|
0818341523 lail.com 11.07.24
209 ICS COMM 74 1644/2024 BANK OF BARODA VS SUNILUMESH JOSHI
18.07.24 [KUMAR GUPTA
o ladvumeshjoshi@gma
0910568669 il.com 18.07.24
209 IOMP COMM 78 1647/2024 INEETU SIROHI VS THE NAVODITRAHUL
8 ICOOPERATIVE URBAN SOCIETY[DADWAL
16.07.24 ILTD. dadwal.rahuli4@yah
9910293352 loo.com 18.07.24
209 ICS COMM 74 1670/2024 IKALKI  LIGHTING LTD. VSR K BHARANI
20.07.24 ISHIVAM ELECTRICALS IBHARANI.LAW.CHA
e IMBERS@GMAIL.CO
7838085278 IM 20.07.24
209 ICS COMM 74 1672/2024 INDIAN HERBS SPECIALITIES VS[SUMIT ROY
IDANISH LAB
20.07.24 sumit.roy@claritasleg
0899142755 lal.in 20.07.24
209 ICS COMM 74 1697/2024 IBANK OF BARODA VS PERVEZUMESH JOSHI
5 IKHAN
3:07.24 ladvumeshjoshi@gma
9910568669 fil.com 23.07.24
209 ICS COMM 74 1700/2024 ISTATE BANK OF INDIA VSSHALINI
IDEEPAK JAIN [UPADHYAY
23.07-24 shaliniupadhyay.advo
0899408618 kcate@gmail.com 23.07.24
209 ICS COMM 74 1726/2024 [EROS GRAND RESORTS ANDKUNAL KALRA
26.07.24 IHOTEL PVT. LTD. VS C. D. SUREKA|
Dl kkalra.adv@gmail.co
0871028645 Im 26.07.24
209 ICS COMM 74 1762/2024 VEN LINE INTERNATIONAL PVT/DEEPAK
0.07.2 ILTD. VS INDIA EXHIBITION KASHYAP
30.07:24 ldeepakkashyap.adv@
0810199132 mail.com 30.07.24
209 ICS COMM 74 1784/2024 IPUNJAB NATIONAL BANK VSDEOKANT
31.07.21 IPRIYANSHU CHUGH [TRIPATHI
o [deokanttripathiz@g
0711332383 Imail.com 131.07.21
37 SH. CHANDRAJEast 101 ICS COMM 74 1478/2024 IMANISH  JAIN VS  JITESH[KANISHK
ISHEKHAR, IRAMESHLAL CHANDANI IKHARBANDA
DISTRICT  JUDGE, 22.06.24 kanish kharbanda2o
ICOMMERCIAL 0999457860 (@gmail.com 22.06.24
ICOURT-02 101 ICS COMM 74 1493/2024 IMARKET REACH LLP VS AJITISANJAY KR|
27.06.24 ISHARMA IMISHRA
T sanjayk.advocate@g
0818336108 Imail.com 27.06.24
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101 IOMP COMM78 1495/2024 HAHCHA NEHRU BALJANKIT GUPTA
6 HIKITSLAYA VS INDUCTION|
27.00.24 ORP. SOLUTIONS PVT vakilankitgupta@gmal
0891803682 il.com 27.06.24
101 ICS COMM 74 1503/2024 UNEET SINGHAL VS SUBODH|VIKRANT
UMAR SHARMA JARORA
20.06.24 .
varora1971@gmail.co
0811254260 m 20.06.24
101 IOMP COMM?73 1510/2024 IBINDIYA CAPITAL LTD. VS KAPILB. B. SHARMA
[KUMAR PROP KSB LOGISTICS
02.07.24 bankebiharisharma@
0891887145 rediffmail.com 02.07.24
101 ICS COMM 74 1521/2024 [PUNJAB NATIONAL BANK VS DRN|NIDDHI
[TEXTILES
02.07.24 hiddhiakhouri@gmail
18882620960 .com 02.07.24
101 ICS COMM 74 1540/2024 IMEENU SAKHUJA VS ANITAPRANAY
IGAMBHIR IMOHAN GOVIL
04.07-24 pranaymohangovil@g
0958860135 Imail.com 04.07.24
101 lOMP COMM 78 1553/2024 INDIAN RAILWAY CATERING AND|LAXMI
[TORURISM CORP. VS EXPRESSCHAUHAN
05:0724  |FOOD SERVICES
9810112000 Imp@legafin.in 05.07.24
101 ICS COMM 74 1559/2024 IRICH CREDIT FINANCE PVT. LTD/NEERAJ
6 VS MANGALAM ENTERPRISES
00.07.24 s.n.legallawfirm@gm
0999397965 lail.com 06.07.24
101 ICS COMM 74 1591/2024 ISACHIDANAND INSULATIONSIBALRAM
ILLP VS RANA AND SONISINGH
09-07.24  |ENTERPRISES PVT. LTD.
0873188641 bro84o0@gmail.com 09.07.24
101 ICS COMM 74 1502/2024 ISIRSA DEPOSITS AND ADVANCESPANKAJ
10.07.24 ILTD. VS TRONO ENTERPRISESWALIA
e IPVT. LTD. infinitylegals@gmail.
0910706496 lcom 10.07.24
101 ICS COMM 74 1650/2024 ISTANDARD CHARTERED BANK VSADDTYA
8 IKISHAN KUMAR SHARMA KAPOOR
1.07.24 laddtya.kapoor@erudi
0044888880 telegal.asia. 18.07.24
101 ICS COMM 74 1654/2024 [KRISHNA KUMARI VS SANDEEP [KRISHNA
KUMAR (IN]
18.07.24 PERSON)
18.07.24
101 ICS COMM 74 1668/2024 INDIAN BANK ERSTWHILEJYOTI
JALLAHABAD BANK VS URVASHIRAJSHREE
20.07:24 ISINGH ladvjyotirajshree@gm
8920624902 lail.com 20.07.24
101 ICS COMM 74 1680/2024 ILALIT GOEL VS MCR BUILD WELLPIYUSH GUPTA|
ILLP
20.07.24 lguptapiyush@live.co
0818020868 Im 20.07.24
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IGMAIL.COm

27:07.24 vidurkumarsharma@
0811116149 mail.com 27.07.24
101 IOMP COMM 78 1752/2024 ISSMP INDUSTRIES PVT. LTD. VSSANJEEV
IMARUTHI FRUIT CANNINGGUPTA
29.07-24 INDUSTRIES sanjeevguptag1@gma
0810075779 fil.com 29.07.24
101 ICS COMM 74 1757/2024 IBANK OF BARODA VS FASHION[SHAILENDER
29.07.24 [FOOTWEAR ISINGH
o ISISODIA shailender.sisodia@g
8130237770 Imail.com 20.07.24
38 ISH. SANJEEVINORTH 201, New BuildinglCS(COMM) 68/2024 01.07.2024 [EJAJUL SHAIKH PROPRIETORADVOCATE 17082668896 01.07.2024
MAR [EAST IKKD IM/S PACIFIC PRODUCTS ANDASHISH
HOTRA, ISOLUTIONS VS. M/S PDM lega]rightaoo()l@gm
IDISTRICT JUDGEH [UNIVERSITY lail.com
(COMMERCIAL)-01 F—-do-- [cS(COMM) 69/2024 02.07.2024 S KUMAR GLASS TRADING JANKUR 0868584163 02.07.2024
ISINGHAL
ladv.rajenderprasad@
lgmial.com
---do-- [EX(COMM) 26/2024 03.07.2024 S M BAKERS VS. SMRITIIZUBER 9910569320 03.07.2024
INDUSTRIES INDIA PVT LTD ISALMANI
ladvocatesalmanio7@
lgmail.com
~--do-- IMISC DJ 206/2024 08.07.2024 IRA ENTERPRISES THROUGH ITSANUJ 0099490798 06.07.2024
AR SHRI SANDEEP RAWAT VSAGARWAL
IRIDHI SIDHI ridhisidhiprivateltd @
lgmail.com
---do-- IOMP (I) (COMM) 5/2024 10.07.2024 SHRIRAM FINANCE LTD VSSUNNY ARORA [9910574027 08.07.2024
JUBAIR AHMED
IALDUSLAWF1RMS@
IGMAIL.COm
~--do-- IOMP (I) (COMM) 6/2024 10.07.2024 ISHRIRAM FINANCE LTD VS FAIM|[SUNNY ARORA [9910574027 08.07.2024
IKHAN
IALDUSLAWF1RMS@
IGMAIL.COm
---do-- ICS(COMM) [70/2024 10.07.2024 STATE BANK OF INDIA VSJEEWAN 0810099243 00.07.2024
IYADVENDRA KUMAR SINGH IPARASH
IGUPTA ipgadvocate@gmail.c
om
---do-- [EX(COMM) 27/2024 10.07.2024 JANITA GUPTA VS SONU IMOHIT 0999777147 10.07.2024
BANSAL
ladv.mohitbansal @ya
lhoo.com
---do-- IOMP (I) (COMM) I7/2024 11.07.2024 ISHRIRAM FINANCE LTD VS BABUISUNNY ARORA [9910574027 00.07.2024
IKHAN
ALDUSLAWF1RMS@
IGMAIL.COm
---do-- IOMP (I) (COMM) 8/2024 11.07.2024 SHRIRAM FINANCE LTD VS /SUNNY ARORA[9910574027 09.07.2024
UITENDER SINGH
ALDUSLAWF1RMS@




S.No Court

District

Court Room

L —-do--

Case Type

IOMP (I) (COMM)

Case Number

/2024

Date
Registration

11.07.2024

Name

SHRIRAM FINANCE LTD VS§
ISHAZAD

ofPetitioner Name VS RespondentAdvocate

ISUNNY ARORA

Advocate MobileAdvocate email id

Number

9910574027

Date of e-filing

09.07.2024

icom

IALDUSLAWF1RMS@
IGMAIL.COm
~--do-- IOMP (I) (COMM) 10/2024 11.07.2024 SHRIRAM FINANCE LTD VSJSUNNY ARORA [9910574027 09.07.2024
IPREM SINGH
IALDUSLAWF1RMS@)
IGMAIL.COm
---do-- IOMP (I) (COMM) 11/2024 11.07.2024 ISHRIRAM FINANCE LTD VS ARUN|SUNNY ARORA [9910574027 00.07.2024
IKUMAR SHARMA
IALDUSLAWF1RMS@
IGMAIL.COm
~--do-- ICS(COMM) I71/2024 11.07.2024 SH MODH AMIR VS DIWANMOHD JAID |o716771776 11.07.2024
ISINGH YADAV
raidjaido @gmail.com
~--do-- IOMP (I) (COMM) 12/2024 16.07.2024 SHRIRAM FINANCE LTD VSSUNNY ARORA [9910574027 00.07.2024
IRAMESH SHARMA
IALDUSLAWF1RMS@
IGMAIL.COm
---do-- IOMP (I) (COMM) 13/2024 16.07.2024 SHRIRAM FINANCE LTD VSSUNNY ARORA[9910574027 09.07.2024
JAIVEER SINGH
ALDUSLAWF1RMS @)
IGMAIL.COm
~--do-- IOMP (I) (COMM) 14/2024 16.07.2024 SHRIRAM FINANCE LTD VSSUNNY ARORA [9910574027 00.07.2024
ROHIT
ALDUSLAWF1RMS@
IGMAIL.COm
---do-- IOMP (I) (COMM) 15/2024 16.07.2024 SHRIRAM FINANCE LTD VSSUNNY ARORA [9910574027 00.07.2024
ISUDHIR SHARMA
IALDUSLAWF1RMS@
IGMAIL.COm
~--do-- IOMP (I) (COMM) 16/2024 16.07.2024 ISHRIRAM FINANCE LTD VS VIVEKISUNNY ARORA [9910574027 00.07.2024
ISHARMA
IALDUSLAWF1RMS@
IGMAIL.COm
---do-- IOMP (I) (COMM) 17/2024 16.07.2024 SHRIRAM FINANCE LTD VSSUNNY ARORA [9910574027 00.07.2024
IROHIT
IALDUSLAWF1RMS@
IGMAIL.COm
~--do-- IOMP (I) (COMM) 18/2024 16.07.2024 SHRIRAM FINANCE LTD VSSUNNY ARORA 9910574027 00.07.2024
ISANJAY PAL
IALDUSLAWF1RMS@
IGMAIL.COm
---do-- ICS(COMM) [72/2024 16.07.2024 IBANK OF BARODA VSJUMESH JOSHI [910568669 16.07.2024
INASRUDDIN KAHN
ladvumeshjoshi@gma
lil.com
---do-- IMISC DJ 094/2024 19.07.2024 VUBAIDA KHATOON VS THEARUN SAXENA [9818416099 19.07.2024
IRELIANCE JIO INCFOCOMM
ILIMITED khanlawyerll@gmail.




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

Building

Jain

[Rehman

Imaheearora.adv@gm

lail.com

---do-- ICS(COMM) I73/2024 19.07.2024 ABDUL LATIF VS MR. WASIM[PRAVEEN 991199332 16.07.2024
ISHAH ISINGH
ljaykumargi51@gma
fil.com
~--do-- IMISC DJ 098/2024 20.07.2024 IBHUPESH KUMAR VS. JAYA DEVI [SURAJ YADAV 9910568669 20.07.2024
ladvyadavhc@gmail.c
om
---do-- ICS(COMM) 74/2024 24.07.2024 IFEDERAL BANK LTD VSBRIJESH 891125411 20.07.2024
ISURENDER KUMAR [ITAMBER
lofficebrijeshtimber@
lgmail.com
~--do-- [EX(COMM) 28/2024 24.07.2024 IKIMITSU STEEL PRIVATEBHOOP SINGH (9818462250 22.07.2024
ILIMITED VS. AFSAR AHMED|
IPROPRIETOR OF FG TRADERS
lagrldeep@gmail.com
~--do-- ICS(COMM) I75/2024 25.07.2024 [PUNJAB NATIONAL BANK VS/SAYAK 9818307300 16.07.2024
IYOGESH KUMAR IBANDYOPADH ISAY
IYAY AK.LAWC@.GMAIL.
ICOM
---do-- ICS(COMM) I76/2024 26.07.2024 IM/S SHRI KANHIYA FABRICS PVTISIDDHANT 9999369931, 26.07.2024
ILTD VS FAISAL BANGA
siddhantbangaog
(@gmail.com
130 ISH. BRIJESH|Shahdara (301, New CourtiCS (COMMERCIAL ) ICS (COMM)/356/2024 02-07-2024 [Prem Challani Vs Hema Verma KRISHAN 8800947720 29/06/2024
IKUMAR GARG,| Building INAGAR(P),
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-01
krishan_nagar@yaho
o
301, New CourtiCS (COMMERCIAL ) ICS (COMM)/361/2024 03-07-2024 IGodara Plastics Vs Paramjeet Kaur [Mayur 0811102643 01/07/2024
Building Srivastava(P),
Imayursri@gmail.com
301, New CourtiCS (COMMERCIAL ) ICS (COMM) 352/2024 01-07-2024 [Punjab National Bank Vs Manish|Tehzibur 8123200000 06/06/2024




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing
Registration Name Number

301, New S (COMMERCIAL ) ICS (COMM)/362/2024 03-07-2024 IMsafe Equipments Private LimitedDEEP SONI(P), 0529204978 01/07/2024
Building Vs Vilas  Dattatraya  Varade|
[Proprietor Of M Tech Projects
ladv.deepsoni2o@gm
lail.com
301, New CourtCS (COMMERCIAL) [Execution (Comm)/121/2024 |05-07-2024 [Shri Durga Colour Sales CorporationfMANOJ 0313345075 03/07/2024
Building Vs M/s Saify Interiors IKUMAR(P),
ladvcatessunildutti@g
Imail.com
301, New CourttCS/COMMERCIAL ICS (COMM)/371/2024 06-07-2024 [State Bank Of India Vs Ashok Kumar|Suresh 0810099445 04/07/2024
Building Kumar(P),
suresh.sharma717@g
Imail.com
301, New CourtiCS (COMMERCIAL ) ICS (COMM)/372/2024 06-07-2024 [cici Bank Limited Vs Piyush Jain ~ [MANISH 0811898399 04-07-2024
Building IDEWAN(P),
manish@klfindia.co
Im
301, New CourtCS (COMMERCIAL) ICS (COMM)/373/2024 06-07-2024 [Satya Parkash And Brothers PrivateAseem 0811062351 05-07-2024
Building [Limited Vs Municipal Corporation OffMehrotra(P),
[Delhi Through Its Commissioner
Imehrotra-
laseem @yahoo.com
301, New CourtCS (COMMERCIAL ) ICS (COMM)/370/2024 06-07-2024 [Shyam Lal Tayal Vs Bijay KumanARUN 9210004370 04-07-2024
Building Agarwal IKUMAR(P),
ladv.vyasarun@gmail.
com
301, New CourtCS (COMMERCIAL) [Execution (Comm)/128/202412-07-2024 [Sunil Goyal Sole Prop Ms HanumanfSachin Kumarj9810619434 10-07-2024
Building [Enterprises  Sole  ProprietirshipSharma(P),
IConcern Vs M/s Shree Ganesh
[Buildtech ~ Construction  Private|
[Limited
ladvocatekduggal @gm|
lail.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing
Registration Name Number

301, New S (COMMERCIAL) ICS (COMM)/391/2024 18-07-2024 IPlasto Polymers Vs Sanmati Plastic |Suresh 0811293938 11/07/2024
Building chaudhary(P),

kchaudhary3938@yah

loo.com
301, New CourtCS (COMMERCIAL) IMISC DJ/515/2024 22-07-2024 Glorious Mediscience Vs RichalAdv Sehdev Ki1j9034084323 20/07/2024
Building Agarwal IGupta(P),

sehdevg853@gmail.c

om
301, New CourtCS (COMMERCIAL) [Execution (Comm)/136/2024 [24-07-2024 Varun Aggarwal Vs Yogesh Dhawan [MANOJ 0958385162 22/07/2024
Building KUMAR(P),

lakanshijainoos@gmal

fil.com
301, New CourtlCS (COMMERCIAL) [Execution (Comm)/137/2024 [24-07-2024 Anil Kumar Goyal Vs SudhifHemant 0811258764 23-07-2024
Building Aggarwal IGupta(P),

legalteam.plc@gmail.

lcom
301, New CourtlCS (COMMERCIAL) [Execution (Comm)/146/2024 [27-07-2024 Op And Sons Traders Pvt Ltd V§MANJU 0818321621 25-07-2024
Building Manoj Kumar Mall Prop Of Informal JAIN(P),

Imanjujaing.97@gmai

l.com
301, New CourtiCS (COMMERCIAL) IMISC DJ/535/2024 131-07-2024 IM/s Super Sales Corporatoin VsNeelam 0034084323 26/07/2024
Building [Keshav Hosiery IMalik(P),

sehdevg853@gmail.c

om
301, New CourtCS (COMMERCIAL) [Execution (Comm)/148/2024(30-07-2024 [Raj Kumar Mangla Vs ANKIT|Prashant 9717764181 26/07/2024
Building ICHAUHAN Mittal(P),

[Prashantmittal1i997@

lgmail.com




S.No Court

District

Court Room

301, New
Building

Case Type

'S (COMMERCIAL)

Case Number

ICS (COMM)/407/2024

Date
Registration

29-07-2024

ofPetitioner Name VS Respondent
Name

[Punjab National Bank Vs Sidharth
[Kumar Jain Proprietor Samrat Light]
[House

Advocate

[Sanjay
[Kumar(P),

Advocate
Number

0871980045

MobileAdvocate email id

Date of e-filing

sunavrustogi@gmail.
com

sanjayk1908 @gmail.c|
om
301, New CourtCS (COMMERCIAL) [Execution (Comm)/147/2024 [30-07-2024 [Sandeep Gulati Vs Yogendra Khanna|Ashish 0810217001 27/07/2024
Building [Sharma(P),
sharmaashish661@g
Imail.com
301, New CourtCS (COMMERCIAL) ICS (COMM)/355/2024 02-07-2024 Sunil Jain Vs Hawkish Ventures PvtiAshish Jain, 0811281465 06/06/2024
Building [Ltd
ladv.ashu74@gmail.co
m
301, New CourtCS (COMMERCIAL) [Execution (Comm.)/116/2024/02-07-2024 IM/s Trupati Overseas Vs SanjeeviSuresh Chand9899406498 22/06/2024
Building [Bhatnagar Aggarwal,
sureshchand @gmail.q
om
40 IMS. KIRAN BANSAL,/Shahdara |ROOM NO 208 [COMMERCIAL ICS (COMM)/353/2024 01-07-2024 l[cici Bank Ltd Vs Abhishek Aggarwal NAZIA 0810021846 01-07-2024
IDISTRICT JUDGE, IPARVEEN(P),
(COMMERCIAL sagarandsagar@like.c
ICOURT) om
ROOM NO 208 [COMMERCIAL ICS (COMM)/354/2024 01-07-2024 [Sumitra Textiles Vs Bombay DressesfAbdul Vahid(P), [8383953944 01-07-2024
[Prop Munni Devi
jain.adityaraj@yahoo.|
com
IROOM NO 208 [COMMERCIAL ICS (COMM)/367/2024 05-07-2024 [Prateek Jain Vs Vikram Vasadhi IMITHILA 0871455577 05-07-2024
JAIN(P),
ladvocatemithilajain@
lgmail.com
[ROOM NO 208 [COMMERCIAL ICS (COMM)/375/2024 06-07-2024 [Kuldeep Vs Thbas Through Director [SUDHIR 0868441750 06-07-2024
KUMAR
ISHARMA(P), directoroffice@ihbas.
org.
IROOM NO 208 [COMMERCIAL ICS (COMM)/378/2024 09-07-2024 [Punjab National Bank Vs Komal ISunav 7838389845 00-07-2024
[Rastogi(P),



http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

S.No Court

District

Court Room

ROOM NO 208

Case Type

ICOMMERCIAL

Case Number

ICS (COMM)/382/2024

Date
Registration

10-07-2024

ofPetitioner Name VS Respondent
Name

[Satya Parkash And Brothers Private]
[Limited Vs Municipal Corporation Off

Advocate

Advocate
Number

0811062351

MobileAdvocate email id

Date of e-filing

10-07-2024

Delhi imehrotraaseem @yah
loo.com
IROOM NO 208 [COMMERCIAL ICS (COMM)/396/2024 22-07-2024 INgb Diagnostics Private Limiteﬁlﬁaj Kumarjo811010286 22-07-2024
[Through Its Director Sh Amit Singh|Rathore(P),
[Rawat Vs Balaji Scientific And| rathore_rajkumar@y
IChemicals Through Its Proprietor Sh| lahoo.com
IROOM NO 208 [COMMERCIAL ICS (COMM)/402/2024 26-07-2024 IGovind Prasad Aggarwal Vs AjitA. K{0953840039 26-07-2024
IDebnath [Sharma(P),
ladovcateajayharma2s
Po@gmail.com
ROOM NO 208 [COMMERCIAL ICS (COMM)/404/2024 27-07-2024 [Smt Sushila Vs Ashok Raghav [Manish 0311003050 27-07-2024
Kumar(P),
vishaloo22@yahoo.c
om
ROOM NO 208 [COMMERCIAL [Execution (Comm)/115/2024 [01-07-2024 [Shri pawan kumar soni Proprietor OfMUKESH 9911512311 01-07-2024
IM/s Lofty Garments Vs M/SKUMAR(P),
[Saravana Stores Gold Palace Pvt Ltd| Imkduaadvocate24@g
[Through Its Board Of Directors Imail.com
[ROOM NO 208 [COMMERCIAL [Execution (Comm)/122/2024|05-07-2024 Vinod Kumar Aggrawal Vs ManojDEEPALIL 0868206895 05-07-2024
Pain ISHARMA(P),
Imanishkumar8adv@
lgmail.com
ROOM NO 208 [COMMERCIAL [Execution (Comm)/127/2024 [12-07-2024 [Sunil Kumar Bhatnagar Vs M GABHISHEK 0810299697 12-07-2024
India Pvt Ltd IKUMAR(P),
ladvrkpanwar@gmail.
lcom
[ROOM NO 208 [COMMERCIAL [Execution (Comm)/126/2024[12-07-2024 Gulshan Kumar Vs M/s SmoothSURESH 0811056243 12-07-2024
IMotors (partnership Firm) ThroughSHARMA(P),
[[ts Partners sureshsharmai2@yah
oo.in
ROOM NO 208 [COMMERCIAL [Execution (Comm)/129/2024 [15-07-2024 [Dhananjay Dixit Vs Rudal Singh IShashank 0871051782 15-07-2024
verma(P),
piyushchoudhary@g
Imail.com
[ROOM NO 208 [COMMERCIAL [Execution (Comm)/131/2024 [16-07-2024 IBhola Ram Vs S K Technology [Naveen Kumar9810215264 16-07-2024
IGoyal(P),
lnaveenkumargoyal@
ahoo.com
ROOM NO 208 [COMMERCIAL [Execution (Comm)/133/2024 [19-07-2024 [Pristine Utilities Private Limited Vs[Rohan 0811867909 19-07-2024
Pai Gangour Banquets PrivateRohatgi(P),
[Limited
jaigangor@gmail.com|
[ROOM NO 208 [COMMERCIAL [Execution (Comm)/139/2024 [24-07-2024 [Punjab National Bank Vs KaranBINAY KUMAR(9868113796 24-07-2024
[Babbar IMISHRA(P),
bkmdelhi@gmail.com|
[ROOM NO 208 [COMMERCIAL [Execution (Comm)/138/202424-07-2024 [Punjab National Bank Vs SangeetaBINAY KUMAR(9868113796 24-07-2024

[Babbar

IMISHRA(P),

bkmdelhi @gmail.com|
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[ROOM NO 208 [COMMERCIAL [Execution (Comm)/150/2024[31-07-2024 [Dalip Mahajan Vs Shaila EngineeringGAURAV 0811688721 31-07-2024
Works IMAHAJAN(P),
lgaurvmahajan23@ya
hoo.com
IROOM NO 208 [COMMERCIAL [Execution (Comm)/149/2024[31-07-2024 [Dalip Mahajan Vs Chandel|GAURAV 0811688721 31-07-2024
[Engineering Company IMAHAJAN(P),
lgaurvmahajan23@ya
hoo.com
ROOM NO 208 [COMMERCIAL IOMP (I) (COMM)/5/2024  [22-07-2024 [Ram Pratap Goyal Proprietor OfiVikas Garg(P), (9999689033 22-07-2024
[Parivahan Road Carriers Vs Axis
Bank Limited aggarwallegalassociat
e@gmail.com
ROOM NO 208 [COMMERCIAL IOMP (I) (COMM)/6/2024  [23-07-2024 [Smfg India Credit Company LimitedPRATAP SINGH|j9818467677 23-07-2024
Vs Ambit Finvest Pvt Ltd RAWAT(P),
arth.aroray@gmail.co
m
ROOM NO 208 [COMMERCIAL ICS (COMM)/364/2024 09-07-2024 IBALAJI INDUSTRIS VS AN SEVENVikas 9999296119 09-07-2024
[TRADERS
Imahur.vias@gmail.co
Im
[ROOM NO 208 [COMMERCIAL lcs (COMM)/387/2024 15-07-2024 IPLASTO POLYMERS VS SANMATISURESH 0811293938 15-07-2024
IPLASTIC ICHOUDHARY
kchoudhary3938@yah
loo.com
ROOM NO 208 [COMMERCIAL [EXecution (Comm)/132/2024(18-07-2024 IPANKAJ V/S SHAITAN SINGH IMANOJ 8810661366 18-07-2024
ISHUKLA
bnwlawfirm@gmail.c
om
41 ISH. SURENDER S,/Shahdara (303, New Court ICS (COMM)/358/2024 02-07-2024 IPREET BROTHERS LIMITED VsRanjit Singhl7011896266 20-06-2024
RATHI Building ISHEHBAZ MALIK Puneja(P),
[Email:junejajaspreets
ingh@gmail.com
ICS (COMM)/359/2024 03-07-2024 JANKUR JAIN Vs MOHD ASAD Padam  Kumaro818539988 01-07-2024
[Khanna(P),
PAD/\MKUMARKH
ANNA" GMAL .COM'
ICS (COMM)/360/2024 03-07-2024 INDER SAIN JAIN Vs SURAJPadam Kumarj9818539988 01-07-2024
IPRAJAPATI Khanna(P),
PAD/\MKUMARKH
ANNA" GMAL .COM'
ICS (COMM)/366/2024 05-07-2024 [CICI BANK LTD Vs ARIF INAZIA 0810021846 03-07-2024
PARVEEN(P),
lsaaarandsaaar@live.c
om
ICS (COMM)/376/2024 08-07-2024 IPUNJAB NATIONAL BANK VsGaurav(P), 9310967985 05-07-2024
ISANDHYA GOEL PROPRIETOR OH
IM/S AIS INDIA
INA
ICS (COMM)/379/2024 09-07-2024 IBIJENDER KUMAR JAIN Vs BILAS[Padam Kumarj9818539988 04-07-2024
IRATI BABBAR Khanna(P),
PAD/\MKUMARKH

ANNA" GMAL .COM'
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ISHARMA

ICS (COMM)/381/2024 10-07-2024 IPUNJAB NATIONAL BANK VsBeenu(P), 0109315391 05-07-2024
ISANDHAYA GAMBHIR L
UVYOTIGAUTAM2010
o@YAHOO0.cOM
ICS (COMM)/383/2024 11-07-2024 ISTATE BANK OF INDIA Vs SANJAY[Suchita Dixit(P),|8896932838, 04-07-2024
ISINGH
lagnihotrisuchita@gm
lail.com
ICS (COMM)/385/2024 12-07-2024 IM/s Dadhivala Mfrs And Consultantssandeep 0899218215 06-07-2024
IPvt Ltd Vs M/s Rajpoot Machinesyverma(P),
[Pvt Ltd rahulssmalhotra(?
li>gmail.com
ICS (COMM)/390/2024 18-07-2024 ROHN CONSTRUCTION PRIVATERAHUL 0811426617 11-07-2024
ILIMITED Vs KAPIL MITTAL IMALHOTRA(P),
sandeepvermaadvtag
Imail.com
ICS (COMM)/394/2024 19-07-2024 APOLLO PIMES LIMITED Vs MD|ISHRIHAR 05488 88420 12-07-2024
ISALIM AKBAR VAGHDIYA [TRIPATHI(P),
INA
ICS (COMM)/395/2024 20-07-2024 VIJAY Vs HAVELLS INDIASAURAV 9891578108 16-07-2024
LIMITED ISINGH(P),
ABHI@ABHIMISHR
ALIN
ICS (COMM)/397/2024 22-07-2024 ISTATE BANK OF INDIA Vs AMIRJEEWAN 8806932838, 19-07-2024
IKHAN IPARKASH
IGUPTA(P), lagnihotrisuchita@gm
lail.com
ICS (COMM)/398/2024 23-07-2024 IM/S LEATHER CEATRA PRIVATE[Neeraj Suri(P), 9811237068 16-07-2024
ILIMITED Vs M/S SONY]
INTERNATIONAL Ineerajsuri2g@yahoo.
lcom
ICS (COMM)/408/2024 30-07-2024 INARESH KUMAR Vs SANDEEP Vishal Soni(P), 9818348100 25-07-2024
IVISHALSONIADV@
IGMAIL.COM
ICS (COMM)/409/2024 30-07-2024 JARUN GUPTA AND SONS HUF VSSAURAV 586938417 25-07-2024
JUNION OF INDIA ISINGH(P),
saurav@advocatepay
lal. com
[Execution (Comm)/111/2024 [01-07-2024 IM/S OP AND SONS TRADERSMANJU 01-07-2024
IPRIVATE LIMITED Vs GANESHPAIN(P),
ILAKHOTIA
[Execution (Comm)/114/2024 [01-07-2024 IM/S NAROMA TEXTILES IMPEXMANJU 01-07-2024
IPRIVATE LIMITED Vs M/S MIDDYJAIN(P),
IOFF JEANS AND ANOTHER
[Execution (Comm)/130/2024[16-07-2024 SANJAY GUPTA Vs UMESHSunil Dixit(P), 11-07-2024




Advocate MobileAdvocate email id

Number
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IDEEPAK KUMAR

ISINGH

bro840@gmail.com

[Execution (Comm)/142/2024 [25-07-2024 IPUNJAB NATIONAL BANK VSBINAY KUMAR| 19-07-2024
IRAJESH BABBAR IMISHRA(P),
[Execution (Comm)/143/2024 [25-07-2024 [PUNJAB NATIONAL BANK VSBINAY KUMAR| 19-07-2024
ISANJEEVMOSES DAVIDSON IMISHRA(P),
[Execution (Comm)/144/2024[25-07-2024 [PUNJAB NATIONAL BANK VSBINAY KUMAR| 22-07-2024
AKASH RAJPOOT IMISHRA(P),
[Execution (Comm)/145/2024 [27-07-2024 BHARAT RUHELA Vs M/S DHAPAYANT 25-07-2024
IENTERPRISES PAWAR(P),
IMISC DJ/471/2024 01-07-2024 IChirag Jain Vs Anoop Varshney IANJALI 01-07-2024
INEHRA(P),
IMISC DJ/534/2024 24-07-2024 IM/S KALA KAMLA CHITS PRIVATE[Suraj Gupta(P), 19-07-2024
ILIMITED Vs GAURAV AGGARWAL
42 ISh. Pawan KumarShahdara (C.No.304 [EX(COMM)/117/2024 IM/S OP & SONS TRADERS PVTMANJU JAIN [0818321621 01-07-2024
[Matto DJ (COMM-04)| LTD. VS M/S SNEHA CLOTH
ISTORE Imanjujain3.97@gmai
l.com
Sh. Pawan Kumar ICS (COMM)/357/2024 ROHIT DUA PROP M/S RSADITYAJAIN [8383953944 02-07-2024
Matto DJ (COMM- ICREATIONS VS MAHESH KUMAR|
04) [KASHYAP jian.adityaraj@yahoo.
lcom
[EX(COMM)/118/2024 ISH. PARASDEEP FABRICS PVTMANOJ 8810661366 03-07-2024
ILTD. VS SH. GAUTAM DHAWAN |[SHUKLA
bnwlawfirm@gmail.c
om
ICS (COMM)/363/2024 ISUSHIL KUMAR VS VISSAMSETTY[KANISHK 9999457850 03-07-2024
INAGA VENKATA HARI KUMAR [KHARBANDA
kanishk.kharbanda2o|
(@gmail.com
[EX(COMM)/119/2024 IM/S RATNA  TEXTILE  VSPRAVEEN 8860336561 03-07-2024
IMADHUSUDAN MAHESHWARI IMISHRA
legal6507@gmail.co
m
ICS (COMM)/365/2024 ISHITIZ SINGHAL PROP OF M/SANSHUL 0891545658 04-07-2024
IRAJENDRA CHEMICAL VS SHYAM|DABAS
ISUNDER SAHU PROP OF M/SSTAR|
ICABLE L
[EX(COMM)/123/2024 SOURIR INDIA PVT. LTD. VSBALRAM 9873188641 04-07-2024
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IYASH MALHOTRA

ladv.vyasarun@gmail.

ICS (COMM)/368/2024 UYOI KAURA VS S.K. ABDULLA IVIKAS MAHUR [9953290147 05-07-2024
ICS (COMM)/369/2024 UYOTI KAURA VS PRADEEPVVIKAS MAHUR (0953290147 05-07-2024
IKUMAR NAYAK
[EX(COMM)/125/2024 [HARISH JAIN VS HARJIT SINGH |AKANSHIJAIN (9958385162 06-07-2024
lakanshijainoo3@gma|
lil.com
ICS (COMM)/374/2024 ISHYAM LAL TAYAL VS BABU LAIJARUN KUMAR [9210004370 06-07-2024
INEMANI
ladv.vyasarun@gmail.
iIcom
ICS (COMM)/380/2024 ISMT. SHASHI GULATI VS SMT.SATISH 9899653006 09-07-2024
ISHALINI GOLA ICHAUDHARY
csatish1967@gmail.c
om
ICS (COMM)/384/2024 [CICI BANK LIMITED VS RASHIDMANISH 0811898399 11-07-2024
ALL IDEWAN
Imanish@klfindia.co
m
ICS (COMM)/386/2024 IGALAXY PHARMACY VS 2SKETANJAIN (8585988102 12-07-2024
IWELLNESS & RESEARCH CENTRE]
IPVT. LTD. ladv.ketanjain@gmail.
com
ICS (COMM)/389/2024 IPUNEET JAIN VS DEEPTI BHALLA[KAMAL GARG 9560570576 16-07-2024
imalikamalgarg@gmail
l.com
ICS (COMM)/388/2024 IPUNEET JAIN VS AMAN BHALLA [KAMAL GARG 9560570576 16-07-2024
malikamalgarg@gmai
l.com
ICS (COMM)/392/2024 ILANDSEA IMPEX LIMITED VSNEELAM 7303296155 18-07-2024
ISAHIBA CREATIONS INDIA PVTJKUMAR MALIK
LTD. neelam.malik8512@g
Imail.com
ICS (COMM)/393/2024 S.M. TRADELING VS SHREEASHISH 0891110523 18-07-2024
IAYURVEDA KUMAR
IBHAGAT lashish.kr.bhagat@gm
lail.com
IOMP (COMM)/7/2024 INAVEEN KUMAR VS MAHINDRAICHETALI JAIN [9899914112 20-07-2024
JAND MAHINDRA FINANCIAL LTD.
ladvehaitali@gmail.co
m
ICS (COMM)/399/2024 IMAHESH KUMAR DUDHANI VSARUN KUMAR [9210004370 23-07-2024

icom
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[EX(COMM)/140/2024 [PUNJAB NATIONAL BANK VSB.K. MISHRA [(9868113796 24-07-2024
IPRINCE BABBAR
bkmdelhi @gmail.com|
[EX(COMM)/141/2024 IPUNJAB NATIONAL BANM VSB.K. MISHRA [0868113796 24-07-2024
IRISHI KUMAR SHUKLA
bkmdelhi @gmail.com|
ICS (COMM)/401/2024 JANIL KUMAR SHARMA VS THBASSUDHIR 0811736052 25-07-2024
& ANR. ISHARMA
sksadv4u@gmail.com|
ICS (COMM)/400/2024 IGOBIND PRASAD AGGARWAL VSA.K. SHARMA [90953840039 25-07-2024
IANIOTA DEBNATH
ladvocateajaysharma2
520 @gmial.com
ICS (COMM)/403/2024 IGAGANDEEP SAPRA VS ALICHARU 9711097015 26-07-2024
[HASAN IRUSTAGI
office@tnclaw.in
ICS (COMM)/405/2024 SURENDER SINGH VS PUSHPAABHISHEK 9716151918 27-07-2024
IGIRI [RANA
ladvocateabhishekran
la@gmail.com
ICS (COMM)/406/2024 ANIL GUPTA VS MUNICIPALJVASUDHA 0453474029 27-07-2024
ICORPORATION OF DELHI IGUPTA
vasudhalegal @gmail.
com
ICS (COMM)/410/2024 ISUMITRA TEXTILES VS URMILLAIADITYA JAIN [8383953944 130-07-2024
IGARMENTS
jain.adityaraj@yahoo.|
lcom
43 MS. PREETINorth-West [406 ICivil ICS(Comm.)/389/24 01.07.2024 [HEALTH CARE VS DIRECTORATEKULDEEP 0810459344 01.07.24
IAGARWAL GUPTA, IGENERAL HEALTH SERVICE
IDISTRICT JUDGE,|
(COMMERCIAL
ICOURT) ICS(Comm.)/390/24 01.07.2024 florence footwear india pvt ltd vsRakesh kumar 9711771000 01.07.24
Avinash Arora
rakeshadvocate18 @g
Imail.com
ICS(Comm.)/391/24 01.07.2024 florence footwear india pvt ltd vsRakesh kumar J9711771000 01.07.24
Avinash Arora
rakeshadvocate18@g
Imail.com
ICS(Comm.)/392/24 01.07.2024 [Union Bank of India vs HarpreetiDeepa Gupta [9312312558 01.07.24
singh Prop. M/s Guru ji Enterprises
ladvocateodeepa.gupt
la@gmail.com
ICS(Comm.)/393/24 01.07.2024 krishna Petrotech and p ltd vs Ms. Kvijay yadav 0599701116 01.07.24
IN Developers and build con p Itd
ladvyadavvijay @gmail
.com




S.No Court

District

Court Room

Case Type

Case Number

ICS(Comm.)/394/24

Date
Registration

01.07.2024

ofPetitioner Name VS RespondentAdvocate

Name

Bank of maharashtra vs m/s jindall
[Traders

ISweety Sood

Advocate MobileAdvocate email id

Number

0810182768

Date of e-filing

01.07.24

ladvocate134.@gmail.
com

ICS(Comm.)400/24 02.07.2024 IMadhav krg ltd vs shri ambey steelSurinder Singh [9311325398 02.07.24
industries
ICS(Comm.)/401/24 02.07.2024 IVinod Kumar Gupta Vs Tukaram|Rakesh kumar J9711771000 02.07.24
IGurudas Malgaonkar
rakeshadvocate18 @g
Imail.com
ICS(Comm.)/402/24 02.07.2024 lpunjab national bank vs adeeb alam/Anshuman 7838605755 02.07.24
prop of ms. Umang polymers Srivastava
lpuneetadvpankaj@g
Imail.com
ICS(Comm.)/403/24 02.07.2024 [Sahi arora Prop. Of Rider motorTushar Kwatra 02.07.24
parts vs m/s mahamaya agencies thr,
[ts partner
ICS(Comm.)/404/24 02.07.2024 [Hinduja housiong finance ltd vs atulvishal khattar  [7210384500 02.07.24
kumar
patine.veeru@gmail.c
om
ICS(Comm.)/408/24 02.07.2024 florence footwear india pvt ltd vsRakesh kumar Jg711771000 02.07.24
[Sheela Devi
rakeshadvocate18@g
Imail.com
ICS(Comm.)/409/24 03.07.24 punit gupta vs sahil narang and ors |Rajan Bhatia 9810770654 03.07.24
Advrajanbhatia@gmal
fil.com
ICS(Comm.)/411/24 03.07.24 subhas chand lamba vs m/sgVaishnavi 0810938487 03.07.24
parasvnath developers Itd and ors ~ [Mehra
ICS(Comm.)/415/24 04.07.2024 Im/s associated raod carrers ltd vsShefali Gandhi 9991858999 04.07.24
nitin sharma and anr
ladvbhishamnarain@g
Imail.com
ICS(Comm.)/412/24 03.07.24 [Sarika Singh vs Deepti Somani [Rajesh Kumar (9810127278 03.07.24
rkmittal.layers@gmai
l.com
ICS(Comm.)/416/24 04.07.24 [Bank of Baroda vs Jaspal singh IGeetanjali 8447833470 04.07.24
[Sharma
ladvocate134.@gmail.
lcom
les(Comm.)/417/24 04.07.24 [Bank of Baroda vs Pankaj Rajput IGeetanjali 8447833470 04.07.24
ISharma




S.No Court

District

Court Room

Case Type

Case Number

es(Comm.)/419/24

Date
Registration

04.07.2024

ofPetitioner Name VS RespondentAdvocate

Name

Im/s Shah Tc distribution lib vs m/s
Inavkar lifescience

Rajender yadav

Advocate
Number

0582036867

MobileAdvocate email id

Date of e-filing

04.07.24

renuchauhano4@gm
lail.com
ICS(Comm.)/430/24 06.07.24 [Uco bank Ltd vs M/s NidhifSunil Kumar 0971955807 04.07.24
[Enterprises thro. Prop.
sunilkumarsimple199
(@gmail.com
les(Comm.)/431/24 06.07.24 Im/s india plastic vs m/s naseem|imtiyaz Hussain[8802371436 06.07.24
lansari and Co.
Imd.intaz@gmail.com
les(Comm.)/432/24 08.07.24 Shri Ram Gupta Vs BarnawalAnil Kumarjo810134793 08.07.24
[Traders [Sahu
ALLIPCARE@GMAI
IL.COM
Imisc.Dj/675/2024 05.07.24 Im/s Isc marketing india pvt ltd vsiCharanjit Singh 05.07.24
Im/s shiv stone cruisher
les(Comm.)/427/24 05.07.24 Im/s surgipharma pvt ltd vs vivimed|Sumit mishra 9968919930
llabs Itd and ors
sumitmishra2225@g
Imail.com
les(Comm.)/428/24 05.07.24 Im/s Shah Tc distribution lib vs m/sRajender yadav |9582036867 05.07.24
Inavkar lifescience
renuchauhano4@gm
lail.com
les(Comm.)/435/24 10.07.24 ICanra Bank Vs m/s j.k. Associaties |Ravi Raghunath |9315319951 10.07.24
raviraghunath@gmaill
.com
les(Comm.)/436/24 10.07.24 [[cici bank vs Rinku Kumar Nagi Anuj Chauhan (9971891788 10.07.24
linfo@aualegal.com
les(Comm.)/437/24 10.07.24 l[cici bank vs Salman Khan Anuj Chauhan (9971891788 10.07.24
linfo@aualegal.com
les(Comm.)/442/24 12.07.24 m/s s k traders vs m/s BansalRajan Bhatia [9312052152 12.07.24
[Enterprises
rajan000999@gmai.c|
om
les(Comm.)/443/24 12.07.24 Puhi India P 1td vs Deepak [Samman 7717730165 12.07.24
Vardhan
IGautam officeofsammangauta
Im@gmail.com
les(Comm.)/444/24 12.07.24 [State Bank of Indai vs Lalita Saidwal [Kunal Malik 17583444555 12.07.24

ADVKUNALMALIK

(@GMAIL.COM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing
Registration Name Number

ICS(Comm.)/439/24 11.07.24 IM/S FOREBROS TOOLS P LTD VSNarender 11.07.24
IM/S DHT INTERNATION umar
Inksharma.@gmail.co
Im
JIOMP(I)(COMM)189/24 11.07.24 IDFC FIRST BANK LTD VSMayank 0873347330 11.07.24
UJITENDER KUMAR IMahajan
IMayank_Mahajanos
(@gmail.com
IOMP(I)(COMM)191/24 15.07.24 TOYOTA FINANCIAL VS AMRITRahul Bhardwaj 8376049807 15.07.24
IPAL SINGH
ladvocateashok@gmai
l.com
ICS(Comm.)/451/24 16.07.24 ANIL. KUMAR VS SARTHAKDheeraj Kumar (9811536335 16.07.24
IAGGARWAL
[dhirajkumariooo@g
Imail.com
ICS(Comm.)/452/24 16.07.24 ISAVIOUR FAIRE MARKETING VS|Sunil Dixit 16.07.24
IG. V. ENTERPRISES
ICS(Comm.)/453/24 16.07.24 ISBI VS RAM NATH sunil sehrawat (9999330725 16.07.24
IDELHILAYERS76 @G
IMAIL.COM
ICS(Comm.)/454/24 16.07.24 IMAINA DEVI VS SHRI MAHESH  [sunil sehrawat (9999330725 16.07.24
AELHILAYERS76 @G
IMAIL.COM
ICS(Comm.)/456/24 18.07.2024 IM/S MOHAN INFINITY VS M/SDeepak Yadav 9999980081 18.7.24
IACE FOOTMARK P LTD
IDeepakYadavAdvocat
e@gmail.com
ICS(Comm.)/433/24 09.07.24 ISURENDER KUMAR MITTAL VSRakesh kumar [9711771000 00.07.24
IRAJAN
rakeshadvocate18@g
Imail.com
ICS(Comm.)/434/24 09.07.24 ISBI VS BIJENDER sunil sehrawat [9999330725 09.07.24
IDelhILAYERS76 @G
IMAIL.COM
JIOMP(I)(COMM)192/24 19.7.24 BMW INDIA FINANCIAL VSRahul Bhardwaj 8376049807 19.07.24
IMANOJ NAND KUMAR
ladvocateashok@gmai
l.com
IOMP(I)(COMM)192/24 19.7.24 BMW INDIA FINANCIAL VSRahul Bhardwaj 8376049807 19.07.24
IMANOJ NAND KUMAR
ladvocateashok@gmai
l.com
JOMP(I)(COMM)193/24 190.7.24 BMW INDIA FINANCIAL VSRahul Bhardwaj 8376049807 19.07.24
JARUNA KUMAR SAHIL
ladvocateashok@gmai
l.com
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IOMP(I)(COMM)194/24 19.7.24 BMW INDIA FINANCIAL VSRahul Bhardwaj[8376049807 19.07.24
IPALAPANTHY KOTESWAR
ladvocateashok@gmai
l.com
ICS(Comm.)/459/24 20.07.24 IM/S SHIVALIK ENTERPRISES VSRohit Gaur 8486057784 20.7.24
IM/S ANANDESHWAR POLY PACK
ICS(Comm.)/460/24 20.07.24 ICanra Bank Vs sanjeev kapoor IChitra Malhotra [9212888057 20.7.24
chitramalhotralegal @
lgmail.com
les(Comm.)/461/24 20.07.24 shri rabinder kumar vs harnam singh|Anil kumar9810288424 20.7.24
[Singh
les(Comm.)/462/24 22.07.24 pramod kumar mathur prop. M/sRajani Yadav [8700926126 22.07.24
krishna drug vs Gufic bioscience Itd
[Synergylegal @gmail.d
om
les(Comm.)/463/24 22.07.24 [Star metaware India P Ltd. Vs SujallAnkit Gupta 0353030485 22.07.24
[Exim India Pvt. Ltd
lankitgupta@gravitale
al.com
omP(I)(COMM)196/24 24.07.24 TOYOTA FINANCIAL VS JOHNRahul Bhardwaj 8376049807 24.07.24
Philip
ladvocateashok@gmai
l.com
lomP(I)(COMM)197/24 24.07.24 [TOYOTA FINANCIAL VS DalerjRahul Bhardwaj 8376049807 24.07.24
singh
ladvocateashok@gmai
l.com
lomP(I)(COMM)198/24 24.07.24 TOYOTA FINANCIAL VS[Rahul Bhardwaj 8376049807 24.07.24
IDHARMENDER k
ladvocateashok@gmai
l.com
IOMP(I)(COMM)195/24 24.07.24 [TOYOTA FINANCIAL VS KARNAILJRahul Bhardwaj [8376049807 24.07.24
ISINGH
ladvocateashok@gmai
l.com
JIOMP(I)(COMM)201/24 25.07.24 TOYOTA FINANCIAL VS BHARAT|Rahul Bhardwaj [8376049807 25.07.247
PJOSHI
ladvocateashok@gmai
l.com
IOMP(I)(COMM)202/24 25.07.24 I[TOYOTA FINANCIAL VS JASPREET|Rahul Bhardwaj [8376049807 25.07.247
IKAUR
ladvocateashok@gmai
l.com
IOMP(I)(COMM)203/24 25.07.24 [TOYOTA FINANCIAL VS SHIVNAM [Rahul Bhardwaj [8376049807 25.07.247
ISINGH
ladvocateashok@gmai

l.com
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Registration Name Number

IOMP(I)(COMM)199/24 25.07.24 TOYOTA FINANCIAL VS ANAND[Rahul Bhardwaj[8376049807 25.07.247
[TRIPATHI
ladvocateashok@gmai
l.com
JIOMP(I)(COMM)189/24 25.07.24 TOYOTA FINANCIAL VS ARUNRahul Bhardwaj (8376049807 25.07.247
ISHARMA
ladvocateashok@gmai
l.com
ICS(Comm.)/468/24 26.07.24 [ELECTRONAMA VS DLFPrashant jain 9810015893 26.07.24
[UTILITIES
Ip-jassociate@gmail.c
om
IOMP(I)(COMM)204/24 26.07.24 TOYOTA FINANCIAL VS[Rahul Bhardwaj 8376049807 26.07.24
ISURINDER S
ladvocateashok@gmai
l.com
IOMP(I)(COMM)205/24 26.07.24 [TOYOTA FINANCIAL VS SURAJRahul Bhardwaj 8376049807 26.07.24
IHARSHANA
ladvocateashok@gmai
l.com
IOMP(I)(COMM)206/24 26.07.24 [TOYOTA FINANCIAL VS SARGUN|Rahul Bhardwaj [8376049807 26.07.24
ISINGH
ladvocateashok@gmai
l.com
ICS(Comm.)/473/24 29.07.24 [UCO BANK VS VASU INDUSTRIES|Praveen Kumar 8448057235 29.07.24

[THRO. PROP. ARJUN SINGHAL

kumar@gmail.com

IOMP(I)(COMM)207/24 30.07.24 [TOYOTA FINANCIAL VS NEHARahul Bhardwaj (8376049807 30.07.24
INANDAN
ladvocateashok@gmai
l.com
IOMP(I)(COMM)208/24 30.07.24 TOYOTA FINANCIAL VS ROHITRahul Bhardwaj 8376049807 30.07.24
IKUMAR
ladvocateashok@gmai
l.com
IOMP(I)(COMM)209/24 30.07.24 [TOYOTA FINANCIAL VS NAVEENRahul Bhardwaj [8376049807 30.07.24
IKUMAR
ladvocateashok@gmai
l.com
IOMP(I)(COMM)210/24 31.07.24 [TOYOTA FINANCIAL VS PRAVEENRahul Bhardwaj [8376049807 31.07.24
IKUMAR GUPTA
ladvocateashok@gmai
l.com
IOMP(I)(COMM)211/24 31.07.24 TOYOTA FINANCIAL VS Rahul Bhardwaj 8376049807 31.07.24
ISURINDER KUMAR
ladvocateashok@gmai
l.com
JIOMP(I)(COMM)212/24 31.07.24 TOYOTA FINANCIAL VS PAMMIRahul Bhardwaj [8376049807 31.07.24
ISINGH
ladvocateashok@gmai

l.com




S.No Court

14 ISH.VINOD YADAV

District

INorth-West

Court Room

316

Case Type

Case Number

ICS(Comm.)/386/24

Date
Registration

01.07.24

Name

[Swasth Aahar (P) Ltd. Vs. Rajneesh|
Kr.

ofPetitioner Name VS RespondentAdvocate

JAmit Kumar

Advocate MobileAdvocate email id

Number

9953740177

ladv.amit1912@gmail.
lcom

Date of e-filing

05.06.24

(@gmail.com

ICS(Comm.)/387/24 01.07.24 Ashiana Dwellings (P) Ltd. Vs. ADOKNM & Partners|9873319883 11.06.24
P) Ltd.
Irsharma@knm.in
ICS(Comm.)/388/24 01.07.24 [Sams HR Services (P) Ltd. Vs.[Prashant Pathak|8375991818 07.06.24
IMuzaffarpur Viduyut Services (P)
Ltd. pandplegalitiesllp@g
Imail.com
ICS(Comm.)/395/24 01.07.24 [Kamlesh Vs. M/s D N Enterprises &Vikrant Rana 8130713640 07.06.24
Ors.
imadhusudanbhayana
(@gmail.com
ICS(Comm.)/396/24 01.07.24 [Florens Foot Wear India (P) Ltd. Vs.[Rakesh Kumar 9711771000 10.06.24
IRobin Bansal
rakeshadvocate18@g
Imail.com
ICS(Comm.)/397/24 01.07.24 [Florens Foot Wear India (P) Ltd. Vs.[Rakesh Kumar 9711771000 10.06.24
Paiveer Singh
rakeshadvocate18 @g
Imail.com
ICS(Comm.)/398/24 01.07.24 Tandom Healthcare Projects Vs|Anisha Mathur 9971096840 10.06.24
[Sunil Kumar Vasdev & Ors.
sontact.shephardlaw
(@gmail.com
ICS(Comm.)/399/24 01.07.24 Richie Shakher Vs. Kanwal SinghlVishal Chhabra 9873330292 15.06.24
[Solanki
ladvvishalchhabra@g
Imail.com
ICS(Comm.)/405/24 02.07.24 [Ravi Behl Vs. Naveen Sabharwal JAmit Sikri 0810211670 21.06.24
ladvocates.asa@gmail,
com
ICS(Comm.)/406/24 02.07.24 ICanara Bank Vs. Md. Javed [Sanjeev 9711142200 14.06.24
IChopraq
chopra6791@gmail.c
om
ICS(Comm.)/407/24 02.07.24 [Sahil Arora Vs. M/s MahamayaMehta’s 0953474180 05.06.24
Agencies Associates
IN.A
ICS(Comm.)/410/24 03.07.24 IPNB Vs. Ajay Goyal [Puneet 8851226329 05.06.24
IPUNEETADVPANKA
J@GMAIL.COM
ICS(Comm.)/413/24 03.07.24 [Rajdhani Metal Store Vs. Vijay[Tanu Singhal 9999739937 28.06.24
[Engineering
ladvocatetanusinghal




S.No Court

District

Court Room
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Advocate

Advocate
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ICS(Comm.)/414/24 03.07.24 [Rajdhani Metal Store Vs. Pooja DieTanu Singhal 9999739937 28.06.24
IMoulds
ladvocatetanusinghal
(@gmail.com
ICS(Comm.)/418/24 04.07.24 [Rajender Singh Sachdeva Vs)Omesh Kumar [9319321001 10.06.24
[Subhash Chander Chopra
ladv.ameshkumar@g
Imail.com
ICS(Comm.)/420/24 04.07.24 [Bank of Baroda Vs. Panni IGeetanjali 8447833470 01.07.24
[Sharma
ladvocate.134@gmail.
com
ICS(Comm.)/421/24 04.07.24 [Bank of Baroda Vs. Sanjay Kumar  |Geetanjali 8447833470 01.07.24
[Sharma
ladvocate.134@gmail.
com
ICS(Comm.)/422/24 05.07.24 ICanara Bank Vs. Md. Irfan IChitra Malhotra [9212888057 05.06.24
ladv.chitramalhotra@
lgmail.com
ICS(Comm.)/423/24 05.07.24 ICanara Bank Vs. Jishan Qureshi IChitra Malhotra [9212888057 05.06.24
ladv.chitramalhotra@
lgmail.com
ICS(Comm.)/424/24 05.07.24 ICanara Bank Vs. Divya Sandilya IChitra Malhotra [9212888057 05.06.24
ladv.chitramalhotra@
lgmail.com
ICS(Comm.)/425/24 05.07.24 ICanara Bank Vs. Rohil Qureshi IChitra Malhotra [9g212888057 05.06.24
ladv.chitramalhotra@
lgmail.com
ICS(Comm.)/426/24 05.07.24 IDurga Steel Company (P) Ltd. Vs/Sandeep Jindal [9810474101 03.07.24
IM/s Rajender Gears
sandeepjindals @redif]|
fmail.com
ICS(Comm.)/440/24 11.07.24 IM/s Seth Om Prakash Jewellers VsTula Nandp811216764 27.06.24
IM/s Phonics Overseas [Thakur
tulanandan@gmail.col
m
ICS(Comm.)/441/24 11.07.24 Apoloindus (P) Ltd. Vs. AGS VisionlPraveen Singhal |9711615956 05.07.24
P) Ltd.
karanarora@gmail.co
fm.
ICS(Comm.)/445/24 12.07.24 JAshok Kumar Vs. Sunita JAmit Sisodia  [8586833547 01.06.24
ldeepakjindaladvocate
(@gmail.com
ICS(Comm.)/446/24 12.07.24 IMrs. Anju Sharma Vs. KathurialDr. Ritajgg53413632 00.07.24
[Portfolios [Sanghavi
adv.rita.sanghavi@g
Imail.com




S.No Court

District

Court Room

Case Type

Case Number

ICS(Comm.)/447/24

Date
Registration

12.07.24

Name

Gourav Sachdeva Vs. Gayi Adj
ICapital Management (P) Ltd.

ofPetitioner Name VS RespondentAdvocate

IGagan Jindal

Advocate
Number

0871365547

MobileAdvocate email id

Date of e-filing

10.07.24

lgagan.jindal@gmail.c
om
ICS(Comm.)/448/24 15.07.24 [Siddharth Gupta Vs. Santosh SahebK.K Mishra 0654968449 11.07.24
IRao
k.k.mishra@midasleg
lal.org.
ICS(Comm.)/449/24 15.07.24 [Siddharth Gupta Vs. Vivek ChandraK.K Mishra 0654968449 11.07.24
Garg
k.k.mishra@midasleg
lal.org.
ICS(Comm.)/450/24 15.07.24 ICanara Bank Vs. LRS of Proprietor offVarun Mittal 0953062629 12.07.24
IM/s Deep Enterprises
vm@kmlegal.com
ICS(Comm.)/455/24 16.07.24 IM/s RSPL Ltd. Vs. Vimal FoodAnil Kr.Sahu [9810134793 13.07.24
IProducts
ALLIPCARE@GMAI
IL.COM
ICS(Comm.)/464/24 23.07.24 IM Vikas Technologies (P) Ltd. Vs/S.S Mittal &9811030258 18.07.24
IGSBA Builders (P) Ltd. JAssociates
ssmittal.associates@g
Imail.com
ICS(Comm.)/465/24 24.07.24 Anand Kumar Vs. M/s FalconDeepak Rana 9811553596 22.07.24
Autotech (P) Ltd.
ideepakrana.adv@gm
lail.com
ICS(Comm.)/467/24 25.07.24 IM Vikas Technologies (P) Ltd. Vs/S.S Mittal &9811030258 23.07.24
[Shivansh Traders & Anr. JAssociates
ssmittal.associates@g
Imail.com
ICS(Comm.)/469/24 26.07.24 [Surender Kumar  Vs. MainiLegal Suraksha [9250113102 23.07.24
IConstruction Equipments (P) Ltd.
info.legalsuraksha@g
Imail.com
ICS(Comm.)/470/24 27.07.24 Bijay Kumar Vs. Kishore Kr. Aarati Sah 875700404014 20.07.24
laartisahadvocate@g
Imail.com
ICS(Comm.)/471/24 27.07.24 [Karnataka Bank Ltd. Vs. JishnuRakesh Kr. Gargl9990333933 23.07.24
[Krishnan
IECOLAWCHAMBER
S@GMAIL.COM
ICS(Comm.)/472/24 27.07.24 Marc Salon And Beauty Equipmentspayant Kumar 9654425878 25.07.24
P) Ltd. Vs. Dalmore Salan And Spa
[Furniture (P) Ltd. jayantkumarr@gmail |
lcom
ICS(Comm.)/474/24 29.07.24 [Praveen Rajgarhia Vs. Meera Devi  [Ram Kishan 0968168688 26.07.24
kishanrastogi@rediff

Imail.com
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ICS(Comm.)/475/24 31.07.24 IPNB Vs. Gurdev Singh Paras Aggrawal 9810600656 25.07.24
parasaggarwaladv@g
Imail.com
ICS(Comm.)/476/24 31.07.24 IM/s Balaji Steel Vs. M/s UniverseH.S Gautam 9509693082 24.07.24
Mines
lharshitsharmaooooo
s@gmail.com
ICS(Comm.)/457/24 19.07.24 ICanara Bank Vs. Mehboob Quresh  [Chitra Malhotra j9212888057 11.07.24
ladv.chitramalhotra@
lgmail.com
ICS(Comm.)/458/24 19.07.24 [Pankaj Gupta Vs. First Click [Ratan ~ Kumarjg958285625 13.07.24
[Shukla
IADVRKSHUKLA7@G|
IMAIL.COM
45 ISH. GORAKH NATHNORTH 307 ICivil - - - + Is
IPANDEY, DISTRICT]
JUDGE
(COMMERCIAL)
ICS (COMM)/361/2024 02-07-2024 [Kapil Kumar Jain Vs Jitender Gupta [SAKET INOT INOT
IGAKHAR(P), |[MENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMLAIL
ITHROUGH MAIL
IMISC DJ/883/2024 02-07-2024 [[ndian Overseas Bank Vs Raja Babu [MUNISH INOT INOT
UOSHI(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6537/2024 04-07-2024 [Union Bank Of India Vs SonalRAVI INOT INOT
IGrover KUMAR(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL

[THROUGH MAIL
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ICS (COMM)/362/2024 04-07-2024 IM/s Char Chinar Designer Sheets PviANKIT INOT INOT
Ltd Vs Sanjay Aggarwal DWIVEDI(P), |[MENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED MAIL
ITHROUGH MAIL
ICS (COMM)/6536/2024 04-07-2024 [Union Bank Of India Vs Kapil DevRAVI INOT INOT
[Sharma KUMAR(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6538/2024 04-07-2024 IM/s Aim Plastics Thorugh Its Prop[KARTIK INOT INOT
Sh Nitin Jain Vs M/s RaghavyJAIN(P), IMENTIONED AS] IMENTIONED
[Engineering Through Its Prop Sh| SINGLE PAGE IAS  SINGLE
[Saurabh Kumar RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6545/2024 05-07-2024 [Taneja Vs Kishor Shankar Rao Yaole |Amit Kumar(P), NOT INOT
IMENTIONED AS IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6547/2024 05-07-2024 IM/s Taneja Trading CompanyAmit Kumar(P),NOT INOT
[Through Mr Sanjeev Taneja Vs M IMENTIONED AS IMENTIONED
Payesh S Akotkar SINGLE PAGE AS  SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6544/2024 05-07-2024 [Seema Agarwal Vs Sanjay Talreja ~ [MOHIT INOT INOT
IAGARWAL(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
[Execution (Comm)/82/2024 |[05-07-2024 Aar Kay Fin Lease Pvt Ltd Vs MnVIKAS DEEPINOT INOT
[Sirman Ali And Ors JAIN(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
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ICS (COMM)/6546/2024 05-07-2024 IM/s Videomax International Pvt LtdSameer INOT INOT
Vs Syska Led Lights Pvt Ltd ISidhar(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED MAIL
ITHROUGH MAIL
[Execution (Comm)/83/2024 |[05-07-2024 [Tata Power Vs Dinesh Mann Bhishm INOT INOT
[Singh(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6539/2024 05-07-2024 IM/s Maharashtra Feeds Pvt Ltd VsRaghav INOT INOT
[Deepak Kumar [Saluja(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6603/2024 06-07-2024 IMs Bhargava Finance And LeasingGagan INOT INOT
ICo Vs Siddhi Bhargava IChawla(P), IMENTIONED AS| IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6604/2024 06-07-2024 Vaibhav Aggarwal Prop Of T NHARSHIT INOT INOT
lOverseas Vs Madhu Agro Chem ProplGUPTA(P), IMENTIONED AS| IMENTIONED
K Lakshmi SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6564/2024 08-07-2024 [Balwant Kumar Goyal Vs SameerfRAJESH INOT INOT
ISondhi KUMAR IMENTIONED AS IMENTIONED
ISINGLA(P), SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6540/2024 05-07-2024 IDin Dayal Vs Shaikh Tofik Rafik lawil gupta(P), [NOT INOT
IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
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ICS (COMM)/6541/2024 05-07-2024 IDin Dayal Vs Mohammad Parvez lawil gupta(P), [NOT INOT
IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED VIAIL
ITHROUGH MAIL
ICS (COMM)/6542/2024 05-07-2024 Ritesh Gupta Vs Kamal Gandhi KESHAV INOT INOT
KUMAR IMENTIONED AS| IMENTIONED
IVERMA(P), SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6543/2024 05-07-2024 Ritesh Gupta Vs S K Imports [KESHAV INOT INOT
KUMAR IMENTIONED AS] IMENTIONED
IVERMA(P), SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6551/2024 08-07-2024 ISh Raman Gandhi Vs Ms The Print|Girish Gaur(P), [NOT INOT
[Promotion IMENTIONED AS| IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6552/2024 08-07-2024 IMs Good Value Chemicals PrivateGirish Gaur(P), [NOT INOT
[Limited Vs Mr Sahil Aggarwal IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
[Execution (Comm)/89/2024 [08-07-2024 [Essel Resorts Pvt Ltd Through Ar Vs[Harshit Jain(P), [NOT INOT
[Devender Kumar Arora IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6550/2024 08-07-2024 IMs Bank Of Maharashtra Vs MsAMIT INOT INOT
[Enhancce Home Appliances PrivateKUMAR(P), IMENTIONED AS| IMENTIONED
[Limited SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
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ICS (COMM)/6554/2024 08-07-2024 IM/s Sakthi Traders Vs M/s Saksham|BANKE BIHARINOT INOT
[Trading Company And Anr SHARMA(P), [MENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED VIAIL
ITHROUGH MAIL
[Execution (Comm)/88/2024 [08-07-2024 [Shree Karangar Textiles Pvt Ltd VSARCHIT INOT INOT
[Nexgen Footwear ISINGHAL(P), [MENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMATL
[THROUGH MAIL
ICS (COMM)/6548/2024 08-07-2024 [Maina Devi Vs Shri Mahesh Uitender SinghNOT INOT
[Lamba(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
[Execution (Comm)/87/2024 [08-07-2024 IS J Enterprises Vs Shree PadamlJAGRITI INOT INOT
[nternational Through Its Prop MrJAIN(P), IMENTIONED AS| IMENTIONED
INitin Kumar Agarwal SINGLE PAGE AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
[Execution (Comm)/84/2024 [08-07-2024 JAar Kay Fin Lease Pvt Ltd Vs SmtINIKHIL INOT INOT
[Harjinder Kaur And Ors IDAHIYA(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
[Execution (Comm)/86/2024 [08-07-2024 INeeraj Gupta Vs Karpo Industries  [Nikhil KINOT INOT
Dogra(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
IOMP (COMM)/31/2024 08-07-2024 [Unmesh Adarkar Vs M/s Sbi CardsiAkhilesh INOT INOT
And Payments Services Ltd |Akhilesh(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
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ICS (COMM)/6549/2024 08-07-2024 [Sandeep Vs M S Gurudayal MalSUMIT INOT INOT
[Kailash Chand Through It§BHARDWAJ(P),MENTIONED AS IMENTIONED
[Proprietor Kailash Chand SINGLE PAGE AS  SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED MAIL
[THROUGH MAIL
ICS (COMM)/6553/2024 08-07-2024 Shiv. Bhola Filaments Vs Pradeepashok gupta(P), [NOT INOT
[Kumar IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6577/2024 08-07-2024 ASHWMEGH SPICES PVT LTD VsJYOTI INOT INOT
IM/s Excello Foods Pvt Ltd JADVOCATE(P), MENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6575/2024 09-07-2024 [Punjab National Bank Vs AmitNITIN INOT INOT
[Sharma IGARG(P), IMENTIONED AS IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6562/2024 09-07-2024 [Punjab National Bank Vs Dinesh LANSHUMAN [NOT INOT
Of The Deceased Borrower SatyamiSRIVASTAVA(P MENTIONED AS IMENTIONED
[Kumar Prop Of Shiv Shakti Paints)), SINGLE PAGE AS  SINGLE
JAnd Hardware Store IRECIEVED PAGE 19|
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6576/2024 09-07-2024 [Punjab National Bank Vs Raj KumatANSHUMAN  [NOT INOT
[Sharma Prop Of Shakti Advertising [SRIVASTAVA(P MENTIONED AS IMENTIONED
, SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6569/2024 09-07-2024 [Punjab National Bank Vs Rajbir PropANSHUMAN  [NOT INOT
IOf M/s R K Bhatta ISRIVASTAVA(P MENTIONED AS| IMENTIONED
, SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
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ICS (COMM)/6574/2024 09-07-2024 [Sharad Enterprises Through ItsAnuj Gupta(P), [NOT INOT
[Partners Vs Starsmith Exports Pvi] IMENTIONED AS IMENTIONED
[Ltd Through Its Ceo / Directors SINGLE PAGE AS  SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED VIAIL
[THROUGH MAIL
ICS (COMM)/6573/2024 09-07-2024 [Paramount Reader Publication OpcNISHANT INOT INOT
[Private Limited Vs ParamounfKUMAR IMENTIONED AS IMENTIONED
ICoaching Centre Pvt Ltd IGUPTA(P), SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6563/2024 09-07-2024 [Sanjay Kumar Proprietor M/s SanjaylShiv Tyagi(P), [NOT INOT
[Enterprises Vs M/s Ambe Agro And| IMENTIONED AS IMENTIONED
ICold Storage Private Limited SINGLE PAGE IAS  SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRpCIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6567/2024 09-07-2024 Shiv Fibres Pvt Ltd Through ItsJAGRITI INOT INOT
IDirector/ar Mr Pawan Kumar GoelJ AIN(P), IMENTIONED AS IMENTIONED
Vs Anuj Dayal Prop Of M/s Sai Print SINGLE PAGE IAS  SINGLE
[Pack RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6568/2024 09-07-2024 [Pawan Kumar Goel Prop Of M/s ShivJAGRITI INOT INOT
[Papers Vs Anuj Dayal Prop Of M/sJAIN(P), IMENTIONED AS IMENTIONED
[Sai Print Pack SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpCIEVED
AS SINGLE PAGE IStHrROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6566/2024 09-07-2024 [Rudraksh Papers Pvt Ltd Through ItsJAGRITI INOT INOT
IDirector/ar Mr Pawan Kumar GoelJAIN(P), IMENTIONED AS] IMENTIONED
Vs Anuj Dayal Prop Of M/s Sai Print SINGLE PAGE IAS  SINGLE
[Pack IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6565/2024 09-07-2024 IM/s Captain Fruit Traders Vs M/s MlAditya INOT INOT
[ Fruits And Another [Saluja(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE IStHrROUGH
RECIEVED IMAIL
[THROUGH MAIL
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IMISC DJ/972/2024 10-07-2024 S K Refrigeration And Electricals Vs/Ankit Mehta(P), [NOT INOT
[Saksham Trading Company IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED MAIL
[THROUGH MAIL
IOMP (COMM)/33/2024 10-07-2024 Anita Jain Vs Cholamandalam/AMIT INOT INOT
Investment And Finance Co Ltd KUMAR(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
IOMP (COMM)/35/2024 11-07-2024 Pagdish Kumar Vs Kotak MahindraRAJENDER INOT INOT
[Prime Ltd IYADAV(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRpCIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6556/2024 11-07-2024 IM/s Tech Plast Vs SangsharmannlRajeev INOT INOT
[Plast Pvt Ltd [Bansal(P), IMENTIONED AS IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6587/2024 12-07-2024 IMs Bhargava Finance And LeasingiGagan INOT INOT
ICo Vs Siddhi Bhargava IChawla(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpCIEVED
AS SINGLE PAGE IStHrROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6605/2024 12-07-2024 IM/s Joyline Hygiene India Pvt LtdlAshok Jain(P), [NOT INOT
[Through Its Director/ar Mr Baldev| IMENTIONED AS IMENTIONED
[Raj Sharma Vs M/s Himalayan SINGLE PAGE IAS  SINGLE
IMahila Avam Jan Kalyan| IRECIEVED PAGE IS|
Sanstha(regd ) Through Its Ar/as THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6595/2024 12-07-2024 Vini Cosmetics Pvt Ltd Vs AshokANIL KUMARNOT INOT
[Kumar John Doe ISAHU(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE IStHrROUGH
RECIEVED IMAIL
[THROUGH MAIL
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ICS (COMM)/6606/2024 12-07-2024 IMs Good Value Chemox Pvt Ltd Vs(Girish Gaur(P), [NOT INOT
Mr Mukesh Yadav MENTIONED AS IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE 19
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED VAL
[THROUGH MAIL
ICS (COMM)/6555/2024 12-07-2024 |Alok Sharma Vs Adnan KUSHAGRA INOT INOT
BANSAL(P), |[MENTIONED AS IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED AL
THROUGH MAIL
ICS (COMM)/6572/2024 15-07-2024 Sh Raman Gandhi Vs Ms AddGirish Gaur(P), [NOT INOT
Comfort MENTIONED AS IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE 19
THROUGH MAIL [NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED MAIL
[THROUGH MAIL
ICS (COMM)/6570/2024 15-07-2024 [Rumana Siddiqui Vs Mazhar [HIMANSHU(P),[NOT INOT
MENTIONED AS IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE 19
THROUGH MAIL NOT MENTIONEDRECIEVED
RECIEVED VAL
THROUGH MAIL
ICS (COMM)/6571/2024 15-07-2024 [Punjab National Bank Vs AnshullNivesh INOT INOT
Mittal Sharma(P),  [MENTIONED AS IMENTIONED
SINGLE PAGE IAS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED VAL
[THROUGH MAIL
IOMP (COMM)/32/2024 15-07-2024 Arpna Aggarwal Vs Toyota FinancialAjay Sharma(P),[NOT INOT
Services India Ltd MENTIONED AS IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE 19
THROUGH MAIL [NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED NATL
[THROUGH MAIL
ICS (COMM)/6560/2024 16-07-2024 [Mubarak Overseas Pvt Ltd Vs RinkulAmit Poonia(P), [NOT INOT
Bansal MENTIONED AS IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE 19
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED VAL
[THROUGH MAIL
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ICS (COMM)/6561/2024 16-07-2024 IDr M L Parnami Vs Dinesh Kargwal [ATUL INOT INOT
IGUPTA(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED MAIL
ITHROUGH MAIL
ICS (COMM)/6607/2024 16-07-2024 IChandra Prakash Gehlot Vs JasdeepRAKESH INOT INOT
[Trading Company [TTIWARI(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6559/2024 16-07-2024 IM/s Sunpack India And Another VSFANISH INOT INOT
IM/s R N Printpack KUMAR IMENTIONED AS] IMENTIONED
UJAIN(P), SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
[Execution (Comm)/85/2024 [16-07-2024 [Mangal Singh Negi Vs Anexa HomeManeesh INOT INOT
Appliances India Pvt Ltd IGumber(P), IMENTIONED AS| IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6557/2024 16-07-2024 Us Hospitality —Services Privatells(AMLESH INOT INOT
[Limited Vs Js Hospitality ServicesSURESH IMENTIONED AS IMENTIONED
[Private Limited PRASAD(P), SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6558/2024 16-07-2024 Us Hospitality Services PrivatefKAMLESH INOT INOT
[Limited Vs Kk Hospitalities ISURESH IMENTIONED AS IMENTIONED
IPRASAD(P), SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
[Execution (Comm)/90/2024 [18-07-2024 INeeraj Gupta Vs Igb Polymers PviiNikhil KINOT INOT
ILtd [Dogra(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
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ICS (COMM)/6581/2024 18-07-2024 ishiacharya Technologies Pvt LtdAkshay Goel(P), [NOT INOT
Vs Brisam Retail Pvt Ltd IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED VAL
ITHROUGH MAIL
ICS (COMM)/6580/2024 18-07-2024 [Ultra Footwear Vs R J SalesSUMIT INOT INOT
ICorporation IGARG(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED MATL
[THROUGH MAIL
ICS (COMM)/6579/2024 18-07-2024 [Ultra Footwear Vs Source IndiaSUMIT INOT INOT
IShoes IGARG(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6578/2024 18-07-2024 [Ultra Footwear Vs Mufaddal SafetySUMIT INOT INOT
[Enterprises IGARG(P), IMENTIONED AS IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6582/2024 19-07-2024 [Saroj Gupta Vs M/s Yash Fans Pvt [Vidur Kamra(P),NOT INOT
ILtd IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6583/2024 19-07-2024 INDIAN BANK Vs M S International SUMAN INOT INOT
IMANDAL(P), |[MENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6584/2024 19-07-2024 [[ndian Bank Vs Hanumant Textiles [SUMAN INOT INOT
IMANDAL(P), |[MENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
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ICS (COMM)/6585/2024 19-07-2024 [ndian Bank Vs Vandana Fashions [SUMAN INOT INOT
IMANDAL(P), [MENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED VIAIL
ITHROUGH MAIL
ICS (COMM)/6586/2024 19-07-2024 [Sai Polymers Vs Lalit TuljaramfKaran INOT INOT
[Sharda Bhambri(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
IOMP (COMM)/34/2024 20-07-2024 IMukesh Kumar Gupta Vs ToyotaAadhar INOT INOT
[ndia Financial Services Ltd [Nautiyal(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
[Execution (Comm)/91/2024 [20-07-2024 IM/s Shri Surya Industrial CoatingsSunil KumarNOT INOT
Private Limited Vs M/s MardTliwari(P), IMENTIONED AS IMENTIONED
[Enterprises Private Limited SINGLE PAGE AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6588/2024 20-07-2024 [State Bank Of India Vs Sonu [Sunil INOT INOT
lsehrawat(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6589/2024 22-07-2024 INike Innovate Cv Vs Ashok Kumar [Shravan INOT INOT
Bansal(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6590/2024 22-07-2024 [Sanjay Arora Sole Proprietor Of M/sRISHABH INOT INOT
Arora Polyplast Vs Sh Shiv Kan;FUPTA(P), IMENTIONED AS| IMENTIONED
IChadha Sole Proprietor Of Shiv: SINGLE PAGE IAS  SINGLE
[Sales Corporation IRECIEVED PAGE 1|
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
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[Execution (Comm)/92/2024 [22-07-2024 INewman Papers Pvt Ltd Vs RamaABHINAV INOT INOT
[Papers ISHARMA(P), [MENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED VIAIL
[THROUGH MAIL
[Execution (Comm)/93/2024 [22-07-2024 IM/s Dev Bhumi Cold Chain Pvt Ltd{Amita INOT INOT
Vs M/s Red Apple [Kumari(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMATL
[THROUGH MAIL
ICS (COMM)/6591/2024 23-07-2024 Yogender Prop Of Dev EnterprisesiAnkit Gupta(P), [NOT INOT
Vs Crompton Greaves Consumer| IMENTIONED AS| IMENTIONED
[Electricals Ltd Through Director SINGLE PAGE IAS  SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
[EX CIVIL/363/2024 23-07-2024 [Ram Pravesh Pandit Vs Sunil Jain  [Kaushal INOT INOT
IMishra(P), IMENTIONED AS IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6592/2024 23-07-2024 Ajay Sharma Vs Tatat Aig GeneralRAJNISH INOT INOT
[[nsurance Company IMANN(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6593/2024 23-07-2024 [State Bank Of India Vs BashiffKunal Malik(P), [NOT INOT
IJAhmed Baba IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6594/2024 23-07-2024 ISh Mukesh Jain Vs M/s DevanshiMUKESH INOT INOT
Steel Industries IKUMAR(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
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ICS (COMM)/6596/2024 25-07-2024 [Punjab National Bank Vs Manoj Rai [Nivesh INOT INOT
[Sharma(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED MAIL
ITHROUGH MAIL
ICS (COMM)/6597/2024 25-07-2024 INitin Kumar Arora Vs Jitender SinghMadhu  Sudan[NOT INOT
Bhayana(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6598/2024 25-07-2024 [Hitech Fitfoot Agencies Pvt Ltd VsKaran INOT INOT
[Muhib Ahmad Qasim Farooqui Bhambri(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6599/2024 25-07-2024 [Hi Tech Fitfoot Pvt Ltd Vs MustagKaran INOT INOT
[Husain Mohammed Shafi Memon  [Bhambri(P), IMENTIONED AS| IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6600/2024 25-07-2024 [Sai Polymers Vs Mohammed Imran|Karan INOT INOT
[Vohra [Bhambri(P), IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6601/2024 25-07-2024 [Rajender Kumar Kansal SolgArvind INOT INOT
[Proprietor Of Sapna Industries VsiGupta(P), IMENTIONED AS IMENTIONED
[Erica Steel Private Limited And Ors SINGLE PAGE AS  SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6602/2024 25-07-2024 IGreen Earth Publications Pvt Ltd VRahul =~ KumarNOT INOT
[Kailash Book Distributors [Pandit(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
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[Execution (Comm)/94/2024 [25-07-2024 [Bank Of Baroda Vs Neeraj Goel IGeetanjali INOT INOT
Sharma(P),  [MENTIONED AS| IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED VAL
[THROUGH MAIL
ICS (COMM)/6609/2024 26-07-2024 Sehdev Vs M S Gurudayal MalSUMIT INOT INOT
Kailash Chand BHARDWAJ(P),MENTIONED AS IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED AL
THROUGH MAIL
ICS (COMM)/6608/2024 26-07-2024 Girish Chandra Vs BisleriiHARSH INOT INOT
International Pvt Ltd VARDHAN  [MENTIONED AS| IMENTIONED
GUPTA(P),  [SINGLE PAGE AS  SINGLE
RECIEVED PAGE 19
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED MAIL
[THROUGH MAIL
IOMP (COMM)/36/2024 26-07-2024 [Hina Kausar Vs Hdb Financia]SADDAM INOT INOT
Service Ltd TUSSAIN(P), |MENTIONED AS IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
RECIEVED VAL
THROUGH MAIL
ICS (COMM)/6610/2024 27-07-2024 [nvixo Chemicals Private Limited VsAnupam INOT INOT
lAmit Pacherwal Singh(P), MENTIONED  AS IMENTIONED
SINGLE PAGE AS  SINGLE]
RECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED VAL
[THROUGH MAIL
ICS (COMM)/6611/2024 27-07-2024 [State Bank Of India Vs Ankit Goyal [Sunil INOT INOT
sehrawat(P), [MENTIONED AS IMENTIONED
SINGLE PAGE AS  SINGLE]
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED NATL
[THROUGH MAIL
ICS (COMM)/6612/2024 27-07-2024 [State Bank Of India Vs Balram|Sunil INOT INOT
[Rajput lsehrawat(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED VAL
[THROUGH MAIL
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[Execution (Comm)/95/2024 [27-07-2024 IM/s Kishan Food Products Throughlabhinav INOT INOT
[Rajesh Jain Vs M/s Riddhi Siddhiagnihotri(P), IMENTIONED AS| IMENTIONED
[Foods SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED VIAIL
ITHROUGH MAIL
IMISC DJ/1068/2024 27-07-2024 IGaurav Ink Vs Rohit Verma JANKUR INOT INOT
ISINGHAL(P), [MENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6613/2024 20-07-2024 IGreen Earth Publications Pvt Ltd V§Rahul =~ KumarNOT INOT
[Seventh Day Adventist High School [Pandit(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6614/2024 29-07-2024 [Everest Marketing Through ItgANIL INOT INOT
[Proprietor Sh Atul Mittal Vs HdbSHARMA(P), [MENTIONED AS IMENTIONED
[Financial Services Ltd Through Its SINGLE PAGE IAS  SINGLE
IChairman IRECIEVED PAGE 19|
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6615/2024 20-07-2024 IM/s Br Green Industries Pvt Ltd VsVikram INOT INOT
[Ranjan Bindra Proprietor Of BindraKumar(P), IMENTIONED AS| IMENTIONED
[Traders SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6617/2024 29-07-2024 ISh Vasudev Vs Sahiba CreationsSHALU INOT INOT
[India Pvt Ltd KUMARI(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6616/2024 29-07-2024 [Kiran  Enterprises Vs SatgurulAnkit Rai(P), [NOT INOT
[Telecom And Anr IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

[Execution (Comm)/96/2024 [30-07-2024 [dbi Bank Ltd Vs Kashika Bhatia Vivek Kumar(P),[NOT INOT
IMENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE I§THROUGH
RECIEVED VIAIL
ITHROUGH MAIL
ICS (COMM)/6618/2024 30-07-2024 [Punjab National Bank Vs SunilPARAS INOT INOT
Aggarwal IAGGARWAL(P),MENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6619/2024 30-07-2024 PUNJAB NATIONAL BANK VSPARAS INOT INOT
IShivam Malhotra IAGGARWAL(P),MENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6620/2024 30-07-2024 IPUNJAB NATIONAL BANK Vs AjayPARAS INOT INOT
IBendersh IAGGARWAL(P),MENTIONED AS] IMENTIONED
ISINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRECIEVED
IRECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6621/2024 30-07-2024 IPUNJAB NATIONAL BANK VSPARAS INOT INOT
IDharmander Sharma IAGGARWAL(P),MENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDREcIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
ICS (COMM)/6622/2024 30-07-2024 IPUNJAB NATIONAL BANK Vs Romi[PARAS INOT INOT
IMalhotra IAGGARWAL(P),MENTIONED AS] IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRRCIEVED
AS SINGLE PAGE ISTHROUGH
IRECIEVED IMAIL
ITHROUGH MAIL
[Execution (Comm)/97/2024 [31-07-2024 Aar Pee Apartments Pvt Ltd VsAkshay INOT INOT
IChristopher Pheonix [Dhawan(P), IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL [NOT MENTIONEDRpcIEVED
IAS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
ITHROUGH MAIL
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IMISC DJ/1001/2024 12-07-2024 Devender ~Kumar Kashyap Vs INOT INOT
IChnader Muni IMENTIONED AS| IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMATL
[THROUGH MAIL
IOMP (I) (COMM)/31/2024 [26-07-2024 IM/s Bhola Plastic Industries Pvt LtdVINEET INOT INOT
Vs Tata Power Delhi DistributionMEHTA(P), IMENTIONED AS| IMENTIONED
[Limited SINGLE PAGE IAS SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMATL
[THROUGH MAIL
IMISC DJ/1073/2024 20-07-2024 S K Refrigeration And Electricals VgNitin INOT INOT
[Saksham Trading Company [Sharma(P), IMENTIONED AS IMENTIONED
SINGLE PAGE IAS SINGLE
IRECIEVED PAGE IS
THROUGH MAIL NOT = MENTIONEDRECIEVED
AS SINGLE PAGE ISTHROUGH
RECIEVED IMAIL
[THROUGH MAIL
ICS (COMM)/6623/2024 31-07-2024 [Evergrace Healthcare ConsultancylPUNIT JAIN(P),[NOT INOT
IPvt Ltd Thr Its Director Vs Elantis IMENTIONED AS| IMENTIONED
[Healthcare Pvt Ltd Thr Its Director SINGLE PAGE AS  SINGLE
RECIEVED PAGE IS
THROUGH MAIL NOT MENTIONEDRECIEVED
RECIEVED MAIL
[THROUGH MAIL
46 ISH. PANKAJ GUPTA jSouth-West (603 ICommercial Suit ICS COMM. 311/2024 01.07.2024 INDIAN BANK VS VEDIC MENSANIL KUMAR]9810288424 04.06.2024
IDISTRICT JUDGE SALOON ISINGH
(COMMERCIAL lanilsinghandcompan
ICOURT-01 @gmail.com
603 ICommercial Suit ICS COMM. 312/2024 01.07.2024 ISOLAR COOL VS M/S SOLARWAY|SASWAT 8447040806 08.06.2024
INXTGENERATION PVT. LTD. IADHYAPAK
ladhyapak.saswat@g
Imail.com
603 ICommercial Suit ICS COMM. 328/2024 03.07.2024 [KEMA GROUP SERVICES VS L PABHISHEK 9999915051 02.07.2024
IFLEXSIGN SYSTEMS INDIA LTD. [GUPTA
labhishekg86 @gmail.
com
603 ICommercial Suit ICS COMM. 330/2024 03.07.2024 RACHNA KANGRA VS NKGSUNIL KUMAR [8802690697 02.07.2024
INFRASTRUCTURE COMPANY|
ILIMITED lawyers4legal @gmail.
com
603 ICommercial Suit ICS COMM. 341/2024 05.07.2024 IKSHEERDHAM DAIRY PRODUCTSINIKHILESH 0810683803 03.06.2024
VS DAILY NINJA SERVICES [IKRISHNAN INikhilesh-
I:fn'shnan@yahoo.co.i
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603 ICommercial Suit ICS COMM. 347/2024 08.07.2024 IGOYAL FOAM AND FABRICS VS(GAURAV 0540300684 06.07.2024
ICNC AIIMS RAGHAV
lgauravraghavio4@g
Imail.com
603 ICommercial Suit ICS COMM. 348/2024 08.07.2024 IM/S GONSAI LOGISTICS PVT LTD.[RAKESH 0868040826 07.07.2024
VS M/S FREIGHT BORNEKUMAR
ISYSTEMS ISHARMA sharmarakeshadvi@g|
Imail.com
603 ICommercial Suit ICS COMM. 351/2024 08.07.2024 SMT. REENA SHARMA VS DRJKUNAL 0818339950 08.07.2024
IRISHI PAL CHAUHAN ISHARMA
kunal.advi@gmail.co
Im
603 ICommercial Suit ICS COMM. 367/2024 15.07.2024 STATE BANK OF INDIA VSB.K.MUKHERJ [0811767517 17.07.2024
IPRASHANT KUMAR SRIVASTAVA [EE
ladvocatebkm @gmail.
iIcom
603 ICommercial Suit ICS COMM. 370/2024 19.07.2024 IASHOK KUMAR JAIN VS MEDIANRAJEEV 8377998979 16.07.2024
[T&D INDIA LIMITED IBANSAL
lacquitylawassociates
(@gmail.com
603 ICommercial Suit ICS COMM. 372/2024 20.07.2024 ISTATE BANK OF INDIA VS VIVEKIKUNAL MALIK [7503444555 18.07.2024
IKUMAR
IADVKUNALMALIK
(@GMAIL.COM
603 ICommercial Suit ICS COMM. 374/2024 22.07.2024 IMR. MANISH GOYAL VS MRJJNAMAN 9711330006 19.07.2024
ISAHIL AGARWAL ISSRANI
ladvnamanissrani@g
Imail.com
603 ICommercial Suit ICS COMM. 378/2024 25.07.2024 [UNION BANK OF INDIA VSARVIND SINHAj9810618195 25.07.2024
[PARVESH KUMAR KASHYAP
larvindsinha1@gmail.
lcom
603 ICommercial Suit ICS COMM. 384/2024 31.07.2024 IM/S RCM FINANCE AND LEASINGANJALI NEGI 9717818148 31.07.2024
IPVT LTD. VS LANCER TRADING
ICOMPANY lawyeranjali@gmail.c
om
603 JARBITRAION 34 IOMP COMM. 14/2024 25.07.2024 INEETU SIROHI VS THE NAVODITIRAHUL 90910293352 24.07.2024
ICOOPERATIVE URBAN SOCIETY[DADWAL
LTD. [dadwal.rahuli4@yah
loo.com
603 IMISC. APPLICATION IMISCDJADJ 297/2024 01.07.2024 ICICI BANK VS KALYAN SAHEY |C PARKASH 0810654872 03.06.2024
ladvocatecp @gmail.co
m
603 IMISC. APPLICATION IMISCDJADJ 298/2024 01.07.2024 [CICI BANK VS MUKESH KUMARIC PARKASH 0810654872 03.06.2024
TEOTIA
ladvocatecp @gmail.co
m
603 IMISC. APPLICATION IMISCDJADJ 304/2024 03.07.2024 IGOOD TIMES CORPORATE PVTRAVINDER 0811299960 02.07.2024
ILTD. VS REAL CARE BUILDINGKUMAR TYAGI
IMAINTAINENCE PVT LTD. ladvravinder87@gmai

l.com
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603 IMISC. APPLICATION IMISCDJADJ 305/2024 03.07.2024 ICANARA BANK VS KULDEEPAMIT GUPTA [9810224624 02.07.2024
ISINGH
Amitguptaadv366@g
Imai.com
603 IMISC. APPLICATION IMISCDJADJ 341/2024 20.07.2024 ISOLAR COOL VS M/S SOLARWAY|SASWAT 8447040806 10.07.2024
INXTGENERATION PVT. LTD. IADHYAPAK
ladhyapak.saswat@g
Imail.com
603 I[EXECUTION PETITION [EX. COMM. 110/2024 03.07.2024 IM/S AAR KAY FIN LEASE PVT|VIKAS DEEP [7669072600 27.06.2024
ILTD. VS MUKESH KUMAR
603 [EXECUTION PETITION [EX. COMM. 116/2024 03.07.2024 ISUNDRAM FINANCE LTD. VS ANIJMANISHA 8826750777 03.07.2024
[KUMAR IBARUAH
Imanishbaruahlegal @
lgmail.com
603 I[EXECUTION PETITION [EX. COMM. 109/2024 03.07.2024 WHEEL INDIA SCM SOLUIONSIGAURAV 0810940055 02.07.2024
IPVT. LTD. VS VIVAAN E COMERCEKOCHAR
IVENTURE PVT. LTD. linfo.corporatejurist@
lgmail.com
603 [EXECUTION PETITION [EX. COMM. 124/2024 15.07.2024 [UNION BANK OF INDIA VS M/SCHITRA 9212888057 12.07.2024
ADITYA FOUNDATION FORMALHOTRA
ICONTUNUING EDUCATION chitramalhotralegal @
lgmail.com
603 I[EXECUTION PETITION [EX. COMM. 125/2024 15.07.2024 [UNION BANK OF INDIA VS M/SCHITRA 0212888057 12.07.2024
JAI DEV INDUSTRIES IMALHOTRA
chitramalhotralegal @
lgmail.com
603 [EXECUTION PETITION [EX. COMM. 126/2024 15.07.2024 [UNION BANK OF INDIA VS M/SCHITRA 0212888057 12.07.2024
ISHRI BALAJI MEDICOS IMALHOTRA
chitramalhotralegal@
lgmail.com
603 [EXECUTION PETITION [EX. COMM. 127/2024 15.07.2024 JUNION BANK OF INDIA VS M/SCHITRA 0212888057 12.07.2024
IND FOOTWEAR IMALHOTRA
chitramalhotralegal @
lgmail.com
603 I[EXECUTION PETITION [EX. COMM. 132/2024 20.07.2024 INTERCONINENTAL [SHAN 9711277238 18.07.2024
ICONSULTANTS ANDIKHANNA
TECHNOCRATS PVT LTD. VS C.O,
IDIVISION, NATIONAL HIGHWAY| Inot provided
603 [EXECUTION PETITION [EX. COMM. 133/2024 22.07.2024 VEIRA ELECTRONCIS PVT. LTD.,SUDHIR 0810897157 10.07.2024
VS REMSON PRIMEKUMAR
[ITECHNOLOGIES PVT. LTD. ISANEJA sane_]ask@redlffmaﬂ
iIcom
603 [EXECUTION PETITION [EX. COMM. 139/2024 25.07.2024 ICANARA BANK VS NEHA SARNA [S.C. TIWARI 0811143714 24.07.2024
lad.sctiwari@gmail.co
m
603 [EXECUTION PETITION [EX. COMM. 142/2024 26.07.2024 [UNION BANK OF INDIA VS M/SCHITRA 9212888057 26.07.2024
APEX TECHNOLOGY IMALHOTRA
chitramalhotralegal @
lgmail.com
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[Ecommerce Private Limited

[Sharma

in fo(@innov leg

603 I[EXECUTION PETITION [EX. COMM. 143/2024 26.07.2024 [UNION BANK OF INDIA VS M/SCHITRA 0212888057 26.07.2024
IMAGINE GRAPHICS IMALHOTRA
chitramalhotralegal@
mail.com
603 [EXECUTION PETITION [EX. COMM. 144/2024 26.07.2024 JUNION BANK OF INDIA VS M/S SICHITRA 0212888057 26.07.2024
[IK TRADERS IMALHOTRA
chitramalhotralegal @
lgmail.com
603 I[EXECUTION PETITION [EX. COMM. 145/2024 26.07.2024 JUNION BANK OF INDIA VS M/SCHITRA 0212888057 26.07.2024
[UNIQUE CAPITAL AND ORS. IMALHOTRA
chitramalhotralegal @
lgmail.com
603 [EXECUTION PETITION [EX. COMM. 141/2024 26.07.2024 [UNION BANK OF INDIA VS M/SCHITRA 0212888057 26.07.2024
WADHWAN ASSOCIATES IMALHOTRA
chitramalhotralegal @
lgmail.com
47 ISH. VIKAS DHULL,South-West 613 [Execution petiton [Execution (Comm.)/|31-07-2024 State Bank Of India Vs VivekiSh Alok kr rout 9999132159 27.07.2024
IDISTRICT JUDGE)| 150/2024 [Upadhyay
ICOMMERCIAL ikroutadvocate@gm
ICOURT. 1il.com.
613 [Execution petiton [Execution (Comm.)/|23-07-2024 IGREAVES ELECTRIC MOBILITY|Sh. Jagriti Jain [8527506427 11.07.2024
136/2024 IPRIVATE LIMITED Vs Jai Shril
Shyam Automobiles lawfirm@unsolvedleg
lal.com
613 [Execution petiton [Execution (Comm.)/|22-07-2024 IM/s Offcom Systems Pvt Ltd Vs TaralSh. Arvindo810574316 07.06.2024
135/2024 Bhushan Singh [Sharma
1rvindsharmaa6;@g
imail.com
613 ICommercial suit ICS (COMM)/371/2024 20-07-2024 IMANOJ KUMAR CHAUDHARY Vs PSh. Pramod Ki17982909655 17.07.2024
And G Enterprises Pvt Ltd Bhardwaj
ladvbhardwaj18 @gma
fil.com
613 ICommercial suit ICS (COMM)/368/2024 19-07-2024 INARA MARKETING Vs Tigalalsh. Sandeep|8920198258 15.07.2024
[Textiles [Sharma
lspsharma@legaladvis
ordelhi.com
613 [Execution petiton [Execution (Comm.)/[16-07-2024 [Raju Ram and Anr Vs Birja NandSh Piyushio811798778 12.07.2024
131/2024 [Kataria IChhabra
chhabralegaladvisers
(@gmail.com
613 Arbitration ARB. A. (COMM.)/ 7/2024 [12-07-2024 [Express Service Vs HERO FINCORP|Sh Ravi Kant 9711941085 22.07.2024
ravikantlegal @gmail.
iIcom
613 ICommercial suit ICS (COMM)/358/2024 12-07-2024 ICanara Bank Vs Vijay Shokeen [Ms. Rashmilg818539397 11-06-2024
IMalhotra
rasmmimalhotra@g
Imail.com
613 ICommercial suit ICS (COMM)/359/2024 12-07-2024 [Ecom Express Limited Vs ExperttaglSH. Sarthjg654325428 11-07-2024

jum.com
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613 ICommercial suit ICS (COMM)/360/2024 12-07-2024 [Under Armour Vs Ashok Kumar h. Gautam{g999093893 12.07.2024
Bhasin
eludication.legal@out
look.com
613 ICommercial suit ICS (COMM)/361/2024 12-07-2024 [State Bank Of India Vs Naval Kishorj@h Alok kr rout 9999132159 06.06.2024
Garg, Prop Of Ms Vanshik
ICollection 1kroutadvocate@gm
11l.com.
613 ICommercial suit ICS (COMM)/362/2024 12-07-2024 IM/s Ravi And SinghiSh.  Amrenderj9g599801188 30.05.2024
ICommunication Vs M/s Nextrakr. Dubey
ICommunication Pvt Ltd lelobalvisionlawoffice
(@gmail.com
613 ICommercial suit ICS (COMM)/363/2024 12-07-2024 [Ravi And Singh Communication VgiSh. Amrenderj9599801188 25.04.2024
Vighnaharta Enterprises kr. Dubey
globalvisionlawoffice
(@gmail.com
613 ICommercial suit ICS (COMM)/364/2024 12-07-2024 IM/s Ravi And Singh CommunicationSh.  Amrenderj9599801188 19.04.2024
Vs M/s Rg Technosolutions Pvt Ltd [kr. Dubey
globalvisionlawoffice
(@gmail.com
613 ICommercial suit ICS (COMM)/354/2024 09-07-2024 [Union Bank Of India Vs M/s Kaptan|Sh. S.K|0868142331 08.07.2024
Building Material Supplier Vashishth
Skvasisht623@gmail.
com
613 ICommercial suit ICS (COMM)/355/2024 09-07-2024 IContinental Carriers Pvt Ltd Vs H SSH Rajanjg728410090 08.07.2024
Oberoi Spirits Miglani
rajanmiglani@gmail.
com
613 ICommercial suit ICS (COMM)/346/2024 06-07-2024 INainital Bank Limited Vs JagbirfSh Karan Anand(9811867947 05.07.2024
Singh
ladv.karananand @gm
lail.com
613 ICommercial suit ICS (COMM)/342/2024 05-07-2024 IM/s Flyjac Logistics Pvt Ltd Vs M/siSh Sunil Dutt 90811168148 01.07.2024
[Terrain Infratech
sdv68148 @gmail.co
Im
613 ICommercial suit ICS (COMM)/337/2024 04-07-2024 [Punjab National Bank Vs Sunita DevilSh Niteshjg992400158 03.07.2024
[Sharma
tusharniteshadvocate
s@gmail.com
613 ICommercial suit ICS (COMM)/321/2024 03-07-2024 ISAMSONITE IP HOLDINGS S.A.R.IjSh. Gautam{9g999093893 02.07.2024
Vs Ankit Sangoi And Ors [Bhasin
leludication.legal @out
look.com
613 ICommercial suit ICS (COMM)/322/2024 03-07-2024 [Mangalam Petroleum Pvt Ltd VsSh. Dheeraj9971446999 25.06.2024
Waris Buildcon India Pvt Ltd Pagwani
idheeraj.jagwani@gm
lail.com
613 ICommercial suit ICS (COMM)/324/2024 03-07-2024 Patinder Kumar Vs Arvind Dhingra [Sh. Arun Verma |9871425155 10.06.2024
IVERMA.ARUN2907

(@GMAIL.COM
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613 [Execution petiton [Execution (Comm.)/|02-07-2024 Satyavir Singh Lakra Vs Alpha Sea Digvijayl8059661370 10.06.2024
107/2024 And Air Pvt Ltd [Rana
ranadigvijay522@gm
lail.com
613 ICommercial suit ICS (COMM)/318/2024 02-07-2024 [Punjab National Bank Vs AmitiSh Sabhyajain (9953292167 20.06.2024
[Tiwari
ISABHYAJAINO8@G
IMAIL.COM
613 ICommercial suit ICS (COMM)/319/2024 02-07-2024 [Punjab National Bank Vs ShubhamSh Jai Bhagwan [8171519063 07.06.2024
[Kumar
singhjaibhagwan6@g
Imail.com
613 ICommercial suit ICS (COMM)/320/2024 02-07-2024 INeo Exim Logistics Vs KuldeepMs. Sungeetalg540028082 10.06.2024
[Kumar Bakshi Kumari
sungeetakumerio01@
lgmail.com
613 |Arbitration IOMP (I)(COMM.)/10/2024 |01-07-2024 IRICH CREDIT FINANCE PVT LTD{Sh Neeraj 9999397965, 01.07.2024
Vs SHANTAH FERTILITY CENTRE]
IAND ORS. s.n.legallawfirm@gm
lail.com
613 [Execution petiton [Execution (Comm.)/|01-07-2024 IM/s Sunstar Enterprises Vs M/s R RiSh. sameer9999918302 10.06.2024
101/2024 IClothing Sidhar
[Sameer.sidhar@metr
opol itanlegal.in
613 ICommercial suit ICS (COMM)/316/2024 01-07-2024 Hill And Associate India Pvt Ltd VsSh. Awanishjg873334481 13.06.2024
[Piccadily Hotels Pvt Ltd Srivastava
lawanish@nakslaw.co
Im
613 [Execution petiton [Execution (Comm.)/|26-07-2024 ISh Pradeep Gupta, Proprietor OffMs. Meenakshi9999969923 25.07.2024
140/2024 [Renu Enterprises Vs ShikambarifSood
[Saroha Proprietor Of Karnex Printers| Imeenakshisoodadv@
IAnd Graphics lemail.com
613 [Execution petiton [Execution (Comm.)/|24-07-2024 [Kailash Chand Proprietor Of AashiMs.  JAGRITI8527506427 12.07.2024
137/2024 [Enterprises Vs Anmol BhasinJAIN
[Proprietor of M/s Anmol| [UNLEGALGROUP@
[Enterprises IGMAIL.COM
613 [Execution petiton [Execution (Comm.)/[16-07-2024 [Punjab National Bank Vs ShriSh A.K. Shakya 9810362626 12.07.2024
130/2024 [Samarth Jaiswal and Ors.
akshakyao1@gmail.c
om
613 [Execution petiton [Execution (Comm.)/|09-07-2024 IM/s Reach International VsVaibhavMahaja 0899805856 24.06.2024
120/2024 [Rahimani Farooqi In
vaibhav@mahajan.la
W
613 [Execution petiton [Execution (Comm.)/|01-07-2024 IM/s Garg Associates VsfSh Ashish Garg 9999277049 24.06.2024
100/2024 IChandrasekhar
lashishgarglegal @gma
lil.com
48 ISH. AMIT BANSAL,South-West 614 ICOMMERCIAL SUIT ICS (COMM)/313/2024 01-07-2024 ARISTO HEALTH CARE VS TEJASSH. BRIJESH[7011083614
DISTRICT JUDGE, UVEEVAN HEALH CARE PVT LTD [TTWARI
ICOMMERCIAL IBRIJESH.RAMJAS @ 29.06.2024
ICOURT-03 GMAIL.COM
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614 ICOMMERCIAL SUIT ICS (COMM)/314/2024 01-07-2024 IARISTO HEALTH CARE VS ACADISSH. BRIJESH[7011083614
IPHARMACY TTWARI 6
BRIJESH.RAMJAS@| 29-00-2024
IGMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/317/2024 01-07-2024 INEERAJ KUMAR VS LARSON AND[SH. SITAB ALI9810190786
[ITOUBRO LTD ICHAUDHARY 6
SITAB.ADVOCATE@ | ©7-0©-2024
IGMAIL.COM
614 [EXECUTION [Execution (Comm.)/112/2024/03-07-2024 JAAR KAY FIN LEASE PVT. LTD. VS|SH. AJAY|9910697305
IRAJ KUMAR SINGH ISINGH 8.06
SINGH.AJAY83KUM | 00-00-2024
AR@GMAIL.COM
614 [EXECUTION [Execution (Comm.)/113/2024/03-07-2024 [IPUNJAB NATIONAL BANK VS M/SMS. MUSKAN|9810048366
JAI TULSI HARDWARE IAGGARWAL 6
PRAGCHAWLA@GM| ©7-00-2024
AIL.COM
614 [EXECUTION [Execution (Comm.)/114/2024/03-07-2024 [PUNJAB NATIONAL BANK VSSH. PRANSHU999737225
ISAURABH IVASHISHT 6
PRANSHU11.VASHIS| ©7-00-2024
HT @GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/325/2024 03-07-2024 IM/S INDOIN BIOLIFE PRIVATHSH. A.C. DAVID [9899291465
ILIMITED VS M/S ZETCHEM IAPEXLEGALNETWO
SUPPLY CHAIN SERVICE PVT LTD RK@REDIFFMAIL.C| 28-06-2024
oM
614 ICOMMERCIAL SUIT ICS (COMM)/326/2024 03-07-2024 IPUNJAB NATIONAL BANK VSSSH. SHYAMjo810114152
IDEVINDER GARG ISUNDER
DALAL SUNDERSHYAMDA | ©1:07-2024
ILAL@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/329/2024 03-07-2024 ISHRI MANOJ KUMAR BANSAL VS[SH. ANIj9312274877
SHRI MAHINDER SINGH ANDKUMAR
ANR ADVANILKUMARs56 | ©2:07-2024
1 @GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/332/2024 04-07-2024 ISAMSONITE IP HOLDING SARLSH. GAUTAMj9999093893
JAND ANR VS ASHOK KUMAR IBHASIN
ELUDICATION.LEG | 01:07-2024
AL@OUTLOOK.COM
614 ICOMMERCIAL SUIT ICS (COMM)/333/2024 04-07-2024 IPUMA SE THROUGH AUTHORIZESH.GAUTAM [9999306681
REPRESENTATIVE MR ROHITBHASIN
BISHT VS BHAVIK NAGPAL ELUDICATION.LEG | ©2-07-2024
AL@OUTLOOK.COM
614 ICOMMERCIAL SUIT ICS (COMM)/334/2024 04-07-2024 IPUNJAB NATIONAL BANK VS[SH. NITISH[875019518
IRAJAT KUMAR ISHARMA TUSHARNITESHAD 02.07.2024
IVOCATES@GMAIL.C| ~="/*
oM
614 ICOMMERCIAL SUIT ICS (COMM)/338/2024 05-07-2024 ISTATE BANK OF INDIA VS MEHAKISH. A.K. ROUT 9999132159
IBRAR, PROP OF MS SHREYANS] 6
LLC AKROUTADVOCATE| 04-00-2024
(@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/339/2024 05-07-2024 IM/S BEE  LOGISTICS SCM|SH. D.P/0811191766
IPRIVATE LIMITED VS M/S TANBHATIA
PRINTS INDIA PRIVATE LIMITED DPBHATIA123@GM | 03-00-2024

AIL.COM
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614 ICOMMERCIAL SUIT ICS (COMM)/340/2024 05-07-2024 ISBI VS MD ASRAT H. JITENDER[g301232373
R MISHRA 6.202
ADVJKMISHRA@O | 07-00-2024
JUTLOOK.COM
614 ICOMMERCIAL SUIT ICS (COMM)/343/2024 06-07-2024 IMAHIPAL SHARMA VS YASHPALSH. AMIT7042177571
ISHARMA IGARG & SH.
RHYTEM AMITG.ADVOCATE | 93:07-2024
IBHARGAV (@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/349/2024 08-07-2024 ICANARA BANK VS VINEETMS. CHITRAl212888057
SHARMA PROP SHIV GAYATRIMALHOTRA ICHITRAMALHOTRA
CONSTRUCTION LEGAL@GMAIL.CO | ©%-07-2024
IM
614 ICOMMERCIAL SUIT ICS (COMM)/350/2024 08-07-2024 IM/S CIRCLE E RETAIL PVT LTD VSMS. ANJU|9873768392
IM/S CITY MEGA MART PVT LTD [SINGH
ANJUSINGH.3833@ | 93:07-2024
IGMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/352/2024 09-07-2024 ISTATE BANK OF INDIA VSSH. SUNILi9999330725
IMUNISH ARORA PROP OFSEHRAWAT
[TANISHKA ELECTRONICS DELHILAWYERS76 05.07.2024
(@YAHOO.CO.IN
614 [EXECUTION [Execution (Comm.)/121/2024/10-07-2024 SUNDARAM FINANCE LTD VSMS. MANISHA{826750777
INAVEEN KUMAR AND OTHERS [BARUAH 8
MANISHABARUAHL| ©¢-07-2024
I[EGAL@GMAIL.COM
614 I[EXECUTION [Execution 10-07-2024 CANARA BANK VS ANITASH. SANJEEV711142200
(Comm.)/122/2024 ISHARMA PROP. UV WORLD ICHOPRA 0F.07.202
CHOPRA6791@GMA | 09-07-2024
[L.COM
614 ICOMMERCIAL SUIT ICS (COMM)/356/2024 12-07-2024 JAIRVAK BLOWERS PVT LTD VSSH. RAMAN[9811604197
IENZOTEC SOLUTION PVT LTD IMISHRA 3
LAWYER RAMAN@ | 0°-07-2024
IGMAIL.COM
614 [EXECUTION [Execution 16-07-2024 [UCO BANK VS EHSHAN ISH. B.Kjo868113796
(Comm.)/129/2024 IMISHRA
BKMDELHI@GMAIL| 11:07-2024
.COM
614 ICOMMERCIAL SUIT ICS (COMM)/369/2024 19-07-2024 AMIT JOON VS KARPAGAM[SH. DEEPAK[8588853481
ACEDEMY OF HIGHERKUMAR
EDUCATION DEEPAKPANCHALA | 17-07-2024
IDV.@GMAIL.COM
614 [EXECUTION [Execution 22-07-2024 [HARSHIL TEXTILES VS CAVANASSH. RAKESH G| --
(Comm.)/134/2024 ICLOTHING PVT LTD AND OTHERSPAIN
614 ICOMMERCIAL SUIT ICS (COMM)/373/2024 22-07-2024 ISTATE BANK OF INDIA VS SUNILSSH. RAMAN[7982917373
IKUMAR VERMA IKAPOOR 6
RAMANNKAPOOR@| 10-07-2024
IGMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/375/2024 23-07-2024 ISUNIL KUMAR VS ANTRISH RANA[SH. S.C{8700620347
ISINGHAL
SCSINGHAL@REDI | 20-07-2024

[FFMAIL.COM
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IPROPRIETOR OF KD ENGINEERS

vaibhav@mahajan.la

614 ICOMMERCIAL SUIT ICS (COMM)/376/2024 25-07-2024 IDISHA TECHNOLOGIES VS AMBA|SH. MANOJg871303334
IPLASTO WARE IMOR
MANOJMOR@HOT | 17-07-2024
IMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/377/2024 25-07-2024 ISTATE BANK OF INDIA VS SUNILSH. KUNAL{7503444555
IDAGAR IMALIK
ADVKUNAL.MALIK | 19-07-2024
(@GMAIL.COM
614 [EXECUTION [Execution (Comm.)/147/2024|30-07-2024 STATE BANK OF INDIA VS|SH. A.K.ROUT (9999132159
RAJESH PAL ALIAS RAJESH]
KUMAR AKROUTADVOCATE| 29:07-2024
(@GMAIL.COM
614 [EXECUTION [Execution 30-07-2024 [UNION BANK OF INDIA VS M/SMS. CHITRA{p212888057
(Comm.)/148/2024 JAI KRISHNA ELECTRONICS IMALHOTRA ICHITRAMALHOTRA
LEGAL@GMAIL.CO | 25:07-2024
IM
614 I[EXECUTION [Execution 30-07-2024 ALPHA LOGISTICS SERVICES VSMR. MOHD[9123113500
(Comm.)/149/2024 IDEEPAK KAPOOR ISAHABUDDIN
ADVMDSAHABUDD | 25:07-2024
[IN15@GMAIL.COM
49 ISH. RAKESH|South-West |509 ICS(COMM) 315/2024 01.07.2024 IM/S TELIGUS INFRA AND ITIDEEPAK 9650680113,95555/schldelhi@gmail.com [07.06.2024
[IPANDIT, DISTRICT] ISOLUTIONS VS M/S MORPHEUSCHAUHAN, 68697, ,
JUDGE, [T SOLUTION PVT LTD. AMIT KUMAR,8800315490 ladvocate.amit451@g
ICOMMERCIAL IPAMMI Imail.com,
ICOURT-03 ICHAUHAN lpammi.adv@gmail.co
Im
509 [EXECUTION (COMM) 102/2024 01.07.2024 BUOYANT LOGISTICS PVT LTD VSPARVEEN 0871114212 06.06.2024
IPRADEEP IBHARDWAJ
ladv.parveenbhardwaj
(@gmail.com
509 [EXECUTION (COMM) 103/2024 02-07-2024 IM/S REACH INTERNATIONAL VS[VAIBHAV 0899805856 19.02.2024
IPENNAR INDUSTRIES LTD. IMAHAJAN
vaibhav@mahajan.la
509 [EXECUTION (COMM) 104/2024 02-07-2024 REACH INTERNATIONAL Vs[VAIBHAV 0899805856 13.06.2024
ISHILPT ENGINEERING PVT. LTD. [MAHAJAN
vaibhav@mahajan.la
509 [EXECUTION (COMM) 105/2024 02-07-2024 IM/S REACH INTERNATIONAL VSVAIBHAV 0899805856 13.06.2024
ROBIN KUMAR SOLEMAHAJAN
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509 [EXECUTION (COMM) 106/2024 02-07-2024 IM/S REACH INTERNATIONAL VSVAIBHAV 0899805856 13.06.2024
[HAICHENG INDIA ENGINEERINGMAHAJAN
IPVT LTD
vaibhav@mahajan.la
509 ICS(COMM) 1323/2024 03.07.2024 IMANGALAM PETROLEUM PVT|DHEERAJ 9971446999 24.06.2024
ILTD. VS RAJESH KUMAR ALIASJAGWANI
IVILAS YADA
[dheeraj.jagwani@gm
lail.com
509 ICS(COMM) 1327/2024 03.07.2024 ANURAG VAISHY VS M/SPAWAN 0582306992 130.06.2024
[EXPERIO TECH PVT LTD. & ANR [PANDEY
viewlegal @gmail.com
509 IOMP(COMM) 13/2024 03.07.2024 INITIN KUMAR SHARMA VSBIPIN KR 9911371736 01.07.2024
INETAJI SUBHASH UNIVERSITY[PRABHAT
IOF TECHNOLOGY
lprabhatbipin@gmail.
lcom
509 ICS(COMM) 1331/2024 04.07.2024 IPUMA SE VS ASHOK KUMAR IGAUTAM 9999093893 03.07.2024
[BHASIN
leludication.legal@out
look.com
509 ICS(COMM) 1336/2024 04.07.2024 ISHAPERZ INDIA GRAIN PVT. LTDVISHAL GARG [9810171302 07.06.2024
Vs M/S STAR ENTERPRISES
vishalgarg777@gmail.
com
509 [EXECUTION (COMM) 117/2024 06.07.2024 INITIN SABARWAL Vs CHESAVISHAL 0873330292 26.06.2024
IDENTAL CARE ICHHABRA
ladv.vishalchhabra@g
Imail.com
509 [EXECUTION (COMM) 118/2024 06.07.2024 INDU AGGARWAL Vs MohdPANKAJ JAIN (9873235288 02.07.2024
IMOHIUDDIN
jaing6380@gmail.co
m
509 ICS(COMM) 1344/2024 06.07.2024 IPERFECT CONNECT LOGISTICSJITENDER 0818138452 03.07.2024
IPVT. LTD. VS BLUEMARINEPANDEY
[FREIGHT FORWARDER PVT. LTD,
& ORS.
adv.jeet@gmail.com
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509 ICS(COMM) 1345/2024 06.07.2024 IM/S KNM CHEMICALS PVT. LTD/PRASHANT 0810775051 02.07.2024
VS UNISON HOTELS PVT. LTD. [BATRA
prashantbatray6@gm
lail.com
509 ICS(COMM) 1353/2024 09.07.2024 IYOGESHWAR DAYAL SHARMA VsSH.  RAKESH|9213428612 06.07.2024
IDHIRAJ SINGH MALIK AND ANR. [DABAS AND|
ISH. VINOD|
ISEHRAWAT
509 [EXECUTION (COMM) 123/2024 11.07.2024 [Preeti Anand Vs Amandeep Gupta [VISHAL 0873330292 06.07.2024
ICHHABRA
ladv.vishalchhabra@g
Imail.com
509 ICS(COMM) 357/2024 12.07.2024 IMs Clare Freight India Pvt Ltd Vs MsfM.R.  JANGID|9810828193 11.07.2024
IPbc Logistics Pvt Ltd AND NAVEEN|
IVERMA
ladvocatemrj@gmail.c
om
509 ICS(COMM) 1365/2024 16.07.2024 [IPUMA SE VS ASHOK KANSAL IGAUTAM 9999093893 11.07.2024
IBHASIN
leludication.legal@out
look.com
509 [EXECUTION (COMM) 138/2024 25.07.2024 IM/S REACH INTERNATIONAL VSVAIBHAV 9899805856 23.07.2024
IYFC PROJECTS PVT. LTD. IMAHAJAN
vaibhav@mahajan.la
509 ICS(COMM) 1379/2024 26.07.2024 ISTATE BANK OF INDIA VS LALIT|SH. SUNIL0999330725,7827 11.07.2024
IKUMAR TAVAR SEHRAWAT  [249904
[delhilawyers76 @yaho
o.co.in
509 ICS(COMM) 1380/2024 26.07.2024 ISTATE BANK OF INDIA VSSH. SUNIL9999330725,7827 17.05.2024
IKRISHAN KUMAR SEHRAWAT  [249904
[delhilawyers76 @yaho
o.co.in
509 ICS(COMM) 1381/2024 26.07.2024 STATE BANK OF INDIA VSSH. SUNILi9999330725,7827 17.05.2024
ISANJEEV SAKLANI ISEHRAWAT 249904
[delhilawyers76 @yaho
o.co.in
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509 ICS(COMM) 1382/2024 26.07.2024 IM/S RAVI AND SINGH|SH. 0509801185 26.04.2024
ICOMMUNICATION VS M/SAMRENDRA
TELENET SOLUTIONS IKUMAR DUBEY]|
outsmartadvocate@g
Imail.com
509 [EXECUTION (COMM) 146/2024 29.07.2024 JAGMOHAN KAUSHIK VS M/SSH. UMESH(891768410 13.07.2024
IDIGITAL DREAMZ IT ENGG PVTKUMAR
ILTD. ICHOBEY
lumesho8kumarchobe|
@gmail.com
509 ICS(COMM) 1383/2024 31.07.2024 ISHRIKANT PANDEY PROPRIETOR|SH. HARISH|8285202359 130.07.2024
OF INDIAMANTHAN Vs SHIVANIKUMAR/
[KUMARI IMUKUND
lharish@barahamilegal
Iservices.com
509 IOMP(COMM) 15/2024 31.07.2024 IVIKRAM SINGH TOMAR Vs KOTAK|SH. SUMIT[8750595884 26.07.2024

IMAHINDRA PRIME LTD.

IBEHL

sumit.lawyers@gmail
L.com

Total
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